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 LOK  SABHA  DEBATES

 LOK  SABHA

 Monday,  April  24,  972/Vaisakha  4,
 4694  (Saka)

 The  Lok  Sabha  met  at  Cleven  af  the  Clock.

 [Mr.  Speaker  in  the  Chair]

 ORAL  ANSWERS  TO  QUESTIONS

 Agreement  with  USS.R_  fur  supply  of
 deep  sea  bishing  Vessels

 +
 SHRI  NAWAL

 SHARMA
 SHIR]  RAMKANWAR  :

 *52i,  KISHORE

 Wil  the  Minister  of  AGRICULTURE  be
 pleased  to  state:

 (a)  whether  an  agtccment  between  the
 Governments  of  India  and  U.SSR.  for  the
 supply  of  deep  sca  fishing  vessels  have  been
 reached  recently  and  if  so,  the  main  featuies
 thereof  ;

 (b)  the  total  amount  in  foreign  exchange
 to  be  paid  for  the  purchase  of  these  vessels  ;
 and

 (c)  the  estimated  foreign  exchange  to  be
 earned  by  India  as  a  result  of  fishing  by  these
 vessels  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P,  SHINDE)  :  (a)  No.  Sir.

 (b)  and  (०).  Do  not  arise,

 श्री  नवल  किशोर  शर्मा  :  अध्यक्ष  जी,
 यद्यपि  सोवियत  सरकार  से  इस  सम्बन्ध  मे  कोई
 समझौता  न  होने  की  सूचना  कृषि  मंत्री  ने  दी  है
 पर  प्रश्न  यह  है  (व्यक्षघान)'*

 अध्यक्ष  महोदय  :  आप  प्रश्न  कीजिए  |

 श्री  नब ३  किशोर  शर्मा  :  प्रदान  ही  कर  रहा
 हैँ।  मैं  निवेदन  कर  रहा  था  कि  पंचवर्षीय  योजना
 में  जो  हमारे  टार्गेट  है  फिशिंग  के  उनको  पूरा
 करने  के  लिए  और  डीप  सी  फिशिंग  वेल्स  की  जो
 हमारे  यहा  कमी  है  उसके  बारे  में  सरकार  क्या
 करने  जा  रही  है  ?

 MR  SPEAKIR  :  The  question  was  spe-
 cific  whether  there  has  been  an  agreement  with
 the  USSR  for  the  import  of  these  vessels  and
 whether  any  foreign  exchange  was  sanctioned
 for  the  same,  and  he  has  answered  that  there
 is  no  such  agreement  and  the  question  of
 forcign  exchange  does  not  arise.  If  he  wants
 to  ask  another  question,  he  may  give  notice.

 SHR]  NAWAL  KISHORE  SHARMA:
 फारेन  एक्सचेंज  से  रिलेटेड  इसलिए  है  कि
 Torign  exchange  cannot  be  carned  without
 proper  deep  sea  fishing  vessels  Tor  that,
 what  is  the  Agriculture  Ministry  doing  ?.
 This  ty  a  very  important  question.

 MR  SPEAKER  :  He  asked  about  fore-
 gn  exchange  for  the  purchase  of  these  vessels.
 When  the  vessels  are  not  fo  be  purchased
 where  is  the  question  of  foreign  exchange
 arising  ?

 SHRINAWAL  KISHORE  SHARMA  :
 Part  (c)  relates  to  the  earning  of  foreign  ex-
 change.  That  would  imply  the  import  of  such
 vessels,

 MR  SPEAKER  :  No,  I  am  not  going  to
 allow  it.

 Fall  in  the  Growth  Rate  of  Consumption
 of  Firtiliser

 #522  SHRI  ARJUN  SETHI:  Will  the
 Minister  of  AGRICULTURE  be  pleased  to
 state  :

 (a)  whether  his  attention  has  been  drawn
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 to  the  news  item  in  the  Hindustan  Times  dated
 the  29th  March,  972  that  “the  growth  rate  in
 fertiliser  consumption  has  dropped  from  40
 per  cent  in  ‘1967-68,  to  8  per  cent  in  970-7I""  ;

 (b)  whether  in  the  meantime  in  use  of
 simple  phosphatic  fertiliser  had  also  increased  ;
 and

 (c)  ifso,  the  reasons  therefore  and  the
 steps  Government  have  taken  or  intend  to
 take  in  this  regard  ?
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 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P  SHINDE)  :  (a)  to  (o).  A
 statement  is  placed  on  the  Table  of  the
 Sabha.

 Statement

 (a)  The  following  is  the  picture  regarding
 the  consumption  of  fertilisers  in  the  last  five
 years,  as  available  from  States  :

 (lakh  tonnes)

 Year  N  P  K  N+P4K  Percentage  increase  over
 the  previous  year.

 1967-68  0.35  3.35  .70  5.40  40

 1968-69  2.08  3.82  .70  I7  60  4

 1969-79  3.56  4.6  20  9.82  3

 1970-71  14,79  वी  2.36  22.56  44

 1971-72  8.2  5.90  3.49  27.5!  22

 It  will  be  seen  from  the  above  that  the
 use  of  fertilisers  has  registered  an  increase  of
 14%  in  1970-71  over  the  preceding  year  and
 not  8%.

 (b)  the  consumption  of  phosphatic  ferti-
 lisers  has  increased  to  5.4  lakh  tonnes  of
 P20;  in  970-7l,  from  3.35  lakh  tonnes  in
 967  68  i.e.  61%  increase  over  three  years.
 There  is  however  scope  for  further  increasing
 the  use  of  phosphatic  fertilisers  for  getting
 better  yields.

 The  use  of  single  superphosphate,  which
 is  only  one  of  the  various  types  of  phosphatic
 fertilisers,  has  remained  more  or  less  at  the
 level  of  7  lakh  tonnes  during  these  years.  The
 reason  is  the  increasing  availability  of  other
 cheaper  phosphatic  fertilisers.

 {c)  The  growth  rate  has  relatively  come
 down  because  of  the  following  reagons  :

 {i)  The  increase  in  the  consumption  of

 fertilisers  in  1967-68,  over  the  préce-
 ding  year  was  4.49  lakh  tonnes  of
 nutrients  while  such  increase  in
 1970-71  over  the  preceding  year  was
 2.74  lakh  tonnes  of  nutrients.
 Since  the  base  of  consumption
 in  1969-70  was  about  double
 of  the  base  in  1966-67,  results  in  per-
 centages  are  not  quite  representa-
 tive,

 (ii)  A  break-through  was  achieved  with
 high  yielding  varieties  of  wheat  in  the
 middle  960’s  and  there  was  a  spurt
 in  fertiliser  use  soon  thereafter.  The
 break-through  in  paddy  has  so  far
 relatively  been  less  spectacular  than
 in  the  case  of  wheat,  and  its  impact
 on  fertiliser  use  has  also  been  accord-
 ingly  less  dramatic  than  in  the  case
 of  wheat.

 Deficiencies  in  the  distribution  system
 in  some  of  the  States.

 (iii)



 $  Oral  Answers

 (iv)  Difficulties  encountered  in  trans-
 porting  fertilisers  to  hilly  and  inac-
 cessible  areas  like  parts  of  Madhya
 Pradesh,  Assam,  Jammu  and  Kash-
 mir  and  other  hilly  States.

 (v)  Weak  cooperative  structure
 States,

 in  some

 (vi)  Lack  of  availability  of  sufficient
 credit  in  time.

 (vit)  Gaps  in  extension  efforts.

 Steps  taken  by  the  Government  to  increase
 the  use  of  fertilisers  arc  indicated  below  :

 (i)  Research  to  evolve  new  high-yielding
 fertiliser-tesponsive  paddy  sceds  sui-
 table  to  the  different  regions  of  the
 country  is  countinuing  ;  recently.  as
 many  as  nine  such  new  varieties  have
 becn  released  indicating  that  we  are
 poised  for  break-through  in  rice
 technology.  Itis  hoped  that  with
 this  break-through,  there  will  be  a
 substantial  increase  in  rice  production
 and  in  consumption  of  fertilisers  in
 the  rice  growing  areas

 (ii)  The  licensing  system  for  distribution
 of  fertilisers  was  liberalised  so  that
 the  number  of  retail  outlets  will  in-
 crease  and  cater  to  farmers  in  interi-
 or  areas  where  fertiliser  use  is  still  not
 ata  high  enough  level.  The  State
 Governments  have  been  requested
 to  study  the  location  of  depots  and
 take  steps  to  create  retail  depots  in
 areas  at  present  not  served  by  retail
 outlets.  The  Central  Fertiliser  Pool
 is  maintaining  buffer  stocks  of  fertili-
 sers  in  some  of  the  States  where  the
 distribution  arrangements  are  weak.

 (iii)  The  Government  are  considering
 subsidising  transport  of  fertilisers  by
 road  to  important  centres  in  inacces-
 sible  areas  not  served  by  Railways

 (iv)  The  Government  have  taken  steps
 to  increase  the  availability  of  pro-
 duction  and  distribution  credit.  The
 State  Governments  are  given  short-
 term  loans  to  the  extent  of  /6th  of
 the  value  of  the  Pool  fertiliser  lifted.
 A  Credit  Guarantee  Corporation  has
 also  been  set  up  to  cover  risks  invol-
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 ved  in  lending  by  commercial  banks
 to  farmers  and  to  fertiliser  dealers  so
 that  banks  are  encouraged  to  lend
 them  more  liberally,

 (v)  National  demonstrations  are  being
 conducted  in  a  large  number  of  dis-
 tricts  and  farmers  training  progranyme
 is  being  intensified  to  educate  farmers
 in  all  areas  to  increase  fertiliser
 use.

 Government  of  India  have  also  set
 up  a  Lettiliser  Promotion  Cell  in  the
 Ministry  to  mount  a  massive  and
 effective  l0  point  programme  for
 stepping  up  balanced  use  of  fertilizers
 in  70  selected  districts  during  the
 tematning  two  years  of  the  4th  Plan
 period.

 (vi)

 (vii)  Soil  testing  programme  is  being  streng-
 then:d.  Mobile  soil  testing  vans  are
 being  supplied  to  the  States.

 SHRI  ARJUN  SETHI  :  Is  there  a  grow-
 ing  imbalance  in  the  use  of  nitrogenous,  phos-
 phate  and  potash  fertilisets  noticed  in  the  first
 three  years  of  the  Fourth  Plan?  If  so,  what
 steps  have  Government  taken  to  bring  about
 a  proper  ratio  so  that  we  may  not  be  adver-
 sely  affected  ?

 SHRI  ANNASAHEB  PB  SHINDE  :  It  is
 truc  that  in  this  country,  in  the  ratio  as  bet-
 ween  consumption  and  demand  in  respect  of
 fertilisers,  there  has  been  some  imbalance.  So,
 first  of  all,  we  are  having  a  very  large  number
 of  demonstrations  al!  over  the  country  through
 the  ICAR  and  independently  and  through  the
 Centrally-sponsored  schemes  and  through  the
 State  Governments.  That  is  the  first  thing.
 Secondly,  this  soil  analysis  is  the  basis,  and
 then  the  farmers.  All  that  is  being  done.
 We  find  now  that  the  consumption  has  increa-
 sed  and  this  year  our  experience  is  that  every-
 where  there  is  a  demand  for  various  types  of
 fertilisers  in  the  country,  and  that  is  a  very
 encouraging  sign.

 SHRI  ARJUN  SETHI:  Besides  the  imba-
 lance  in  the  use  of  nitrogen,  etc,  may  I  know
 whether  there  is  a  deficiency  in  the  micronu-
 trients  like  zine.  beryl,  manganese,  copper  and
 sulphur  where  also  it  has  been  noticed,  especi-
 ally  in  areas  where  high-yielding  varieties  of
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 wheat  and  paddy  were  grown  and,  if  so,  what
 is  the  Government  going  to  do  about  it.

 SHRI  ANNASAHEB  P.  SHINDE  :  Re-
 cently,  it  has  been  also  disclosed  that  as  a
 result  of  intensive  double-cropping,  multiple
 cropping  and  the  intensive  use  of  land,  the
 deficiency  of  micro-nutrients  has  also  come  to
 our  Notice,  particularly  zinc,  Therefore,  soil
 analysis  can  possibly  indicate  the  deficiencies,
 We  have  advised  the  State  Governments  that
 wherever  intensive  cropping  is  being  done,  in
 addition  to  the  normal  fertilisers  like  NPK,
 the  farmer  should  be  educated  to  use  the  vari-
 ous  micro-nutrients.

 SHRI  JYOTIRMOY  8080  ;  Firstly  is  it
 not  a  fact  that  our  per  cupifa  cunsumpuon
 of  fertilisers  iy  one  of  the  lowest  in  the  world,
 and  secondly,  is  it  not  a  fact  that  more  than
 33  per  cent  below  capacity  is  used  at  the
 moment  in  respect  of  the  fertiliser  plants  on
 the  one  hand,  and  on  the  other  hand,  there  is
 an  acute  shortage  of certain  types  of  fertilisers,
 particularly  uiea  in  many  areas  ?

 SHRI  ANNASAHEB  P.  SHINDE:  I  do
 not  know  what  the  hon.  Member  means  He
 has  missed  the  mirk  very  much  As  far  as
 the  production  aspect  is  concerned,  4  think  he
 should  put  the  question  to  the  Ministry  of
 Petroleum  and  Chemicals  I  can  answer  the
 latter  part  of  his  question  As  far  as  the
 short-fall  is  concerned,  to  the  extent  we  are
 unable  to  get  from  indigenous  production,  we
 are  trying  to  meet  it  by  import.

 SHRI  JYOTIRMOY  BOSU  :  My  question
 was  about  the  per  capita  consumption  by
 world  standards,  We  consume  the  least,  in
 the  matter  of  fertilisers,  judged  by  world  stand-
 ards.  That  has  not  been  replied  to.  That  is
 for  you  to  answer.

 SHRI  ANNASAHEB  ए.  SHINDE  :  If  it
 is  consumption  of  fertilisers,  it  can  never  be
 per  capita  ;  it  can  be  only  so  much  per  acre
 or  per  hectare.  Of  course  ;  it  is  low  as  com-
 pared  to  many  other  advanced  countries.

 MR.  SPEAKER  :  Per  capita  means  the
 eating  of  fertilisers,

 श्री  अरविन्द  नेताम  :  अध्यक्ष  महोदय,
 मैं  मंत्री  महोदय  से  जानना  चाहता  हूँ  क्या  उर्वरक
 को  देसी  शराब  बनाने  के  उपयोग  में  लाया  जा
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 रहा  है  जैसा  कि  मध्य  प्रदेश  के  बस्तर  जिले  में  हो
 रहा है ?  अगर  यह  बात  सही  है  तो  सरकार

 इसके  सम्बन्ध  में  कया  कार्यवाही  कर  रही  है  ?

 SHRI  ANNASAHEB  P.  SHINDE  :  Not
 to  my  knowledge,  at  least  in  respect  of  NPK.
 But  if  there  is  any  specific  thing  brought  to
 our  notice,  we  will  take  necessary  action.

 SHRI  D.  K.  PANDA  :  Isit  a  fact  that
 in  spite  of  the  heavy  demand  or  increasing
 demand  for  the  use  of  fertilisers,  the  deficicncy
 is  only  because  of  high  prices  and  because  the
 distribution  is  entrusted  to  people  like  Parry
 and  Co.,  the  monopolists,  in  Orissa  and  other
 parts  of  the  country  and  so  the  farmers  are
 not  able  to  use  it,  and  therefore  the  growth
 rate  has  fallen  ?

 SHRI  ANNASAHEB  ?,  SHINDE  :  It
 would  not  be  a  correct  inference  to  say  that
 the  consumption  of  fertilisers  is  deficient.
 What  really  has  been  happening  is  this.  We
 contemplated  almost  25  to  26  per  cent  growth
 annually  in  the  consumption  of  fertitisers.
 This  year,  for  instance,  the  consumption  has
 gone  up  by  22  per  cent.  When  we  say  it
 has  not  come  up,  we  mean  there  is  a  shortfall
 in  the  targeted  consumption  rate,  because  there
 are  certain  States  like  the  hon.  Member's
 State  where  the  consumption  has  not  come  up.
 It  is  because  the  extension  services  and  a
 number  of  other  inputs  are  not  being  taken
 up.  We  have  drawn  the  attention  of  the  State
 Governments  to  this  problem,  The  distribu-
 tion  system  is  not  entirely  with  the  priva‘e
 sector  ;  pooling  of  fertilisers  is  given  to  the
 State  Governments  and  the  State  Governments
 are  requested  to  give  preference  to  the  co-oper-
 atives.  Therefore,  whether  the  fertilisers  are
 produced  by  the  private  sector  fertiliser  under-
 takings  or  are  produced  by  the  public  sector
 undertakings,  they  have  a  programme  to
 market  it.  We  find  that  60  per  cent  of  ferti-
 lisers  in  this  country  are  distributed  through
 co-operatives.

 SHRI  D.  K.  PANDA  :  Why  Parry  and
 Co.?  Why  not  co-operatives  ?

 MR.  SPEAKER  :  That  is  a  suggestion  for
 action.

 SHRI  SUBODH  HANSDA  :  The  con-
 sumption  of  single  super  phosphate  is  almost
 stagnating  at  seven  lakhs  of  tounes  for  the
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 last  few  years  and  the  reason  given  is  availa-
 bility  of  cheap  fertiliser.  Super  phosphate  is
 one  of  the  best  fertilisers,  and  what  are  the
 steps  that  the  Government  have  taken  to
 bring  down  the  prices  of  fertilisers  ?

 SHRI  ANNASAHEB  P.  SHINDE  :  The
 hon.  Member  is  right  in  the  factual  informa-
 tion.  The  consumption  of  single  super  phos-
 phate  is  not  coming  up  It  is  a  paradoxical
 situation.  There  is  a  great  demand  for  di-
 ammonium  phosphate  ;  it  is  a  concentrated
 type  of  phosphate.  But  the  superphosphate
 capacity  in  our  country  remains  unutilised.  The
 superior  types  of  fertilisers  aré  becoming  more—
 popular.  At  the  same  time  we  do  not  like
 our  capacity  to  remain  idle.  We  are  studying
 how  this  could  be  increased.

 Our  general  assessment  is  that  though  the
 prices  are  high,  the  consumption  is  increasing
 and  it  is  not  affecting  actual  consumptién  of
 fertilisers.

 SHRI  CHINTAMANI  _  PANIGRAHL  :
 In  answer  to  part  (c)  the  hon.  Minister  has
 adn.itted  the  slow  growth  rate  of  consumption
 of  fertilisers.  In  4970-71  it  is  again  low.  What
 efforts  are  they  going  to  make  to  increase  con-
 sumption  ?

 SHRI  ANNASAHEB  P  SHINDE  :  If  the
 hon.  Member  carefully  reads  the  statement
 as  far  as  phosphate  is  concerned,  it  is  available
 in  three  ways.  One  is,  single  super-phosphate
 manufactured  by  our  super  phosphate  factory.
 In  the  big  fertiliser  plants  like  Trombay,  we
 are  manufacturing  diammonium  phosphate
 which  is  highly  concentrated.  It  has  become
 more  popular  with  the  farmer.  That  is  why
 the  off  take  of  this  particular  type  of  fertiliser
 is  not  picking  up.

 SHRI  CHINTAMANI  PANIGRAHI  :  I
 am  sorry  I  have  to  say  that  he  must  read  his
 replies  carefully  ;  I  have  read  ii  carefully.
 The  answer  relates  to  the  increase  in  the
 growth  rate  ;  that  has  come  down  because  of
 the  following  reasons—as  mentioned  in  the
 statement.  The  increase  in  the  consumption
 of  fertilisers  in  1967-68  over  the  preceding
 year  was  4.49  lakh  tonnes  of  nutrients  while
 such  increase  in  970-7l  over  the  preceding
 year  was  2.74  lakh  tonnes  of  nutrients,  So,
 definitely  that  has  gone  down.

 MR.  SPEAKER  :  He  said  that  it  was  due
 to  superior  fertilisers.
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 SHRI  ANNASAHEB  P.  SHINDE  :  I
 would  request  the  hon.  Member  to  read  it
 fully.  The  last  sentence  refers  to  this.

 MR.  SPEAKER  :  Instead  of  taking  the
 time  of  the  House,  I  request  both  of  them  to
 read  it  at  home...(/aterruptions.)  Next
 question.

 Allotment  of  Plots  to  M.Ps.  in  Delhi

 *  524.  SHRI  KARTIK  ORAON  :  Will
 the  Minister  of  WORKS  AND  HOUSING  be
 pleased  to  state  :

 (a)  whether  a  few  residential  plots  were
 to  be  allotted  to  Members  of  Parliament  in
 Delhi  and  5  per  cent.  of  these  plots  were
 supposed  to  be  set  apart  for  Members  of
 Scheduled  Castes  and  Scheduled  Tribes  ;

 (b)  -  if  so,  how  many  of  these  plots  have
 been  allotted  to  the  Scheduled  Castes  and  how
 many  to  the  Scheduled  Tribes  ;  and

 (c)  if  not,  the  reasons  therefor  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  I.  K:  GUJRAL)  :  (a)  By  of  the
 residential  plots  developed  by  the  Delhi
 Development  Authority  for  low  and  middle
 income  groups  are  reserved  for  sitting  Members
 of  Parliament  and  Metropolitan  Council,
 Councillors  of  the  Delhi  Municipal  Corpora-
 tion  and  non-official  members  of  the  Canton-
 ment  Board  and  the  New  Delhi  Municipal
 Committee.  This  reservation  is  irrespective
 of  the  fact  whether  persons  falling  in.  these
 categories  belong  to  Scheduled  Castes/Tribes
 or  not,

 (0)  and  (c).  Do  not  arise.

 SHRI  KARTIK  ORAON  :  प्  would  like
 to  know  from  the  Government  as  to  whether
 it  is  a  fact  that  a  few  plots  had  been  allotted
 to  Members  of  Parliament  and  if  so,  does  any
 Scheduled  Caste  or  Scheduled  Tribe  Member
 figure  in  that  list  ?

 MR.  SPEAKER  :  That  is  your  question
 which  he  has  answered.

 SHRI  KARTIK  ORAON  Plots  have
 been  allotted  to  Members  of  Parliament.  I
 want  to  know  who  they  are  and  whether
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 there  are  any  Scheduled  Castes  or  scheduled
 Tribes  Members  in  the  list.

 SHRI  I  K  GUJRAL  :  In  all  we  received
 applications  from  16  Members  of  Parliament
 of  both  Houses,  out  of  which  34  Members  have
 been  allotted  so  far,  and  others  will  be  allotted
 as  the  plots  are  developed  and  the  percentage
 is  kept.  I  can  tell  my  hon.  friend  that
 although  as  Members  of  Parliament  there  is
 no  distinction  between  Scheduled  Castes  and
 Scheduled  Tribes  Members  and  others,  for
 general  allocation  of  plots  and  houses  of  DDA,
 35  per  cent  reservation  is  made  for  Scheduled
 Castes  and  Scheduled  Tribes.

 SHRI  PRIYA  RANJAN  DAS  MUNSI:
 In  view  of  the  existing  privileges  of  the
 Members  of  Parliament,  may  I  know  whether
 the  entire  idea  of  reservation  of  plots  for
 Members  of  Parliament  can  be  postponed
 indefinitely  ?

 SHRI  I.  K.  GUJRAL  :
 me  to  decide.

 This  is  not  for

 at  हुकम  श्वास  कछवाय  :  संसद  सदस्य  अलग
 अलग  प्रान्तों  से  चुन  कर  यहां  आते  हैं  और  एक
 बार  चुन  कर  आने  के  बाद  शायद  किसी  कारण

 दुबारा  नहीं  आ  पाते  हैं।  क्या  सरकार  ने  कोई
 ऐसी  पालिसी  बनाई  है  कि  जो  व्यक्ति  दूसरे  प्रान्त
 में  रहते  हैं  वह  इस  तरह  से  यहां  अपने  मकान
 बनायें  और  बाद  में  वह  उनका  नाजायज़  लाभ
 उठायें  तो  वह  इस  तरह  का  नाजायज़  लाभ  न
 उठा  सकें  जो  व्यक्ति  यहां  रहते  है  बह  स्वयं  उन
 बनाये  हुए  मकानों  में  न  रहते  हुए  जो  मकान  या

 फ्लैट्स  सरकार  द्वारा  उन्हें  एलाट  किये  जाते  हैं
 उनमें  रहते  हैं  और  वह  अपने  बनाये  हुए  मकानों
 को  किराये  पर  उठा  कर  किराया  कमाते  हैं  तो

 वह  इस  तरह  से  मुनाफ़ा  न  कमा  सकें  इसके  लिए
 क्या  सरकार  ने  कोई  नीति  बनाई  है  ?

 SHRII.  K  GUJRAL  :  For  some  time
 there  was  an  agitation  in  the  House,  parti-
 cularly  in  the  previous  Parliament,  that
 Members  should  be  given  some  plots,  and
 the  Cabinct  approved  a  scheme  that  Members
 of  Parliament  who  apply,  belonging  to  the
 low  income  and  middle  income  groups  would
 be  given  plots  of  land,  varying  from  25  to
 200  square  yards.
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 MR.  SPEAKER  :  His  question  is,  having
 got  the  land  and  conrtructed  the  house,  will
 Government  see  that  they  do  not  let  it  out
 for  rent  ?

 SHRI  I.  K.  GUJRAL:  So  far  as  these
 plots  are  concerned,  no  Member  of  Parliament
 has  yet  built  the  house.

 श्री  नबल  किशोर  शमों :  इन  प्लाट्स  को
 जो  कि  मैम्बर  को  दिये  गये  हैं  उसमें  क्या  तारा

 हाउसिंग  सोसाइटी  की  भी  दरख्वास्त  आई  है  या

 वह  विचारणीय  है,  यदि  हां,  तो  उस  पर  क्‍या

 कार्यवाही  की  जा  रही  है  ?

 SHRII.K.  GUJRAL  :  The  Tara  Cu-
 operative  Socicty  is  separate  from  this.  That
 Society  is  being  given  five  acres  of  land  for
 group  housing  schemes  near  Kalkaji.

 श्री  शिव  चण्डिका  :  क्या  यह  बात  सही  है
 कि  3-4  साफ  पहले  हाउसिंग  मिनिस्ट्री  ने  एक

 सरकुलर  जारी  किया  था  कि  जो  एम०  पीज०
 दिल्‍ली  में  मकान  बनाना  चाहते  हैं  और  उसके  लिए
 प्लाट्स  लेना  चाहते  है  वह  भारत  सरकार  को
 दरख्वास्त  दें  7  बहुत  से  मेम्बरों  ने  दरख्वास्तें  दीं।
 बाद  में  यह  भी  कहा  गया  कि  जो  मैम्बर सं  तारा
 को-आपरेटिव  हाउस  बिल्डिंग  सोसाइटी  के  मैम्बर
 बनना  चाहते  हैं  वह  500  रुपया  वहां  जमा
 करायें  ।  उसके  अनुसार  बहुत  से  एम०  पीज०  ने
 500  रुपया  भी  जमा  क्रिया,  000-1000  भी
 जमा  किया  |  पिछले  4  साल  से  कहा  जा  रहा  है
 कि  उन्हें  कही  मालवीय  नगर  में  प्लाट्स  मिलेंगे
 या  कहीं  ग्रेटर  कैलाश  में  प्लाट्स  मिलेंगे  या  पता
 नहीं  कहां  मिलेंगे  लेकिन  अभी  तक  मालूम  नहीं
 है  कि  कहां  मिलेगे  और  कब  तक  वह  प्लाट्स  उन्हें
 मिलेगे।  दूसरी  चीजु  यह  कि  उन  एम०  पूजा  को
 इस  के  लिए  दरख्वास्त  दिये  4  साहू  हो  गये  हैं  तो

 वह  प्लाट्स  उन्हें  4  ताल  पहले  के  रेट  से  मिलेंगे
 मा  कि  आज  जिस  तरह  से  रेट  आगे  बढ़  रहा  है
 उस  बढ़े  हुए  रेट  से  मिलेंगे  !

 श्री  आई०  के०  गुजराल  :  तारा  को-आपरे-
 टिव  सोसाइटी  को  कालका  जी  के  पास  प्लाट्स
 मिलेंगे।  मालवीय  नगर  एक्सटेंशन  में  कोई  5
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 ape  के  करीब  ऐरिया  इराक  किया  गया  है  ।
 कीमत  उन  प्लाट  की  एम०  पीज०  से  वही  फिनलैंड
 प्राइस  वसूल  की  जायगी  अब  फिक्स  प्राइस  मे  और
 मार्केट  प्राइस  मे  बडा  अन्तर  है  और  जब  भी  वह
 मिलेंगे  तब  भी  उन्हे  बहुत  फायदा  रहेगा  क्योकि
 उनसे  'फिनलैड  प्राइस  ही  वसूल  वी  जायगी।

 श्री  एस०  एम०  बनर्जी  अभी  सवाल  के
 जवाब  मे  मिनिस्टर  महोदय  ने  कहा,  और  आपने
 भी  उसकी  तर्जुमानी  की,  कि  फिलहाल  जो  प्लाट
 दिये  गये  है  उन  पर  अभी  उन्होंने  मकान  नहीं
 बनाया  है।  मै  आपके  माध्यम  से  जानना  चाहता

 हैं  कि  क्या  यह  सही  है  कि  कुछ  मिनिस्टरों  या
 एक्स  मिनिस्टरों  ने,  जो  अब  पार्लियामेट  के  मैम्बर
 है,  यहा  अलग-अलग  लोकेलिटीज  में  मकान
 बनाया  है  ?

 श्री  बी०  पी०  मौर्य  आई०  सी०  एम ०
 लोगो  ने  भी  ।

 श्री  एस०  एम०  बीजों  :  उन्होने  दो  या
 ढाई  हजार  रुपया  किराये  पर  उनको  दे  रखा  है
 और  वह  खुद  परवंनमेट  अकोमोडेशन  में  रहते  है  ?

 क्या  इसकी  जाच  की  जायेगी  कि  कितने  ऐसे  स्त्री
 या  भूतपूर्व  मंत्री  और  पार्लियामेट  के  मैम्बर  है
 जिन्होंने  यहा  मकान  बनाये  है,  और  ह्म  स्कीम
 के  अन्तर्गत  मकान  बनवा  चुके  है,  तथा  गव नं मेट
 अकोमोडेशन  में  रहते  है,  और  क्‍या  उनसे  कहा
 जायेगा  कि  वह  अपने  मकान  मे  रहे  है  और  गवर्नमेंट
 अकोमोडेशन  खाली  करें  ?  अगर  इसकी  जाच

 होगी  तो  क्या  बताया  जायेगा  कि  कितने  एम०  पी०

 ऐसे  है  ?

 ‘SHRI  I.  K  GUJRAL:  I  should  like  to
 state  categorically  that  government  has  not
 given  any  plot  of  land  to  any  minister,  past
 Or  present,

 SHRI  Ss.  M.  BANERJEE  They  have
 buift  houses  on  their  own  plots.

 SHRII  K.  GUJRAL  :  There  may  be
 some  ministers  who  have  houses  in  Delhi  and
 some  who  have  houses  outside  Delhi  Natu-
 daily  there  can  be  no  policy  which  can  discri-
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 minate  against  those  who  possess  houses  in
 Delhi.  That  should  not  be  a  crime.  Our
 general  policy  is  that  houses  should  be  encou-
 raged  to  come  up  Generally,  houses  are
 built  with  loans  raised  from  LIC  or  some
 other  source  When  Government  servants,
 Or  my  be  ministeis—  I  do  not  have  that  detailed
 information  with  me  now—build  houses  on
 the  basis  of  loans  raised,  naturally  for  retur-
 ning  the  loan  a  situation  does  arise  if  we  ask
 them  to  vacate  the  Government  accommo-
 dation.  So  far  as  allocation  of  a  house  to
 a  minister  is  concerned,  that  is  done  under
 alaw  passed  by  this  Paliament,  because  a
 minister  i5  entitled  to  a  free  furnished  house,
 It  ts  a  term  of  his  appointment,

 SHRIS  M  BANERJEE  There  is  shor-
 tage  of  accommodation  MPs  have  to  wait
 in  queue  Thousands  of  Class  I]  and  Class
 IV  employees  arc  waiting  जो  लोग  मकान
 बना  चुके  है  उनको  मकान  रहने  के  लिए  दिये  गये
 है,  एम्बेसी  को  देने  के लिए  नहीं।  वह  आमदनी
 का  जरिया  नहीं  है  1

 MR  SPEAKER  He  has  already  replied
 to  it

 श्री  बी०  पी०  मौर्य  क्‍या  मंत्री  महोदय
 की  जानकारी  में  है  कि  जहा  तक  पार्लियामेट  के
 मेम्बरों  का  ताल्लुक  हे  उनको  अभी  प्लाट्स  का
 कोई  अलाट मैट  नही  हुआ  है,  और  अगर  हुआ  है
 तो  जैसा  उन्होने  जवाब  दिया  ग्रुप  हाउसिंग  की
 स्त्री  में  है।  क्या  उनकी  जानकारी  में  यह  है  कि

 बहुत  से  सरकारी  नौकर  जो  रिटायर  हो  गये  है
 भौर  सेक  ट्री और  ठप्टि  सेक्रेट्री  की  रैक  के  है
 उन्होंने  अपने  नाम  पर  हजार,  डेढ  हजार  और  दो
 हजार  गज  के  प्लाट  अछाट  करवाया  है,  उन  पर

 एल०  आई०  सी०  से  स्प या  लेकर  या
 सरकार  से  कर्जा  ले  कर  मकान
 बनवाया  है  और  दो,  तीन  और  चार  हजार
 रपये  महीने  पर  किराये  मे  दे  रखा  है?  अगर

 यह  सही  है  तो  इस  दिशा  में  पत्नी  महोदय  क्‍या
 कदम  उठायेंगे  ?

 SHRI  I,  K  GUJRAL:  He  ts  making  a
 case  as  if  to  build  a  house  ts  a  crime,

 SHRI  8.  P.  MAURYA  :  You  are  discre-
 diting  Members  of  Parliament,  That  was
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 not  my  question,  Please  reply  to  my  decision  was  reversed.  One  reason  was
 question.  that  those  who  had  built  houses  found  it

 SHRI  I  K.  GUJRAL  :  I  am  replying,
 Please  be  patient.

 अध्यक्ष  महोदय  :  जरा  शांति  रक्खा  कीजिये  ।

 श्री  बी०  पी०  मौके  :  मकान  बनाना  जुर्म
 है,  मक,न  बनाकर  तीन  हजार  रुपये  पर  उठाना

 जुर्म  है,  साथ  ही  सरकारी  बिल्डिंग  ले  कर

 रहना  भी  जुर्म  है

 अध्यक्ष  महोदय  :  जब  घर  में  रहने  की
 सोच  रहे  है  तब  जरा  शाति  भी  क्या  दीजिये  t

 SHRII.K.  GUJRAL  :  So  far  as  the
 Government  is  conceined,  no  plots  of  land
 have  been  allotted  by  Government  to  any
 Government  official.  That  should  be  clearly
 understood.  Sometime  ago  thcre  was  infor-
 mation  given  that  some  cooperative  societies
 have  come  up,  through  which  the  Govern-
 ment  servants  have  got  plots.  These  coope-
 rative  societies  are  well  under  the  rules  and
 they  were  formed  much  befote  the  Land
 Acquisition  Act  was  passed  When  Govern-
 ment  decided  to  acquire  about  70,000  acres  of
 land  in  Delhi,  some  cooperative  societies  had
 already  been  furmed  and  they  had  already
 purchased  land  from  private  agriculturists
 The  only  thing  Government  did  was,  they
 acquired  their  land  but  converted  the  frec-
 hold  into  lease  hold.  It  was  a  disadvantage
 to  those  who  had  already  purchased  the  land.
 Not  only  Government  servants’  coopcrative
 socicties  but  many  more  cooperative  societies
 also  fall  in  this  category.  Some  of  them  may
 have  gone  and  built  houses  The  Ministry
 is  generally  interested  in  encouraging  the
 building  of  houses.  S  nce  we  want  the  houses
 to  come  up,  we  make  a  provision  of  about
 Rs.  5  crores  every  year  for  the  grant  of  loans
 to  government  servants  for  buying  houses,
 or  for  building  houses,  so  that  housing  activity
 in  the  country  as  a  whole  gets  generated,

 Now  the  point  raised  by  my  hon.  friend
 is  that  those  who  have  built  houses  are  also
 in  occupation  of  government  quarters  My
 reply  to  that  is,  sometime  back  government
 decided  in  the  first  instnce  that  those  who  had
 built  their  owa  houses  should  vacate  govern-
 ment  accommodation.  After  some  time  that

 impossible  to  repay  the  instalments  of  the
 loans.  Secondly,  the  people  affected  by  this
 rule  would  not  be  more  than  300  to  400,  It
 is  not  us  if  a  very  large  number  of  houses
 would  fall  vacant  if  this  rule  is  changed.

 Development  of  a  Rotary  Type  Rake  for
 Removal  of  Weeds

 *  525.  SHRI  RAJDEO  SINGH  Will
 the  Minister  of  AGRICULTURE  be  pleased
 to  state  :

 (a)  whether  a  rotary  type  rake  has  been
 developed  by  the  Central  Institute  of  Fishe-
 ries  Technology  which  will  be  able  to  remove
 submerged  aquatic  weeds  and  make  inland
 waters  fit  for  fish  culture  ;

 (b)  if  so,  whether  this  rake  will  be  able
 to  help  clear  the  thousands  of  hectares  of
 inland  waters  now  lying  barren  ,  and

 (c)  if  so,  the  time  taken  to  make  commer-
 cial  use  of  the  rake  device  ?

 THE  MINISILR  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULIURE  (SHRI
 ANNASAHEB  P.  SHINDF):  (a)  Yes,  Sir.
 A  rotary  type  deweeding  ‘nachine  has  been
 developed  by  the  Central  Institute  of  Fishe-
 ries  Technology  and  is  currently  undergoing
 artals,

 (b)  Yes,  Sir.  When  the  trials  are  success-
 fully  completed.

 (c)  The  trials  are  expected  to  be  comp-
 leted  by  the  end  of  1972,

 SHRI  RAJDEO  SINGH  :  After  the  trials
 are  successfully  completed  by  the  end  of  1972,
 do  government  expect  fish  culture  ia  the
 inland  waters  would  be  successful  ?

 SHRI  ANNASAHEB  P,  SHINDE  :  On
 the  basis  of  the  trials  we  feel  it  would  be
 possible  to  popularise  this,

 SIIRI  BISWANARAYAN  SHASTRI  :
 Which  are  the  areas  where  this  trial  was
 conducted  ?

 SHRI  ANNASAHEB  P  SHINDE  :  This
 rake  was  developed  in  the  Cochin  institute,
 So,  it  was  tried  in  the  near-about  areas
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 Requirement  and  Import  of  Deep  Sea
 Fishing  Vessels

 #526.  SHRID.  K.  PANDA  :  Will  the
 Minister  of  AGRICULTURE  be  pleased  to
 state  :

 (a)  the  total  number  of  trawlers  required
 for  deep  sea  fishing  during  the  Fourth  Plan  ;

 (b)  number  of  trawlers  now  in  operation  ;
 and

 (c)  whether  Government  have  any  propo-
 sal  to  import  deep  sca  fishing  vessels  from
 foreign  countries  and  if  so,  the  main  features
 thereof  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P  SHINDB):  (a)  The  Fourth
 Plan  envisages  introduction  of  300  vessels  for
 off-shore  and  deep  sca  fishing

 (b)  Fifty  eight  off-shore  and  deep  sea
 fishing  vessels  are  now  in  operation,

 (c)  Import  of  fishing  vessels  by  the
 industry  is  being  processed  under  a  current
 scheme  limited  to  30  vessels  It  is  proposed
 to  permit  additional  imports  to  the  extent  (to
 which  the  demand  cannot  be  met  from  indi-
 genous  sources.

 SHRI  D.K  PANDA:  It  is  seen  from
 the  statement  that  300  vessels  are  going  to  be
 introduced  out  of  which  58  are  already  in
 Operation.  Of  the  balance  of  242  vessels,  30
 are  going  to  be  imported.  For  the  remaining
 2I2,  is  there  any  plan  for  indigenous  produc-
 tion  and,  if  so,  will  it  be  in  the  public  sector
 or  private  sector  ?

 SHRI  ANNASAHEB  P.  SHINDE  :  First
 priority  would  be  given  to  encouraging  tndi-
 genous  production.  Actually,  production  is
 taking  place  in  both  the  private  and  public
 sector.  There  are  two  consortia.  one  in  the
 east  and  another  in  the  West.  In  the  west
 it  is  mainly  in  the  public  sector  that  this  work
 is  going  on.  In  the  east  there  is  a  public
 sector  undertaking,  namely,  Garden  Reech
 workshop,  which  is  taking  the  initiative  in
 th's.  So,  it  is  both  in  the  public  and  private
 sector.  Secondly,  we  anticipate  that  the
 demand  would  be  more  as  we  make  improve-
 ments.  The  first  priority  for  import  would
 be  with  the  Soviet  Union  because  they  have
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 a  lot  of  experience  in  this  decp  sea  fishing  and
 manufacture  of  trawlers.  Once  an  agreement
 is  arrived  at,  then  naturally  the  first  preference
 would  be  for  purchase  of  trawlers  from  the
 Soviet  Union  because  the  terms  would  be
 favourable.  We  have  to  make  payments  in  rupee
 and  foreign  exchange  can  be  saved.  If  later
 on,  we  find  that  the  Soviet  Union  is  unable  to
 supply  adequate  numbers,  then  we  can  explore
 the  possibility  of  importing  from  elsewhere.

 SHRI  D.K  PANDA  :  The  reply  only
 says  that  the  Fourth  Plan  envisages  the  intro-
 duction  of  300  vessels.  My  question  was
 specific,  namely,  what  was  the  total  require-
 ment  So,  was  any  assessment  of  the  actual
 requiiement  all  over  the  country  made  and
 does  that  include  the  supply  of  vassels  to  the
 Fishermen's  Cooperative  Socicty  at  Gopalpur
 in  Orissa  ?

 SHRI  ANNASAHEB  P.  SHINDE:  We
 have  a  rough  estimate  and  at  the  moment,
 according  to  our  rough  estimate,  there  is
 demand  to  the  tune  of  I50  trawlers.  Natu-
 tally,  public  scctos  organisations  like  the
 Kerala  Fishing  Corporation,  other  State
 Corporations  and  cvoperatives  will  receive
 preference

 श्री  राम कंवर  :  प्रश्न  सं०  SIL  उत्तर  में
 मंत्री  महोदय  ने  इन्कार  किया  है,  लेकिन  3  अप्रैल
 को  केरल  के  मुख्य  स्त्री  श्री  अच्युत  मेनन  का
 अखबारों  में  स्टेटमेन्ट  छपा  है,  जिसमें  उन्होंने
 बतला प्रा  है  कि  भारत  सरकार  ने  इस  बारे  में
 बातचीत  की  है  और  पूरी  स्कीम  बन  गई  है।  रूस
 की  मदद  से  गहरे  समुद्र  मे  मछली  पकड़ने  का
 काम  शोघ  ही  शुरू  होगा,  मै  जानना  चाहता  हूँ
 कि  इस  मामले  में  क्या  प्रगति  हुई  है  ?

 अध्यक्ष  महोदय  :  इसकी  बातचीत  चल  रही
 है।

 SHRI  NAWAL  KISHORE  SHARMA  :
 The  Muntster  has  replied  to  my  question
 No.  52i  saying  that  ro  agreement  is  there.
 Of  course,  no  agreement  is  there,  but  he
 could  very  well  have  said  that  negotiations
 were  goingon.  He  did  not  say  that,  He
 should  have  taken  the  House  into  confidence.
 If  there  had  not  been  a  question  like  No.  52t,
 it  would  be  distorting  facts.
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 MR.  SPEAKER  :  That  was  a  specific
 question  and  he  said,  “No”.  Now  you  can
 negotiate  the  supplementaries,

 SHRI  NAWAL  KISHORE  SHARMA:
 But  he  could  very  well  have  said  that  no
 agreement  was  reached  but  the  Government
 was  negotiating  with  Soviet  Russia.

 SHRI  CHINTAMANI  PANIGRAHI:  I
 think,  the  hon,  Member  is  right.

 SHRI  ANNASAHEB  P.  SHINDE:  The
 question  was  very  specific  whether  agteement
 had  been  reached,  The  emphasis  was  on  the
 word  “reached”.  (Jnterruption)

 SHRI  CHINTAMANI  PANIGRAHL  :
 Can  the  Minister-take  refuge  behind  techni-
 calities  ?

 SHRI  7२.  Ss.  PANDEY  :  On  a  point  of
 order,  Sir.  The  first  question  was  by  Shri
 Sharma  and  in  reply  he  said,  ‘No’.  Since
 he  said,  ““No’’,  you  did  not  allow  the  Member
 to  put  a  supplementary.  In  reply  to  this
 question  he  says,  “Negotiations  ate  going
 on.”  In  reply  to  that  question  also  he
 could  have  said,  ‘“Agrcement  has  not  been
 reached  but  negotiations  arc  going  on.”  That
 would  have  been  more  precise  than  the  answer
 given  by  Shri  Shinde.  My  complaint  is
 that  the  Chair  becomes  very  rigid  sometimes.

 MR.  SPEAKER  :  Please  do  not  talk  like
 that.  Iam  not  going  to  tolerate  this,

 SHRI  R.  S.  PANDEY:  I  am  sorry  for
 this.  But...(/nterruption)

 MR,  SPEAKER  :  I  do  not  want  it  to  be
 repeated,

 SHRI  R.  S.  PANDEY  :  Every  Member
 is  entitled  to  put  a  supplementary  question
 and  have  more  information.

 MR.  SPEAKER:  Please  do  not  try  to
 take  too  much  liberty.

 श्री  शशि  भूषण  :  अध्यक्ष  महोदय,  मंत्री

 महोदय  ने  एक  प्रश्न  के  उत्तर  में  कहा--नो  में
 जवाब  दिया  a  एक  उत्तर  में  कहा  कि  नेगोशियेशन

 हो  रही  हैं  ।  एक  में  कहा--सोवियत  ग्रूनियन
 को  डीप-सी-फिशिंग  का  ज्यादा  एक्सपीरियंस
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 नहीं  है  यदि  ऐसा  है  तो  फिर  नेगोशियेशन  की
 बया  जरूरत  है  ?  सही  कया  है  ?

 SHRI  ANNASAHEB  Pr  SHINDE  :  I
 said,  the  Soviet  Union  had  a  lot  of  experi-
 ence  in  this,

 MR,  SPEAKER  :  The  other  day  also  it
 happened  Iike  this.  In  the  case  of  the  Minis-
 ter  of  Tourism  the  same  thing  happened.
 Negotiations  were  going  on  but  the  Minister
 did  not  make  a  reference  to  them.  The  same
 thing  has  happened  today  to  his  question
 also.  But  when  the  Minister  categorically
 says,  ‘“‘No”,  there  is  no  harm  if  he  also  says,
 “Howcver,  some  negotiations  are  going  on.”

 SHRI  ANNASAHEB  P.  SHINDE  :  When
 the  hon.  Member  was  putting  his  question  4
 was  seeking  your  permission  to  allow  me  to
 explain.  But  you  were  attending  to  papers.

 MR  SPEAKER  :  It  causes  embarrass-
 ment  to  me  You  have  always  been  very
 precise  and  correct.  In  your  case,  when  you
 say  so,  I  take  a  very  strong  view.  If  it  were
 Mr  Khadilkar,  my  approach  would  have  been
 a  different  one,

 SHRI  PILOO  MODY  :  What  would  have
 been  your  view  if  it  were  Mr.  Raj  Bahadur  ?
 (Interruption)

 MR.  SPEAKER  :  My  attitude  would  have
 been  entirely  different  in  his  case.  But  not
 in  Mr.  Shinde’s  case  because  I  know  he  is
 very  precise  and  correct.  Today,  he  slipped  a
 little.  Iam  not  prejudiced  at  all.  I  have
 to  use  a  little  bit  of  my  own  tact  sometimes.

 SHRI  ron  T.  DHANDAPANI  :  In  the
 statement,  it  has  been  stated  that  30  trawlers
 are  to  be  imported  from  foreign  countries.
 I  would  like  to  know  from  the  hon.  Minister
 whether  the  Government  have  made  any
 public  announcement  for  inviting  the  apph-
 cations  from  the  public  and,  if  so,  how  many
 applications  have  been  received  from  the
 public,  how  many  licences  have  been  issued
 and  who  are  the  persons  to  whom  the  licences
 have  been  issued.

 MR.  SPEAKER  :  Which  applications  ?

 SHRI  0.  T,  DHANDAPANT  :  The  appli-
 cation  for  trawlers,
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 MR.  SPEAKER  :  You
 notice  for  that.

 give  separate

 SHRI  C.T.  DHANDAPANI
 connected  with  it.

 +  This  is

 SHRI  ANNASAHEB  P.  SHINDE  :  The
 public  announcement  was  made.  Accordingly,
 the  Government  of  India  has  sanctioned  the
 proposal  for  import  of  30  trawlers.  Now,
 after  the  first  announcement  was  made,  the
 various  parties  ;  including  public  sector  orga-
 nisations,  have  indicated  their  requirement  of
 50  trawlers  in  addition.  The  exact  number
 is  not  clear  at  the  moment.

 SHRI  C.  T.  DHANDAPANI  How  many
 persons  have  been  given  the  hcences  and
 who  are  the  persons  ?

 MR  SPEAKER:  That  needs  a  scparate
 notice.  I  do  not  allow  it.

 SHRI  SHANKERRAO  SAVANT.  There
 are  some  trawlers  which  are  alrcady  in  ope-
 ration.  I  should  Ihe  to  know  in  which
 coasts  they  are  in  operation  and  how  many  in
 each  coast.

 MR.  SPEAKER  :  After  these  are  acquired,
 only  then  that  will  follow,

 SHRI  SHANKER  RAO  SAVANT  :  [here
 are  some  trawlers  which  are  actually  in
 operation.  [want  to  know  in  which  coasts
 they  are  in  operation

 MR,  SPEAKER  :  This  is  a  questian
 about  the  requirement  of  trawlers,  not  about
 trawlers  already  in  operation.  You  give  a
 separate  notice  for  that,  as  to  how  many
 trawlers  there  are  and  where  they  are
 operated,

 SHRI  PRIYA  RANJAN  DAS  MUNSI:
 I  would  like  to  know  from  the  hon.  Minister,
 when  they  have  not  been  able  to  import
 these  vessels,  whether  any  immediate  alter-
 hative  arrangements  can  be  made  for  Kerala
 fishermen  who  are  facing  serious  trouble  for
 the  last  three  years.

 SHRI  ANNASAHEB  P.  SHINDE  :  The
 difficulty  is  not  because  of  lack  of  import  of
 these  vessels.  The  difficulty  is  because  during
 the  Jast  two  years,  there  were  some  short-
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 falls  in  catch  due  to  some  periodical  fluctua-
 tions  and  sufficient  quantity  of  fish  was  not
 being  found.  The  catch  was  a  little  less.
 |  have  explained  the  Government  of  India’s
 policy  as  to  how  we  propose  to  meet  the
 requirement  in  future,

 SHRI  SHANKFRRAO  SAVANT  :  Sir,
 part  (0)  of  the  question  is:  the  number  of
 trawlers  now  in  operation,  It  is  in  connec-
 tion  with  that  I  am  asking  for  the  number
 of  trawlers  now  in  operation  and  in  which
 coasts  they  are  in  operation,

 MR.  SPEAKER  °  Let  him  collect  the
 information.  They  will  be  in  so  many  places.
 Let  him  give  a  separate  notice.  This  ques-
 tion  3५  only  about  the  number  of  vessels
 requied  (/nterruption)

 SHRI  JYOTIRMOY  BOSU:  Will  the
 hon.  Minister  tell  us  how  many  such  traw-
 lers  are  operating  im  the  cast  coast,
 including  Calcutta,  adjoining  Roychowk
 fishing  Harbour,  and  how  many  do  they
 propose  to  introduce  in  the  Plan  period  ?

 MR_  SPEAKER  :  Has  he  got  the
 mation  ?  He  can  circulate  it  la‘cr  on

 infor-

 SHRI  ANNASAHEB  P.  SHINDE:  In-
 formation  port-wise  is  not  available.  (/nler-
 ruption)

 SHRI  JYOTIRMOY  BOSU:  I  did  not
 say  ‘port  wise’,  There  are  two  coasts  —east
 coast  and  west  coast.  The  cast  coast  has
 been  neglected  throughout.  That  is  why  I
 have  been  wanting  to  know,

 MR.  SPEAKER  :  Has  he  got  the  infor-
 mation  coast-wise  ?

 SHRI  ANNASAHEB  7  SHINDE:  No.
 Sir,  (aterrupti  ms)

 MR.  SPLAKER  :  Next  Question.

 Allocation  of  Funds  for  Housing  Scheme
 in  Dethi{New  Dilhl  by  Housing  and

 Uiban  Development  Corporation

 #527,  SHRI  $  C.  SAMANTA  :  Will
 the  Minister  of  WORKS  AND  HOUSING
 be  pleased  to  state  :

 (a)  out  of  the  thirty-five  crore  loan
 sanctioned  by  the  Housing  and  Urban  Develop-
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 ment  Corporation  for  housing  schemes  in
 ten  States,  what  is  the  sum  of  money  for  the
 capital  towns  of  Delhi  and  New  Delhi,
 separately  ;

 and  residential
 the

 this

 (b)  whether  quarters
 accommodation  being  constructed  at
 Ministry  level  are  being  financed  by
 money  or  from  direct  sources  ;  and

 (c)  out  of  the  amount  earmarked  for
 Delhi  and  New  Delhi  what  is  the  distribution
 for  public  and  private  housing  schemes  :

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  I  छू.  GUJRAL)  :  (a)  Rs.  3  crores.
 The  loan  has  been  sanctioned  to  the  Delhi
 Development  Authority  for  the  construction
 of  2500  houses  for  Economically  Weaker
 Sections  of  Society  and  000  houses  for  Low
 Income  Group  in  Delhi.

 (b)  No  Sir.  The  expenditure  on  the
 construction  of  gencral  pool  accoinmodation
 is  met  from  the  Consolidated  Fund  of
 India.

 (c)  The  loan  shall  be  utilised  by  the  Delhi
 Development  Authority  for  construction  of
 houses  to  be  sold  to  the  public.

 SHRI  S.  C.  SAMANTA  :  In  reply  to
 part  (0)  of  the  qu2stion;  the  hon.  Minister
 has  said  that  the  loan  received  by  the  DDA
 will  be  spent  on  construction  of  houses  to  be
 sold.  I  would  like  to  know  what  types  of
 houses  will  be  constructed,  what  will  be  the
 price,  and  whether  land  price  also  wil!  be  in-
 cluded  in  that.

 SHRI  ्,  K.  GUJRAL:  I  might  clarify
 that  I  have  referred  in  this  question  to  Rs.  3
 crores  which  have  been  given  by  the  Housing
 and  Urban  Development  Corporation  to  ihe
 DDA.,  But  the  total  construction  programme
 of  the  DDA  for  the  current  year  is  of  the
 order  of  Rs.  14  crores.  So  far  as  the  housing
 programme  is  concerned,  under  this  scheme  we
 are  building  houses  for  people  whose  income
 is  below  Rs.  250/-  per  month  and  for  those
 whose  income  is  between  Rs.  250  and  Rs  600
 per  month.  The  general  pattern  of  allotment
 is  that  we  ask  for  some  small  amount  at  the
 stage  of  application,  then  one-third  when  the
 house  is  allotted  and  two-third  in  easy
 instalments  in  about  5  years.  The  general
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 cost  for  very  low  income  houses  is  about
 Rs.  8,000/-.  and  that  for  low  income  about
 Rs.  -20,000/-..

 SHRI  S.  C.  SAMANTA;  MayI  know
 whether  LIC  has  sanctioned  Rs.  ]  crore  more
 for  the  construction  of  houses  for  East  Pakis-
 tan  refugees  and  whether  that  is  going  to  be
 taken  up  immediately.

 SHRII.  K.  GUJRAL  :  That  is  a  separate
 scheme.  East  Pakistan  refugecs  were  given
 plots  of  land  near  Kalkaji  and  that  money  has
 been  given  to  cooperatives.  Ido  not  have
 the  exact  information  with  me  now.  I  will
 let  the  hon.  Member  know  about  it.

 श्री  विभूति  सिर  :  ठी०  डी०  ए०  को
 सरकार  ने  रुपया  दे  दिया  हैँ  कर्जा  लेने  के  लिए
 जो  फार्म  है  वे  बीसियों  है  में  जानना  चाहता  हूँ  कि
 कर्ज  के  सम्बन्ध  में  जो  शर्तें  आपने  रखी  हैं,  जो
 फार्म  भरने  होने  है,  उनको  तिम प्लि फाई  करने  के
 बारे  मे  कोई  निर्देश  डी०  डी०  ए०  को  आप  देने
 जा  रहे  है  ?  एम०  पी०  लोगो  को  भी  कुछ  प्लाट
 मिले  हू।  प्लाट  लेना  तो  आसान  है  लेकिन  जब
 कर्ज  लेना  होता  है  तो  उसके  लिए  जो  फार्म  होता  है
 उसको  कुछ  सिमप्लिफाई  आप  करेगे  ?

 SHRII.  K.  GUJRAL:  My  hon.  friend
 is  mixing  up  two  things.  So  far  as  the  loan
 for  house  construction  4s  concerned,  that  is
 given  by  the  Delhi  Administration  and  not
 by  the  DDA.  Every  year  Government  of
 India  allocates  to  the  Delhi  Administration  an
 amount  of  money  which  is  given  to  middle
 income  and  low  income  house  builders  as
 Joan.  So  far  as  farm  is  concerned,  I  was  not
 aware  of  it.  Since  my  hon.  friend  has  drawn
 attention  to  it,  I  will  look  into  it.

 SHRI  R,  P.  ULAGANAMBI  :  The
 accommodation  problem  is  such  a  burning
 problem  in  Delhi,  the  capital  of  our  country.
 In  view  of  this,  will  the  Government  come
 forward  to  give  preference  or  reserve  a  certain
 percentage  to  the  Government  servants  coming
 from  500  to  600  km  from  Delhi,  because
 people  coming  far  away  from  Delhi  are
 finding  it  difficult  to  get  accommodation  and
 they  have  to  pay  exorbitant  rents  ?

 SHRI  I.  K.  GUJRAL  :  My  hon.  friend
 is  mixing  up  two  schemes,  As  far  as  the
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 Government  servants  are  concerned,  there
 is  the  General  Pool  accommodation  which  is
 separate  and  has  nothing  to  do  with  the  DDA.
 Every  Government  servant  who  works  here
 in  Delhi  is  entitled  to  a  house  from  the
 General  Pool  Government  accommodation
 provided  the  house  is  available.  At  the
 moment  the  satisfaction  is  to  the  extent  of
 43%.  Out  of  400  people,  43  get  Government
 houses  in  the  General  Poo!  accommodation.
 In  the  current  Plan  we  are  spending  Rs  24
 crores  for  building  houses  for  the  General
 Pool  accommodation  in  Delhi  and  else-
 where,

 SHRI  T.  BALAKRISHNIAH  The
 problem  of  accommodation  in  all  modern
 cities  and  towns  is  becoming  acute  day  by
 day,  and  in  view  of  that  will  the  Government
 ban  sale  and  purchase  of  land  aiound  our
 cities  and  towns,  and  will  the  Government
 themselves  acquire  the  land  and  build  houses
 and  sell  them  at  a  reasonable  price  so  that
 lower  and  middle  income  group  peopic  will
 be  in  a  position  to  purchase  house  ?

 MR.  SPEAKER
 action.

 :  It  is  a  suggestion  for

 SHRI  VASANrFRAO  PURUSHOTTAM
 SATHE  :  In  view  of  the  shortage  of  accom-
 modaticn  in  the  metropolitan  cities  like
 Delhi,  will  the  Government  consider  utilising
 the  land  in  the  so-called  Civil  Lines  area
 where  acres  of  land  surround  some  bungalows,
 for  residential  purposes  of  the  low  income
 group  housing  ?

 SHRI  I  K  GUJRAL  ;  I  am  in  agree-
 ment  with  my  friend  that  the  optimum  use  of
 land  should  be  made  in  urbanisable  and
 urban  areas  and  that  is  why  it  is  necessary
 that  not  only  the  land  should  be  more
 intensively  used  but  also  the  land  value  should
 be  controlled  by  the  Government  taking  over
 the  land  and  acquire  it  and  then  give  it  on
 socially  just  basis...(/mterruptions)

 MR  SPEAKER  His  question  was
 specific  :  whether  the  land  in  the  bungalows
 will  be  taken  over.

 SHRI  I.  K.  GUJRAL  :So  far  as  Delhi
 is  concerned,  if  my  hon  friend  is  referring  to
 big  bungalows  etc,  we  have  already  announced
 in  this  House  and  the  Government  also  have
 taken  a  policy  decision  that  the  space  should
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 be  more  intensively  uscd  by  putting  up  more
 accommodation  than  what  exists  now  But
 one  thing  has  to  be  kept  in  mind.  Fortuna-
 tely,  Delhi  is  a  planned  City.  So,  for  making
 any  change  in  the  density.  a  technial  commit-
 tee  has  already  been  set  up  to  prepare  a  new
 plan  so  that  densification  can  be  done
 according  to  a  plan.

 दालों  के  बढ़  रहे  मूल्य

 +f

 श्री  ईश्वर  चौधरी  :
 डा०  कर्णों  सिह  :

 #528,

 क्या  कृषि  मंत्री  यह  बताने  की  कृपा  करेगे
 किः

 x
 (क)  क्या  सरकार  को  ज्ञात  है  दि  दालों  के

 मूल्य  प्रतिदिन  बह  रहे  है  ;

 (ख)  यदि  हां,  तो  इसके  मुख्य  कारण  क्‍या
 है;  और

 (ग)  दिलो  के  मूल्यों  में  वृद्धि  को  रोकने
 और  उनमे  कमी  लाने  के  लिए  सरकार  द्वारा  क्‍या

 कार्यवाही  की  जा  रही  है  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHESB  P.  SHINDE)  :  (a}  Although
 the  prices  of  pulses  are  ruling  higher  than
 last  year  from  the  begioning  of  February,
 1972,  the  prices  have  shown  a  declining
 trend,

 (b)  The  fall  in  production  seems  to  be
 the  most  important  factor  responsible  for  the
 upward  trend  in  the  prices  of  pulses.

 (c)  Apart  from  unloading  in  the  open
 market  the  limited  stock  of  pulses  available
 with  the  Food  Corporation  of  India  as  a  long
 term  measure  Government  has  taken  several
 steps  to  increase  the  production  of  pulses,
 such  as  introduction  of  high  yielding  and
 disease-free  varieties  of  pulses,  adoption  of
 package  practices,  introduction  of  short  dura-
 tion  crop  of  pulses  in  the  multiple  cropping
 programme,  introduction  of  improved  varieties
 of  arhar,  moong,  urad,  etc.
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 श्री  ईश्वर  चौधरी:  मैं  यह  जानना  चाहता

 हूँ  कि  उपभोक्ताओं  और  किसानों  दोनों  के  हितों
 को  देख  कर  सरकार  ने  अब  तक  ऐसी  कौन  सी
 योजना  बनाई  है,  जिससे  मूल्यों  में  वृद्धि  न  हो
 और  बहू  ऐसी  कौन  सी  तत्काल  व्यवस्था  करने
 जा  रही  है,  जिससे  सर्व-साधारण  लोगों  को

 राहत  मिले  ।

 SHRI  ANNASAHEB  Pp  SHINDE  :  He
 asks  about  gencral  prices  ;  these  are  about
 pulses  only.  I  have  explained  the  position
 that  pulses  production  during  the  last  decade
 or  so  has  been  stagnant  and  therefore  there
 is  a  pressure  on  demand  and  the  prices  have
 gone  up.  This  year  the  additional  factor
 was,  the  Food  Corporation  of  India  purchased
 sizeable  cuantilics  from  the  mraket  for  mecting
 the  requirements  of  Bangladesh  refugees.
 Naturally  this  vithdrawal  from  market  also
 brought  some  pressure  on  prices,  but  recently,
 during  the  last  few  months  there  is  some
 downward  trend.  As  J  have  =  already
 said,  this  problem  can  be  solved  only  by
 imcreased  production.  I  have  already  enum-
 eratee  the  stcp»  thit  Government  has  taken
 to  encourage  production.

 श्री  ईश्वर  चौधरी  :  दालों  के  मूल्यों  में

 बढ़ौतरी  का  कारण  पैदावार  में  कमी  नहीं  हैं,
 चोर-बाज़ारी  और  उन  पर  लगाये  गये  टैक्स  है  ।
 मैं  यड़  जानता  चाहता  हैँ  कि  सरकार  ने  इनको
 रोकने  के  लिए  क्या पग  उठाये  है  और  बेमानी
 में  दालो  के  मुल्य  क्या  हैं

 SHRI  ANNASAHES  P.  SHINDE  :  There
 is  no  Statutary  control  or  even  informal
 control.  It  is  an  open  market.  Therefore
 I  do  not  think  the  price  control  question  can
 arise  here.  The  index  level  of  prices  upto
 April  end  was  282.84  That  is  the  index  then
 as  compared  to  285  in  September.  It  went  up
 to  295,293  ect.  in  the  various  months...

 sit  एस०  एम०  बनर्जी  :  जहां  तक  दालों
 के  दामों  का  सवाल  है,  देखा  गया  है  कि  अक्सर

 होलसेल  प्राइज  बताई  जाती  हैं।  हिन्दुस्तान  में

 सूखी  दाल  और  मोदी  की  कहावत  है,  लेकिन
 साधारण  लोगों  को  वह  भी  मुयस्सर  नहीं  हो

 रही  है।  क्या यह  सही  है  कि  मार्केट  में  मूँग,
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 age,  उर्द  और  अरहर  आदि  दालों  की  रीटेल
 प्राइसिज  दिन-ब-दिन  बढ़ती  चली  जा  रही  हैं।
 जिस  तरह  सरकार  ने  चावल  और  गेहूं  कंट्रोल
 रेट  पर  बेचने  की  व्यवस्था  कर  रक्खी  है,
 क्या  उसी  तरह  वह  दो  सौ,  ढाई  सौ  और  तीन  सौ
 रुपये  तक  की  आमदनी  वाले  लोगों  को  दालें  भी

 कंट्रौल्ड  रेट  पर  देने  की  व्यवस्था  करेगी  ?

 SHRI  ANNASAHEB  P  SHINDE  :  It  is
 a  suggestion  for  action.

 Standar.  isation  of  Paper  for  Forms  of
 Government  of  India

 #530,  SHRI  R.  P.  ULAGANAMBI  :  Will
 the  Minister  of  WORKS  AND  HOUSING
 be  pleased  to  state  :

 (a)  whether  the  standardisation  of  paper
 for  different  Forms  of  the  Government  of
 India  has  been  completed  ;

 (b)  the  reduction  effected  in  the  varicties
 of  paper  and  the  value  of  such  reduction  ;

 (c)  whether  187  Forms  have  been  aboli-
 shed  ;  and

 (d)  out  of  14000  Forms,  how  many  have
 been  reviewed  so  far  and  when  the  review
 will  be  completed  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  I.  K.  GUJRAL):  (a)  Paper  for  printing
 forms  in  the  Government  of  India  Presses  has
 been  standard  ised.

 (b)  The  standardisation  of  paper  for
 Forms  has  resulted  in  the  reduction  of  the
 varieties  of  paper  used  for  that  work  from  §I5
 to  18,  The  reduction  in  cost  consequent  on
 reduction  in  number  of  varieties  has  not  been
 evaluated.  However,  the  following  advantages
 have  accrued  :-

 (a)

 (०)

 savings  in  inventory  cost  ;  and

 ensuring  large  orders  for  smaller varieties  of  paper  which  will  be  easier
 for  the  mills  to  effect  supplies.

 Further,  use  of  costlier  varieties  of  paper
 like  Suntit  Offset  and  Super  Calendered  Paper
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 ate  eliminated  or  minimised  to  ensure  over-
 economy.

 (c)  Yes.

 (9)  A  total  of  3338  Civil  Standard  Forms
 and  800  Special  Forms  have  been  reviewed  so
 far.  Of  these,  1,448  Standard  Forms  have
 been  finally  abolished  The  review  ts  a
 continuing  Process  and  as  such  no  time  limit
 for  its  completion  can  be  sct  This  19.  more
 so  for  the  reason  that  in  addition  to  the
 Civil  Standard  Forms,  all  Special  Forms  have
 also  to  be  reviewed

 SHRI  R  P  ULAGANAMBI  The  Minis-
 ter  said  that  the  standardisation  of  paper  for
 forms  has  resu'ted  in  the  reduction  of  the
 varieties  of  paper  used  for  that  work  from
 Ji5  to  l8  What  is  the  difficulty  ain  evalua-
 ting  the  cost  due  to  reduction  in  the  volume
 of  paper  consumed  श्व  want  to  know  what
 ts  the  value  of  Sunlit  Offsct  and  Super  Calcn-
 dered  Paper  uscd  every  year  for  printing
 purposes

 SHRI  I  K.GUJRAL  So  far  as  evalua-
 tion  is  concerned,  it  isnot  done  along  with
 the  process  of  standardisation  s  nce,  as  I  have
 stated,  the  standardisation  process  has  not
 yet  been  completed  Therelore,  it  is  difficul
 for  me  to  evaluate  at  this  stage  when  the
 process  is  midway  So  fai  as  the  consumption
 of  paper  is  concerned,  the  Government  of
 India  Presses  consume  a  total  of  about  22,000
 tonnes  of  paper  annually  in  addition  to  8,000
 tonnes  used  by  the  Govcrnment  of  India  for
 stationery  So  far  as  the  many  varieties  arc
 concerned,  I  will  lay  the  information  on  the
 Table  because  it  is  a  long  statement

 Re-structuriag  of  the  Cost  System  in  Government
 of  India  Presses

 #532,  SHRI  दि 4  MAYAVAN  Will  the
 Minister  of  WORKS  AND  HOUSING  be
 Pleased  (0  state  :

 (a)  whether  the  re  structuring  of  the  exis-
 ting  cost  system  m  the  Government  of  India
 Presses  has  been  completed  ,

 (b)  whether  it  has  been  approved  by  the
 Comptroller  ard  Auditor  General  ,  and

 (c)  whether  it  has  been  introduced  :n  ail
 the  Presses  and  if  30,  since  when  ?
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 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  I  K  GUJRAL)  (a)  No  However, certain  forms  maintained  for  the  collection  of
 cost  data  have  been  restructured

 (b)  Restructuring  of  forms  referred  to  at
 (a)  above  has  been  approved  by  the  Comp-
 troller  and  Auditor  General

 (c)  Not  yet  The  proposal  is  unde:  con-
 sideration  of  Government

 SHRI  V  MAYAVAN  This  kind  of  res-
 trucuring  of  the  earsting  cost  system  in  the
 Goveinment  of  India  Presses  was  undertaken
 in  970  I  would  Ike  to  know  from  the  hon
 Minister  whether  this  restructuring  has  been
 lunited  to  certain  forms  Also,  what  other
 steps  for  restructuring  the  cost  system  is  con-
 templated  and  when  this  work  was  under-
 taken  ?

 SHRII  K  GUJRAL  Simply  stated,  the
 idea  is  that  the  Governmeut  of  India  Presses
 should  not  work  on  the  basis  ol  no  loss-no-
 profit  basis  only  the  cost  to  be  charged  to  the
 various  Ministites.  The  idea  now  ty  that  we
 should  be  able  to  evaluate  the  work  as  fit  is
 a  commercial  work  and  then  debit  the  cost
 to  the  various  Ministries  for  the  various  yobs
 done  This  naturally  needy  a  detailed  survey
 because  we  have  I5  presses  working  in  various
 parts  of  the  countrv  and  each  press  has  a
 different  economy  Therefore,  we  are  going
 into  the  matte:  But  it  needs  more  staff  and
 we  are  now  In  the  hands  of  the  Finance  Mints-
 try  to  finalise  the  staf  structure  $0  that  this
 work  could  be  undeitaken  more  exhaustivery

 SHRI  V  MAYAVAN  These  _  fozms  re-
 late  to  collection  of  data  only  and  their  res-
 tructuring  have  been  approved  by  the  Comp-
 troller  and  Auditor  General  But  m  part  ()
 of  the  seply,  the  Mimste:  hay  stated  that  the
 impkmentation  of  the  proposal  in  all  the  piess-
 es  is  ‘under  consideration’  What  are  the
 teasons  for  the  delay  in  introducing  these  res-
 tructured  forms  inall  the  Government  of
 India  Presses  ?

 SHRII  K  GUJRAL_  Ihe  delay,  as  I
 stated,  5  because  it  needs  more  staff  We
 are  asking  the  Tinance  Minisiry  to  sanction
 the  staff
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 Occupational  Therapy  Unit  in  the  Medical
 College,  Calicat

 #533  SHRIM.M.  JOSEPH  :  Will  the
 Minister  of  HEALTH  AND  FAMILY
 PLANNING  be  pleased  to  state  :

 (a)  whether  the  State  Government  of
 Kerala  have  sent  a  proposal  for  the  establish-
 ment  of  an  Occupational  Theraphy  Unit  in  the
 Medical  College,  Calicut  ;  and

 (bo)  whether  Government  have  taken  any
 decision  in  the  matter  and  if  so,  the  main
 features  thereof  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMILY
 PLANNING  (PROF.  0.  P.  DHATTOPA-
 DHYAYA):  (a)  and  (b).  A_  statement  is
 laid  on  the  Table  of  the  Sabha.

 Statement

 A  scheme  for  the  establishment  of  a  Re-
 habilitation  Unit  in  the  Medical  College,  Cali-
 cut  was  received  in  this  Ministry  from  the
 Government  of  Kerala  requesting  for  the  sanc-
 tion  of  the  government  of  India.  The  above
 scheme  inter  altu  envisaged  the  establishment
 of  an  Occupational  Therapy  Department  in
 the  Medical  College,  Calicut.

 The  State  Government  was  informed  by
 the  Government  of  India  that  the  scheme  falls
 within  the  S‘ate  Sector  and  as  such  no  central
 assistance  was  envisaged  for  the  implymenta-
 tion  of  the  scheme.  The  State  Government
 was  further  advised  to  implement  the  scheme
 on  their  own  and  that  concurrence  of  the
 Government  of  India  in  the  scheme  was  not
 necessary.

 Establishment  of  Regional  Body  of  UNESCO

 *537,  SHRI  P.  GANGADEB  :  Will  the
 Minister  of  EDUCATION  AND  SOCIAL
 WELFARE  be  pleased  to  state  :

 (a)  whether  India’s  delegate  to  the  Asian
 Conference  of  UNESCO  has  called  for  the
 establishmen:  of  a  regional  body  for  greater
 co-ordination  ainong  the  Asian  National  Com-
 missions  for  UNESCO  ;

 (b)  whether  India  had  introduced  a  reso-
 lution  to  this  effect  at  the  meeting  of  the  Asian
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 National  Commissions  for  UNESCO,  if  so,
 reaction  thereto  ;  and

 (c)  the  countries  that  participated  in  the
 meeting  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THE  DE-
 PARTMENT  OF  CULTURE  (SHRID.  P,
 YADAY)  :  (a)  to  (c).  A  statement  is  laid  on
 the  Table  of  the  Sabha.

 Statement

 The  Indian  delegation  to  the  Regional
 Conference  of  Asian  National  Commissions
 for  UNESCO  held  in  Tokyo  from  the  22nd  to
 the  27th  March  1972  moved  the  following
 resolution  ;

 “The  Conference,

 Noting  that  the  Asian  National  Commis-
 sions  for  Co-operation  with  UNESCO  have  in
 the  past  organised  several  regional  meetings  to
 promote  regional  co-operation,

 Realising  the  importance  of  strengthening
 regional  Co-operation  Ona  continuing  basis
 among  the  Asian  Member  States  of  the
 UNESCO  and  the  need  for  ensuring  greater
 co-ordination  between  the  activities  of  the
 National  Commissions  on  the  one  hand,  and
 UNESCO's  Regional  Institutions  and  offices  in
 Asta  on  the  other,

 Being  aware  that  the  Asian  Region  com-
 prising  more  than  half  of  mankind  and  cover-
 ing  a  large  geographical  area  will  benefit  by
 such  co-operation  and  co-ordination,

 Appreciati:g  that  due  tolimited  resour-
 ces,  it  will  not  be  possible  to  set  up  a  full-fied-
 ged  Liaison  Office  for  Asian  National  Com-
 missions  for  the  present,

 Recommends  that  as  a  piovisional  mea-
 sure,  each  of  the  existing  National  Commissions
 in  Asia  function,  by  rotation,  as  the  Liaison
 Office  for  Asian  National  Commissions  for  8
 period  of  two  years,  to  organize  regional  meet-
 ings  of  the  Asian  National  Commissions  from
 time  to  time,  to  examine  programmes  of  regio-
 nal  co-operation  and  to  take  steps  to  strenge
 then  co-operation  among  Asian  Member
 States  in  furtherance  of  the  ideals  of
 UNESCO,
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 Requests  the  Director-General  of
 UNESCO  to  provide  necessary  assistance  to
 the  concerned  National  Commission  to  enable
 it  to  function  as  the  Liaison  Office.”

 Several  delegations  recognised  the  need  for
 the  Regional  Liaison  Office,  and  urged  its
 establishment.  Other  delegations  were  unde-
 cidid  in  the  absence  of  full  details  regarding
 the  functions  and  responsibilities,  staffing  pat-
 tern  and  financial  arrangements  for  the  pro-
 posed  Liaison  Office.  he  Conference  invited
 the  Indian  delegation  to  prepaic  a  detailed
 paper  of  the  question  of  establishing  the
 Liaison  Office  to  be  submitted  to  Asian  Natio-
 nal  Commissions  in  time  to  enable  the  la‘ter  to
 bricf  their  delegations  to  the  1972  General
 Conference  of  UNESCO  (October-November,
 972)  so  that  the  Asian  group  as  a  whole
 could  consider  the  matter  further  in  Paris.

 The  Conference  at  Tokyo  was  attended  by
 delegates  representing  the  Unesco  National
 Commissions  of  Afghanistan,  Ceylon,  India,
 Indonesia,  Iran,  Japan,  Khmer  Republic,  Re-
 public  of  Korca,  Laos,  Malaysia,  Mongolia,
 Nepal,  Philippines,  Singapore,  Thailand  and
 Republic  of  Vietnam  and  observers  from  Aus-
 tralia  and  New  Zealand.

 SHRI]  P.  GANGADEB  :  In  view  of  the
 fact  that  there  is  an  urgent  need  to  have  an
 Unesco  documentation  centre  in  Asia,  do
 Government  propose  to  get  the  centre  located
 in  India?  Ifso,is  there  any  proposal  to
 make  the  Sapru  House  Library  an  independent
 documentation  centre  for  Asia  ?  Also,  will
 this  Library  be  attached  to  Nehru  University,
 which  has  been  projected  asa  major  edu-
 cational  centre  for  international  studies  ?

 THE  MINISTER  OF  EDUCATION
 SOCIAL  WELFARE  AND  CULTURE
 (PROF  S.  NURUL  HASAN)  :  [s  it  a  relevant
 question  ?

 MR.  SPEAKER  :  That  was  what  I  was
 also  wondering.

 SHRI  ह  GANGADEB  :  May!  know
 whether  the  Government  invited  UNESCO  to
 hold  its  4974  session  in  India  and,  if  so,  has
 the  invigation  been  accepted  ?

 PROF  S.  NURUL  HASAN:  We  have
 Not  sent  any  such  invitation.
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 WRITTEN  ANSWERS  TO  QUESTIONS

 Accommodation  for  Class  IV  Employees
 of  Central  Government

 *523.  SHRI  VAYALAR  RAVI:  Wilt
 the  Minister  of  WORKS  AND  HOUSING  be
 pleased  to  state  :

 (a)  whether  Government  are  aware  that
 Class  IV  employees  of  the  Central  Government
 are  severely  affected  duc  to  non-availability  of
 living  accommodation  in  urban  areas  ;

 (b)  if  so,  the  steps  taken  to  create  more
 accommodation  facilities  for  these  empioyees  ;
 and

 (c)  the  total  amount  proposed  to  be  spent
 during  the  year  972-73for  this  purpose,
 Statc-wise  ?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  HEALTH  AND  FAMILY
 PLANNING  (SHRI  UMA  SHANKER
 DIKSHIT)  :  (a)  There  is  an  overall  shortage  of
 accommodation  in  the  General  Pool  at  vari-
 ous  places  This  overall  shortage  has  also  an
 effect  on  class  IV  Government  employees  who
 are  generally  entitled  to  type  |  accommoda-
 tien,

 (b)  and  (c).  During  the  Fourth  Plan,
 I,222  type  I  quarters  have  been  sanctioned  in
 the  general  poo!  at  various  places,  The  Chief
 Engineers  have  been  instructed  recently  to
 send  more  estimates  for  the  construction  of  type
 Tand  type  If  quarters  on  priority  basis.
 Duting  the  year  1972-73,  a  sum  of  Rs_  7.45
 crores  is  proposed  to  be  spent  for  the  cons-
 truction  of  office/residential  accommodation  in
 the  General  Pool  at  various  places  Within
 this  amount,  accommodation  of  various  types
 in  the  General  Pool  at  various  places  will  be
 constructed.  The  State-wise  break-up  can  be
 worked  out  only  after  the  Budget  proposals
 aie  voted  by  Parliament.

 Decision  on  the  Report  of  Committee  on
 Land  Acquisition  Act

 *529,  SHRIG.  Y.  KRISHNAN  :  Will
 the  Minister  of  AGRICULTURE  be  pleased
 to  state  ;

 (a)  whether  the  Mutla  Committee  set  up
 to  review  the  Land  Acquisition  Act  had  sub-
 mitted  its  report  about  two  years  back  ;  and
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 (b)  if  so,  the  decision  taken  by  Govern-
 ment  thereon  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P.  SHINDE):  (a)  Yes,  Sir.

 (b)  Copies  of  the  Report  of  the  Land
 Acquisition  Review  Committee  (known  as  the
 Mulla  Committee)  were  circulated  to  all  the
 State  Governments/Union  Territories  and  the
 various  Ministries/Dcepartments  of  the  Govern-
 ment  of  India  concerned  with  acquisition  of
 land,  for  eliciting  their  considered  views  on
 the  recommendations  of  the  Committee.  Rep-
 lies  from  a  few  State  Governments  and  a
 number  of  Ministries/Departments  of  Central
 Government  are  still  awaited.  The  replics  so
 far  received  are  being  scrutinised.  Action  to
 have  the  Act  of  1894  modified,  if  necessary,
 will  be  taken  as  soon  as  the  scrutiny  of  all  the
 replies  has  been  completed.

 Teaching  against  Habit  of  Drinking

 #531,  SHRI  NIHAR  LASKAR:  Will
 the  Minister  of  EDUCATION  AND  SOCIAL
 WELFARE  be  pleased  to  state  :

 (a)  whether  Government  have  any  plan
 to  lay  more  stress  on  States  on  educating  the
 public  about  the  evils  of  drinking  than  on  tak-
 ing  legislative  measures  to  stop  the  consump-
 tion  of  liquor  ;  and

 (b)  whether  Government  are  considering
 to  introduce  teachings  against  the  habit  of
 drinking  in  the  school  curriculum  ?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (PROF.  S  NURUL  HASAN):  (a)  The
 Government,  from  the  very  beginning  have
 been  laying  stress  on  educating  the  public
 about  the  evils  of  drinking  Besides  provid-
 ing  an  annual  grant  of  rupees  One  lakh  to  the
 All  india  Prohibition  Council  for  promoting
 education  on  prohibition,  State  Governments
 have  also  been  requested  to  emphasise  the
 importance  of  continuing  educational  propa-
 ganda  against  drinking.

 (b)  There  are  obvious  limitations  to  in-
 yolving  the  schoo!  students  in  meaningful
 discussions  on  tho  evils  of  drinking.  However,
 something  can  be  done  indirectly  to  bring  the
 evils  of  drinking  to  tbeir  notice.  At  the  ins-
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 tance  of  the  Ministry,  the  National  Council
 of  Educational  Research  and  Training  has  pre-
 pated  a  film  strip,  along  with  instruotional
 notes,  on  the  subject  of  “Hazards  of  Drinking
 and  Smoking”.  This  aid  is  being  made  use
 of  by  a  number  of  educational  institutions,

 Setting  up  of  Forest  Development
 Corporation.

 *534,  SHRI  2.  JANARDHANAN  :  Will
 the  Minister  of  AGRICULTURE  be  pleased
 to  state  :

 (a)  whether  there  is  any  proposal  to  set  up
 a  Forest  Development  Corporation  to  promote
 intensive  development  of  the  forest  wealth  of
 the  country  ;  and

 (b)  if  so,  the  main  features  thereof  ?
 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  AGRICULTURE  (PROF,
 SHER  SINGH):  (a)  and  (b).  There  is  no  pro-
 posal  at  the  Centre  to  sect  up  a  Forest  Develop-
 ment  Corporation.  However,  the  information  in
 this  regard  is  being  collected  from  the  States
 and  Union  Territories  and  will  be  placed  on
 the  Table  of  the  Sabha  as  it  is  received

 Revision  of  Merit-Cum-Means  Scholarship
 for  Technical  Studies

 #535,  SEIRI  RAMAVATAR  SHASTRI  :
 Will  the  Minister  EDUCATION  AND
 SOCIAL  WELFARE  be  pleased  to  state  :

 (a)  whether  Government  are  considering
 a  proposal  to  revive  the  Méerit-cum-Means
 Scholarship  for  technical  studies  ;

 (b)  whether  this  new  scholarship  scheme
 was  recommended  by  the  Study  Group  hcaded
 by  Professor  M.  S.  Thacker  ;  and

 (c)  if  so,  when  this  recommendation  is
 likely  to  be  implemented  ?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (PROF.  S  NURUL  HASAN):  (a)  and  (b).  A
 Study  Group  under  the  chairmanship  of
 Prof.  M.S.  Thacker  appointed  by  the  All  India
 Council  for  Technical  Education  has  recom-
 mended  that  a  scheme  of  merit-eum-means
 scholarships  for  students  of  polytechnios
 should  be  instituted  by  the  Central  Govern-
 ment,
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 (c)  The  Central  Government  will  consider
 the  schemz  in  consultation  with  the  Planning
 Commission  after  the  final  recommendations
 of  the  All  India  Council  are  available.

 Daily  Collection  and  Distribution  of  Milk
 by  D.MS.  and  use  of  Excess  कदा,

 therein

 *536.  SHRI  INDER  J.  MALHOTRA:
 Will  the  Minister  of  AGRICULTURE  bc
 pleased  to  state  :
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 (a)  the  average  daily  collection  and
 distribution  of  milk  by  D.MS.  ;

 (b)  the  use  to  which  excess  fat  derived
 from  milk  is  put  to  at  present  ;  and

 (c)  whether  the  excess  fat  is  converted
 into  ghee  even  though  there  is  scarcity  of
 liquid  milk  in  city  ?

 THE  MINISTER  OF  SIATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (PROF.
 SHER  SINGH)  :  (a)  to  (c)  A  statement  is
 laid  on  the  Table  of  the  Sabha.

 Statement

 (a)  The  average  daily
 period  14.72  to  31  3.  72  is  as  under  :

 collection  and  distribution  of  milk  by  D.M.S.  based  on  the

 Tots!  Receipt  of  Milk  at
 Central  Dairy  during  Jan-
 uary,  I972  to  March,  972

 Buffalo  Milk

 Cow  Milk

 Standard  Milk

 Toned  Milk

 Double  Toned  Miik

 Cow  Milk

 1,79,61,230  Its.

 10,52,874  co

 1,90,14,104

 Daily  average
 Receipt

 1,97,376.15  Its.

 ,  570,04

 2,08,946,I9

 Total  Distribution  of  Milk
 during  January,  1972,  to
 March,  ‘1972,

 1,70,24,537  Its.

 65,70,702

 12,70,120,  oe

 683,559,

 2,55,48,9i8  ,,

 Daily  Average
 distribuion

 ee

 1,87,082  82  Its.

 72,205.51

 13,957.36  oe

 7,512.07  coe

 2,80,757.76  ”

 (b)  The  excess  fat  is  used  for  the  manufacture  of  milk  products  like  white  Butter,  Table
 Butter,  Ghee,  Ice-Cream  etc.

 (c)  Ghee  is  not  produced  at  the  cost  of  liquid  milk.  First  priority  is  given  to  the
 processing  liquid  milk  and  the  products  are  manufactured  only  to  the  extent  supplies  of
 liquid  milk  are  not  affected.
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 Aid  to  SmaJl  Farmers  for  Irrigation
 Fertilisers  and  Insecticides

 #538,  SHRI  RANABAHADUR  SINGH  :
 Will  the  Minister  of  AGRICULTURE  be
 pleased  to  state  :

 (a)  whether  small  farmers  are  short  of
 adequate  irrigatlon  facilities  fertilisers  and
 insecticides  required  for  a  large  number  of
 improved  secds  ;  and

 b)  if  so,  the  steps  proposed  to  be  taken
 to  help  the  small  farmers  to  increase  their
 yield  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  AGRICULIURE  (SHRI
 JAGANNATH  PAHADIA)  :  (a)  Various
 studies  have  revealed  that  while  the  small
 farmers  do  not  lack  enthusiasm  in  adopting
 modern  technology,  want  of  organised  services
 and  supplies  of  inputs,  particularly  credit,
 was  one  of  the  factors  that  stood  in  their
 way  of  being  initiated  to  scicntific  agri-
 culture  ;  and

 (b)  The  pilot  schemes  of  Small  Farmers
 Development  Agency  and  Marginal  Farmers
 and  Agricultural  Labourers  Agency  are  being
 implemented  to  locate  the  problems  of  such
 farmers  and  the  remedies  therefor  ;  it  is  hoped
 that  solutions  of  wider  application  throughout
 the  country  could  be  derived  from  these  pilot
 experiments,

 सरकार  कर्मचारियों  को  मकान  बनाने  के  लिये
 ऋण

 #539,  शी  हुकमचंद  कछवाय  :  क्‍या
 निर्माण  और  आवास  मंत्री  यह  बताने  की  कृपा
 करेगे  कि  :

 (क)  क्या  उनके  मंत्नालय  ने  1  दिसम्बर,
 97)  के  बाद  सरकारी  कर्मचारियों  से  मकान
 बनाने  के  लिये  ऋणी  के  आवेदन-पत्र  लेने  बन्द  कर

 दिए  हैं;

 (@)  क्‍या  ऐसे  सरकारी  कर्मचारियों  कौ
 संख्या  काफी  है  जिन्हें  डी०  डी०  ए०.  के  प्लाट
 मिल  चुके  हैं  और  उन  पर  मकान  बनाने  की  अवधि
 बीत  चुकी  है  या  बीतने  वाली  है,  परन्तु  ऋण  न
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 मिलने  के  कारण  वे  मकान  बनाने  में  असमर्थ  हैं;
 और

 (ग)  क्‍या  सरकार  विशेष  मामला  मानकर
 ऐसे  कर्मचारियों  से  आवेदन-पत्र  स्वीकार  करने
 पर  विचार  करेगी  ?

 निर्माण  और  आयास  तथा  स्वास्थ्य  और
 परिवार  नियोजन  मंत्री  (श्री  उमाशंकर  दीक्षित)  :

 (क)  जी,  हां  ।  सीमित  नीतियों  के  कारण
 मकान  बनाने  के  लिये  ऋण  देने  के  आवेदन-पत्र
 3I-2-7i  के  बाद  नहीं  लिये  गये  ।  तथापि,
 दिल्‍ली  विकास  प्राधिकरण/सरकारी  अथवा
 अर्ध-सरकारी  |  निक,यो/अवास  बोर्डों।पजीकृत
 राहकारी  आवास  समितियों  से  बने  बनाये  मकान/
 फ्लैट  खरीदने  के  लिये  आवेदन-पत्र  लिये  गये  थे,
 तथा  अग्नियों  की  स्वीकृति  दी  गई  थी  ।

 (ख)  और  (ग).  मामलों  की  संख्या  के  बारे
 में  हमारे  पास  कोई  सूचना  नहीं  है।  तथापि,
 1972-73  में  मकान  बनाने  के  लिये  ऋण  देने  हेतु
 नए  आवेदन-पत्न  लने  के  लिये  अनुदेश  जारी  किये
 जा  रहे  है।  इससे  वे  सरकारी  कर्मचारी  जिन्हें
 दिल्‍ली  विकास  प्राधिकरण  द्वारा  प्लाट  आवंटित

 किए  गए  है,  उन  पर  मकानों  के  निर्माण  के  लिये
 सरकार  से  ऋण  प्राप्त  कर  सकेंगे  ।

 Development  of  Inland  Shipping  National
 and  Regional  Highways  between  India

 and  Bangladesh

 *540.  SHRI  SAMAR  GUHA:  Will  the
 Minister  of  SHIPPING  AND  TRANS-
 PORT  be  pleased  ot  state  :

 (a)  whether  joint  effort  for  developing
 inland  shipping  between  Eastern  India  and
 Bangladesh  will  be  made;  if  so,  the  steps
 taken  as  well  as  contemplated  ;

 (b)  whether  national  and  regional  high-
 ways  between  Eastern  India  and  Bangla-
 desh  will  be  co-ordinated  for  improving
 transport  system  of  Bangladesh  and  Eastern
 India  ;  and

 (c)  if'so,  whether  exploratory  works  for
 the  purpose  have  started,  and  the  main
 features  thereof  ?
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 THE  MINISTER  OF  PARLIAMENTARY
 AFFAIRS  AND  SHIPPING  AND  TRANS-
 PORT  (SHRI  RAJ  BAHADUR):  (a)  to
 (c).  A  trade  agreement  betweed  India  and
 Bangladesh  was  signed  recently  whercunder
 the  two  Governments  inter  alia  agreed  to
 make  mutual  beneficial  arrangements  for  the
 use  of  their  waterways  and  roadways  for
 commerce  between  the  two  countries  and  for
 passage  of  goods  between  two  places  in  one
 country  through  the  territory  of  the  other.
 In  pursuance  of  this  agreement,  it  is  proposed
 to  have  a  detailed  protocol  spelling  out  the
 various  facilities  that  will  be  provided  by  the
 two  Governments  for  resumption  of  inland
 water  transport  serviccs.  A  survey  has  already
 been  conducted  by  the  officers  of  the  Central
 Inland  Water  Transport  Corporation  Ltd
 to  assess  the  navigability  of  the  river  route.
 As  regards  the  highways,  the  matter  is  being
 examined,

 Number  of  Trips  missed  by  D.T.C.
 Buses  in  March,  972

 2604  SHRI  K  SURYANARYANA  :
 Will  the  Minister  of  SHIPPING  AND
 TRANSPORT  be  pleased  to  :

 (a)  lay  on  the  Table  a  statement  showing
 the  average  number  of  trips  missed  by  the
 DTC  buses  on  the  various  routes  operated
 by  it  during  the  month  of  March,  4972  ;  and

 (b)  state  the  measures  taken  to  improve
 the  service  on  the  affeected  routes  ?

 THE  MINISTER  OF  PARLIAMENTARY
 AFFAIRS,  AND  SHIPPING  AND  TRANS-
 PORT  (SHRI  RAJ  BAHADUR)  :  (a)  and  (b).
 The  information  is  being  collected  and  will
 be  laid  on  the  Table  of  the  Sabha  as  soon  as
 possible.

 राज्य  कृषि  फार्स  निगम  द्वारा  चलाये  जाने
 बाले  फार्म

 3605.  श्री  गंधार  दीक्षित  :  क्‍या  कि
 मंत्री  यह  बताने  की  कृपा  करेगे  कि  :

 (क)  मध्य  प्रदेश  में  राज्य  कृषि  फार्म  निगम

 द्वारा  कितने  कृषि  फार्म  लाये  जा  रहे  है;  और

 (ख)  ये  कृषि  फार्म  किन-किन  स्थानों  पर

 हैं?
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 कृषि  मंत्रालय  में  राज्य  मंत्री  (श्री
 अण्णा साहिब  पी०  शिन्दे)  :  (क)  मध्य  प्रदेश  में
 राज्य  फार्म  निगम  द्वारा  कोई  कृषि  फार्म  स्थापित
 नही  किये  है।  राज्य  में  एक  केन्द्रीय  राज्य  फार्म
 की  स्थापना  की  सम्भावना  के  लिये  मध्य  प्रदेश  के
 साथ  प्रारम्भिक  विचार-विमर्श  करने  के  लिये
 भारतीय  राज्य  फार्म  निगम  को  कहा  गया  है  1

 (ख)  प्रश्न  ही  नहीं  होता  H

 I'xpenditure  on  Goshalas  and  Pinjrapoles

 3606.  KUMARI  KAMALA  KUMARI  :
 Will  the  Munister  of  AGRICULTURE  be
 pleased  to  state  :

 (a)  the  total  number  of  Goshalas  and
 Pinjrapoles  m  the  country,  state-wise  ;  and

 (b)  the  approximate  annuil  expenditure
 in  maintaining  them  State  wise  ?

 THE  MINISTFR  OF  STAIE  IN  THE
 MINISTRY  OF  AGRICULTURE  (PROF,
 SHER  SINGH)  :  (a)  and  (b)  Information  is
 being  collected  from  the  various  States  and
 Union  Tertitories  and  will  be  placed  on  the
 Table  of  the  Sabha

 Decline  in  Proportion  of  Ground  Nut  Oil  in
 Production  of  Vanaspati  Ghee

 3607.  KUMARI  KAMALA  KUMARI:
 Will  the  Minster  of  AGRICULTURE  be
 pleased  to  state  :

 (a)  whether  the  production  of  ground
 nut  oil  has  been  steadily  declining  in  the
 production  of  Vanaspati  for  the  last  six  years
 ie.  76.5  per  cent  m  965  to  52,5  in  1966 5

 (b)  if  so,  the  main  reasons  thercof;  and

 (c)  the  steps  taken  by  Government  in
 this  regard  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (PROF.
 SHER  SINGH):  (a)  The  average  level  of
 usage  of  ground  nut  oil  in  vanaspati  declined
 from  756%  in  965  to  529%  in  1969.  It,
 however,  increased  to  59.6  in  970  and  65,4%
 in  97I.
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 (b)  The  variations  from  year  to  year
 reflect  the  extent  of  availability  to  the  industry
 during  these  years  of  substitute  oils  like
 cottonseed  oil,  and  also  soyabean  or  sunflower
 oil,  as  and  when  imported.

 (c)  The  increased  production  of  cotton-
 secd  oi!  and  its  use  in  the  manufacture  of
 vanaspati  is  being  encouraged  by  Government
 as  a  means  of  augmenting  the  overall  edible
 oil  resources  of  the  country,  and  reducing  the
 strain  on  groundnut  oil,  which  is  otherwise
 the  main  raw  ol  used  by  the  vanaspati
 industry.

 Constitution  of  a  Gencral  Road  Committce

 3608.  KUMARIKAMALA  KUMARI  :
 Will  the  Minister  of  SHIPPING  AND  TRANS-
 PORT  be  pleased  to  refer  to  the  reply  given
 to  Unstarred  Question  No.  6  on  the  !5th
 November,  497]  regarding  constitutions  of  a
 Central  Road  Committec  and  state  :

 (a)  whether  the  proposal  to  constitute  a
 Central  Road  Committee  has  since  been
 finalised  ;

 (b)  if  so,  the  main  features  theveof  ;  and

 (c)  if  not,  the  time  by  which  the  said
 committee  would  be  constituted  ?

 THE  MINISTER  OF  PARLIAMENTARY
 AFFAIRS,  AND  SHIPPING  AND  TRANS-
 PORT  (SHRI  RAJ  BAHADUR)  :  (a)  and
 (b).  २०,  Sir.

 (०)  The  question  of  setting  up  of  a  Central
 Road  Board  in  place  of  a  Central  Road  Com-
 mittee  is  being  pursued  in  the  context  of  the
 present  developments  as  the  need  for  setting
 up  of  a  Central  Construction  Agency.  It  is
 not  possible  to  give  any  precise  indication
 whether  and  when  the  proposed  Board  could
 be  set  up.

 Establishment  of  Katha  Factory  In  Bihar

 3609.  KUMARI  KAMALA  KUMARI  :
 Will  the  Minister  of  AGRICULTURE  be
 p'ea  ed  to  state  :

 (a)  whether  there  are  a  large  number
 of  Khair  trees  standing  in  the  forests  of
 Chhotanagpur  in  general  and  Palamau  District
 in  particular  in  Bihar  and  if  so,  whether  Katha
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 is  produced  out  of  the  Khair  threes  in  the
 native  crude  way  by  local  people  and  traders  ;
 and

 (b)  whether  Government  are  taking  steps
 to  establish  a  factory  on  modern  lines  for  the
 manufacture  of  Katha  there  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (PROF.
 SHER  SINGH)  :  (a)  and  (b).  The  infor-
 mation  is  bzing  collected  from  the  Govern-
 ment  of  Bihar  and  will  be  laid  on  the  Table
 of  the  Sabha  in  due  course.

 Expenditure  for  Housing  by  Kerala  State

 3610,  SHRI  VAYALAR  RAVI  :  Will
 the  Minister  of  WORKS  AND  HOUSING
 be  pleased  to  state  :

 (a)  the  total  amount  to  be  spent  by  the
 State  Governments  for  housing  in  the  year
 172-73  and  the  share  of  Kerala  for  this
 purpose  ;

 {b)  whether  Government  prupose  to  give
 any  encouragement  to  such  housing  schemes
 which  imcorporates  peoples  participation  in
 execution  by  which  the  largest  benefit  can  be
 accrued  with  minimum  cost  ;  and

 (c)  if  so,  what  is  the  nature  and  quantum
 of  special  assistance  to  be  given  to  Kerala  for
 the  execution  of  its  rural  housing  scheme  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  I  K.  GUJRAL)  :  (a)  The  total
 approved  Plan  outlay  on  Housing  in  the  State
 Sector  for  ‘1972-73  for  all  the  States  (excluding
 Union  Territories)  is  Rs.  2061.40  lakhs,  of
 which  the  outlay  for  Kerala  is  Rs.  44  lakhs.

 (b)  Many  of  the  social  housing  schemes
 introduced  by  the  Ministry  of  Works  and
 Housing  envisage  people’s  participation  in
 their  execution.  The  aim  Is  always  to  benefit
 the  maximum  number  of  pcople  with  the
 limited  funds  available.

 (c)  A  grant-in-aid  of  Rs,  2,73,92,075  has
 been  sancti  »ned  to  the  Government  of  Kerala
 for  acquisition  of  4,680  49  acres  of  land  and
 for  development  of  96,000  house-sites  during
 1972-73  under  the  Central  Scheme  for  provi-
 sion  of  house-sites  to  landless  workers  in
 rural  areas,
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 Accommodation  fur  Central  Government
 Offices  and  Employees  in  Kerala

 ‘3611,  SHRI  VAYALAR  RAVI  :  Will
 the  Minister  of  WORKS  AND  HOUSING
 be  pleased  to  state  :

 (a)  the  total  amount  spent  by  the  Central
 Government  in  Kerala  as  rent  for  different
 Central  Government  offices  located  in  Private
 buildings  and  for  residential  accommodation
 for  Central  Government  employees  in  the
 year  1971-72,  ;

 (b)  the  total  amount  to  be  spent  by
 Government  in  Kerala  for  the  construction  of
 Central  Government  Offices  and  residential
 accommodation  for  Central  Government
 employees  in  1972-73,  ;  and

 (c)  the  particulars  of  these  Schemes  and
 the  amount  sanctioned  for  each  scheme  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  I.  K.  GUJRAL)  :  (a)  The  required
 information  is  being  collected  and  will  be  laid
 on  the  Table  of  the  House.

 (b)  and  (c).  Government  have  not  sancti-
 oned  any  scheme  for  the  construction  of
 Office  or  residential  accommodation  in  the  gene-
 ral  pool  in  Kerala  in  1972-73,

 Subsidised  Housing  Scheme  in  Kerala

 3612.  SHRI  VAYALAR  RAVI  :  Will
 the  Minister  of  WORKS  AND  HOUSING  be
 pleased  to  state  :

 (a)  the  total  amount  to  be  spent  by
 Government  for  the  subsidised  housing  scheme
 for  plantation  workers  in  the  year  1972-73  ;

 (b)  whether  Government  have  taken  up
 of  propose  to  take  up  any  scheme  to  be
 executed  under  this  head  in  Kerala  in  the
 year  1972-73  ;  and

 (c)  if  so,  the  main  features  of  the  scheme
 and  the  amount  to  be  spent  on  it  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  I.  K.  GUIRAL):  (a)  A  sum  of  Rs.
 75  lakhs  has  been  provided  in  the  Central
 Budget  for  1972-73  for  implementation  of  the
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 Scheme  by  the  Governments  of  Assam,  Kerala,
 Mysore,  Tamil  Nadu,  Tripura  and  West
 Bengal.

 (b)  and  (c).  Although  the  Scheme  is  in
 the  Central  Sector,  it  is  implemented  through
 the  concerned  State  Governments  who  are
 competent  to  sanction  projects  formulated  by
 the  Planters  and  disburse  financial  assistance
 therefor.  The  State  Governments  themselves
 do  not  undertake  construction  of  houses
 under  the  Scheme.  Information  about  the
 Projects  to  be  sanctioned  by  the  Government
 of  Kerala  during  1972-73  and  the  amount
 required  for  them  has  not  been  intimated
 as  yet.

 Exchange  of  Scientists  between  Kerala  Agri-
 cultural  University  and  all  Union  Plant

 Breeding  and  Genetics  Institute
 of  Leningrad

 3613.  SHRI  VAYALAR  RAVI  :  Will
 the  Minister  of  AGRICULTURE  be  pleased
 to  state  :

 (a)  whether  there  is  any  proposal  under
 consideration  to  exchange  scientists  between
 the  Kerala  Agricultural  University  and  the
 All  Union  Plant  Breeding  and  Genctics  Insti-
 tute  of  Leningrad,  Russia  ;  and

 (b)  if  so,
 proposal  ?

 the  main  features  of  the

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULUURE  (SHRI
 ANNASAHEB  P.  SHINDE)  :  (a)  No  propo-
 sal  is  under  consideration  to  exchange  scienti-
 sts  between  the  Kerala  Agricultural  University
 and  the  All  Union  Plant  Breeding  and  Genetics
 Institute  of  Leningrad,  Russia.

 (b)  Does  not  arise

 International  Sanskrit  Conference

 3614,  SHRI  M.  KATHAMUTHU  :  Will
 the  Minister  of  EDUCATION  AND  SOCIAL
 WELFARE  be  pleased  to  state  :

 (a)  whether  an  In‘ernatioral  Sanskrit
 Conference  was  held  in  Delhi  in  the  last  week
 of  March  1972,  and  if  so,  number  of  Indian
 and  Foreign  delegates  who  attended  the
 Conference  ;
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 (b)  whether  the  Indian  delegates  were
 given  travel  and  other  expenses  ,  and

 ro)  the  total  amount  sanctioned  and
 spent  for  this  Conference  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISFRY  OF  EDUCATION  &  SOCIAL
 WELFARE  AND  IN  THE  DEPARTMENT
 OF  CULTURE  (SHRI  D  P  YADAV)  (a)
 Yes,  Sir,  823  Indian  and  95  Foreign  Delegates

 (b)  No  payments  were  made  to  local
 delegates  and  those  sponsored  by  the  Institu-
 tions  For  Indian  delegates  coming  from
 outside  Delhi,  travel  expenses  have  been
 defrayed  in  full  in  A  cases  and  partial
 subsidy  given  in  310  cases  —_  Besides,  facilities
 for  board,  lodging  and  transport  were  arranged
 for  all  out  station  delegates

 (०)  Besides  a  grant  of  $  10,000  received
 from  UNESCO,  a  provision  of  Rs  4  lakhs  was
 made  for  the  Conference  As  all  payments
 have  not  yet  been  made,  the  final  expenditure
 figure  is  not  readily  avaslasle  So  far,  pay
 ment  to  the  tune  of  Rs  168  lakhs  has  been
 made

 दिल्‍ली  के  विद्यालयों  से अनुसूचित  जातियो  और

 अनुसूचित  जनजातियां  के  लिए  सुरक्षित
 प्रधानाचार्यों  के  पद

 36.5  श्री  अम्बेर  क्या  शिक्षा  और
 समाज  कल्याण  मती  यह  बताने  की  कृपा  करेंगे
 कि  :

 (क)  दिल्‍ली  प्रशासन  के  राजकीय  उच्चतर
 माध्यमिक  विद्यालयों  के  प्रधानाचार्यों  के उन  पदों
 की  सख्या  कितनी  है  जो  अनुसूचित  जातियों  के

 लिए  तीन  वर्ष  पूर्व  सुरक्षित  थे,  किन्तु  अनुसूचित
 जातियो  के  उम्मीदवारों  के  अभाव  मे  गैर  अनुसू-
 चित  जातियो  के  उम्मीदवारों  से  तदर्थ  आधार
 पर  भर  दिये  गये  थे  ;

 (ख)  गत  तीन  वर्षों  से  अब  तक  वर्ष  बार
 विभागीय  पदोन्नति  के  आधार  पर  तथा  सच  रोक
 सेवा  आयोग  द्वारा  प्रधागाचायों  की  पहली  में  हुई

 नियुक्तियों  की  सख्या  पृथक-पृथक  कितनी  है  ;
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 (ग)  इसी  पदाली  मे  उन  पदो  की  सख्या
 कितनी  है  जो  गत  तीन  वर्षों  मे  शिक्षा  मंत्री  की

 अनुमति  से  जनर रू  बनाये  गये  ;

 (घ)  प्रधानाचार्य  की  पहली  में  साइंस-
 कन्सल्टेन्ट  एडवाइजर  डिप्टी  इन्सपेक्टर  आफ  स्विस
 आदि  पदो  पर  इस  समग्र  तदर्थ  आधार  पर  कार्य
 कर  रहे  लोगों  की  सख्या  कितनी  है,  और

 (ड)  यदि  अनुसूचित  जातियो  के  लोगो  का
 प्रतिशत  पूरा  नही  है  तो  सरकार  द्वारा  इसे  पुरा
 करने  के  लिए  क्या  कदम  उठाये  गये  है  ?

 शिक्षा  और  समाज  कल्याण  मंत्रालय  तथा

 संस्कृति  विभाग  से  उप-मंत्रो  श्री  डी०  पी०

 यादव)  (क)  तीन  ।

 (ख):
 न विभागीय  पदोन्नति  संघ  रोक  सेवा

 समिति  क ेजरिए  आयोग.  के
 बं  जरिए

 1969-70  2

 1970-71

 1971-72  25

 (7)  कोई  नहीं  1

 (घ)  (1)  विज्ञान  सलाहकार
 (कंसल्टेंट  )  I

 (u)  वरिष्ठ  सलाहाकार
 (काउसरूर  )  9

 (an)  aera  साहूकार
 (एडवाइजर )  3

 (wv)  उप  स्कूल  निरीक्षक

 (५)  उप  शिक्षा  अधिकारी.  I5

 (=)  जैसा  कि  संध  लॉक  सेवा  आयोग  ने

 सलाह  दी  है,  ब्रनुसूचित  जातियों  के  उम्मीदवारों
 के  लिए  आरक्षित  रिक्त  स्थानों  को  भरने  के  लिए



 49  Written  Answers

 तथा  मांग-पत्र  आयोग  को  सितम्बर,  972  में  भेजा
 जायगा  t

 Cost  cf  Development  cf  Land  in  Dethi

 36I6.  SHRI  B.S.  BHAURA:  Will  the
 Minister  of  WORKS  AND  HOUSING  be
 pleased  to  state  :

 (a)  the  cost  of  development  of  land  per
 square  yard  in  Delhi  separately,  bv  Govern-
 ment  and  House  Building  Co-operative  Socie-
 ties,  who  have  been  a'lotied  undeveloped  land
 in  Wazirpur,  G.T.  Road,  Model  Town  and
 Azadpur  Areas  of  Delhi  ;  and

 (b)  the  cost  of  development  per  square
 yard  as  charged  by  the  House  Building  Co-
 operattve  Societies  from  their  respective
 members  who  have  been  given  land  and  the
 reasons  for  variation  m  the  cost,  if  any  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  I.  K  GUJRAL):  (a)  As  Cooperative
 Societies  in  Wazirpur  residential  scheme  have
 been  allotted  developed  plots,  the  question  of
 development  of  land  by  societies  does  not
 arise.  The  cost  of  development  of  plotable
 area  comes  to  about  Rs  29/-  per  *q,,  yd.  for
 Wazirpur  residential  scheme  There  is  no
 residential  scheme  in  G.T  Road,  Model
 Town  &  Azadpur  areas  of  Delhi.

 (b)  Government  is  not  aware.

 Construction  of  Eight-Storeyed  type  TV  Quarters
 in  D.I  Z.  Area,  New  Delhi

 36I7.  SHRI  SHASHI  BHUSHAN  :  Will
 the  Minister  of  WORKS  AND  HOUSING
 be  pleased  to  state  :

 (a)  whether  124  eight-storeyed  Type  IV
 quarters  were  under  construction  on  D.I.Z,
 Area,  New  Delhi  and  the  date  of  their  comp-
 tetion  was  stated  to  be  30th  June,  973  ;

 (b)  whether  the  construction  of  these
 quarters  has  been  stopped  ;

 {c)  if  so,  when  the  construction  was
 stopped  and  the  reasons  therefor  and  when
 construction  is  likely  to  be  resumed  ;  and

 {d)  whether  these  quarters  would  be
 completed  and  ready  for  allotment  by  the
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 fixed  date  or  whether  the  completion  date  is
 likely  to  be  revised  and  if  so,  the  likely  revised
 date  for  their  completion  and  allotment  to
 Government  employees  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  _  HOUS-
 ING  (SHRI  I.  K.  GUJRAL):  (a)  Yes,
 Sir,

 (b)  to  (d).  The  work  of  construction  of
 these  quarters  has  been  suspended  since
 October,  1971  as  the  contractor  invoked  the
 arbitration  clause  of  the  agreement  and  sub-
 mitted  his  claims  which  have  been  referred  to
 an  Arbitrator.  The  contractor  has  also  expres-
 sed  his  inability  to  resume  the  work  unless
 his  conditions  are  accepted.  Steps  to  be
 taken  to  resume  the  work  are  under  consi-
 deration.  In  view  of  the  above  position,  the
 date  on  which  the  quarters  will  be  ready  for
 allotment  cannot  be  indicated  at  this  stage.

 Scooter  Garages  in  Sector  ‘D’  D.I.Z.  Area
 Quarters,  New  Delhi

 3618,  SHRI  SHASHI  BHUSHAN  :  Will
 the  Minister  of  WORKS  AND  HOUSING  be
 pleased  to  state  :

 (a)  whether  a  scooter  garage  has  been
 given  to  each  allottee  of  4-storey  quarters
 newly  constructed  in  Sector,  ‘D’,  D.I.Z.  Area,
 New  Delhi  ;  मै

 (b)  whether  the  size  of  the  said  scooter
 garage  is  so  small  thatthe  scooter  does  not
 fit  therein  and  the  occupants  have  to  park
 their  vehicles  outside  ;

 (c)  whether  it  is  proposed  to  institute
 an  enquiry  into  this  and  fix  responsibility  for
 approving  the  size  and  design  of  the  scooter
 garage  ;  and

 (d)  the  steps  taken  or  proposed  to  be
 taken  by  Government  to  help  the  allottees  of
 these  scooter  garages  in  this  regard  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  I.  K,  GUJRAL)  :  (a)  Yes,  Sir.

 (b)  The  size  of  the  scooter  garage  is
 4'  x  63"  which  is  large  enough  to  accommodate
 scooters  of  various  type  without  carriers
 However  if  the  scooter  is  fitted  with  a  carrier,
 the  door  cannot  be  fully  closed.
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 (०0  No  enquiry  is
 present.

 contemplated  at

 (d)  Itis  now  proposed  to  extend  the
 scooter  sheds  in  the  front  by  shifting  the  door,
 wherever  possible.  In  the  case  of  new  scooter
 garages,  the  size  has  been  increased  to  4’x8’,

 Defective  Water  Tanks  in  Sector  ‘D’  of
 D.I.Z.  Area,  New  Delhi

 3619,  SHRI  SHASHI  BHUSHAN :  Will
 the  Minister  of  WORKS  AND  HOUSING  be
 pleased  to  state  :

 (a)  whether  a  number  of  complaints  have
 been  received  in  respect  of  defective  water
 tanks  provided  for  storing  water  for  latrines
 in  Sector  ‘D’  DI  Zy  Area,  New  Delhi  ;

 (b)  whether  water  leakage  is  not  removed
 even  after  getting  them  repaired  a  number  of
 times  and  after  a  couple  of  days  of  such
 repairs,  the  water  again  starts  leaking  ;  and

 (c)  whether  Government  propose  to  get
 those  water  tanks  which  are  made  of  cement
 replaced  by  tin  tanks  and  the  time  by  which
 they  are  proposed  to  be  replaced  with  a  view
 to  give  proper  facilities  to  the  residents  of
 that  area  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  I.  K.  GUJRAL):  (a)  A  few  comp-
 Jaints  were  received  in  October,  97]  when
 the  quarters  were  initially  allotted.  No
 complaints  have  been  received  thereafter.

 (b)  There  is  no  leakage  of  water  from
 these  tanks  at  present.

 (c)  As  there  is  no  leakage  of  water,  the
 question  of  replacement  of  tanks  does  not
 arise.

 Standard/Poo!]  Rent  Fixed  for  DIZ.  Area
 Quarters

 3620.  SHRI  SHASHI  BHUSHAN  :  Will
 the  Minister  of  WORKS  AND  HOUSING  be
 pleased  to  sta'e  the  standard  or  pool  rent  fixed
 for  newly  constructed  four  storeyed  quarters
 (Type  WX  and  atid  separately)  in  Sector  ‘D’,
 DLZ..  Area,  New  Dethi  ?

 THE  MINISTER  OF  STATB  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING

 APRIL  24,  4972  Written  Answers  52

 (SHRI  I.  K.  OUJRAL)  :  The  standard  lice-
 nce  fee  under  F.R.  45-A  and  pooled  standard
 licence  fee  under  F.R,  45-A  for  types  ह 1  and
 गा  quarters  in  Sector  ‘D’  D.I.Z.  area,  New
 Delhi  are  indicated  below  :—

 Type  of  Standard  licence  Standard
 Quarter  fee  under  F.R.  pooled

 45~-A  per  month  _  licence  fee
 under  F.R.
 45-A  per
 month

 Rs.  Rs.

 Type  II  82  00  42,00

 Type  I~

 (a)  Ground  Floor
 and
 First  Floor  04.00  5i  00

 (b)  Second  Floor
 and
 Third  Floor  104,00  55.00

 Division  of  Stair  Case  Electricity  Charges
 Bill  Among  Residents  of  Quarters  in

 Sector  ‘D’  of  D.I.Z.  Area,  New  Delhi

 362l.  SHRI  SHASHI  BHUSHAN
 Will  the  Minister  of  WORKS  AND  HOUS-
 ING  be  pleased  to  state  :

 (a)  the  manner  in  which  the  stair  case
 electricity  charges  are  proposed  to  be  divided
 among  the  residents  of  quarters  in  Sector  ‘D’,
 Area,  New  Delhi  ;  and

 (b)  whether  the  stair  case  electricity  char-
 ges  are  being  included  in  the  rent  bill  so  far
 as  Gazetted  Officers  are  concerned  and  if  so,
 the  electricity  charges  which  are  being  charged
 from  those  gazetted  officers  who  are  in  occupa-
 tion  of  quarters  in  Sector  ‘D’,  D.LZ.  Area,
 New  Delhi  7

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  I.  K.  GUJRAL):  (a)  The  actual
 charges  for  electricity  used  in  staircases  of
 quarters  in  Sector  ‘D’  D.I.Z  area  are  propo-
 sed  to  be  divided  proportionately  for  recove  पे
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 from  the  beneficiaries.
 yet  been  fixed.

 The  chargeshave  not

 (b)  At  present,  the  staircase  electricity
 charges  from  gazetted  officers,  occupying  quar-
 ters  in  Sector  ‘D’,  DIZ  Area  (excepting  occu-
 pants  of  ground  floor),  are  being  recovered  at
 the  rate  of  Rs.  0  80  per  month  provisionally,
 on  the  basis  of  similar  charges  recovered  from
 allottees  of  similar  types  of  flats  in  R  K
 Puram  and  Timarpur,  subject  to  adjustments
 when  final  rates  are  fixed

 Development  of  Land  by  the  Dera  Ismail
 Khan  Cooperative  House  Building

 Society,  Delhi

 3622  SHRI  C  T  DHANDAPANI
 Will  the  Minister  of  WORKS  AND  HOUS-
 ING  be  pleased  to  state  :

 (a)  the  new  target  date  by  which  the
 Dera  Ismail  Khan  House  Building  Society,
 Delhi,  5  required  to  devclod  the  land  of  the
 Society,  as  the  original  date  lapsed  on  3th
 March,  970  and  the  fay-out  plan  was  sanctio-
 ned  by  the  DDA_  0०  2ist  April,  1972 ,
 and

 (b)  whether  Government  have  taken/pro-
 pose  to  take  steps  to  ensure  early  development
 of  the  said  land  by  the  Society  and  its  handing
 over  to  the  shareholders  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  I  K  GUJRAL)  (a)  The  new  tar-
 get  date  is  being  fixed  by  the  Delht  Adminis-
 tration.

 (b)  The  Detht  Administration  have  deci-
 ded  to  request  the  society  to  submit  quarterly
 Progress  reports  regarding  development  of  the
 land,

 Study  of  Heart  Patients  by  a  Physician  of
 ‘Willingdon  Hospital,  New  Delhi

 3623.  SHR{  DEVINDER  SINGH
 GARCHA  :  Will  the  Minister  of  HEALTH
 AND  FAMILY  PLANNING  be  pleased  to
 State  :

 (a)  whether  a  senior  physic  an  of  Willing
 don  Hospital,  New  Delhi  has  conducted  the
 study  of  heart  patients  recently  ;
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 (b)  if  so,  the  result  thereof  ;  and

 (c)  whether  any  preventive  measures
 have  been  suggssted  and  if  so,  the  nature
 thereot  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMILY
 PLANNING  (SHRI  A  K.  KISKU)  (a)  In
 Willingdon  Hospital,  Senior  Phystians  study
 various  conditions  of  heart  patients  and  it  is  a
 continuous  process,

 (b)  A  compiehensive  study  of  I000  pati-
 ents  has  revealed  some  positive  factors  aflec-
 tmg  heart  diseases,  clinic  il  features  and  com-
 plications  and  a  line  of  treatment  of  cardiac
 discaces

 (c)  The  preventive  measures  suggested
 are  avoid  smoking,  reduce  animal  fat,  under-
 take  regular  exercise,  keep  a  watch  on  weight
 and  avoid  tension  Those  who  have  a  family
 history  of  heart  disease  should  have  regular
 check-up  from  the  age  of  30  years  onwards,
 Those  who  suffer  from  diabetics,  high  blood
 pressure  and  gout  should  try  to  keep  these
 conditions  under  control

 Survey  of  Coast  of  Andhra  Pradesh  for
 Fishery  Wealth

 3625  SHRI  K  KODANDA  RAMI
 REDDY  Will  the  Minister  of  AGRICUL-
 TURE  be  pleased  to  state

 (a)  whether  any  systematic  survey  of  the
 fisheries  wealth  of  Andhra  Pradesh  Coast  line
 had  been  made  ,

 (b)  whether  the  Government  had  infor-
 med  the  State  Government  that  Food  and
 Agriculture  Organisation  would  take  up  the
 Survey  ,  and

 (©)  ifso,  the  reasons  for  not  taking  up
 the  survey  as  yx‘  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P.  SHINDE)  :  (a)  Survey  of
 the  fisheries  wealth  of  the  Andhra  Pradash
 Coast  is  being  carried  out  by  the  Central  Deep
 Sea  Fishing  Organisation  through  the  Off-
 shore  Fishing  Station  established  at  Visakha-
 patnam  A  programme  has  been  drawn  up
 for  intensifying  the  surveys  with  two  new  125
 metre  vessels
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 (b)  and  (c).  The  State  Government  was
 informed  that  the  feasibility  of  establishing  a
 survey  project  with  assistance  from  the  UNDP
 on  the  East  Coast  was  under  examination  and
 that  the  requirements  of  Andhra  Pradesh  would
 be  borne  in  mind  in  the  context  of  proposals
 for  a  revised  programme  of  Indo-Norwegian
 Co-operation  in  the  field  of  fisheries  Both
 proposals  are  being  negotiated  and  it  is  propo-’
 sed  to  suitably  cover  the  requirements  of  the
 East  Coast  including  Andhra  Pradesh.

 Project  Reports  on  Development  of  Marine
 Fisheries  in  Andhra  Pradesh

 3626.  SHRI  K.  KODANDA  RAMI
 REDDY  :  Will  the  Munister  of  AGRICUL-
 TURE  be  pleased  to  state  :

 (a)  whether  the  Government  of  Andhra
 Pradesh  had  submitted  two  project  reports  to
 the  Union  Government  under  Indo-Norwegian
 project  for  the  development  of  marine  fisheries  ;
 and  if  so,  the  reaction  of  the  Government
 thereto  ;  and

 (b)  whether  the  Centre  had  proposed  to
 supply  two  modern  fishing  vessels  to  State
 Government  and  if  so,  the  reasons  for  not
 supplying  them  until  now  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHES  P.  SHINDE)  :  (a)  The  Govern-
 ment  of  Andhra  Pradesh  had  submitted  two
 project  reports  relating  to  fisheries  develop-
 ment  proposing  their  implementation  with
 Norwegian  assistance  on  the  pattern  of  the
 Indo-Norwegian  project  in  Kerala.  The
 Government  of  Andhra  Pradesh  was  informed
 that  after  the  currency  of  the  Indo-Norweigan
 Agreement  on  Fisheries  expired  on  3lst  March,
 972  the  pattern  of  aid  under  which  Norweigan
 personnel  are  associated  with  the  administra-
 tive  aspects  of  management  would  be  disconti-
 nued.  There  isa  possibility  of  continued  aid
 for  fisheries  development  in  the  form  of  supply
 of  equipment  and  expertise  for  plan  program-
 mes,  The  requirements  of  Andhra  Pradesh
 in  regard  to  development  of  firsheries  would
 receive  full  consideration  under  any  arrange-
 ment  which  may  be  finalised  for  Norwegian
 aid  for  fisheries  development  programmes  in
 the  country,

 (b)  The  various  maritime  State  Govern-
 gents  including  Andhra  Pradesh  were  infor-
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 med  of  the  prospects  of  supply  of  vessels  under
 Norwegian  Programme  Aid  and  were  requested
 to  indicate  whether  they  would  be  ina  posi-
 tion  to  accommodate  the  cost  of  the  vessels
 within  their  budgets.  Most  of  the  States
 including  Andhra  Pradesh  indicated  inability
 to  accommodate  the  cost  of  the  vessels.  It  was
 subsequently  decided  that  any  vessels  which
 may  be  received  would  be  operated  by  the
 Central  Government  at  its  cost  for  survey  of
 the  coasts  of  the  various  States.  In  the  for-
 mulations  for  utilization  of  the  proposed  Nor-
 wegion  Programme  aid,  two  vessels  have  been
 tentatively  earmarked  for  the  Andhra  Pradesh
 coast.  These  formulations  provide  a_  basis
 for  detailed  examination  of  requirements  with-
 in  the  context  of  the  proposed  programme
 aid.  The  number  of  vessels  which  can  be
 supplied  for  survey  at  various  points  around
 the  coast  will  be  determined  in  consulation
 with  the  Norwegian  authorities  who  are  curren
 tly  conducting  a  study  of  the  proposals.
 Assuming  that  the  proposals  are  finalised,
 orders  will  have  to  be  placed  for  vessels  and
 itis  not  expected  that  supplies  will  be
 made  before  1973-74,

 Central  Aid  to  Andhra  Pradesh  for  Parchase
 of  ‘Splash  less  Tank’  Van  and  Develop.

 ment  of  Reserviors  and  Lakes  for
 Fish  Production

 3627.  SHRI  K.  KODANDA  RAMI
 KEDDY  :  Will  the  Minister  of  AGRICUL-
 TURE  be  pleased  to  state  :

 (a)  whether  the  Government  of  Andhra
 Pradesh  had  requested  the  Centre  for  financial
 aid  to  purchase  ‘splash  less  tank’  vans  ard
 full  scale  development  of  reserviors  and  lakes
 in  the  State  for  fish  production;  and

 (b)  if  so,  the  reaction  of  the  Centre  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P,  SHINDE)  :  (a)  and  (b).
 The  Government  of  Andhra  Pradesh  had  re-
 quested  assistance  for  various  schemes  of  fishe-
 ries  development  including  reservoirs.  So  far
 as  reservoirs  are  concerned,  the  State  was  in-
 formed  that  the  development  of  reservoirs,  of
 which  there  are  several  throughout  the  coun:
 trs,  is  included  in  State  Plan  programmes.
 The  State  was  further  informed  that  the  Cen-
 tral  Government  was  proposing  to  co-ordinate
 reservoir  developraent  and  assist  in  the  inten-
 sive  development  of  selected  reservoirs,  and
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 that  if  it  was  fouud  feasible  to  introduce  such
 a  scheme,  the  need  of  Andhra  Pradesh  in  this
 sector  would  be  given  due  consideration  In
 the  meantine,  the  Indian  Council  of  Agricul-
 tural  Research  has  taken  up  an  All  India  Co-
 ordinated  Research  Project  in  which  the
 Nagarjunasagar  reservoirin  Andhra  Pradesh
 has  been  included,  and  the  results  of  these
 mvestigations  are  expected  to  prove  usctul  for
 formulating  reservoir  fishery  development  pro
 grammes

 No  request  for  financial  assistance  for
 purchase  of  splashicss  tank  vans  has  been
 received  from  the  Government  of  Andhra
 Pradesh

 Heavy  Ovcrducs  of  Coopcrative  Societus  in
 U  P.  Extending  Credit  Facilities

 to  Farmers

 3628  SHRI  RAJDLO  SINGH  _  Will
 the  Mimster  of  AGRICULTURE  be  pleased
 state

 {a)  whether  Cooperative  Societies  exten-
 ding  credit  facilities  to  farmersin  UP  State
 bave  heavy  overdues  causing  serious  worries  to
 Reserve  Bank  ,

 (b)  whethor  it  AS.  appprehcnded  that  these
 institutions  might  not  be  able  to  meet  fully  to
 short  term  credit  requirements  of  the  farmers
 mm  coming  years  ,  and

 (c)  Af so,  the  reasons  for  this  dateriora-
 tion  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 JAGANNATH  PAHADIA)  (a)  and  (b)
 Yes,  Sir

 (c)  The  mayor  cause  for  the  imcrease  in
 overdues  are  successive  natural  calamitie.,  un-
 satisfactory  supervision  over  the  working  of
 societies,  unwillingness  on  the  part  of  socicties
 to  take  action  against  defaulters  and  delay  in
 deciding  arbitration  cases  and  executing  awards
 obtained  against  defaulters

 Donation  by  the  Ambassador  and  Cultural
 Attache  from  Colombia  to  Dr  Bhagwan

 Das  Memonal  Trust,  New  Delhi

 3629.  SHRI  AMBESH  Will  the  Minis-
 ter  of  HEALTH  AND  FAMILY  PLANNING
 be  pleased  to  state  ;

 (a)  whether  it  is  a  fact  that  Colonal
 Manvel  Agudelo,  the  Ambassador  from  Colum-
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 bia  in  India  and  Dr  Gayeedo,  Cultural  Atta-
 che  in  the  Colombian  Embassy  had  donated
 a  heavy  amount  to  Dr  Bhagwan  Das  Memo-
 rial  Trust,  2-F,  Laypat  Nagar,  New  Delhi  to
 found  “Indian  Society  of  Sophrology”  in  the
 above  premises  ,

 (b)  if  so,  the  amount  donated  by  the
 obove  Ambassador  and  the  attache  ,

 (c)  the  income  and  expenditure  account
 of  the  above  Society  since  its  mception
 and

 (d)  the  aims  and  obyects  of  the  Society
 and  the  progress  of  the  work  tll  to  day  ?

 THL  DEPUTY  MINISIER  IN)  THE
 MIMISTRY  OF  HiFALTiT  AND  FAMILY
 PLANNING  (SHRI  A  K  KISKU)  (a)  and
 (b)  Colonel  Mansel  Agudelo  the  Ambassa-
 dor  from  Columota  and  Dr  Gavecdo  Caltural
 Attache  inthe  Colombiin  Embassy  gave  a
 donation  of  Rs,  3000/,  aniRs  2500/  res-
 pectively,  in  1966,  to  Dr  Bhigwao  Das
 Memorial  Trust,  2£  Laypat  Nagar,  New
 Delhi  The  amount  was  credit  under  the  head
 donation  for  constiuction  of  pavillion  for  con-
 ducting  Yogasana  classes  and  not  for  founding
 any  Society

 (c)  and  (d)  According  to  the  report  of
 Secretary  of  Dr  Bhagwan  Das  Memorial
 Trust,  Dr  Gcyccdo  was  the  President  of  the
 International  Society  for  Sophrology  and  Psy-
 chosomatic  Medicine  He  started  its  Indian
 Branch  at  the  primises  of  the  Trust  in  March,
 I966  The  Branch  functioned  upto  September,
 966  Onreturn  from  India  Dr  Gayeedo
 took  away  all  records  and  books  with  him

 Amount  given  to  smsii_  and  Marginal
 Farmers

 3630  SHRI  BHOGENDRA  JHA  Will
 the  Minister  of  AGRICULTURE  be  pleased
 to  state

 (a)  thc  total  amount  given  to  the  small
 and  marginal  farmers,  State-wise,  since  the
 beginning  of  the  Fourth  Plan  and  the  amount
 to  be  given  to  them  durmng  the  current  year  5
 and

 (b)  whether  there  is  any  proposal  to
 assist  the  small  and  marginal  farmers  through
 the  primary  co-operative  societies  by  suitably
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 amending  the  co-operative  laws  and  augment-
 ing  resources  of  the  co-operatives  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 JAGANNATH  PAHADIA)  :  (a)  It  is  pre-
 sumed  that  the  information  is  required  with
 reference  to  credit  advanced  to  sinall  and
 marginal  farmers  The  amount  advanced  by
 primary  agricultural  credit  societies  in  the  Co-
 Operative  Year  endind  30ih  June,  970  ts  given
 m  the  statement  attached.  Figures  for  the
 remaining  year  of  4th  Plan  are  not  yet  availa-
 ble.  The  quantum  of  loans  advanced  by
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 commercial  banks  to  the  small  and  marginal
 farmers  is  also  not  available.

 (b)  The  recommendations  of  the  National
 Commission  on  Agriculture  to  form  separate
 service  societies  to  assist  small  and  marginal
 farmers  and  those  of  the  Banking  Commission
 to  have  Rural  Banks,  are  under  examination.
 The  SFDA/MFAL  agencies  assist  the  small
 and  marginal  farmers  to  become  members  of
 the  primary  cooperative  societies  extend  loans
 to  the  weak  central  cooperative  Banks  and
 give  subsidies  for  staff  appomted  by  them.

 Statement

 Loans  wsu2d  by  cuaperatives  in:  1959-70  to  small  farmers  having  holding
 upto  two  hectares

 Name  of  State  Short  and  medium-term  loans  issued  to

 Rs.  n  crores

 Long-term  loans
 small  farmers  having
 land  upto  2  hectares

 Andhrs  Pradesh  9.86

 Assam  0.7

 Bihar

 Gujarat  0.8i

 Haryana  317

 Himachal  Pradesh  2  48

 Kerala  446.06

 Maharashtra  QL

 Punjab  33.97

 Tamil  Nadu  i,48

 Utter  Pradesh  20,59

 Manipur  0.03

 Goa
 naa

 Pondicherry  O32
 Total  :  os

 Tenants  Agril.  yssued  to  small
 Labour  farmers  owning

 land  upto  2  hec-
 tares

 4  83  5.58

 Neg  0.04,

 0.54

 0.45  .72

 2.42
 0.42  0.2

 4.94  0.90
 3.38

 TSA

 1,89  7,27

 5.25

 0.02

 0.45

 0.04  007

 eva  Te

 NB:  Figures  of  other  States  are  not  available.
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 Setting  up  of  Internationa]  Agricultural  Centre
 for  Research  and  Training  Programmes  in  Rain

 fed  Crops

 363l.  SHRI  S.  ८,  SAMANTA  :
 SHRI  NAWAL  KISHORE

 SHARMA  :

 Will  the  Minister  of  AGRICULTURE  be
 pleased  to  state:

 (a)  the  reaction  of  the  Government  to  the
 current  negotiations  by  the  Kord  Foundation
 for  the  setting  up  of  an  International  Agri-
 cul  ural  Centre  for  research  and  training  pro-
 gramme  in  rain-fed  crops  ;

 (b)  the  main  activities  of  the  proposed
 centre  ;  and

 (c)  the  other  countries  in  addition  to  India
 likely  to  benefit  from  the  Centre  ?

 THE  MINISTFR  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  PL  SHIINDE)  :  (a)  The
 Government  of  India  have  concluded  a
 Memorandum  of  Agreement  with  the  Ford
 Foundation  acting  on  behalf  of  the  Consulta-
 tive  Group  on  International  Agricultural
 Research  for  the  establishment  of  an  Inter-
 national  Crops  Research  Institute  for  the  S:mi-
 Arid  Tropics.  The  Institute  will  be  an  autono-
 rrous,  international,  philanthropic,  non-profit,
 research,  educational  and  training  organi-
 Sation.

 (b)  The  Institute  will  serve  as  a  (a)  World
 Centre  for  the  improvement  of  Jowar,  Millets,
 red  gram  (arhar)  and  bengal  gram  (chana):
 (b)  a  centre  to  promote  the  development  and
 demonstration  of  improved  patterns  and  sys-
 tems  of  farming  which  optimise  the  use  of
 human  and  natural  resources  in  the  low  rain-
 fall,  unirrigated  seasonally  dry  and  semi  arid
 tropics  and  (९)  a  centre  which  may  undertake
 such  other  programme  or  extension  of  the
 Programmes.

 (c)  Besides  India,  the  other  countries
 which  will  directly  benefit  from  the  proposed
 Institute  are  the  dry  farming,countries  of  Africa
 and  South  America  such  as  Senegal,  Upper
 Volta,  Kenya,  Ethoiopia,  Nigeria,  Tanzania,
 and  Brazil,
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 Harassment  of  D.  M.  S.Staff  by  Field  {Inspectors

 3632.  SHRIS.  M.  BANERJEE  :  Will  the
 Minister  of  AGRICULTURE  be  pleased  to
 state  :

 (a)  whether  the  D.MS.,  staff  working in  various  DMS,  Counters  located  in
 Government  Buildings  are  marked  absent  by
 the  Field  Inspectors  even  when  they  are  present in  their  Counters  but  leave  only  for  a  while
 to  go  to  bath-room  there  by  causing  deduction
 of  aday’s  salary  with  liability  of  break  in
 service;  and

 (b)  ॥  so,  the  reasons  for  such  harassment
 being  metcd  out  to  these  personne!  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (PROF
 SHER  SINGH)  :  (a)  At  the  time  of  checking
 if  it  is  found  that  the  All  Day  Milk  Stall  staff
 are  absent  from  duty  during  the  working  hours
 and  the  stall  is  closed.  they  are  initially  marked
 absent  for  that  day  and  this  fact  is  intimated
 to  them  Thereafter,  if  a  satisfactory  expla-
 nation  is  forthcoming,  the  case  is  regulariscd  ;
 if  not  appropriate  departmental  action  is  taken,
 There  are  no  instances  in  which  staff  have
 been  marked  absent  if  they  have  left  the  s‘all
 temporarily  to  ४०  to  the  bath
 room  etc.  There  is  only  one  case  in
 which,  when  the  explanation  of  the
 Manager  of  a  stall  was  called  for  not  opening
 the  stall  in  time,  the  Manager  indicated  that
 she  may  have  gone  to  the  bath  room.  This
 case  is  still  under  investigation.

 (b)  Does  not  arise,  in  view  of  the  reply
 given  in  (a)  above.

 Change  of  Lid  of  Bottle  at  Depot  No.  257
 of  DMS.

 3633.  SHRI  CHANDRA  SHEKHAR
 SINGH  :  Will  the  Minister  of  AGRI-
 CULTURE  be  pleased  to  state  ;

 (a)  whether  the  Incharge  of  Depot  No,
 257  Delhi  Milk  Scheme  removes  toned  milk
 caps  and  then  sells  those  bottle  as  standard
 milk  ;

 (b)  whether  protests  by  Card  holders  in
 this  regard  have  resulted  in  more  troubles  for
 them  ;  and

 (c)  whether  any  vigilance  will  be  kept  to
 check  such  malpractices  ?
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 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (PROF.
 SHER  SINGH)  :  (a)  No.  Between  Ist  April,
 97]  to  3ist  March.  1972,  DM.S.  had
 received  2  complaints  regarding  change  of  seals
 by  the  depot  staff  of  depot  No.  257.  In  One
 case,  on  investigation  it  was  found  that  the
 complaint  was  regarding  presence  of  some
 yeliow  colour  on  the  top  of  the  milk  bottles
 and  not  a  change  of  cap,  In  the  second  case,
 samples  collected  at  random  from  the
 depot  for  laboratory  test  were  found  to  contain
 standardised  milk  as  despatched  from  the
 Central  Dairy,

 (b)  D.MS_  have  no  information  or
 complaints  in  this  regard.

 (c)  Strict  vigilance  is  being  maintained  in
 regard  to  the  working  of  the  depots  to  check
 mal-practices  by  the  depot  staff  and  milk
 bottle  samples  are  regularly  collected  at
 random  from  the  depots,  as  a  rotine,  for
 quality  checking.  Surprise  checking  is  also
 often  undertaken.  Such  inspections  and  checks
 are  carried  out  in  respect  of  all  the  milk  depots
 in  the  city  to  prevent  such  mal-practices.

 Introduction  of  Abortion  as  Family
 Planning  Device

 3634.  SHRI  JYOTIRMOY  BOSU  :  Will
 the  Minister  of  HEALTH  AND  FAMILY
 PLANNING  be  p'cased  to  state  :

 (a)  whether  the  West  Bangal  Govern-
 ment’s  Health  Department  is  considering  some
 experts’  suggestions  to  introduce  abortion  as
 a  family  planning  device  when  the  Medical
 Termination  of  Pregnancy  Act  comes  into
 force  ;  and

 (b)  if'so,  the  suggestions  made  by  the
 experts  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMILY
 PLANNING  (SHRI  A.  K  KISKU)  :  (a)
 and  (b).  The  information  ts  being  collected
 and  will  be  laid  on  the  Table  of  the  Sabha.

 Abolishing  of  Education  of  a  Modern  Medicine
 along  with  Ayurveda  and  Unani

 3635.  SHRI  MULKI  RAJ  SAINI  :  Will
 the  Minister  of  HEALTH  AND  FAMILY
 PLANNING  be  pleased  to  state  :
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 (a)  whether  the  Central  Council  of
 Indian  Medicine  is  planning  to  abolish  odu-
 cation  of  modern  medicine  along  with  Ayur-
 veda  and  Unani  ;

 (b)  whether  it  is  essential  to  continue  the
 teaching  of  modern  medicine  in  the  Colleges
 of  Indian  Medicine  for  the  betterment  of
 Indian  system  of  medicine  ;  and

 (c)  if  so,  action  proposed  to  be  taken  by
 Government  in  the  matter  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMILY
 PLANNING  (SHRI  A.  K  KISKU)  :  (a)  to
 (c).  As  required  under  Section  22  of  the  Indian
 Medicine  Central  Council  Act,  1970,  a  un:‘form
 syllabus  for  prescribing  the  minimum  standards
 of  education  in  Indian  Medicine,  required  for
 granting  recognised  medical  qualifications  by
 Universities,  Boards  or  Medical  Institutions
 in  India  is  berng  worked  out  by  the  Central
 Council  of  Indian  Medicine.  The  syllabus  so
 drawn  up  by  the  Council  shall  be  circulated  to
 all  the  State  Governments  for  comments.  The
 comments  of  any  State  Government  received
 within  three  months  from  the  furnishing  of  the
 coptes  of  the  draft  syllabus  will  be  considered
 by  the  Council  before  submitting  the  regu-
 lations  therefor  to  the  Central  Government
 for  sanction.  As  such,  it  is  too  premature  to
 mdicate  anything  about  the  contents  of  the
 syllabus  to  be  prescribed  by  the  Central
 Council  of  Indian  Medicine  at  this  stage.

 Unemployment  among  Doctors  in  States

 3636.  SHRI  C.  K.  CHANDRAPPAN  :
 Will  the  Minister  of  HEALTH  AND  FAMILY
 PLANNING  be  pleased  to  refer  to  the  reply
 given  to  Starred  Question  No.  97  on  the  20th
 March,  1972  and  state  2

 (a)  whether  Government  are  aware  that
 unemp‘oyment  among  the  doctors  in  the
 country  as  a  whoe  is  now  on  the  increase  ;

 (b)  whether  it  has  been  brought  to  the
 notice  of  the  Central  Government  that  in
 Punjab,  Kerala,  Bihar  and  certain  other  States
 the  probelm  has  assumed  serious  proportions  ,
 and

 (c)  if  so,  the  steps  Government  propose
 to  take  to  combat  the  situation  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMILY
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 PLANNING  (SHRI  A.  K.  KISKU)  :  (a)  to
 (c).  No.  There  is  an  overall  shortage  of  doctors
 in  the  country,  particularly  in  rural  areas.
 A  Central  Selection  Team  visited  the  States
 of  Andhra  Pradesh,  Kerala,  Mysore,  Orissa
 and  Rajasthan  during  June  97!  and  March
 1872,  and  interviewed  ALS.  candidates  for
 making  selection  for  appointment  on  an  ad-
 hoc  basis  to  the  posts  of  Junior  Medical  Offi-
 cers  (scale  of  pay  of  Rs.  350-900)  in  Arunachal
 Pradesh,  Assam  Rifles.  Central  Reserve  Police
 etc.  3I]  medical  graduates  were  selected  and
 offered  ad-hoc  appointments.

 Construction  of  houses  under  various
 Housing  Schemes  in  Gujarat

 3637.  SHRI  D.  P.  JADEJA  :  Will  the
 Minister  of  WORKS  AND  HOUSING  be
 pleased  to  state  :

 (a)  the  number  of  houses  built  in  Guja-
 rat  under  the  subsidised  Industrial  housing
 Scheme,  low  income  group  housing  scheme,
 middle  income  group  housing  scheme  and  the
 rural  housing  scheme,  separately  District-wise  ;
 and

 (b)  the  number  of  people  benefited
 under  each  of  the  above  schemes  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  I.  K.  GUJRAL)  :  (a)  According  to
 the  progress  reports  received  so  far  from  the
 Government  of  Gujarat,  the  number  of  houses
 built  in  the  State  under  each  scheme  is  given
 below  :—

 Name  of  Scheme  No.  of  houses  built.

 ,  Integrated  Subsidised
 Housing  Scheme  for
 Industrial  Workers
 and  =  Economically
 Weaker  Sections  of
 Community......  22,149,

 2.  Low  Income  Group
 Housing  Scheme...,..  4,550

 a  Middle  Income  Group
 Housing  Scheme...  1,036,

 4.  Village  Housing  Pro-
 jects  Scheme......  1,395

 Total  29,191
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 District-wise  figures  are  not  maintained
 in  the  Ministry.

 (b)  The  number  of  families  benefited
 under  cach  scheme  would  be  equal  to  the
 number  of  houses  built  thereunder  The  num-
 ber  of  persons  benefited  would,  therefore,  be
 approximately  five  times  the  number  of  fami-
 lies.

 Measures  to  Remove  Caste  System

 3638.  SHRI  PAMPAN  GOWDA:  Will
 the  Minister  of  EDUCATION  AND  SOCIAL
 WELFARE  be  pleased  to  state  :

 (a)  the  measures  taken  by  Government
 to  remove  the  evil  of  Caste  System  in  the
 country  during  last  three  years,  State-wise  ;
 and

 {b)  the  progress  in  each  Statz  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND  SOCIAL
 WLLFARE  AND  IN  THE  DEPARTMENT
 OF  CULTURE  (SHRI  D.P.  YADAV)  :
 (a)  and  (b).  This  Department  is  not  concer-
 ed  with  all  the  evils  of  Caste  System.  The
 removal  of  untouchability  is  however  being
 dealt  with  by  this  Department.

 The  following  measures  have  been  taken
 by  Government  torenove  the  evil  of  Caste
 System  :-—~

 ()  Untouchability  has  been  abolished
 and  its  practice  in  any  form  is
 forbidden  under  Article  7  of  the
 Constitution.  The  Untouchability
 (Offences)  Act,  958  was  passed  by
 the  Parliament,  wherein  punishment
 for  practice  of  untouchability  have
 been  prescribed.  This  Act  is  further
 being  amended  now  to  makc  it  more
 effective  by  enhancing  the  punish-
 ments  and  by  making  the  offences
 under  the  Act  non-compoundable.

 The  persons  caught  under  the
 Untouchability  (Offences)  Act,  955
 are  prosecuted  by  law.  The  State-
 wise  list  of  otfenders  (statement  I)
 during  the  last  three  yeurs  is  laid
 on  the  Table  of  the  House.
 {Placed  in  Library,  See  No.
 LT-830/72}.
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 (2)  Grants  are  given  to  some  of  the
 Voluntary  Organisations  to  undertake
 schemes  for  removal  of  untouchabi-
 lity  by  way  of  Bhajan-Kirtan  man-
 dalies,  distribution  of  posters,
 pamphlets,  propaganda  and  various
 other  audiovisual  programmes.

 The  statement  of  grants  given  to
 these  organisations  (statement  II)
 is  laid  on  the  Table  of  the  House.
 [Placed  in  Library.  See  No.  LT-
 1830/72).

 Some  State  Governments  have  also
 undertaken  this  programme  under
 State  Sector  Schemes.  A_  statement
 (statement  III)  showing  their  expendi-
 ture  of  the  last  three  years  is  laid
 on  the  Table  of  the  House.  [Placed
 in  Library.  See  No  LT-i830/2]

 (3)

 वक्फ  जांच  समिति  की  स्थापना

 3639.  श्री  मूरूचन्द  डागा  :  क्‍या  कृषि
 मंत्री  यह  बताने  की  कृपा  करेगे  कि  ;

 (क)  क्या  वर्ष  1970  में  किसी  बर्फ  जांच

 समिति  की  स्थापना  की  गई  थी;  और

 (ख)  क्या  उक्त  समिति  की  स्थापना  करना

 आवश्यक  था  और  यदि  हां,  तो  उसके  क्या  कारण

 हैं  और  इस  समिति  ने  अब  तक  क्‍या  कार्य  किया

 है?

 कृषि  मंत्री  की  फरदीन  चलो  अहमद)  :

 (=)  जी  हां  1

 (ख)  सार्वजनिक  वक्‍फ  (सीमा  का  विस्तार)
 विधेयक,  969  सम्बन्धी  राज्य  सभा  में  बहस  के

 दौरान  दिये  गये  आश्वासन  के  अनुसरण  में  वक्‍फ
 अधिनियम  954  की  वास्तविक  कार्य  पद्धति  तथा
 देश  में  वक्त  प्रशासन  के  अन्य  सम्बन्धित  पहलुओं
 के  मूल्यांकन  के  लिये  सरकार  मे  तीन  संसद
 सदस्यों  की  एक  समिति  नियुक्त  करने  का  निर्णय

 किया  ।  यह  समिति  दिसम्बर,  970  में  बनाई
 गई  थी  फिर  नी,  लोक  सभा  के  भंग  हमने  और
 तदनन्तर.  समिति  के  सदस्यों  में  से एक  को  केन्द्रीय
 मंत्रिमण्डल  में  के  लिये  जाने  क ेकारण  समिति  को
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 सितम्बर,  97  में  पुनर्गठित  किया  गया  समिति
 की  प्रथम  बैठक  अक्तूबर,  97  में  हुई।

 समिति  ने  अब  एक  बहुत  प्रश्नावली  तैयार
 की  है  जो  मुद्रित  की  जा  रही  है  ौर  शीघ्र  ही
 राय  जानने  के  लिये  व्यापक  रूप  से  इसे  जारी
 किया  जाएगा।  साथ  ही  साथ  समिति  ने  विदा-
 नाथ  विषयों  से  सम्बद्ध  बातों  पर  राज्य  वक्‍फ
 मण्डलों  तथा  राज्य  सरकारों  से  विस्तृत  आंकड़े
 एकत्र  करने  भी  शुरू  कर  दिये  हैं  ।

 Promotion  of  an  Assistant  Educational
 Adviser  in  Ministry  of  Education

 3640.  SHRI  M.  SATYANARAYAN
 RAO:  Will  the  Minister  of  EDUCATION
 AND  SOCIAL  WELFARE  be  pleased  to
 State  :

 (a)  whether  at  least  four  years’  experience
 as  Assistant  Educational  Adviser  (General)  in
 the  Ministry  of  Education  is  essential  for
 promotion  to  the  grade  of  Deputy  Educational
 Adviser  in  that  Munistry,  even  for  ad  hoc
 appointment  ;

 (b)  if  so,  whether  an  Officer  in  his
 Ministry  having  less  than  the  requisite
 experience,  was  promoted  io  the  rank  of
 Deputy  Educational  Adviser,  ignoring  the
 claims  of  certain  eligible  officers  ;  and

 (c)  whether  the  promotion  of  this
 particular  Officer  was  quashed  by  the  Delhi
 High  Court  which  passed  severe  strictures  on
 the  manner  in  which  accelerated  promotions
 were  given  to  this  Officer,  ignoring  the
 legitimate  claims  of  other  officers  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  वार  THE
 DEPARTMENT  OF  CULTURE  (SHRI  D.
 P.  YADAV)  :  (a)  Rules  of  promotion
 provide  that  Assistant  Educational  Adviser,
 with  four  years  of  service  in  the  grade  would
 be  aligible  for  promotion.

 (b)  It  is  presumed  that  a  reference  in
 this  part  relates  to  the  promotion  to  the  rank
 of  Deputy  Educational  Adviser  (General)  of
 an  officer  who  was  a  permationt  holder  of  an
 ex-cadre  post  of  Assistant  Educational  Adviser
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 (Culture)  which  was  merged  with  the  General
 Advisory  Cadre  with  effect  fiom  6th  November,
 1969,  from  which  date  the  officer  was  also
 appointed  as  Assistant  Educational  Adviser
 (General),  As  the  post  held  by  the  officer
 had  itself  been  merged  in  the  General  Advisory
 Cadre,  her  entire  service  as  Assistant  Educa-
 tional  Adviser  (Culture)  as  well  as  Assistant
 Educational  Adviser  (General)  was  taken  into
 account  while  promoting  the  officer.  There
 was,  thus,  no  question  of  ignoring  the  claims
 of  other  eligible  officers

 (c)  Yes,  Sir.  The  promotion  of  this
 officer  earlier  as  Deputy  Educational  Adviser
 (General)  was  quashed  by  the  High  Court  of
 Delhi  consequent  on  the  quashing  by  the  same
 Court  of  the  seniority  of  this  officer,  fixed  in
 the  grade  of  Assistant  Educational  Adviser
 (General)  on  the  basis  of  which  the  officer
 had  been  promoted  as  Deputy  Educational
 Adviser  (General).  The  Court  had  not
 passed  any  strictures.

 Harassment  to  Fishermen  of  Andhra  Pradcsh

 3641.  SHRIEK.  SURYANARAYANA  :
 Will  the  Minister  of  AGRICULTURE  be
 pleased  to  state  :

 (a)  whether  he  has  received  a  Mcmoran-
 dum  from  the  backward  class  Vaddi-fishermen
 community  of  Thokalapall:  Eluru  Taluk,  West
 Godavari  District,  Andhra  Pradesh  complain-
 ing  against  the  harassment  and  obstruction  for
 carrying  on  their  prefession  according  to
 law  5

 (b)  if  so,  the  broad  outlines  thereof  ;
 and

 (c)  the  action  which  Government  pro-
 pose  to  take  in  the  matter  ?

 JHE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P.  SHINDE):  (a)  No,  Sir.

 (b)  and  (c).  Does  not  arise.

 Thefts  of  Idols  in  the  Country

 3642,  SHRI  8.  K.  DASCHOWDHURY  :
 चा  the  Minister  of  EDUCATION  AND
 SOCIAL  WELFARE  be  pleased  to  state:
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 (a)  whether  the  Idol  thefts  are  on  the
 rise  m  the  country  and  specially  in  Orissa  ; and

 (b)  if  so,  the  thefts  made  from  the
 Centrally  protected  monuments  in  this  cons
 nection  during  the  years  1970,  I97L  and  upto
 March,  1972,  ?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WILFARE  AND.  CULTURE
 (PROF.  S,  NURUL  HASAN)‘:  (a)  As  no
 statistics  are  available  in  regard  to  thefis  of
 idols  in  the  country  as  a  whole,  it  is  difficult
 to  draw  any  conclusion  whether  such  thefts
 are  on  the  rise  or  not.  In  so  far  as  Centrally
 protected  monuments  are  concerned,  the
 figures  do  not  indicate  a  rise:  there  were  u
 thefts  in  97I,  as  agamst  J9  in  970  and  29
 In  I969  However,  the  corresponding  figures
 for  Centrally  protected  monuments  in  Orissa
 are  2,  ]  and  I  respectively,

 (b)  A  statement  showing  thefts  from
 Centrally-protected  monuments  during  1970,
 1971,  and  upto  April,  I972,  Ws  laid  cn  the
 Table  of  the  House.  [Placed  in  Library.
 See  No.  LT-!83/72}.

 उत्तर  प्रदेश  में  सीमा वर्त ों  जिलों  में

 सिंचाई  की  सुविधायें

 3643  श्री  नरेन  सिह  बिष्ट  :  क्‍या  कृषि
 मंत्री  यह  बताने  की  कृपा  करेगे  कि  :

 (व)  कपा  सरकार  ने  उत्तर  प्रदेश  के  पिथोड़ा-

 गढ़,  चमोली  और  उत्तर खड़  जिलों  में  कृषि  विकास  के

 ि  कोई  मिठाई  सुविधायें  प्रदान  की  है  और

 यदि  हां,  तो  उनकी  मुख्य  बातें  क्‍या  है;

 (स)  क्या  सरकार  ने  इन  जिलों  में  फलों

 और  सब्जियों  के  बाग  ठगाने  के  लिये  स्थानीय

 जनता  को  कुछ  सुझाव  और  सहयोग  दिया  है;  और

 (ग)  यदि  हा,  तो  उनकी  मुख्य  बातें  क्या  है  ?

 कृषि  मंत्रालय  में  राज्य  मंत्री  (अब्बास।  हि

 पौ०  शिन्दे)  :  (क)  से  (ग).  राज्य  सरकार  से

 जानकारी  दकद्ठी  की  जा  रही  है  और  प्राप्त  होने

 पर  सभा  पटल  पर  रख  दी  जाएगी  t
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 All  India  Publishers  Convention

 3644  SHRIM  M.  JOSEPH  :  Will  the
 Minister  of  EDUCATION  AND  SOCIAL
 WELFARE  be  pleased  to  state  :

 (a)  whether  the  All  India  Publishers
 Convention  urged  Government  on  23rd  March,
 972  not  to  compete  with  it  in  publishing  ;
 and

 (b)  if  so,  the  main  features  thereof  and
 the  reaction  of  Government  ,hereto  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND  SOCIAL
 WELFARE  AND  IN  THE  DEPARTMENT
 OF  CULTURE  (SHRI  0.  P.  YADAY)  :  (a)
 and  (b).  The  All  India  Publishers  Conven-
 tion  held  on  the  23rd  March,  1972,  resolved
 that  a  closer  rapport  should  be  established
 between  the  private  and  public  sector  in  the
 matter  of  publishing  and  they  should  both
 complement  each  other’s  efforts  and  not
 compete  with  each  other  and  that  wherever
 there  is  an  established  need  for  the  State  to
 step  into  the  publishing  field  to  fulfill  its
 obligations  as  a  welfare  state,  the  Government
 should  confine  themselves  to  the  preparation
 of  manuscripts,  the  actual  production  and
 distribution  being  left  entirely  to  the  private
 publishing  industry  so  that  their  technical
 know-how  and  expertise  can  be  fully  utilized.

 Government  are  alive  to  the  need  for  a
 balanced  development  and  collaboration  of  the
 public  and  private  sectors  in  the  Indian  book
 industry  and  trade  and  have  set  up  a  National
 Book  Development  Board,  with  representatives
 from  both  the  public  and  private  sectors,  to
 lay  down  guidelines  for  the  development  of
 the  Indian  book  industry  in  the  context  of
 the  overall  requirements  of  the  country,

 Strike  by  Employees  of  L  I.  T,  Kanpur

 3645.  SHRI  RAJDEO  SINGH  :  Will  the
 Minister  of  EDUCATION  AND  SOCIAL
 WELFARE  be  pleased  to  state  :

 (a)  whether  striking  employees  of  I  I.  T.,
 Kanpur  are  adopting  sabotage  activities  in  the
 form  of  dislocating  the  supply  of  water,  electri-
 elty  and  sewer  connection  thereby  jeopardising
 normal  life  in  the  campus  ;  and

 (b)  whether  Government  propose  to  get
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 the  whole  affair  enquired  into  by  appointing
 a  Commission  7

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARB  AND  CULTURE
 (PROF.  S,  NURUL  HASAN)  :  (a)  During
 the  period  ‘18.3.72  to  29  3,72  when  a  section  of
 the  employees  of  the  Indian  Institute  of
 Technology  went  on  strike,  they  caused  some
 damage  to  electric  supply,  sewage  and  water
 installations  on  the  campus.  The  damage
 was  estimated  at  about  Rs.  6,200/-

 (b)  The  strike  has  been  called  off  and
 the  Institute  is  holding  a  departmental  inquiry
 into  the  various  aspsc  s  of  the  strike.

 National  Book  Devslopment  Board

 3646,  SHRI  P,  M.  MEHTA  :
 SHRI  P.  GANGADEB  :

 Will  the  Minister  of  EDUCATION  AND
 SOCIAL  WELFARE  bc  pleased  to  state:

 (a)  whether  National  Book  Development
 Board  has  been  set  up  by  Government  for
 helping  the  various  publishing  enterprises  and
 for  solving  the  problems  and  maladies  which
 retard  the  growth  of  the  book  industry  :  and

 (b)  If  so,  whether  the  Board  has  achte-
 ved  the  purpose  for  which  it  was  formed  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  _  IN_  THI
 DEPARTMENT  OF  CULTURE  (SHRI  D
 P.  YADAV)  :  (a)  The  Board  has  been  set
 up  mainly  to  lay  down  guidelines  for  the  devc-
 lopment  of  the  Indian  book  industry  in  the
 context  of  the  overall  requirements  of  the
 country  and  to  advise  on  measures  for  the
 promotion  of  book  publishing  and  book  trade
 in  India  and  also  for  the  encruragement  of
 Indian  authorship.

 {b)  Yes,  Sir.  It  has  succeeded  in
 securing  various  concessions  for  the  Indian
 book  industry.

 Occupation  Rights  to  Home-Steads  of
 Agricaitora!  Labour

 3647,  SHRI  P.  NARASIMHA  REDDY  :
 Will  the  Minister  of  AGRICULTURE  be
 Pleased  to  state  :

 (a)  whether  and  to  what  extent  the  Plan
 objective  of  securing  legal  rights  of  occupation
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 to  home-steads  and  agricultural  labour  has
 been  achieved  in  different  States  ;  and

 (b)  the  steps  proposed  to  achieve  this
 object  fully  and  speedily  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P.  SHINDE):  (a)  and  (b).
 A  statement  is  laid  on  the  Table  of  the
 House.  [Placed  in  Library.  Sec  No.  LT—
 1832/72].

 Installation  of  Statue  of  King  Raja  Raja. Chola  by  Tamil  Nadu  Government

 3648.  SHRI  0.  T.  DHANDAPANI  :
 Will  the  Minister  of  EDUCATION  AND
 SOCIAL  WELFARE  be  pleased  to  state  :

 (a)  whether  the  Central  Government
 rejected  the  Tamil  Nadu  Government's  plea
 to  install  the  statue  of  King  Raja  Raja  Chola
 within  the  precincts  of  the  ancient  Brahades-
 wara  Temple  at  Thanjavur  ;  and

 (b)  if  so,  the  reasons  for  the  rejection  of
 the  said  proposal  ?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (PROF.  S.  NURUL  HASAN)  :  (a)  While  the
 Central  Government  did  not  approve  of  the
 Tamil  Nadu  Government's  proposal  of  instal-
 ling  the  modern  statue  of  King  Raja  Raja
 Chola  within  the  prakara  (inner  enclosure)  of
 the  Brihadisvara  Temple  at  Thanjavur,  it  re-
 quested  the  Tamil  Nadu  Government  to  agree
 to  the  installation  of  the  statue  at  a  site  just
 outside  the  Maratha  Gateway  which  is  within
 the  complex  protected  along  the  temple,  and
 which  location  was  earlier  acceptable  to  the
 focal  authorities.

 (b)  Government  of  India  consulted  the
 Standing  Committee  of  the  Central  Advisory
 Board  of  Archaeology  inthe  matter,  The
 Committee  was  of  the  view  that  the  erection
 of  a  modern  statue  within  the  inner  enclosure
 of  the  ancient  temple  was  against  archaeolo-
 gical  principles  in  this  country  and  elsewhere,
 for  no  modern  statues  are  placed  within  imme-
 diate  precincts  of  ancient  monuments.

 During  the  course  of  a  discussion  on  the
 subject  in  February  1972,  the  Minister  of  State
 for  Education  also  offered  to  the  Education
 Minister  Tamil  Nadu,  that  a  Committee  con-
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 sisting  of  the  following  might  be  formed  by
 the  State  Government  to  examine  the  issue
 and  give  its  views  which  would  be  considered
 with  due  respect  by  the  Government  of
 India.

 L  Superintending  Archaevlogist,  Arch-
 aeologioat  Survey  of  India,  Southern
 Circle,  Madras.

 2.  Director  of  Archaeology,  Government
 of  Tamil  Nadu,

 3.  A  Professor  of  History  from  one  of
 the  Universities  in  Tamil  Nadu.

 No  such  Committee  appears  to  have  been
 formed.

 Utilization  of  Foads  for
 Welfare  of  Advisis

 in

 3650.  SHRI  RANA  BAHADUR
 SINGH  :  Will  the  Minister  of  EDUCATION
 AND  SOCIAL  WELFARE  be  pleased  to
 state  :

 (a)  whether  there  is  any  proposal  under
 Government's  consideration  to  exercise  con-
 trol  over  the  utilization  of  moncy  allotted  for
 the  Welfare  of  the  Adivasi  arcas  in  Madhya
 Phesh  under  the  guidance  of  Union  Govern-
 ment  ;  and

 (b)  if  so,  the  broad  outlines  of  the  pro-
 posal  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THE
 DEPARTMENT  OF  CULTURE  (SHRI
 D.  P.  YADAV)  :  (a)  and  (b).  The  following
 schemes  under  the  Centrally  Sponsored  Pro-
 gramme  have  been  taken  for  the  welfare  of
 Scheduled  Tribes  in  Madhya  Pradesh  :

 ()  Post-matric  scholarships.

 (2)  Girls  Hostels.

 (3)  re-examination  Training.

 (4).  Tribal  Development  Blocks,
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 (5)  Cooperation.

 (6)  Tribal  Research  and  Training,

 The  Central  grant  provided  for  each  scheme
 is  to  be  spent  by  the  State  Government  in
 accordance  with  the  approved  pattern  of  the
 scheme,

 The  funds  are  released  through  State  Ac-
 countant  General  who  also  audits  the  expen-
 diture  incurred  by  the  State  Government.  The
 Organisation  of  the  Commissioner  for  Sche-
 duled  Castes  and  Scheduled  Tribes  and  the
 Zonal  Directors  of  Backward  Clusses  welfare
 also  watch  that  the  funds  provided  for  a
 particular  scheme  ate  utilised  for  that  pur-
 pose.  State  Governments  are  also  required
 to  send  progress  reports  to  the  Central
 Government.  The  Officers  ot  this  Depart-
 ment  also  undertake  tours  to  the  ensure  that
 the  schemes  are  properly  implemented.

 अखिल  भारत  नेत्र  सुधार  संघ,
 नई  दिल्‍ली

 3651.  श्री  अम्बेर:  कया  निर्माण  और
 आवास  मत्री  9  जुलाई  97]  के  अतारांकित  प्रश्न
 संख्या  5(73  के  उत्तर  के  सम्बन्ध  में  यह  बताने  की

 कृपा  करेगे  कि  :

 (क)  क्या  2  एफ,  लाजपतनगर  स्थित  अखिल
 भारत  नेत्र  सुधार  संघ  ने  डा०  भगवान  दास  ट्रस्ट
 को  2  को  एकड़  भूमि,  जो  इसे  आवंटित  की  गई
 थी  और  इस  पर  निर्मित  भवन  को  बेच  कर
 रजिस्टर्ड  विलेज  का  निष्पादन  किया  है;

 (ख)  यदि  हां,  तो  क्‍या  सरकार  सदन  के
 सभा  पटल  पर  रजिस्टर्ड  विलेज  की  एक  प्रति

 रखेंगी;  और

 (ग)  सरकार  द्वारा  वसूल  की  गई  क्षति

 पूर्ति  की  राशि  कितनी  है  ?

 निर्माण  और  आवास  मंत्रालय  में  राज्य  मंत्री

 (भी  माइ०  ry  गुजराल)  (क):  अखिल  भारत
 क्षेत्न  सुधार  संघ  द्वारा  निष्पादित  किए  गए  किसी
 बिलख  का  सरकार  को  ज्ञात  नहीं  है  -  दी  आल

 इण्डिया  ब्लाइंड  रिलीफ  सोसाइटी  ने,  जिसे  यह
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 भूमि  आवंटित  की  गई  थी,  इसे  अप्रैल,  969  में
 सरकार  को  वापिस  कर  दिया  था।

 'ख)  प्रश्न  ही  नहीं  उठता  ।

 (ग)  क्षति-पत्ती  वसूल  करने  की  कार्यवाही
 किया  रहो  है।

 गेहूं  तथा  चावल  के  नए  जोन  बनाना

 3652.  डा०  लक्ष्मी  नारायण  पांडेय  :  क्‍या
 कृषि  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  सरकार  गेहूं  और  चावल  के  नए
 जोन  बनाने  पर  विचार  कर  रही  है  और

 (ख)  यदि  हां,  तो  उसका  स्वरूप  क्‍या  होगा
 और  उसके  आधार  क्या  है  ?

 कृषि  मन्त्रालय  में  राज्य  मंत्री

 अण्णासाहिब  पी०  शिन्दे)  :  (क)  जी  नही  ।
 (श्री

 (ख)  प्रश्न  ही  नहीं  उठता  ।

 Special  Employment  Exchanges  for  Physi-
 cally  Handicapped

 3653.  SHRI  0०  CHITTIBABU  :  Will
 the  Minister  of  EDUCATION  AND  SOCIAL
 WELFARE  be  pleased  to  state:

 (a)  the  names  of  States  where  there  is
 no  special  Employment  Exchange  for  physi-
 cally  handicapped  ;  and

 (b)  the  steps  taken  by  Government  to
 persuade  such  States  to  have  special  Exchanges
 for  physically  handicapped  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THE  DE-
 PARTMENT  OF  CULTURE  (SHRI  D.  क,
 YADAV)  :  (a)  The  following  States  do  not
 have  the  special  Employment  exchange  for  the
 physically  handicapped  :—

 i.  Assam.
 2.  Bihar,
 3.  Haryana,
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 Himanchal  Pradesh.

 Jammu  and  Kashmir.

 Meghalaya.

 4

 5

 6.  Manipur.
 7

 8.  Nagaland,
 9  Orissa.

 fo.  Rajasthan.
 ll,  Tripura.

 (b)  The  above  States  that  do  not  have
 Special  Employment  Exchanges  for  Physically
 Handicapped  at  present  have  been  requested
 to  set  up  the  same.

 Preparatory  Holidays  for  Students  of  Classes
 Vint  and  XI  in  Dethi

 3654.  SHRI  ONKAR  LAL  BERWA:
 Will  the  Minister  of  EDUCATION  AND
 SOCIAL  WELFARE  be  pleased  to  state  ;

 (a)  whether  in  some  Government  and
 aided  Higher  Secondary  Schools  in  Delhi  and
 New  Delhi,  the  students  of  Classes  VIII  and
 XI  were  given  preparatory  holidays  before
 their  final  examinations  from  the  middle  of
 February  onwards  this  year,  when  the  syllabi
 are  not  yet  fully  covered  ;

 (b)  if  so,  the  reasons  therefor  ;  and

 (c)  the  average  number  of  working  days
 (excluding  summer  vacation,  Dewali,  Dushera,
 Christmas,  Sundays  and  other  Holidays)  in  an
 academic  year  (for  the  last  three  years)  and
 whether  syllabi  for  these  Classes  can  be
 covered  during  this  period  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THE  DE-
 PARTMENT  OF  CULTURE  (SHRI  D.  P.
 YADAV)  :  (a)  No,  Sir.

 (b)  Question  does  not  arise.
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 (c)  Average  number  of  working  days  :—

 Year  Number  of  working  days

 1968-69  230

 1969-70  225

 1970-71  228

 The  syllabi  can  be  covered  during  the  above
 working  days.

 ‘

 Award  to  Persons  giving  Clue  to  Theft  in
 National  Museum,  New  Delhi

 3655.  SHRI  Y.  ESWARA  REDDY  :
 Will  the  Minister  of  EDUCATION  AND
 SOCIAL  WELFARE  be  pleased  to  state  :

 (a)  whether  Government  had  announced
 award/prize  to  those  individuals  who  would
 give  some  clue  regarding  persons  involved  in
 theft  of  valuable  articles  from  National  Mu-
 seum,  New  Delhi  on  25th  August,  968  ;

 (b)  if  so,  the  amount  announced  ;

 (c)  whether  the  culprits  were  arrested  on
 the  basis  of  information  supplied  by  some
 individuals  ;

 (9).  ॥  so,  the  amount  announced  ;

 (e)  the  amount  given  to  each  of  them  ?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (PROF.  S.  NURUL  HASAN)°  (a)  Yes,
 Sir.

 (b)  Rs,  25,000/—

 (c)  Yes,  Sir.

 (d)  The  police  interrogated  several  indi-
 viduals  and  on  the  basis  of  information  recei-
 ved  from  them,  conducted  further  investiga-
 tions,  This  led  to  the  arrest  of  Yadgiri  and
 other  culprits,
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 (ec)  The  amount  of  Rs.  25,000/-  was
 placed  at  the  disposal  of  the  Inspector-Gene-
 ral  of  Police,  Delhi,  for  the  purpose  He
 has  sanctioned  cash  awards  amounting  to  Rs.
 25,000/—-  to  0  members  of  the  public  and  29
 Police  Officers  of  Tamil  Nadu,  Andhra  Pra-
 desh  and  Delhi.  The  amount  given  to  each
 person  has  been  shown  in  the  statement  aid
 on  the  Table  of  the  House  [Placed  in
 Library.  See  No.  LT-—3833/72).

 विभिन्‍न  राज्यों  को  उर्वरकों  का  कोटा
 प्लाट  करने  का  आधार

 3656.  श्री  विभूति  मिशन  :  क्‍या  कृषि  मंत्री  यह
 बताने  की  कृपा  करेगे  कि

 (क)  क्‍या  सरकार  विभिन्‍न  राज्यों  को
 उर्वरकों  का  कोटा  उनकी  भांग  के  आधार  पर  रहो
 देती  है  ।

 (ख)  यदि  हां,  तो  क्या  सरकार  अन्य  राज्यों
 की  अपेक्षा  बिहार  राज्य  को  कम  कोटा  देती  है;
 और

 (ग)  यदि  हां,  तो  उक्त  कोटा  बांटने  का
 आधार  क्या  है?

 कृषि  मंत्रालय  में  राज्य  मंत्री  (श्री
 अण्णासाहिव  पो०  शिन्दे)  :  (क)  भारत  सरकार
 विभिन्न  राज्यों  की  उर्वरक  आवश्यक्रताओं  का
 निर्धारण  छमाही  क्षेत्रीय  सम्मेलनों  की  पद्धति
 द्वारा  लगाती  है।  इन  सम्मेलनों  में  प्रत्येक  राज्य
 की  आवश्यकताओं  को  उनकी  खपत  की  प्रवृति  के
 आधार  पर  तथ  किया  जाता  है  और  देशी  उत्पादकों
 द्वारा  दी  जाने  वाली  पूर्ति  का  निर्धारण  किया
 जाता  है।  यदि  देशी  उत्पादकों  द्वारा  आवश्यकता
 और  पूर्ति  में  कोई  अन्तर  होता  है,  तो  यह  पूर्ति
 आयातित  उर्वरकों  से  भारत  सरकार  द्वारा  चालित
 केन्द्रीय  उर्वरक  पुल  के  माध्यम  से  की  जाती  है।
 राज्य  सरकारों  से  आशा  की  जाती  है  कि  वे  अपनी
 आवश्यकताओं  का  निर्धारण  काफी  पहले  बता  दे
 जिससे  आयात  की  व्यवस्था  समय  के  अन्दर  की
 जा  सके  1

 (क्ष)  और  (ग)  यह  सत्य  नहीं  है  कि
 भारत  सरकार  बिहार  राज्य  को  आयातित
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 उर्वरकों  का  आवंटन  अनुपातिक  रूप  से
 कम  मात्रा  में  करती  है।  पूल  उर्वरकों  का
 आबंटन  विभिन्न  राज्यों  की  आवश्यकताओं  तथा
 देश  में  उनको  की  कुल  उपलब्धियों  के  अनुसार
 तय  क्रिया  जाता  है  ।  केन्द्रीय  उर्वरक  पूछ  से  O71-
 72  भें  परिहार  को  प्रचुर  मात्रा  में  पति  की  गई  थी
 और  उनके  लिए  विशेष  रेलगाडियां  चलाने  के  लिए
 विशेष  कदम  उठाये  गए  भें  ।  सड़क  संचलन

 अनुमोदन  भी  किया  गया  था  और  यदि  राज्य
 सरकार  उर्वरकों  को  लेने  क ेलिए  सड़क  परिवहन
 का  अधिक  प्रबन्ध  कर  सकती,  तो  पूति  और  भी
 अधिक  होती  1

 Purchase  ot  fishing  Trawlers  from  U.S.S.R.

 3657.  SHRI  S  D  SOMASUNDARAM  :
 Will  the  Minister  of  AGRICULTURE  be
 pleased  to  state  :

 (a)  whether  an  agreement  has  been  made
 with  the  U.S.S  ॥  to  purchase  fishing  trawlers  ;

 (b)  if  so,  the  number  of  fishing  trawlers
 to  be  purchased  from  them  and  the  number
 so  far  purchased  ;  and

 (c)  the  number  of  trawlers  to  be  allotted
 to  Tamil  Nadu  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICUTURE  (SHRI
 ANNASAHEB  P.  SHINDE)  :  (a)  No  sir.

 (b)  and  (c)  :  Do  not  arise.

 Purchase  of  Fishing  Trawlers  in  Fourth  Five
 Year  Plan

 3658.  SHRIS.  D.  SOMASUNDARAM  :
 Will  the  Mumster  of  AGRICULTURE  be
 pleased  to  state  :

 (a)  whether  Government  are  having  any
 proposal  to  buy  fishing  trawlers  in  the  Fourth
 Five  Year  Plan  ;

 (b)  the  number  of  trawlers  so  far  pur-
 chased  and  from  which  countries  they  have
 been  purchased  ;  and

 (c)  whether  there  is  any  proposal  to
 produce  fishing  trawlers  in  India  and  if  20,
 1... अ  when  ?
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 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P.  SHINDE)  :  (a)  and  (७).
 Government  have  permitted  import  by  the
 industry  of  30  deep  sea  fishing  vessels  under
 certain  terms  and  conditions  Of  this  number,
 four  have  so  far  been  imported  from  USA,
 and  firm  orders  for  eight  more  vessels  have
 been  placed  with  foreign  ship  building  yards
 four  from  Mexico,  two  from  Iceland  and
 two  from  U.K  For  the  further  requirements
 of  the  industry,  additional  imports  are  propo-  +
 sed  to  be  authorized  to  the  cxtent  they  can-
 not  be  met  from  indigenous  sources  The
 number  of  trawlers  to  be  imported  will  depend
 on  various  factors  such  as  the  demand,  indi-
 genous  availability  and  terms  of  supply  of
 foreign  built  vessels.  For  the  Government's
 requirements  of  training  and  survey  vesscls,
 two  vessels  have  been  received  as  gift  from
 the  Govt.  of  Sweden  and  one  vessel  has  been
 purchased  from  the  German  Democratic
 Republic  Twenty-two  training  and  survey
 vessels  are  being  obtained  from  indigenous
 sources.  One  more  large  survey  vessel  is
 required,  This  will  be  obtained  from  the
 most  suitable  source,  which  has  to  be  deter-
 mined

 (c)  In  1968-69,  the  Government  of  India
 pooled  the  requirements  of  traiming  and  survey
 vessels  for  Central  Institutions  as  well  as  the
 requirements  of  State  Governments  and  plic:d
 Orders  for  forty  deep  sea  fishing  vessels  of
 7.5  meters  length  on  two  Consortia  of  ship-
 building  firms  organised  for  the  purpose  under
 the  public  sector  undertakings  viz.  Messrs
 Garden  Reach  Workshops,  Calcutta  and
 Messrs  Mazagon  Dock  Ltd,  Bombay,  on  the
 East  and  West  Coasts  respectively.  Twenty-
 six  of  these  vessels  have  so  far  been  delivered
 and  the  remaining  vessels  are  in  various
 Stages  of  construction.

 Loan  Facilities  to  Farmers

 3659.  SHRI  ARJUN  SETHI  :  Will  the
 Minister  of  AGRICULTURE  be  pleased  to
 state  :

 (a)  the  steps  taken  to  provide  facilities
 to  the  more  vulnerable  farmers  like  share-
 Croppers  and  tenants  without  recorded  rights
 in  land  who  are  facing  difficulties  in  obtaining
 loans  from  financial  institution  due  to  their
 inability  to  provide  sureties  to  the  satisfaction
 Of  the  banks  ;  and
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 (b)  whether  Government  have  considered
 implementing  the  recommendations  of  the
 committee  on  unemployment  in  this  regard  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P.  SHINDE):  (a)  and  (b). The  Expert  Committee  on  Uaemployment  in  its
 Interim  Report  has  recommended  special  steps
 being  taken  to  help  share-croppers  and  oral
 tenants  obtain  loans  from  financial  institutions.
 At  the  instance  of  the  Government  of  India,
 instructions  have  been  issued  by  the  Reserve
 Bank  of  India  to  cooperative  credit  institutions
 for  providing  short-term  loans  to  Share-croppers
 and  tenants  An  extract  of  these  instructions
 is  laid  on  the  Table  of  the  House.  [Placed
 in  Library.  See  No,  LT-834/72]  Coopera-
 tive  banks  can  also  advance  medium-term
 loans  for  dairy  and  poultry  activities  upto
 Rs  2,000  each  on  personel  surety  provided
 adequate  marketing  arrangements  are  made.
 Commercial  banks  are  also  implementing
 pilot  schcmes  for  financing  share-croppers.

 Appointment  of  Chief  Fngineers  as
 Joint  Secretaries

 3660  SHRI  KARTIK  ORAON:  Will
 the  Minister  of  WORKS  AND  HOUSING  be
 pleased  to  state  :

 (a)  whether  the  Secretary  (Works)  had
 been  asked  to  forward  names  of  Chief  Engi-
 neers  to  the  Department  of  Personnel  for  being
 considered  for  appointment  as  Joint  Secreta-
 ries  in  accordance  with  Government  of  India
 Orders  issued  in  957  ;

 (b)  whether  the  Secretary  (Works)
 declined  to  forward  such  names  ;  and

 (c)  if  so,  the  reasons  therefor  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  I.  K.  GUJRAL)  :  (a)  Yes  Sir.  Names
 of  a  few  Chief  Engineers  were  forwarded  by
 the  Engineer-in-Chief,  Central  PW.D.  for
 consideration  for  the  post  of  Joint  Secretaries
 to  the  Government  of  India.

 (b)  and  (c)  As  the  appointment  to  the
 posts  of  Joint  Secretaries  are  decided  upon  by
 the  Department  of  Personnel.  an  enquiry  was
 made  from  them  as  to  the  criteria  to  be
 adopted  for  forwarding  the  names  of  the
 Chief  Engineers  of  the  C.P.W.D.  to  them,  for
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 being  considered  for  posts  of  Joint  Secretaries
 to  the  Government  of  India.  That  Depart-
 ment  have  indicated  that  the  matter  is  under
 consideration  in  the  light  of  the  recomen-
 dation  made  by  the  ARC  in  this  regard  and
 that  they  will  invite  recommendations  from
 the  Department/Ministries  controlling  Engi-
 neering  Services  as  and  when  a  decision  is
 taken  in  this  matter.  The  question  of  Secre-
 tary's  (Works)  refusing  to  forward  the  names
 does  not,  therefore,  arise.

 Central  Reserve  Fund  for  Development
 of  Read  Transport

 3663,  SHRI  KARTIK  ORAON  :  Will
 the  Minister  of  SHIPPING  AND  TRANS-
 PORT  be  pleased  to  state  :

 (a)  whether  there  is  any  Central  Reserve
 Fund  for  the  development  of  road  transport
 in  the  country  ;  and

 (b)  ifso,  the  amount  thereof,  the  mode
 and  criteria  for  the  dispersal  of  this  fund
 and  the  States  or  areas  for  which  this  fund
 has  been  utilised  ?

 THE  MINISTER  OF  PARLIAMENTARY
 AFFAIRS  AND  SHIPPING  AND  TRANS-
 PORT  (SHRI  RAJ  BAHADUR):  (a)  No.

 (b)  Does  not  arise.

 Allocation  and  Utilisation  of  Funds  for  Develop-
 ment  of  Dry  Farming

 3664.  SHRI  Y.  ESWARA  REDDY  :
 Will  the  Minister  of  AGRICULTURE  be
 pleased  to  state  :

 (a)  the  total  allocation  of  funds  for  the
 development  of  dry  farming  during  the  Fourth
 Plan  ;  and

 (9)
 same  ?

 the  amount  spent  so  far  for  the

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P.  SHINDE):  (a)  Rs.  20.00
 crores  (Rupees  twenty  crores  only).

 (b)  Expenditure  figures  for  ‘1971-72  have
 not  yet  become  available.  However,  the
 total  amount  released  stands  at  Rs.  4.9]
 crores  (Rupees  one  crore  and  ninty  one  lakhs
 only).
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 Private  Practice  by  Architects

 3665.  SHRI  K.  SURYANARAYANA  :
 Will  the  Minister  of  WORKS  AND  HOUSING
 be  pleased  to  state  :

 (a)  whether  Government  are  aware  that
 Architects  in  Ministry  of  Works  and  Housing
 (CPWD  Wings)  are  having  private  practice
 and  running  their  business  under  some  benami
 names  ;

 (b)  whether  such  private  practice  is
 permitted  under  the  Rules  ;  and

 (c)  the  machinery  which  Government
 propose  to  devise  to  check  this  malpractice
 by  Government  Servants  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  I.  K.  GUJRAL)  :  (a)  Certain  allega-
 tions  about  the  Architects  working  in  the
 C  P.W.D.  doing  private  practice  were  received
 by  Government  some  time  back.  These  were
 investigated  and  it  was  found  that  they  were
 not  true.  No  other  specific  allegations  have
 been  received  in  this  regard.

 (b)  No  Sir,

 (c)  A  Vigilance  Unit  in  the  C  P  W.D.,
 under  the  overall  control  of  a  Chief  Engtneer,
 investigates  complaints  of  this  nature  when-
 ever  they  are  received.

 Appointment  of  Deputy  Assistant  Director
 General  in  D.G.H  S.

 3666.  SHRI  K.  SURYANARAYANA  :
 Will  the  Minister  of  HEALTH  AND  FAMILY
 PLANNING  be  pleased  to  state  :

 (a)  whether  any  rules  have  been  framed
 under  the  proviso  to  Article  309  of  the  Cons-
 titution  for  appointment  to  the  post  of
 Deputy  Assistant  Director  General  in  the
 D.G.HLS.  and,  if  so,  whether  he  will  laya
 copy  on  the  Table  of  the  House  ;

 (b)  the  number  of  officers  of  the  C.G.HLS.
 who  are  holding  the  appointment  of  Assistant
 Directors  General  of  Health  Services  in  the
 D.G.H.S  on  the  C.G.H.S,  side  for  the  last
 more  than  five  year  ;  and

 (c)  the  manner  in  which  their  selection
 was  made,  their  tenure  and  the  reasons  for



 ry  Written  Answers

 their  being  continued  in  these  posts  beyond
 this  period  and  for  not  laying  down  any
 tenure  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMILY
 PLANNING  (SHRI  A.  K.  KISKU)  :  (a)  The
 posts  of  Deputy  Assistant  Director  General

 *on  the  medical  and  public  health  side  in  the
 D.G  HSS.  are  included  in  the  Central  Health
 Service  for  which  rules  have  already  been
 framed  under  Article  309  of  the  Constitution
 and  published  in  the  Gazette  of  India.

 (b)  Presumably,  the  Hon'ble  Member  is
 referring  to  C.HS.  Officers.  No  CHS,
 Officer  is  holding  the  post  of  Assistant  Director
 General  of  Health  Services  in  the  DG.HS.
 on  the  C.GH.S.  side  for  the  last  more  than
 five  years.

 (c)  The  posts  of  Deputy  Assistant
 Director  General  in  D.G.H.S.  and  Assistant
 Director  General  of  Health  Services  on  the
 C.G.H  S.  side  since  redesignated  as  Deputy
 Director  (CGHS)  are  included  in  the  Central
 Health  Service.  Their  appointment  is  made
 in  accordance  with  the  provisions  of  the  C  H  S.
 Rules  which  do  not  provide  for  laying  down
 of  any  tenure  for  these  posts.  However,  a
 transfer  pattern  has  recently  been  cvolved
 to  regulate  postings  between  various  stations.
 The  period  of  stay  prescribed  is  5  years  for
 Cat.‘A’,  4  years  for  Cat.  ‘B’,  3  years  for
 Cat.  ‘C’  &  2  years  for  Cat.  ‘D’  stations,
 subject  to  exigencies  of  service  and  public
 interest,

 Duties  of  Pharmacists

 3667,  SHRI  RAJDEO  SINGH  :  Will  the
 Minister  of  HEALTH  AND  FAMILY  PLAN-
 NING  be  pleased  to  state  :

 (a)  whether  the  duties  of  Pharmacists
 in  India  are  not  uniform  and  in  accordance
 with  the  provisions  in  the  Pharmacy  Act  948  ;
 and

 (b)  if  so,  in  what  way  Government  pro-
 pose  to  make  them  uniform  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMILY
 PLANNING  (SHRI  A.  K.  KISKU)  :  (a)  The
 duties  of  Pharmacists  are  not  specified  in  the
 Pharmacy  Act,  1948,  The  Act  only  provides
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 that  a  person  other  than  the  person  registercd
 under  the  said  Act,  shall  not  compound,  pre-
 pare,  mix  or  dispense  any  medicine  on  the
 prescription  of  a  Medical  Practitioner.

 If  is  for  the  Employers  to  specify  the
 nature  of  duties  which  are  required  to  be  per-
 formed  by  Pharmacists  employed  by  them.

 (b)  In  view  of  divergent  nature  of  the
 duties  required  by  various  employing  agencies
 an  uniform  code  of  duties  is  not  possible.

 Pharmacists  and  Store-Keepers  In  C.G.H.S.

 3668.  SHRI  RAJDEO  SINGH  :  Will  the
 Minister  of  HEALTH  AND  FAMILY  PLAN-
 NING  be  pleased  to  state:

 (a)  whether  Pharmacists  and  Sore  Keep-
 ers  in  Central  Government  Health  Scheme
 are  required  to  do  clerical  work  like  prepara-
 tion  of  salary  bill,  leave  account  and  other
 correspondence  ;  and

 (b)  if  so,  whether  any  remuneration  for
 attending  the  said  work  is  being  paid  to
 them  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMILY
 PLANNING  (SHRI  A.  K.  KISKU):
 (a)  and  (b).  No  Pharmacist  0०
 Store  Keeper  is  required  to  do
 clerical  work  like  preparation  of  salary  bill,
 leave  account  and  other  correspondence,  How-
 ever,  they  are  required  to  maintain  stock
 registets  for  the  medical  stores/equipment,
 prepare  indents  and  maintain  accounts  of  items
 handled  by  them  as  part  of  their  duties.

 Milk  Tokens  issued  by  Delhi  Milk  Scheme

 3669.  SHRI  ISHWAR  CHAUDHRY  :
 SHRI  INDER  J.  MALHOTRA  :

 Will  the  Minister  of  AGRICULTURE  be
 pleased  to  state  :

 (a)  the  number  of  registered  applicants
 under  different  categories  for  issue  of  milk
 tokens  of  Delhi  Milk  Scheme  ;

 (b)  the  number  of  applicants  issued  token
 during  the  last  six  months  category-wise  ;
 and
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 (c)  number  of  fresh  tokens  issued  during
 the  last  six  months  to  applicants  not  registered
 on  regular  basis  with  Delhi  Milk  Scheme  and
 the  reasons  thereof  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (PROF.
 SHER  SINGH)  :  (a)  The  number  of  pending
 applications  for  milk  tokens  registered  by
 Delhi  Milk  Scheme  under  various  categories  as
 on  13.72.  were  as  follows  :—

 Category

 a)  च  P.

 (2)  Special  circumstances  quota

 (3)  Defence  Personnel

 (4)  On  Medical  Grounds

 (5)  Government  Officers

 (6)  Government  Employees

 (7)  General

 Total

 3627

 35309

 40,788

 (b)  Milk  Tokens  were  issued  by  Delhi
 Milk  Scheme  to  the  following  applicants,
 categorywise,  during  the  last  six  months  :—

 Category  No

 (i)  १.  4  P.  4609

 (2)  Speciat  circumstances  quota  400

 (3)  Defence  Personnel  402

 (4)  On  Medical  Grounds  274

 (5)  Government  Officers  2I9

 (6)  Government  Employees  636

 (7)  General  732

 Total  5972
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 (c)  No  Milk  tokens  are  issued  by  Delhi
 Milk  Scheme  without  first  registering  the
 applications,  However,  out  of  turn  allotments,
 are  made  by  Chairman,  Delhi  Mik  Scheme
 in  deserving  cases  to  registered  applicants  in
 the  Special  Categories.

 Gpening  of  Wholesale  Grain  Shop  in  Delhi
 by  Food  Corporation  of  India

 3670.  SHRI  NIHAR  LASKAR  :  Will  the
 Minister  of  AGRICULTURE  be  pleased  to
 state  ;

 (a)  whether  the  Food  Corporation  of
 India  has  any  proposal  to  open  a  wholesale
 grain  shop  in  the  Capital  to  compete  with
 private  dealcrs  and  bring  down  the  prices  of
 wheat  ;

 (b)  if  so,  the  main  features  of  the  proposal;
 and

 (c)  what  is  the  prevalent  price  of  wheat
 of  different  varieties  in  open  market  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P.  SHINDE)  :  (a)  No,  Sir.

 (b)  Does  not  arise.

 (c)  The  wholesale  prices  of  different
 varieties  of  wheat  in  the  open  market  as  on
 14.4.72,  were  as  under  :

 Traditional  Rs.  per  quintal

 Dara  82.00

 Farm  03.00

 Special  Farm  08  00

 Mexican

 Kalyan  77.00
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 wears  बिहार  में  चावल  अनुसंधान
 संस्थान  को  स्थापना

 3671.  श्री  के०  एम०  समुद्र  :  क्‍या  कृषि
 मंत्री  यह  बताने  की  कृपा  करेगे  कि  :

 (क)  कया  सरकार  ने  भारतीय  कृषि  अनु-
 संधान  तथा  केन्द्रीय  चावल  अनुसंधान  संस्थान
 द्वारा  चावल  की  उन्नत  किस्मों  की  पदावार  करने
 तथा  नई  कस्मे  तैयार  करने  के  सम्बन्ध  मे  अधिक
 सचेष्ट ता  दिखाई  है  और  इसके  लिये  चावल  पैदा
 करने  वाले  क्षेत्रों  मे  अनुसंधान  संस्थानों  की
 स्थापना  करने  का  निर्णय  किया;  और

 (ख)  यदि  हा,  तो  इस  सम्बन्ध  में  क्या
 कार्यवाई  वी  गई  है  ?

 कृषि  मंत्रालय  मे  राज्य  मंत्री  (भरो
 अण्ण  साहिब  पी०  शिन्दे)  (क)  विभिन्‍न  राज्यों
 के  महत्वपूर्ण  चावल  उत्पादक  क्षेत्रों  मे  बई  वर्ष

 पहले  स्थापित  किये  गये  अनेक  चावल  अनुसंधान
 चन्द्र  चावल  की  नई  किस्में  तैयार  करने  के  कार्य

 में  लगे  हुए  है।  गत  3-4  वर्षो  की  अवधि  में  इन
 केन्द्रों  तथा  बाद  में  स्थापित  होने  वाले  व  राज्य

 सरकारो,  क्रिया  विश्वविद्यालयों  भारत  सरकार

 तथा  भारतीय  कृषि  अनुसंधान  परिषद्‌  के  अधीन

 कार्य  करने  वाले  केन्द्रों  को  अखिल  भारतीय
 समन्वित  चावल  सुधार  परियोजना  के  अन्तर्गत

 भारतीय  कृति  अनुसंधान  परिषद्‌  से  मिलने  वाले

 रुपये  से  सुदूर  कर  दिया  गया  है  1

 (@)  इस  परियोजना  द्वारा  विकसित  चावल

 की  4  किस्में  केन्द्रीय  रस्मी  निर्मुक्त  उपसमिति

 द्वारा  नियुक्त  की  जा  चुकी  है  और  उतनी  ही
 किस्मों  पर  निर्मुक्त  पूर्व  संविधान  तथा  जिले  के

 स्तर  पर  परीक्षण  किये  जा  रहे  है  |  चौथी

 योजनावधि  के  लिये  समन्वित  परियोजना  के  लिये

 60  लाख  रुपया  की  एक  राशि  प्रदान  की  गई  है  1

 कृषकों  के  लिए  पंचायत  स्तर  पर

 सरकारी  मूल्य  को  हुकूमत  खोलता

 3672,  भरी  Bo  एम०  मधुकर :  क्या  कृषि

 मंत्री  महू  बताते  की  कृपा  करेंगे  कि  :
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 (क)  क्या  केन्द्रीय  सरकार  ने  पंचायत  स्तर
 पर  सहकारी  समितियों  द्वारा  च७&।ई  जाने  वाली

 चुकाने  खोलने  की  आवश्यकता  अनुभव  वी  है  जहा
 से  किसान  उचित  मूल्य  पर  अन्य  आवश्यक  वस्तुओं
 को  खरीद  सके  और  इस  प्रकार  ऊचे  मूल्यों  पर

 वस्तुओं  को  खरीदने  से  बच  सके,  और

 (ख)  यदि  हा,  तो  उस  सम्बन्ध  मे  सरकार
 ने  क्या  कार्यवाही  की  है  ?

 कमी  मंत्रालय  से  उप  मंत्री  (श्री  जगन्नाथ  पहा-
 किया।  (क)  तथा  (ख)  जी  हा  केन्द्रीय  सरकार
 की  नीति  ग्रामीण  क्षेत्रीय  सहकारी  समितियों
 को  प्रोत्साहन  तथा  सहायता  देने  की  रहो  है,  ताकि
 उत्पादन  सम्बन्धी  आवश्यक  वस्तुओं  तथा  उप-
 भावनाओं  वी  जरूरतों  दोनों  ही  के  बारे  मं  ग्रामीण
 जनसमुदाय  को  इक् टू ठी  सेवाए  सुलभ  की  जाए।
 इस  उद्देश्य  को  हट्टी  में  रखते  हए  ग्राम  सवा
 सहकारी  समितियों  की  गतिविधियों  म ंअधिकाधिक
 रूप  से  विविधता  लाई  जा  रही  है,  जिससे  उनमे
 न  केवल  ऋण  तथा  कृषि  निवेशों  की  आपूर्ति  को
 ही  शामिल  किया  जाए  अमित  उचित  मुल्यों  पर
 उपभोज्य  बददुआ  के  खुदरा  व्यापार  को  भी  शामिल
 किया  जाए।  पहले  तथा  दूसरे  बाजारों  मे  गठित
 की  गई  प्राथमिक  विपणन  समितियों  से  सेवा

 सहकारी  समितियों  को  थोक  दरों  पर  उपभोज्य

 वस्तुओं  वी  आपूर्ति  वी  व्यवस्था  करने  की  उम्मीद
 की  जाती  है।  इनमें  से  कुछ  विपणन  समितियों  को
 राज्य  सरकारो  द्वारा  अतिरिक्त  अश पूजी  और

 प्रबंधनों  उपदान  के  रूप  में  वित्तीय  सहायता  भी

 दी  जा  रही  है,  ताकि  बे  इस  कार्य  को  वेशभूषा-
 पूवेंक  कर  सके  t  राज्य  सरकारे  इन  सहकारी
 समितियों  की  उचित  दर  की  दुकानों  और  दुर्लभ
 अत्यावश्यक  वस्तुओं  के  कोटे  के  आवंटन  में  भी
 प्राथमिकता  देती  है।  विपणन  समितियों  को  जिला

 स्तर  पर  गठित  दिए  जा  चुके  सहकारी  थोक

 भण्डारों  और  राज्य  तथा  राष्ट्रीय  स्तर  के  उनके

 परि सधो  से  खरीद  करने  की  सुविधा  भी  प्राप्त

 है  1
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 प्राप्त  सूचना  के  अनुसार  इन  उपायों  के
 परिणामस्वरूप  1,727  विपणन  समितियों  और
 72,305  ग्राम  सहकारी  समितियों  ने  969-70  #
 224.78  करोड़  रुपए  के  मुल्य  की  उपभोज्य

 वस्तुओं  का  वितरण  किया  है।  ये  सहकारी
 समितियां  1909-70  में  लगभग  4i,000  उचित
 दर  की  दुकाने  भी  चला  रही  थीं  ।

 बिहार  विश्वविद्यालय  के  शिक्षकों  द्वारा

 एक  दिन  की  सांकेतिक  हड़ताल

 3673,  श्री  के०  एम०  मधुकर  :  क्या  शिक्षा
 और  समाज  कल्याण  पत्नी  यह  बताने  की  कृपा
 करेगे  कि  :

 (क)  क्या  बिहार  विश्वविद्यालय  के  शिक्षकों
 ने  अपनी  न्यायपूर्ण  मांगों  की  पूति  क ेलिए  एक
 दिन  की  सांकेतिक  हडताल  की  थी  ,

 (ख)  यदि  हा,  तो  उनकी  माने  क्‍या  है  और
 उनकी  पूर्ति  में  विश्वविद्यालय  अनुदान  आयोग
 की  क्‍या  भूमिका  होगी;

 (ग)  क्‍या  केन्द्र  सरकार  ने  बिहार  सरकार
 से  इस  सबंध  में  कोई  प्रतिवेदन  मांगा  है  कि  बिहार
 विश्वविद्यालय  के  शिक्षको  की  माग  की  पूर्ति  में

 बिहार  सरकार  और  केन्द्र  सरकार  को  क्या  करना

 है;  और

 (घ)  यदि  हाँ,  तो  उसका  विवरण  क्‍या  है  ?

 शिक्षा और  समाज  कल्याण  तथा  संस्कृति
 मंत्री  [प्रो०  एस०  सुरक्षित  हसन)  (क)
 सें  (घ).  विहार॒  सरकार  के  अनुसार
 बिहार  विश्वविघालय  के  अध्यापकों  ने  अपनी  मांगों
 को  मनवाने  के  लिये  एक  दिन  की  सांकेतिक

 हड़ताल  की  थी  ।  मुख्य  मांगे  निम्नलिखित  हैं  :--

 (i)  सरकारी  कर्मचारियों  के  समतुल्य
 मंहगाई  भत्ते  का  भुगतान  किया

 जाए  ;
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 (ii)  लेकचररों,  लीडरों  ओर  प्रोफेसरों  के
 लिये  अविछिन्न  वेतन-मानों  को  लागू
 करना  |

 जैसा  कि  सरकारी  कर्मचारियों  के
 मामले  में  होता  है  औषधियों  के  खर्च
 की  प्रति  पूर्ति  सहित  चिकित्सा

 सुविधाएं;  और

 (iti)

 (iv)  उपदान  व  पेंशन  व  भविष्य  निधि
 योजना  को  लागू  करना  |

 अध्यापकों  की  मांगें  मुख्यतः  राज्य  सरकार
 का  विषय  है  जिसने  अध्यापको  के  प्रतिनिधियों
 के  परामर्श  से  उनकी  जाच  करने  के  लिये  अपने
 मंत्रिमंडल  की  एक  उप-समिति  नियुक्त  की  है।
 राज्य  सरकार  ने  इस  सम्बन्ध  मे  किसी  प्रकार  की

 सहायता  के  लिये  केन्द्रीय  सरकार  विश्वविद्यालय

 अनुदान  आयोग  से  सम्पर्क  स्थापित  नही  किया  है।
 न  ही  केन्द्र  सरकार  के  इस  सम्बन्ध  में  बिहार
 सरकार  से  कोई  रिपोर्ट  मांगी  है।

 यह  भी  बता  दिया  जाये  कि  विश्वविद्यालय
 के  अध्यापकों  के  लिये  एक  उचित  अविछिन्न  वेतन
 मान  के  लिए  सिफारिश  करने  का  प्रश्न  विश्व-
 विद्यालय  अनुदान  आयोग  द्वारा  नियुक्त  विश्व-
 विद्यालय  और  कालेज  अभिशासन  समिति  के
 विचाराधीन  है  |  इस  सम्बन्ध  सें  समिति  का  कार्य
 अभी  प्रारम्भिक  अवस्था  सें  है  तथा  समिति  की

 सीमा  रेशें  प्राप्त  होने  में  थोड़ा  समय  लगेगा  ।

 आवासीय  पब्लिक  स्कूलों  में  अध्ययन
 के  लिए  ग्रामीण  दोष  के  छात्रों  को

 योग्यता  के  आधार  पर  छात्रवृत्ति  देना

 3674.  शनी  नरेश  सिंह  बिष्ट :  क्या  शिक्षा
 और  समाज  कल्याण  मंत्री  यह  बताने  कीं  कृपा
 करेंगे  कि  :

 (क)  क्या  सरकार  ने  ऐसी  कोई  योजना
 बनाई  है  जिसके  अनुसार  देहातों  में  शिक्षा  प्राप्त
 करने  वाले  बच्चों  को  प्रतियोगी  परीक्षा  द्वारा
 आवासीय  पब्लिक  स्कूलों  में  अध्ययन  के  लिए
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 सहायता  के  आधार  पर  छात्रवृत्तियां  (मेरिट
 स्कालरशिप)  मिल  सके;  और

 (ख)  यदि  हां,  तो  उसका  मुख्य  ब्यौरा  क्‍या

 है;  अब  तक  इलके  लिए  कितनी  परीक्षाएं  हुई  है,
 उनका  माध्यम  क्या  था  और  हातों  में  पढ़ने  वाले
 कितने  छात्रों  की  969  में  यह  छात्र बु ति  मिली  है?

 शिक्षा  और  समाज  कल्याण  मंत्रालय  तथा

 संस्कृति  विभाग  में  उप  मंत्री  (६. इ  डो०  पी०

 यादव)  :  (क)  और  (ख).  ग्रामीण  क्षेत्रों  के  प्रति-
 भाशाली  बच्चों  को  माध्यमिक  स्तर  पर  छात्रवृत्ति
 देने  के लिए  भारत  सरकार  ने  एक  राष्ट्रीय  छात्र-

 पत्ती  योजना  तैयार  की  है  ।  इस  योजना  के
 अन्तगंत  10,000  छा त्न वृत्तियां  प्रतिवर्ष  आमीण
 क्षेत्रों  के  प्रतिभाशाली  बच्चों  को  दी  जाएंगी  ।
 ये  छात्रवृत्तियां  प्रति  सामुदायिक  विकास  खण्ड  को
 दो  छात्रवृत्तियां  के  हिसाब  से  राज्यों  संध  शासित
 प्रदेशों  में  वितरित  की  जाती  हैं।  यह  छात्रवृत्ति
 छात्रावास  या  स्वीकृत  छात्रावास  में  रह  रहे
 अध्येताओं  को  000  रुपए  प्रति  वर्ष  तथा  दिवा
 अध्येताश्रों  को  500  रुपए  प्रति  वर्ष  की  दर  से  दी
 जाती  है।  अध्येताओं  का  चयन  दो  स्तरों  पर

 परीक्षाएँ  आयोजित  करके  किया  जाता  है,  प्रेम

 सामुदायिक  विकास  खण्ड  के  स्तर  पर  प्रचलित
 शिक्षा  के  माध्यम  के  अनुसार  आयोजित  की

 जाएगी  !  यह  एक  केन्द्रीय  योजना  है  जो  राज्य
 सरकारों  के  माध्यम  से  कार्यान्वित  की  जाती  है।
 इसके  लिए  धन  राशि  राज्य  सरकारों  को  सौप  दी

 जाएगी  जो  अध्येताओं  का  चयन  करेंगी  तथा  उन्हें
 चुने  हुए  संस्थाओं  में  भेज  देंगी  और  छात्रवृत्ति  की
 राशि  वितरित  करेंगी  ।

 यह  योजना  केवल  97]  के  शैक्षणिक  वर्ष
 से  ही  लागू  की  गई  थी।  97  के  दौरान  प्रदान
 की  गई  छात्रवृत्तियों  की  संख्या  से  सम्बन्धित

 सूचना  राज्य  सरकारों  तथा  संध  शासित  प्रदेशों  से

 एकत्रित  की  जा  रही  है

 Setting  up  of  Neighbourhood  Schools

 3675,  SHRE  NARENDRA  SINGH
 BISHT  ;  Will  the  Minister  of  EDUCATION
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 AND  SOCIAL  WELFARE  be  pleased  to
 state  :

 (a)  whether  the  Education  Commission
 (I960)  recommended  the  setting  up  of  ‘neigh-
 bourhood  schools’  in  which  the  sons  and
 daughters  of  the  rich  and  poor  of  the  locality
 should  study  together  :  and

 (b)  if  so,  the  difficulty  in  setting  up  such
 schools  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND  SOCIAL
 WELFARE  AND  IN  THE  DEPARTMENT
 OF  CULTURE  (SHRI  D.  P.  YADAY):
 (a)  and  (b).  The  Education  Commission
 (1964-66)  had  recommended  the  ultimate
 adoption  of  the  ‘neighbourhood  school  concept’
 first  at  the  lower  primary  stage  and  then  at
 the  higher  primary  It  was  of  the  view  that  the
 ‘neighbourhood  school  concept’  should  be
 adopted  as  a  long  term  goal,  to  be  reached  in
 a  well  planned  programme  spread  over  the
 next  20  years  The  strategy  for  its  adoption
 should  be  as  follows  :—

 ()  During  the  next  ten  years,  two  pro-
 grammes  should  be  pursucd  side  by
 side.  The  first  is  to  improve  all  pri-
 mary  schools  to  a  minimum  level
 prescribed  and  to  raise  about  ten
 per  cent  of  them  to  a  higher  standard
 of  quality.

 (2)  Simultancously,  the  neighbourhood
 school  system  should  be  introduced
 at  the  lower  primary  stage,  as  a_  pilot
 project,  in  a  few  areas  where  public
 opinion  is  favourable  to  the  acceptance
 of  the  proposal.

 The  above  recommendations  have  becn
 brought  to  the  notice  of  State  Governments.
 In  the  National  Policy  on  Education  issued  by
 the  Government  of  India  in  1968,  it  was  stated
 that  the  common  school  system  as  _recommen-
 ded  by  the  Education  Commission,  should  be
 adopted  so  as  to  promote  social  cohesion  and
 national  integration.  Efforts  were  to  be  made
 to  improve  the  standard  of  education  in  general
 schools  All!  special  schools  hike  Public  Schools
 were  to  be  required  to  admil  students  on  the
 basis  of  merit  and  also  to  provide  a  prescribed
 proportion  of  free  studentship  to  prevent
 segregation  of  special  classes  This,  however,
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 was  not  to  affect  the  rights  of  minorities  under
 Article  30  of  the  Constitution.

 Attempts  are  being  made  continuously  for
 upgrading  primary  schools.  It  is  pointed  out
 that  as  far  as  the  villages  are  concerned,  there
 is  usually  only  one  school  to  which  children
 of  all  classes  go.  It  is  only  in  urban  areas  that
 there  is  a  certain  amount  of  segregation  due
 to  the  establishment  of  private  schools.  This
 has  been  countered  to  a  certain  extent  by  the
 establishment  of  Central  Schools  and  the  sanc-
 tion  of  scholarships  for  poor  and  meritorious
 students  in  public  schools  up  to  25  per  cent  of
 the  places  available.

 Government  are  considering  a  proposal
 for  establishing  model  primary  schools  at  the
 rate  of  onc  per  block  and  model  secondary
 schools  at  the  rate  of  one  per  district.

 उत्तर  प्रदेश  स्थित  कोटद्वार  में  भारतीय
 खाद्य  निगम  द्वारा  बार  आहार  फैक्ट्री

 स्थापित  करना

 3676.  श्री  नरेन्द्र  सिह  बिष्ट  :  क्‍या  कृषि
 मंत्री  यह  बताने  की  कृपा  करेगे  कि  :

 (क)  क्या  भारतीय  खाद्य  निगम,  कोटद्वार

 (ज़िला  पोड़ी  गढ़वाल,  उत्तर  प्रदेश)  मे  एक  बाल

 आहार  फैक्ट्री  की  स्थापना  कर  रहा  है;

 (ख)  यदि  हां,  तो  इसकी  उत्पादन  क्षमता
 एवं  अनुमानित  लागत  क्या  है  एवं  इसमें  कितने
 आदमियों  को  रोजगार  मिल  सकेगा;  और

 (ग)  इसका  निर्माण  कार्य  कब  शुरू  होगा
 और  इसमें  उत्पादन  कब  आरम्भ  होने  की
 सम्भावना  है  ?

 कृषि  सम्भाला  में  राज्य  मंत्रो  (भी  अध्यक्ष-

 साहिब  पी०  बिस्वे:  (क)  जी  नहीं  ।

 (ख)  और  (ग).  प्रदान  ही  नहीं  उठते  ।

 Touning  up  of  School  Edacation

 3677.  SHRI  M.  M.  JOSEPH  :  Will  the
 Minister  9  EDUCATION  AND  SOCIAL
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 WELFARE  be  pleased  to  state  :

 (a)  whether  Government  have  chalked
 out  any  plan  to  tone  up  school  education  in
 the  country  and  particularly  in  Delhi;  and

 (b)  if  so,  the  State-wise  plans  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND  SCHOOL
 WELFARE  AND  IN  THE  DEPARTMENT
 OF  CULTURE  SHRID.  P.  YADAV)  :  (a)
 and  (b).  Education  being  a  State  subject,  the
 role  of  the  Government  of  India  is  largely  to
 advise  State  Governments  and  Administra-
 tions  of  Union  Territories  on  matters  relating
 to  the  qualitative  improvement  of  school  edu-
 cation,

 Some  of  the  steps  that  have  been  taken  or
 are  contemplated  from  this  point  of  view
 are  3

 qd)  The  National  Council  of  Educational
 Research  and  Training  advises  the
 State  Governments  and  assists  the
 State  Education  Departments  in
 improving  school  curricula,  prepa-
 ration  of  text  books  and  other
 teaching  and  learning  materials,
 improvement  of  science  education,
 adoption  of  new  teaching  methods
 (including  the  use  of  audio  visual  aid),
 examination  reform  and  training
 teachers,

 (2)  Assistance  was  given  to  State  Govern-
 ments  and  Union  Territory  Admini-
 strations  to  establish  State  Institutes
 of  Education  and  Science  Education
 whose  principal  responsibility  is  to
 bring  about  qualitative  improvement
 in  school  education.

 re)  It  is  proposed  to  set  up  National
 Staff  College  for  Educational  Planners
 and  Administrators  which  will  strive
 to  provide  training  to  District  Edu-
 cation  Officers  and  generally  to
 improve  the  management  of  edu-
 cation,

 @  A  proposal  to  establish  community
 primary  schools  and  comprehensive
 secondary  schools  witich  can  spear-
 head  a  large-scale  and  all-round
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 movement  for  the  improvement  of
 schoo!  education  is  under  considera-
 tion.

 (5)  From  time  to  time,  different  pro-
 grammes  for  improvement  of  school
 education  are  prepared  and  forwarded
 to  State  Governments  and  Union
 Territory  Administrations  by  advisory
 bodies  like  the  Central  Advisory
 Board  of  Education,  the  National
 Board  of  School  Text  Books  etc.  A
 proposal  to  set  up  a  National  Board
 of  Teacher  Education  is  also  being
 examined.

 It  is  the  responsibility  of  each  State
 Government  and  Union  Territory  Administra-
 tion  to  prepare  plans  for  qualitative  improve-
 ment  of  school  education  in  the  light  of  its  own
 local  conditions  and  needs  and  the  broad
 national  programmes  recommended  on  the
 subject  and  to  include  them  in  its  development
 plans  The  Government  of  India  then  assists
 the  States  and  Union  Territory  Administrations
 to  finalise  these  plans  and  also  provides  them
 with  financial  assistance  in  accordance  with  the
 policy  laid  down  from  time  to  time,

 All  India  Coordinated  Rice  Improvement
 Project,  Pattambi

 3678.  SHRI  M.M,  JOSEPH:  Will  the
 Minister  of  AGRICULTURE  be  pleased  to
 state  :

 (a)  whether  All  India  Coordinated  Rice
 Improvement  Project,  Pattambi  is  pending
 approval  of  the  Central  Government  ;  and

 (b)  if  so,  the  time  by  which  the  Centre
 is  likely  to  approve  the  scheme  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P.  SHINDE)  :  (a)  No,  Sir.

 (b)  The  Centre  at  Pattambi  under  All
 India  Coordinated  Rice  Improvement  Project
 has  already  been  sanctioned  and  a  copy  of  the
 approved  project  was  sent  to  the  Kerala
 Government  on  13.1.1970,,  The  financial  sanc-
 tion  was  issued  to  the  Kerala  Government  on
 21.6.19  Centre  is  already  functioning  and
 Brants  are  being  remitted  to  the  Kerala
 Government  for  running  the  Centre.
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 U.N.D.P,  Assistance  for  Pre-Investment  Study
 of  Forest  Resources

 3679,  SHRI  M.  M.  JOSEPH:  Will  the
 Minister  of  AGRICULTURE  be  pleased  to
 State  :

 (a)  whether  introduction  of  country  pro-
 gramme  of  U.N.D.P.  Assistance  proposals  for
 Pre-Investment  Study  of  Forest  Resources
 Scheme  is  pending  approval  of  the  Central
 Government  ;  and

 (b)  if  so,  the  time  by  which  the  Centre
 is  likely  to  approve  the  scheme  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (PROF.
 SHER  SINGH)  :  (a)  No,  Sir.

 (b)  Does  not  arise.

 Naming  of  Tuticorin  after  V.  O.  Chidambaram

 3680,  SHRI  S.  A.  MURUGANAN-
 THAM  :  Will  the  Minister  of  SHIPPING
 AND  TRANSPORT  be  pleased  to  state  :

 (a)  whether  Government  are  aware  of
 the  growing  demand  in  Tamilnadu  for  naming
 the  Tuticorin  Harbour  after  V.  QO  Chidam-
 baram,  the  great  patriot  and  freedom  fighter
 of  the  South  ;

 (b)  whether  Government  are  also  aware
 of  the  fact  that  members  of  the  Tamilnadu
 Legislative  Assembly  belonging  to  various
 political  parties  have  voiced  the  same  demand
 on  the  floor  of  the  legislature  ;  and

 (c)  if  so,  whether  Government  would
 reconsider  its  earlier  stand  on  the  issue  and
 name  the  harbour  after  this  great  freedom
 figh  er  of  the  South  ?

 THE  MINISTER  OF  PARLIAMEN-
 TARY  AFFAIRS,  AND  SHIPPING  AND
 TRANSPORT  (SHRI  RAJ  BAHADUR)  ;  (a)
 A  Resolution  passed  on  29.7.70  by  the  Tuti-
 corin  Municipality  requesting  the  Govern-
 ment  to  name  the  new  harbour  at  Tuticorin
 as  “Tuticorin  V  O  C,  Harbour’  was  forwarded
 to  the  Government  of  India  for  consideration
 by  the  Government  of  Tamilnadu  in  February,
 1971.  ‘

 (b)  Government  have  not  received  any
 communication  about  a  demand  made  on  the
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 floor  of  the  Tarnitnadu  Legislature.  It  is,  how-
 ever,  understood  that  there  was  discussion  on
 this  subject  in  the  Tamilnadu  Legislature  this
 year.

 (c)  Itis  not  the  practice  to  name  har-
 bours  after  the  names  of  individuals  though
 different  Docks  in  a  port  have  been  so  named.
 A  harbour  is  known  by  the  name  of  the  place
 where  it  is  located.  In  view  of  this  the  new
 major  port  at  Toticorin  as  and  when  it  is
 formed  would  be  called  the  Port  of  Tuticorin
 as  in  the  case  of  the  other  major  ports  in  the
 country.

 National  Library  Movement  during  Raja
 Ram  Mohan  Roy  Bi-Centenary

 3681.  SHRI  ron  JANARDHANAN  :  Will
 the  Minister:  of  EDUCATION  AND  SOCIAL
 WELFARE  be  pleased  to  state  :

 (a)  whether  the  National  Committee  for
 the  Raja  Ram  Mohan  Roy  bi-centcnary  cele-
 brations  has  called  for  a  national  kbrary
 movement  to  make  books  easily  available  to
 the  masses  ;

 (b)  if  so,  the  suggestions  made  by  the
 Committee  in  this  respect  ;  and

 (c)  the  action  taken  thereon  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THE
 DEPARTMENT  OF  CULTURE  (PROF.
 D.P.  YADAV):  (a)  Yes,  Sir.

 (b)  In  order  that  such  a  movement  may
 be  effectively  implemented,  the  Committee
 approved  the  proposals  that—

 ()  A  Raja  Rammohan  Roy  Library
 Foundation  representing  librarians
 and  educationists  be  established  as
 a  Society  registered  under  the  Socie-
 ties  Registration  Act.

 (ii)  +The  Foundation  will  be  supported  by
 grants  from  Central  and  State
 governments,

 दा)  It  will  assist  existing  libraries  and
 also  establish  new  ones.

 Gv)  Libraries  assisted  or  established  by
 the  Foundation  will  be  required  to
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 organize  mobile  library  service  to
 serve  the  rural  areas.

 (v)  The  Foundation  will  also  establish
 five  Library  Service  Centres  in  the
 five  regions  of  the  country  to  offer
 book  preservation  and  reprographic
 services,  to  help  in  preserving  rare
 manuscript  and  printed  material.

 (vi)  A  Raja  Rammohan  Roy  Educational
 Resource  Centre  be  established  in
 New  Delhi  to  serve  the  needs  of
 students  who  cannot  afford  to  buy
 text  books,  and  also  to  prepare  biblio-
 graphy  of  test  book  in  different  discip-
 lines  written  by  Indian  authors,  bring
 out  reviews  of  good  text  books,  etc.

 (c)  Government  have  initiated  action  to
 implement  the  proposals.  The  Raja  Ram-
 mohan  Roy  Library  Foundation  is  proposed  to
 be  inaugurated  in  Calcutta  on  2!st  May,  I972,
 to  start  the  bi-centenary  cclebrations.

 Complaints  Re:  Text  Books  prescribed  for
 Schools  and  Colleges  having  Com-

 munal  Overtones

 36°2.  SHRI  C.  JANARDHANAN  :
 Will  the  Minister  of  EDUCATION  AND
 SOCIAL  WELFARE  be  pleased  to  state  :

 (a)  whcther  Government  have  received
 complaints  that  text  books  prescribed  for
 Schools  and  Colleges  in  the  country  have
 communal  overtones  ;  and

 (b)  if  so,  whether  Government  propose  to
 appoint  a  Commission  to  enquire  into  these
 complaints  ?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (PROF.  S  NURUL  HASAN):  (a)  and  (b).
 Acting  on  reports  that  certain  school  text-
 books  in  some  States  contained  materials
 which  hurt  the  feelings  of  certain  sections  of
 minority  communities,  the  Government  of
 India  set  up  a  Committee  on  September  ,
 966  under  the  Chairmanship  of  Prof.  K.  G.
 Saiyidian.  The  terms  of  reference  of  the
 Committee  were  :

 (i)  to  examine  the  specific  complaints  re-
 garding  books  brought  to  the  notice
 of  the  Committee  with  particular
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 reference  to  inter-communal  and
 inter-regional  understanding  ;

 fo  state  the  general  principles  for
 preparation  and  assessment  of  text
 books  with  special  reference  to  the
 teaching  of  Language:,  History  and
 Social  Studies  ;  and

 (ii)

 (iii)  to  suggest  a  practical  programme  for
 preparation  and  assessment  of  text
 books  prepared  on  the  basis  of  prin-
 ciples  so  enunciated,

 Ihe  Committee  submitted  its  report  on
 ‘11-7-1968.  Copies  of  the  report  were  for-
 warded  to  the  State  Governments  and  Union
 Tertitories,  The  National  Board  of  School
 Textbooks  at  its  first  meeting  held  on  5th  and
 6th  April,  ‘1969,  reeommended  that  the  evalua-
 tion  of  school  textbooks  prescribed  in  a  State
 should  be  conductcd  primarily  by  the  State
 itself.  In  view  of  this,  the  qucstion  of  eva-
 luating  school  textbooks  from  the  stand  point
 of  national  integration  was  placed  as  an  item
 before  the  sscond  meeting  of  the  National
 Board  of  School  Textbooks  held  in  May,  4970

 The  National  Board  of  School  Textbooks  has  on
 its  membe  ship  all  the  Ministers  of  Education  in
 the  States.  At  this  mecting  it  was  unanimously
 resolved  that  all  textbooks  prescribed  or  re-
 commended  fur  use  in  the  schools,  in  ail  the
 States  and  Union  Territoties,  should  be  eva-
 luated  from  the  standpoint  of  national  inte-
 gration  wi  h  particular  reference  to  the  follow-
 ing  :

 qa)  Uutouchability

 Q)  Communalism

 ()  Casteism

 Cy)  Linguism

 (5)  Regionalism

 (6)  Religious  Intolerance

 This  evaluation  of  school  textbooks  in  the
 major  Junguage  of  each  State  was  entrusted  in
 the  National  Council  of  Educational  Research
 and  Training  for  coordination  and  execution
 as  a  Crash  Programme,  and  books  on  History.
 Civics,  Moral  Studies,  Social  Studies  and  lan-
 guages  were  to  be  evaluated.  This  programme
 is  now  nearing  completion.  The  reports  pre-
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 pared  by  the  Expert  Committees  are  being
 sent  to  the  States  concerned  for  necessary
 action.  Action  has  already  been  taken  by
 several  State  Governments  on  the  basis  of  the
 review  commiltee’s  recommendations,

 The  National  Council  of  Educational
 Research  and  Training  has  also  produced
 textbooks  in  Sovial  Studies  and  History  apart
 from  other  subjects,  as  also  teachers’  guides
 etc.  and  these  books  and  other  material  have
 been  adopted/adapted  for  use  in  various  States
 and  Union  Territories.

 In  view  of  the  above,  the  Government  of
 India  do  not  consider  it  necessary  to  appoint
 a  Commission  to  enquire  into  complaints
 against  text  books.  However,  any  camplaints
 received  will  be  enquired  into  and  remedical
 action  taken.

 पटना  में  गंगा  नदी  पर  पुल  का  निर्माण

 3683.  श्री  रामावतार  शास्त्रों  ;  क्या  नौवहन
 और  परिवहन  मती  यह  बताने  की  कृपा  करेगे
 कि  ;

 (क)  पटना  में  गंगा  नदी  पर  पुर  के  निर्माण
 के  लिये  केन्द्रीय  सरकार  ने  अब  तक  कितना  रुपया
 दिया  है;

 (ख)  क्या  सयुक्त  नागरिक  सुरक्षा  समिति
 ने  इस  संबंध  में  कोई  ज्ञापन  दिया  है;  और

 (ग)  यदि  हां,  तो  उसका  ब्यौरा  क्या  है  और
 उसके  प्रति  सरकार  की  वा  प्रतिक्रिया  है  ?

 संसदीय  कार्य  तथा  नौवहन  और  परिवहन
 मंत्री  (श्री  राजबहादुर)  :  (क)  70.00  लाख
 रुपये  ।

 (ख)  जी,  हां  ।

 (ग)  ज्ञापन  में  मुख्यतः  प्रश्नगत  पुर  के

 निर्माण  से  संबंधित  कार्य  के  परिणामस्वरूप  उनके
 घर  और  जमीन  के  अधिग्रहण  के  फलस्वरूप
 विस्थापित  किये  जा  रहे  व्यक्तियों  की  विभिन्‍न

 समस्याओं  पर  जोर  दिया  गया  है  ।  चूंकि
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 प्रस्तावित  पुल  राज्य  सड़क  पर  पड़ता  है  अतः

 बिहार  सरकार  मुख्यतः  इससे  संबंधित  सभी  मामलों
 से  संबंधित  है।  तदनुसार  ज्ञापन  की  एक  प्रति

 बिहार  सरकार  को  भेज  दी  गई  है  ताकि  वह
 ज्ञापन  में  वर्णित  व्यक्तियों  की  शिकायतों  की  जांच
 करें।

 Assistance  for  Construction  of  School  Buildings
 washed  away  in  Bihar

 3684.  SHRI  RAMAVATAR  SHASTRI  :
 Will  the  Minister  of  EDUCATION  AND
 SOCIAL  WELFARE  be  pleased  to  state  :

 (a)  whether  a  large  number  of  Primary
 and  other  school  buildings  in  Bihar  had  been
 washed  away  by  the  last  devastating  floods,  if
 80,  the  facts  thereof  ;

 (b)  whether  the  Government  of  Bihar
 had  demanded  any  assistance  from  the  Central
 Government  for  construction  of  Primary
 Schoo]  buildings  ;  and

 (c)  if  so,  the  type  of  assistance  demanded
 and  the  reaction  of  Government  thereto  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND  SOCIAL
 WELFARE  AND  IN  THE  DEPARTMENT
 OF  CULTURE  (SHRI  0.  P.  YADAV):  (a)  to
 (c).  It  was  reported  by  the  State  Government
 that  many  school  buildings  in  Bihar  were  dama-
 ged  due  to  floods.  A  Central  Team  on  Flood
 Relief  Measures  in  Bihar  assessed  the  damages
 caused  by  floods  in  Bihar  and  on  their  recom-
 mendation,  a  bulk  assistance  was  provided  to
 the  State  Government  which  also  included
 provision  for  repairs  to  damaged  school
 buildings.

 बिहार  में  मानने  बेकरी  का  यूनिट
 खोलना

 3685.  श्री  रामावतार  शास्त्री  :  क्‍या  कृषि
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  सरकार  ने  मानने  बेकरी  का
 कोई  यूनिट  बिहार  में  खोलने  का  निश्चय  किया

 है;  और

 (चय)  यदि  हां,  तो  उसकी  मुख्य  बातें  क्या
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 हैं  और  सरकार  का  उसे  कब  सोचा  करने  का
 विचार  है  ?

 कृषि  मंत्रालय में  राज्य  मंत्री  की  अण्णा-

 साहिब  पी०  शिन्दे)  :  (क)  कौर  (ख).  बिहार
 में  लगभग  10,000  रोटियां  प्रतिदिन  की  क्षमता
 वाली  मध्यम  आकार  की  एक  बेकरी  स्थापित
 करने  का  प्रस्ताव  कम्पनी  के  विचाराधीन  है।  इस

 यूनिट  को  स्थापित  करने  की  व्यवहायंतः  संबंधी
 अध्ययन  और  बाज़ार  सर्वेक्षण  रिपोर्ट  पूरी  हो
 चुकी  है  और  उसकी  जांच  की  जा  रही  है  I

 Introduction  of  S,  C.  and  $.  T.  Orders
 (Amendment)  Bill

 3686.  SHRI  RAMAVATAR  SHASTRI  :
 SHRI  ८.  K.  CHANDRAPPAN  :

 Will  the  Minister  of  EDUCATION  AND
 SOCIAL  WELFARE  be  pleased  to  state  the
 time  by  which  Government  propose  to  re-in-
 troduce  the  scheduled  Castes  and  Scheduled
 Tribes  Orders  (Amendment)  Bill,  which  lapsed
 with  the  dissolution  of  the  Fourth  Lok
 Sabha  ?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (PROF.  S.  NURUL  HASAN)  :  Efforts  are
 being  made  to  introduce  the  Bill  during  the
 current  session  of  Parliament.

 Allotment  of  improved  Milk  Powder  and
 better  Oil  to  D.  M.S.

 3687.  SHRI  INDER  J.  MALHOTRA  :
 Will  the  Minister  of  AGRICULTURE  be
 pleased  to  state  :

 (a)  the  quantity  and  value  of  imported
 milk  powder  and  butter  oil  allotted  to  D.M.S,
 including  free  gifts,  during  October,  97i—
 March.  972  ;

 (b)  the  use  made  thereof  ;  and

 (c)  whether  butter-oil  is  being  converted
 into  ghee  and  not  milk,  for  which  import  aid
 is  intended  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (PROF.
 SHER  SINGH):  (a)  The  required  informa-
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 tion  is  given  in  the  table  below  :—

 Item  Source  of  Quantity  allotted  Value  of  Quantity  received  Value  of
 allotment  to  D.M  S.  imported  by  D.M  S.  quantity

 (Tonnes)  milk  (Tonnes)  received
 (Rs.)

 Imported  ID.C.  983.6)  42,76,750,35  982.931  42,75,749,85
 Milk  Powder

 N.D.D.  1965,000  89,63,860.00  $22.349  21,77,915.35

 Total  2948,161  132,40,610  35  1505,280  64,53,665.20

 Butter  Oil  I.D.C,  340.000  32,87,800.00  339  805  32,85,914.35

 Delhi  Milk  Scheme  Paid  for  entire  quantity  of  imported  milk  powder  and  Butter  Oil  as  mention-
 ed  above  and  no  part  thereof  was  received  free.

 (b)  Imported  Milk  Powder  and  Butter
 Onl  were  used  by  Delhi  Milk  Scheme  for  the
 re-combination  of  Milk.

 (c)  Butter  Oil  is  not  being  converted  by
 Delhi  Milk  Scheme  into  ghee.

 Recommendations  of  8th  Dairy  Industry
 Conference  held  in  February  97L

 3688.  SHRI  INDER  J.  MALHOTRA  :
 Will  the  Minister  of  AGRICULTURE  be
 pleased  to  state  :

 (a)  whether  the  attention  of  the  Govern-
 ment  bas  been  drawn  to  the  recommendations
 made  by  the  8th  Dairy  Industry  Conference
 held  in  February,  1971,  urging  the  Govern-
 ment  to  withdraw  the  excise  duty  on  factory
 made  milk  products  and  containers  used  for
 their  pakaging  ;

 (b)  the  programme  envisaged  in  the
 Fourth  Five  Year  Plan  for  priority  treatment
 to  the  milk  industry  ;  and

 {c)  the  reaction  of  the  Government  to
 the  other  recemmendations  made  at  the  8th
 Dairy  Industry  Conference  ?

 THB  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (PROF.

 SHER  SINGH):  (a)  Government  have  now
 obtained  informally  from  Indian  Dairy
 Science  Association  a  copy  o!  the  recommenda-
 tions  made  by  the  9th  Dairy  Industry  Con-
 ference  held  in  February,  ‘1971  These  recom-
 mendations,  inter  alia  urge  upon  the  Govern-
 ment  to  exempt  excise  duty  levy  on  all  milk
 products  and  containers  used  for  their  packa-
 ging  This  recommendations  has  been  brought
 to  the  notice  of  Central  Board  of  Excise  and
 Customs,

 (b)  The  position  has  been  explained  in
 the  statement  attached.

 (c)  The  recommendations  of  the  Con-
 ference  are  under  consideration  of  the
 Government.

 Statement

 Milk  industry  in  our  country  is  co-related
 with  two  aspects  yiz.,  milk  production  and
 milk  marketing.  Both  the  Central  and  State
 Governments  have  launched  a  number  of
 cattle  and  dairy  development  programmes  for
 increasing  production  of  milk  m  the  country
 under  the  Five  Year  Plans.  The  major  Sche-
 mes  are  :—~

 l.  Intensive  cattle  development  projects,

 2.  Key  village  Scheme.
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 3.  Cross-breeding  Schemes  for  the  intro-
 duction  of  exotic  inheritance  for  milk
 production  in  loca]  cattle.

 4  Artificial  insernination  Centres,

 3  Fecds  and
 schemes.

 fodder  development

 6.  Goshala  development  Schemes.

 7.  Establishment  of  large  cattle  breed-
 ing  farms  and  progeny  testing  of
 bulls.

 8.  Herd  registration  Schemes  in  brecding
 tracts.

 a  Milk  distribution  Schemes  for  cities
 with  population  of  50,000  and  above

 10.  Rural  Dairy  Centres  for
 cities  with  lesser  population,

 covermg

 2.  In  addition,  Covernment  are  imple-
 menting  a  massive  programme  fur  milk  market-
 ing  and  datry  development  estimated  to  cost
 Rs  95  40  crotes  for  increasing  milk  processing
 faciliues  of  public  sector  danies  in  the  four
 metropolitan  cites  of  Bombay,  Calcutta,
 Delhi  and  Madras  fiom  100  million  litres  a
 day  at  present  to  2  75  million  Iitres  a  day  at
 the  end  of  5  years’  project  period  and  also  for
 increasing  procurement  of  milk  from  the  milk-
 shed  areas  of  these  cities  located  in  40
 States

 3.  A-Nnumber  of  city  milk  schemes  al-
 ready  prepare  and  distribute  toned  and  double-
 toned  milk  at  low  cost  especially  for  the  vul-
 nerable  sections  of  the  population.  This  milk
 is  made  through  imported  skim  milk  powder
 and  necessarily  has  (o  be  limited  due  to  diffi-
 cult  foreign  exchange  position.  In  addition
 to  this,  a  Seheme  wholly  financed  by  the
 Government  of  India  has  been  introduced  for
 providing  nutritious  food  to  children  in  the
 age-group  of  0  to  3years.  A  portion  of  food
 being  supplied  to  children  will  be  in  the  form
 of  milk  in  areas  were  dairy  facilities  are  avai-
 lable.

 MalNatrition  among  Children

 3689.  SHRIINDER  J.  MALHOTRA:
 Will  the  Minister  of  HEALTH  AND  FAMILY
 PLANNING  be  pleased  to  state  :

 (a)  whether  about  40  per  cent  population
 of  children  in  the  age-group  of  I-6  years

 APRIL  24,  972  Written  Answers  08

 suffers  from  protein  and  calorie  maiautrition  ;
 and

 (b)  the  programmes  adopted  by  Govern-
 ment  in  various  States  and  progrese  achieved
 in  meeting:the  deficiency  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMILY
 PLANNING  (SHRI  A.  K.  KISKU)  :  (a)
 Nutrition  surveys  carried  out  in  different
 parts  of  the  country  among  pre-school  children
 of  the  age  group  I-5  years  have  indicated  that
 about  5  to  40  per  cent  of  the  children  suffer
 from  various  degrees  of  protein-caloric  mal-
 nutiition.  The  prevalence  and  severity  is
 more  in  the  sou‘hern  and  eastern  States  and
 parts  of  Orissa,  West  Bengal  and  Maharashtra
 in  the  rice-eating  belt.  Mild  and  moderate
 severity  of  the  disease  is  also  reported  from
 other  parts  of  the  country.

 (b)  The  Government  are  implementing
 various  progiammes  to  combat  protein  calorie
 mal  nutrition--nutrition  education  aya  long-
 term  measure  and  supplementary  feeding  of
 children  with  nutrition  supplements  supplying
 both  calorie  and  protein  to  give  immediate
 relief.  Some  of  the  important  action  program-
 mes  which  are  being  implemented  in  this
 connection  are  as  follows  :

 roy  Crash  Feeding  Programme  —This
 programme  in  conducted  by  the
 Department  of  Social  Welfare  for
 pre-school  children  of  the  age-group
 15  years  in  city  slums  and  _  tribal
 areas.  The  food  supplements  given
 are  fortified  bread  and  toned  milk  in
 city  slums  and  preparations  made
 from  locally  available  foods  stich  as
 cereals  and  pulses  in  tribal  areas.
 The  programn.e  is  in  operation  in
 20  States  and  Union  Territories  and
 the  aumber  of  beneficiaries  covered
 up  to  the  i5th  January  972  :s
 ‘15,54  869.

 (2)  Feeding  of  Pre-School  children
 through  Balwadies—The  Depart-
 ment  of  Social  Welfare  have  under-
 taken  to  provide  pre-school  children
 in  balwadies  with  supplementary
 meals  made  from  locally  available
 nutritious  foods.  At  present  it  covers
 1,23,165  beneficiaries  in  4,216  balwa-
 dies.
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 (3)  School  Meals  Programme—This
 Programme,  implemented  by  the
 Ministry  of  Education,  is  intended
 to  improve  the  nutritional  status  of
 primary  school  children  by  providing
 supplementary  mid-day  meals.  About
 W  million  beneficiaries  are  covercd
 under  this  programme  in  4  States,
 out  of  which  one  million  are  pre-
 schoo!  children.

 (4)  Applied  Nutrition  Programme—
 The  Programme  is  implemented  by
 the  Community  Development  Depart-
 ment.  It  is  a  feeding-cum-education-
 al  programme  through  practical
 means  by  production  and  consump-
 tion  of  nutritious  foods  in  the  rural
 areas  such  as  eggs,  fish,  vegetables
 and  fruit  through  school  gardens  and
 community  gardens  for  improving
 the  nutritional  status  of  pre-school
 children  and  expectant  mothers.
 Practical  nutrition  education  is  impar-
 ted  to  the  mothers  and  children  by
 growing  the  foods  on  the  premises
 and  use  of  these  foods  in  the  form
 of  nutritious  recipes  in  the  supple-
 mentary  feeding  programme  through
 balwadies  and  health  centres.  The
 programme  is  in  operation  in  833
 C.D.  Blocks  in  24  States.

 Nutrition  education  through  mass  commu-
 nication  media  is  being  carried  out  in  the
 different  States  through  exhibitions,  films,
 posters  and  demonstrations.

 Ten  films-clips  on  various  aspects  of
 nutrition  have  been  produced  by  the  Nutrition
 Cell  of  the  Directorate  General  of  Health
 Services,  The  films  are  dubbed  in  !3  regional
 languages  and  have  been  released  through
 the  national  circuit  of  India  for  mass  nutrition
 education.

 Report  of  Road  Safety  and  Traffic  Committee

 3690.  SHRI  ्,  GANGADEB  :
 SHRI  P,  M.  MEHTA  ;

 Will  the  Minister  of  SHIPPING  AND
 TRANSPORT  be  pleased  to  state  :

 (a)  whether  the  Road  Safety  and  Traffic
 Committee  has  submitted  its  report  to  the
 Government  ;

 VAISAKHA  4,  894  (SAKA)  Written  Answers  30

 (b)  if  so,  broad  features  thereof  ;  and

 (c)  whether  the  Committee  had  visited
 all  the  States  in  connection  with  the  road
 safety  problem  ?

 THE  MINISTER  OF  PARLIAMENTARY
 AFFAIRS,  AND  SHIPPING  AND  TRANS-
 PORT  (SHRI  RAJ  BAHADUR)  :  (a)  No.

 (b)  Docs  not  arise,

 (c)  The  Study  Group  on  Road  Safety
 has  visited  all  the  major  States  except  Assam,
 Madhya  Pradesh  and  Orissa.

 Department  Committce  Report  on  Sale  of
 Government  Publications

 369l.  SHRI  ८.  CHITTIBABU  :  Will
 the  Minister  0  WORKS  AND  HOUSING  be
 pleased  to  state  :

 (a)  the  salient  features  of  the  report  of
 the  Departmental  Committee  set  up  to  devise
 meas  tres  tor  improving  publicity  to  boost  up
 sales  of  Government  publicitions  and  to
 prevent  accumulations  of  unnecessary  stocks;

 (b)  when  was  the  report  submitted  ;  and

 (c)  when  did  Government  start  imple-
 menting  the  accepted  recommendations  ?

 THE  MINISFER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  I  K.  GUJRAL)  :  (a)  A  Statement  is
 placed  on  the  Table  of  the  House.  [Placed
 in  Library.  See  No  LT  1835,72]

 (b)  The  report  was  submitted  on  3lst
 March,  970

 (c)  The  Government  started  implemen-
 ting  the  accepted  recommendations  from
 July,  1971,

 Sugyestion  by  Social  Scientists  of
 Family  Planning

 3692.  SHRI  VEKARIA  :  Will  the  Minis-
 ter  of  HEALTH  AND  FAMILY  PL  ANNING
 be  pleased  to  state  :

 (a)  whether  it  has  been  suggested  by  the
 Social  Scientists  on  Family  Planning  that
 Family  Planning  programme  should  be  entrus-
 ted  to  non-official  agencies  ;  and
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 (b)  if  so,  Government's  reaction  thereto  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMILY
 PLANNING  (PROF.  D.  P.  CHATTO-
 PADHYAYA):  (a)  No.  The  Seminar  did
 not  suggest  that  Family  Planning  programme
 should  be  entrusted  to  non-official  agencies
 but  it  did  recommend  greater  attention  to
 youth  organisations,  women’s  organisations,
 rural  welfare  agencies,  trade  unions,  etc.

 (b)  The  suggestion  is  in  line  with  Govern-
 ment’s  policy  and  practice.  Voluntary  organi-
 sations  are  encouraged  and  are  given  anequate
 support,  including  financial  assistance,  for
 participation  in  family  planning  activities.

 Re-Writing  History  of  India

 3693.  SHRI  PRIYA  RANJAN  DAS  MUN-
 SHI  :  Will  the  Minister  of  EDUCATION  AND
 SOCIAL  WELFARE  be  pleased  to  state  :

 (a:  whether  his  Ministry  propose  to
 re-write  the  history  of  India  ;  and

 (b)  if  so,  what  would  be  the  significant
 changes  ?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (PROF.  S.  NURUL  HASAN):  (a)  and  (०).
 Government  of  India  recognise  the  need  for
 increasingly  encouraging  and  fostering  objective
 and  scientific  writing  of  history,  The  subject
 gains  not  only  from  the  point  of  view  of
 national  integration  but  also  from  that  of
 need  to  inculcate  a  healthy  respect  for  our
 cultural  heritage  without  encouraging  a  blind
 acceptance  of  superstition,  obscurantism  and
 revivalism.

 2,  The  National  Council  of  Educational
 Research  and  Training  has  brought  out  a
 series  of  three  school  textbooks  on  the  History
 of  India  for  use  in  schools.  These  books
 have  been  written  keeping  in  view  the  changes
 necessary  for  scientific  presentation  of  history.
 These  books  are  available  in  the  Parliament
 Library.

 Scholarship  or  Memorial  Documents  in  the
 name  of  Dr.  ्.  B.  Chatterjee

 3694  SHRI  PRIYA  RANJAN  DAS
 MUNSI:  Will  the  Minister  of  HEALTH  AND
 FAMILY  PLANNING  be  pleased  to  state
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 whether  Government  are  proposing  to
 announce  either  a  scholarship  or  a  memorial
 document  for  publication  in  the  name  of  late
 Dr.  J.  B.  Chatterjee  of  Calcutta  Tropical
 Institute  ?

 THE  DEPUTY  MINISTER  JN  THE
 MINISTRY  OF  HEALTH  AND  FAMILY
 PLANNING  (SHRI  A.  K  KISKU):  The
 information  is  being  collected  and  will  be  laid
 on  the  Table  of  the  Sabha,

 संसद-अवन  और  राष्ट्रपति  भवन  के  रख-रखाव
 और  मरम्मत  पर  होने  वाला  खच

 3695.  को  हुकम  चन्द  कछवाय  :  क्‍या
 निर्माण  और  आवास  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्या  गत  तीन  वर्षों  की  अपेक्षा  वर्ष
 97I-72  के  वित्तीय  वर्ष  में  संसद  भवन
 और  राष्ट्रपति  भवन  के  रख-रखाव,  पुताई  और
 मरम्मत  पर  अधिक  रुपया  खर्च  किया  गया  है;
 और

 (ख)  वर्ष  1971-72  में  उपरोक्त  मदों  पर
 किये  गये  व्यय  का  ब्योरा  क्या  है  और  972-73
 के  वित्तीय  वर्ष  में  इन  पर  कितना  रुपया  व्यय
 किया  जायेगा  ?

 निर्माण  और  आवास  मंत्रालय  में  राज्य  मंत्री

 (थी  आई०  के०  गुजरात)  :  (क)  AL71-72,
 के  दौरान  व्यय  पिछले  दो  वर्षों  में  किये  गये  व्यय
 से  अपेक्षाकृत  कम  था  परन्तु  968  69  से  कुछ
 अधिक  था

 (a)  sat  नीचे  दिये  जाते  हैं  a

 राष्ट्रपति  सवन  संसद  भवन
 रुपये  रपये

 (0  1971-72  के
 दौरान  किया
 गया  व्यय  21,96,169  5,15,555

 (ii)  1972-73.  के
 प्रत्याशित  ण्य  =—23,00,0C0  6,89,000

 टिप्पणी  :--राष्ट्रपति  भवन  के  आंकड़ों  में

 राष्ट्रपति  संपदा  व  बोलना  (हैदराबाद)  तथा
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 मोरा  (शिमला)  के  सभी  अन्य  भवन  भी
 सम्मिलित  हैं  1

 गेहूं  की  खेतो

 3996,  भरी  हुकम  चन्द  किताब  :  क्‍या
 कृषि  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  चालू
 वर्ष  में  कितने  हैक्टेयर  भूमि  पर  गेहूं  बोया  गया
 और  प्रति  हैक्टेयर  औसतन  कितना  उत्पादन

 हुआ  ?

 कृषि  मंत्रालय  में  राज्य  मंत्री  (श्री
 अण्णा साहिब  पी०  शिन्दे)  :  चालू  कृषि  वर्ष
 I97-72  के  दौरान  गेहू  के  क्षेत्र  तथा  उत्पादन  के
 अन्तिम  अनुमान  वर्ष  की  समाप्ति  के  उपरांत

 अर्थात्‌  किसी  समय  जुलाई-अगस्त  972  #
 उपलब्ध  होंगे  ।  किन्तु,  1971-72  के  अखिल
 भारतीय  प्रथम  अनुमान  (जिसमें  केवल  क्षेत्र  का
 प्रारम्भिक  अनुमान  दिया  गया  है)  के  अनुसार
 चालू  वर्ष  के  दौरान  क्षेत्र  का  अनुमान  85  लाख

 हेक्टर  है,  जोकि  गत  वर्ष  के  तदनुरूपी  अनुमान
 से  63  प्रतिशत  अधिक  है।  पिछले  अनुमान  से
 पता  चलता  है  कि  प्रथम  अनुमान  क्षेत्र  की  फसल
 की  अन्तिम  रिपोर्ट  प्रायः  95  प्रतिशत  भाग  ही

 होता  है  |

 Students  went  Abroad  and  Stayed  Back

 3697.  SHRI  DHARAMRAO  AFZAL-
 PURKAR :  Will  the  Minister  of  EDUCATION
 AND  SOCIAL  WELFARE  bc  pleased  to
 State  ;

 (a)  tke  number  of  students  who  went
 abroad  for  higher  education  on  Government
 expenses  and  did  not  return  after  the  expiry
 of  their  studies  in  violation  of  the  contracts
 during  the  last  three  years  ;  and

 (b)  the  reaction  of  Government  thereon  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  &  SOCIAL
 WELFARE  AND  IN  THE  DEPARTMENT
 OF  CULTURE  (SHRI  0.  P.  YADAV).  (a)
 Students  are  sent  abroad  for  higher  education
 on  Government  expenses  under  the  following
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 two  Schemes  operated  by  the  Ministry  of
 Education  and  Social  Welfare  :—

 (i)  Scheme  of  National  Scholarships  for
 Study  Abroad  ;  and

 (ii)  Scholarships  for  Overseas  Studies  to
 Scheduled  Castes,  Scheduled  Tribes,
 Denotified,  Nomadic  and  Semi-
 Nomadic  Tribes,

 The  former  Scheme  has  been  implemented
 only  from  ‘1971-72  and  scholars  sent  during
 this  year  are  still  not  due  to  return.  With
 regard  to  the  latter  scheme,  the  normal  tenure
 of  scholarship  is  |  to  3  years,  depending  upon
 the  course  of  study.  Among  the  students  sent
 under  this  Scheme,  six  who  were  due  to  come
 back  in  the  years  ‘1969,  970  and  !97I,  after
 completion  of  their  studies,  have  not  returned.

 (b)  Under  the  terms  and  conditions  of
 the  Scholarship  Scheme,  the  scholars  who  do
 not  return  to  India,  after  completion  of  studies
 are  required  to  refund  to  Government  a  sum
 of  Rs.  14,000/-  or  the  actual  amount  spent  on
 the  scholar,  whichever  is  larger.  in  violation
 of  the  terms  of  the  bond  duly  executed  by
 the  scholar.  Suitable  action  in  the  matter
 has  already  been  initiated  in  respect  of  the
 six  defaulted  scholars

 Niw  methcds  fur  Jaundice  Cure

 3698.  SHRI  DHARAMRAO  AFZAL-
 PURKAR  :  Will  the  Minister  of  HEALTH
 AND  FAMILY  PLANNING  be  pleased  to
 state  :

 (a)  whether  some  new  methods  for
 jaundice  cure  have  been  experimented  by
 some  Doctors  in  India  ;  and

 (b)  if  so,  the  result  thereof  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMILY
 PLANNING  (SHRI  A  K.  KISKU):  (a)  and
 (b).  The  information  is  being  collected  and
 will  be  laid  on  the  Table  of  the  Sabha.

 Setting  UP  of  National  Wage  Board  for  Doctors

 3099.  SHRI  DHARAMRAO  AFZAL
 PURKAR  Will  the  Minister  of  HEALTH
 AND  FAMILY  PLANNING  be  pleased  to
 state  :

 (a)  whether  Government  have  received
 a  memorandum  from  the  Indian  Medical
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 Association  demanding  the  setting  up  ofa
 National  Wage  Board  for  Doctors,  and

 (b)
 thereto  ?

 if  so,  the  reaction  of  Government

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMILY
 PLANNING  (SHRI  A.  K  KISKU)  :  (a)  Yes.

 (b)  Doctors  are  working  under  different
 employers  whose  paying  capacity  is  also  not
 the  same.  There  will  also  be  differences
 among  doctors  as  regards  qualifications  and
 training,  In  the  circumstances,  it  will  be
 difficult  to  evolve  a  standardised  wage  structure
 for  doctors.

 It  is  considered  that  wage  Boards  of  the
 type  being  set  up  for  industrial  workers  may
 not  be  an  appropriate  machinery  for  deter-
 mination  of  emoluments  of  professionals  like
 Doctors.

 Birth  rates  among  Backward  Communitics
 Slum  Dwellers  etc.

 3700.  SHRI  SAMAR  GURA  :  Will  the
 Minister  of  HEALTH  AND  FAMILY
 PLANNING  be  pleased  to  state  :

 (a)  whether  birth  rates  among  the  slum
 dwellers  tribal  people  and  backward  commu-
 nities  are  much  higher  than  among  the  people
 belonging  to  upper  and  middle  income  group
 of  people  and  socially  advanced  communities
 and  if  so,  facts  about  such  differential  birth
 rates  ;

 (b)  whether  such  differential  birth  rates
 will  undermine  the  qualitative  characteristics
 of  the  people  of  our  country  unless  balanced
 birth  rates  could  be  achieved  ;  and

 (c)  whether  greater  measures  for  intro-
 duction  of  family  planning  schemes  will  be
 taken  in  the  slum  areas  and  among  the  back-
 watdand  tribal  communities  and  if  so,  the
 broad  details  of  such  schemes,  including
 scheme  regarding  family  planning  publicity  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMILY
 PLANNING  (PROF.  D.  P.  CHATTO-
 PADHYAYA)  :  (a)  No  systematic  study
 has  been  carried  out  in  the  country  to  find
 out  the  differential  birth  rate  among  different
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 sections  of  the  population.  A  few  localised
 studies  that  have  been  made  do  not  provide
 any  conclusive  evidence  regarding  higher
 fertility  among  the  so-called  backward  commu-
 nities.

 (b)  There  is  no  evidence  to  suggest  this.‘

 (c)  Greater  efforts  for  promotional
 activities  are  being  undertaken  in  slum  areas
 of  cities  and  towns  through  government  centres
 and  also  centres  run  by  bodies  and  voluntary
 organisations  with  financial  support  from  the
 Government.  For  the  backward  and  tribal
 communities,  family  planning  education,
 Motivation  and  services  are  provided  through
 the  large  net  work  of  Main  Rural  Family
 Welfare  Planning  Centres  (attached  to  Primary
 Health  Centres)  and  Sub-centres.  Thus
 Fanuly  Planning  education  and  services  are
 provided  irrespective  of  backwardness  or
 otherwise  of  different  communities

 Communication  from  West  Bengal  Re:  Final
 Fstimates  of  Construction  of  Second

 Hooghly  Bridge

 3701.  SHRI  INDRAJIT  GUPTA  :  Will
 the  Minister  of  SHIPPING  AND  TRANS-
 PORT  be  pleased  to  refer  to  the  reply  given
 to  unstarred  Question  No,  19  on  20th  March,
 972  and  state;

 (a)  whether  any  communication  has  since
 been  received  from  the  Government  of  West
 Bengal  regarding  the  final  estimates  of  the
 cost  of  constructing  the  sccond  Hooghly
 Bridge  ;  and

 (b)

 THE  MINISTER  OF  PARLIAMENTARY
 AFFAIRS,  AND  SHIPPING  AND  TRANS-
 PORT  (SHRI  RAJ  BAHADUR):  (a)  No,
 Sir.

 if  so,  the  main  features  thereof  ?

 (b)  Does  not  arise.

 Quality  of  Rationed  Articles  and  Sugar
 Supplied  at  Fair  Price  Shops  in  De!

 3702.  SHRI  BHOGENDRA  JHA  Will
 the  Minister  of  AGRICULTURB  be  pleased
 to  state  :

 (a)  whether  food  articles  and  sugar  sold
 to  ration  card  holders  in  Fair  Price  Shops  in



 4i7  Written  Answers

 Delhi  is  of  lower  quality,  whereas  the  quality
 supplied  to  open  market  is  of  good  quality.

 (b)  whether  on  26th  March,  972  a
 Shopkeeper  of  Kidwai  Nagar  (Delhi)  was
 arrested  while  sending  away  good  quality  of
 wheat  meant  for  ration  card  holders,  if  so,  the
 main  fea  ures  thereof  ;  and

 (c)  the  steps  introduced  to  see  that  proper
 quaiity  of  articles  is  supplied  to  ration  card
 holder  from  ration  shops  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISFRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P.  SHINDE£)  :  (a)  There  is
 no  significant  difference  in  so  far  as  sugar  is
 concerned.  In  the  Fair  Pricc  shops,  foodgrains
 of  fair  average  quality  are  distributed,  but  in
 the  open  market  foodgrains  of  superior  and
 inferior  varicties  are  available

 (b)  Yes,  Sir.  The  shopkeeper  was  arrested
 on  26372  On  receipt  of  information  on
 telephone,  the  police  seized  8  bags  of  wheat
 loaded  in  a  Thela  in  front  of  Fair  Price  Shop
 No  2473,  Kidwar  Nagat,  New  Delhi.  Nine
 “kattas”  of  basmati  ike  were  also  recovered
 from  the  residence  of  the  shopkeeper  and  taken
 mto  custody  by  the  police,  Ihe  Fair  Price  Shop
 was  suspended  the  same  day.

 On  physical  verification  of  the  stock  of  the
 Fair  Price  Shop,  exccss’shortagey  were  also
 found  in  the  stock  of  food  articles.

 (c)  (i)  Scaled  sampies  of  food  articles
 received  by  the  fair  price  shops  from  the  go-
 downs  of  the  Food  Corporation  of  India.  and
 sugar  wholesalers  are  displayed  by  the  shop
 holders  at  a  conspicuous  place  at  their  shops
 to  enable  the  public  to  see  that  they  are  being
 supplied  the  same  quality  of  food  articles  which
 were  received  by  the  Fair  Price  shops.

 (ii)  The  Inspectorate  staff  of  the  Delhi
 Administration  keeps  a  watch  on  the  quality
 af  tood  articles  kept  for  sale  at  the  Fair  Price
 Shops.

 Steps  to  Increase  output  of  Quality  Secds

 3703.  SHRI  8,  K.  DAS  CHOWDHURY  :
 SHRI  PRABHU  DAS  PATEL  :

 Will  the  Minister  of  AGRICULTURE  be
 pleased  to  state  :

 (a)  “whether  any  steps  have  been  taken
 by  Government  to  increase  the  output  of
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 quality  seeds  in  the  country  ;  and

 (b)  if  so,  the  main  features  thereof  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P.  SHINDE)  :  (a)  and  (b).
 The  bulk  of  the  seed  production  of  improved
 seed  is  taken  up  on  State  Government  Farms
 and  by  private  seed  produccrs.  Besides,  the
 National  Secds  Corporation,  a  Government  of
 India  undertaking,  some  agiicultural  univer-
 sities  and  State  Governments  produce  adequate
 quantities  of  foundation  seeds  to  meet  the  requi-
 rements  of  secd  producers  all  over  the  country.
 The  National  Seeds  Corporation  and  the  Tarai
 Development  Corporation  (set  up  to  imple-
 ment  a  World  Bank  assisted  projeet  for  seed
 production  in  the  Tara:  area)  also  produce
 substantial  quantities  of  certified  seed  to  meet
 any  shortages  of  quality  seeds  in  the  States,
 The  country  has  been  anjoying  self  sufficiency
 in  all  important  seeds  for  the  last  few  years
 with  the  excepuion  of  hybrid  bajia  seeds.  The
 bajia  sced  production  programmes  including
 the  one  with  the  National  Seeds  Corporation
 were  stepped  up  last  year  and  it  is  expected
 that  in  the  coming  kharif  bijra  secd  require-
 ments  would  be  met,

 The  requirements  of  seeds  for  the  high
 yielding  vaiictics  programmes,  as  also  for  seed
 Production  programmes  are  assessed  by  the
 Government  of  India  in  a  series  of  Zonal  con-
 ferences  with  the  representatives  of  the  State
 Government,  the  National  Seeds  Corporation,
 The  Tarai  Development  Corporation  and  the
 seed  producers  These  conferences  are  held  in
 the  beginning  of  cach  crop  season,  twice  a  year.
 This  assessment  helps  in  the  drawing  up  of
 seed  production  programmes  so  as  to  ensure
 that  enough  quality  seed  is  produced  to  meet
 the  demand.

 S.C,  and  S.T,  Lmployees  in  Cducation
 Ministry  and  Deptt.

 3704.  KUMARI  KAMLA  KUMARI;
 Will  the  Minister  of  EDUCATION  AND
 SOCIAL  WELFARE  be  pleased  (0  state  :

 (a)  the  number  of  employees  in  his
 Ministry/Department  |  Subordinate  /  Attached
 Offices  in  various  ranges  of  basic  pay  up  to  (i)
 Rs,  0  (ii)  Rs.  200,  (iii)  Rs  500,  (iv)  Rs.  1000,
 (v)  Rs,  500  and  above  ;  and
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 (b)  the  number  of  employees  amongst
 them  belonging  to  Scheduled  Castes  and
 Scheduled  Tribes,  separately  ?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE  (PROF.
 S  NURUL  HASAN)  :  (a)  and  (b).  The  requi-
 site  information  is  being  compiled  and  will  be
 laid  on  the  Table  of  the  House.

 Extension  of  Small  Farmers  Development
 Scheme  to  a  District  of  Andhra  Pradesh

 3705  SHRI  ए,  NARASIMHA  REDDY  :
 Will  the  Minister  of  AGRICULTURE  be
 pleased  state  :

 (a)  the  District  of  Andhra  Pradesh  which
 has  the  lowest  per  capita  land-holding  and  the
 largest  percentage  of  small  and  marginal
 farms  ;

 (b)  whether  the  small  and  marginal  far-
 mers  development  scheme  has  been  extended
 to  that  District  ;  and

 (c)  the  steps  proposed  to  meet  this
 developmental  need  in  this  District  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 JAGANNATH  PAHADIA)  :  (a)  Visakha-
 patnam.

 (b)  and  (c).  The  Central  Sector  MFAL
 Scheme  ts  in  operation  in  three  Talukas  of
 this  District.  Under  this  scheme,  it  is  proposed
 to  cover  about  4000  marginal  farmers  with
 holdings  upto  2.4  acres  irrigated  or  upto  five
 acres  of  dry  tand.  6,000  landless  agricultural
 labourers  are  also  expected  to  be  assisted,  m
 addition  Schemes  for  development  of  minor
 irrigation  potential,  dairy  and  poultry  farming,
 sheep  rearing,  rural  artisans,  fisheries,  bee
 keeping  and  rural  works  have  been  incorpo-
 rated  as  programmes  under  this  project  to  help
 the  identified  benefieraries.

 Production  and  Requirement  of  Sugar  in  1972-73,

 3706.  SHRI  P.  NARASIMHA  REDDY  :
 Will  the  Minister  of  AGRICULTURE  be
 pleased  to  state  ;

 (b)  whether  an  assessment  of  sugar  pro-
 duction  vis-a-vis  the  national  requirement  for
 1972-73  has  been  made:  and
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 (b)  the  steps  proposed  to  ensure  adequat>
 supply  to  meet  internal  and  external  demand  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (PROF.
 SHER  SINGH)  :  (a)  It  is  too  early  yet  to
 make  any  realistic  assessment  of  the  sugar
 production  during  1972-73,  as  the  estimates  of
 sugarcane  production  ate  not  yet  available.  On
 the  basis  of  preliminary  reports,  a  production
 of  38-40  lakh  tonnes  of  sugar  during  1972-73
 seems  possible  The  consumption  will  have  to
 be  restricted  to  the  limits  of  the  available
 quantity.

 (b)  Incentive  prices  were  paid  for  sugar-
 cane  during  1971-72  in  most  of  the  States  with
 a  view  to  encouraging  the  sugareane  growers
 to  bring  Jarger  area  under  sugarcane  and  there-
 by  increase  sugarcane  production,  Lettcrs  of
 Intent/licences  have  so  far  been  issued  during
 the  Fourth  Plan  period  covering  addiional
 annual  sugar  production  capacity  of  42  06  lakh
 tonnes.

 Scheduled  Caste  and  Scheduled  Tribe
 Graduates  in  Bihar

 3707.  SHRI  P  NARASIMHA  REDDY  :
 Will  the  Munster  of  EDUCATION  AND
 SOCIAL  WELFARE  be  pleased  to  be  state

 (a)  the  number  of  persons  belonging  to
 the  Scheduled  Castes  and  Scheduled  Tribes  in
 Andhra  who  were  qualified  as  Graduates  for
 the  last  three  years  ;  and

 (b)  how  many  of  them  have  got  employ-
 ment  up  to  3lst  December,  1971  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND  SOCIAL
 WELFARE  AND  IN  THE  DEPARTMENT
 OF  CULTURE  (SHRI  D  P  YADAV)  :  (a)
 and  (b).  The  required  information  is  not
 available.  Efforts  will  be  made  to  collect  it.

 Recommendations  made  by  Committee  on
 Problem  of  Adivasis  and  Harijan  Children

 3708.  SHRIPAMPAN  GOWDA  ;  Will
 the  Minister  of  EDUCATION  AND  SOCIAL
 WELFARE  be  pleased  to  state  :

 (a)  whether  the  Committee  which  was
 set  up  by  Government  to  go  into  the  problem
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 of  Adivasi  and  Harijan  Children  headed  by
 Shri  Ganga  Saran  Sinha,  M.P.  has  submitted
 its  report  ;  and

 (b)  if  so,  the  recommendations  that  have
 been  accepted  by  Government  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND  SOCIAL
 WELFARE  AND  IN  THE  DEPARTMENT
 OF  CULTURE  (SHRI  D.P.  YADAV)  (a)
 and  (b).  The  Government  have  not  set  up
 any  Committee  under  the  Chairmanship  of
 Shri  Ganga  Sharan  Sinha  specifically  to  go  in-
 to  the  problems  of  Adivasi  and  Harijan  Child-
 ren.  A  Committee  was,  however,  constituted  in
 967  under  the  Chairmanship  of  Shri  Sinha
 for  the  preparation  of  an  adequate  programme
 for  Child  Welfare.  In  its  report  submitted  in
 October,  968  the  Committee  made  rccom-
 mendations  dealing  with  overall  problems  of
 child  welfaie  including  a  programme  for  the
 socially  and  emotionally  handicapped  children,

 Report  by  National  Commi.sion  on  Agriculture

 3709  SHRI  PAMPAN  GOWDA  :  Will
 the  Minister  of  AGRICULTURE  be  pleased
 to  stale  :

 (a)  whether  the  National  Commission  on
 Agriculture  have  recently  submiticd  certain
 reports  to  Government  ;  and

 (b)  if  so,  the  subjects  of  the  report  and
 the  reaction  of  Government  thereon  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P.  SHINDE)  :  (a)  and  (०).
 The  National  Commission  on  Agriculture  have
 so  far  submitted  six  Interim  Reports  on  the
 following  subjects  :—

 re)  Multiplication  and  Distribution  of
 quality  Seeds  pertaining  to  High-
 Yielding  Varieties  and  Hybrids  of
 Cereals.

 Q  Fertiliser  Distribution.

 Q)  Some  Aspects  of  Agricultural  Research
 Extension  and  Training.

 (4)  Credit  Services  for  small  and  Margi-
 nal  Farmers  and  Agricultural  Labo-
 urers.
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 (5)  Milk  production  through  Small  and
 Marginal  Parmers  and  Agricultural
 Labourers.

 (6)  Establishment  of  Agro-meteorological
 Divisions  in  Agricultural  Universities,

 These  reports  are  under  examination.

 बरेली,  पीली  भोत  और  शाहजहाँपुर  से  होकर
 गुजरने  वाली  लैटरल  रोड  के  निर्माण

 कार्य  में  प्रगति

 37I0,  श्री  मोहन  सरुप :  क्या  नौवहन
 और  परिवहन  मंत्री  यह  बताने  की  कया  करेंगे
 किः

 (क)  कया  सरकार  को  ज्ञात  है  कि  बरेली,
 पीलीभीत  और  शाहजहापुर  से  होकर  गुजरने
 वाली  लैटरल  रोड  का  निर्माण  कार्य  बहुत  धीमी
 गति  से  चल  रहा  हैं;

 (ख)  यदि  हां,  तो  इसके  क्‍या  कारण  है;
 और

 (ग)  अब  तक  उपरोक्त  जिलों  में  जिलेवार

 कितने  मील  सड़क  बन  चुकी  है  और  इस  पर

 कितना  रुपया  खर्च  हो  चुका  है  ?

 संसदों  कार्य  तथा  नौवहन  और  परिवहन  मंत्री

 (श्री  राज  बहादुर)  :  (क)  और  (ख).  जी,

 नहीं  ।  पीलीभीत  जिले  में  केवल  एक  छोटा  सा

 पुछ  95  प्रतिशत  पूरा  हो  गया  है,  रेल  का  एक

 ऊपरी  पुल  और  सभी  तीन  जिलों  में  लगभग  6

 मील  का  निर्माण  कार्य  मुख्यतः  असामयिक्र  भारी

 वर्षा  और  पानी  के  रुकने  के  कारण  अभी  पूरे  नहीं

 हो  सके  ।

 ग)  उक्त  जिलों  में  अब  निर्मित  सड़कों  की

 मील  दूरी  और  उन  पर  किया  गया  व्यय  निम्न
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 प्रकार  है

 जिले  का नस  कुल  मोल  बरो  नियमित  मोल  दूरी.  किया  गया  व्यय  (लाख  व)

 बरेली  23  मी ०  7  फ०  23  मी०  7  फ०  38°00

 पीलीभीत  39  मी०  5  फ०  34  मी०  7  फ्‌०  09.84

 शाहजहांपुर  6  मी ०  14  मी०  6फ०  48°75

 इतिहास  सम्बन्धों  अनुसंधान  करने  के  लिए  परिषद

 37I),  श्री  मोहन  स्वरूप  :  क्‍या  शिक्षा  और
 समाज  कल्याण  मंत्री  यह  बताने  की  कृपा  करेगे
 किः

 (क)  क्या  उनके  मंत्रालय  ने  इतिहास
 सम्बन्धी  अनुसन्धान  करने  के  लिए  एक  परिषद्‌
 का  गठन  किया  है;  और

 (ख)  यदि  हा,  तो  इसकी  रचना  तथा  कइयों
 का  ब्यौरा  क्‍या  है  ?

 शिक्षा  और  समाज  कल्याण  मंत्रालय  तथा

 संस्कृति  विभाग  में  उप  पत्नी  (श्री  Fo  पी०

 यादव)  :  (क)  जी  हा।

 (ख)  (1)  रचना

 ऐतिहासिक  अनुसन्धान  परिषद्‌  में  20  प्रमुख
 इतिहासकार  विश्वविद्यालय  अनुदान  आयोग  के
 प्रतिनिधि  महानिदेशक,  पुरातत्व;  निदेशक,

 राष्ट्रीय  अभिलेखागार  तथा  भारत  सरकार  के
 चार  पदेन  प्रतिनिधि  शामिल  हैं।  परिषद्‌  के
 प्रथम  सदस्यों  के  नाम  विवरण  में  देखे  जा  सकते

 है  जो  सभा  पटल  पर  रख  दिये  गये  हैं।  [  प्राधान्य
 में  रखा  गया  देखिए  संख्या  एल०  टी०-

 1836/72]

 (2)  कार्य

 परिषद्‌  के  कार्य  तिम्नरूखित  है:--

 इतिहास  के  यथार्थ  और  बुद्धिसंगत  प्रस्तुत-

 तीकरण  तथा  प्रतिपादन  को  राष्ट्रीय  दिशा
 देना  ।

 इतिहासकारों  को  एक  साथ  मिलाना
 तथा  उनके  विचार-विनिमय  के  लिए  एक
 मच  की  व्यवस्था  करना  ।

 -+जिन  क्षेत्रों  पर  अभी  तक  पर्याप्त  ध्यान
 नहीं  दिया  गया  है,  उन  पर  विशेष  जोर
 देते  हुए  इतिहास  का  साधन  करना,  गति
 देना  तथा  अनुसंधान  का  समस्या  करना  |

 विभिन्न  क्षेत्रों  में  अनुसंधान  के  प्रयत्नों  के
 समन्वित  और  संतुलित  वितरण  को  प्रो-

 त्साहन  देना  d

 --सभी  संबन्धितों  से  ऐतिहासिक  अनुसंधान
 का  समर्थन  और  अभिज्ञान  प्राप्त  करना
 तथा  उसके  निष्कर्षों  के  आवश्यक  प्रसार
 एवं  प्रयोग  से  आश्वस्त  होना  ।

 Financial  Aid  for  Slum  Clearance  in  Kanpur

 37i2.  SHRI  8.  M.  BANERJEE  :  Will
 the  Minister  of  WORKS  AND  HOUSING  be
 pleased  to  state  :

 (a)  whether  some  financial  aid  is  likely
 to  be  given  to  Uttar  Pradesh  Government  for
 slum  clearance  scheme  in  Kanpur  during
 Fourth  Plan  ;  and

 (b)

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  I.  K.  GUJRAL)  :  (a)  and  (०),  Central

 if  so,  total  amount  thereof  ?
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 assistance  for  State  Plan  Schemes  is  provided
 to  the  State  Governments  in  the  shape  of  block
 loans  and  block  grants.  Like  other  States,  the
 Government  of  Uttar  Pradesh  has  complete
 freedom  to  utilise  there  from  the  funds  required
 for  the  Slum  Clearance/Improvement  Scheme
 in  Kanpur.

 Kanpur  is  one  of  the  cities  which  has  bcen
 selected  for  inclusion  in  the  new  Central
 scheme  for  environmental  improvement  in  the
 slum  areas.  In  addition  to  the  funds  that  the
 Government  of  Uttar  Pradesh  may  have  pro-
 vided  for  the  clearance  and  improvement  of
 slums  in  Kanpur  in  its  State  Plan,  an  alloca-
 tion  of  Rs  .5  crores  has  been  earmarked,  in
 the  new  Central  scheme,  as  hundred  per  cent
 grant  assistance  during  the  current  year,  for
 providing  basic  amenities  in  the  slum  areas  in
 Kanpur.

 शोर  का  खतरा'  के  बारे  में  गोष्ठी

 37)3,  श्री  जगन्नाथ  राव  जोशी  :

 श्री  के०  कोडंड  रामी  रेड्डी  :

 कया  स्वास्थ्य  और  परिवार  नियोजन  मंत्री

 यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  राष्ट्रीय  भौतिकी  प्रयोगशाला,
 दिल्ली  में  गत  मार्च  में  हुई  शोर  का  खतरा'

 गोष्ठी  में  दिये  गये  सुझावों  की  ओर  ध्यान

 दिलाया  गया  है;  और

 (ख)  यदि  हां,  तो  इस  सम्बन्ध  में  सरकार
 की  कया  प्रतिक्रिया  है

 स्वास्थ्य  और  परिवार  नियोजन  मंत्रालय  में

 उप  मंत्री  (किए qo  के०  किस्कू)  :  (क)  और

 (ख).  सूचना  एकत्र  की  जा  रही  है  और  सभा
 पटल  पर  रख  दी  जायेगी  |

 Free  Mid-Day  meals  था  Primary  Schools
 in  States

 374.  SHRI  JYOTIRMOY  BOSU :  Will
 the  Minister  of  EDUCATION  AND  SOCIAL
 WELFARE  be  pleased  to  state:

 (a)  the  State-wise  enrolment  in  classes
 I  to  ९,  as  in  1969-70,  1970-7)  and  97I-72  ;
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 (b)  the  State-wise  proportion  of  students
 in  primary  schools  covered  hy  the  Scheme  ot
 free  mid-day  meals  ;

 (c)  the  State-wise  amount  of  money
 sanctioned  on  this  account  during  1970-71,  and
 97I-72  ;  and

 (d)  the  amount  of  money  actually  spent
 by  each  State  during  970-71  and  ‘1971-72,

 THE  DEPUTY  MIRISTER  IN  THE
 MINISTRY  OF  EDUCATION  &  SOCIAL
 WELFARE  AND  IN  THE  DEPATMENT
 OF  CULTURE  (SHRI  D,  P.  YADAV)  :  (a)
 and  (b).  Statement  I  showing  statewise
 enrolment  in  classes  I  to  V  as  well  as  number
 of  students  covered  by  the  scheme  of  Free
 Mid-day  Meals  during  1969-70  is  laid  on  the
 Table  of  the  House.  [Placed  in  Library  See
 No.  LT-837/72].  Figures  relating  to  1970-71  and
 1971-72  are  not  available.

 (c)  statement  II  showing  statewise  finan-
 cial  provision  made  for  970  7)  and  1971-72,
 is  laid  on  the  Table  of  the  House,
 [Placed  in  Library  See  No,  LT  837/72)

 (d)  The  information  is  not  readily
 available.  The  same  will  be  collected  and
 placed  on  the  Table  of  the  Sabha.

 Agreement  with  Bangla  Desh  Shipping
 Corporation

 375.  SHRI  JYOTIRMOY  BOSU  :  Will
 the  Minister  of  SHIPPING  AND  TRANSPORT
 be  pleased  to  state  :

 (a)  whether  the  Shipping  Corporation
 of  India  has  entered  into  an  agreement  with
 the  Bangla  Desh  Shipping  Corporation  ;  and

 (b)  if  so,  the  main  features  thereof  ?

 THE  MINISTFR  OF  PARLIAMENTARY
 AFFAIRS,  AND  SHIPPING  &  TRANSPORT
 (SHRI  RAJ  BAHADUR)  (a)  Yes,  Sir.

 (b)  The  main  features  of  the  agreement
 are  :—

 (i)  So  far  as  the  trade  of  Bangla  Desh
 with  U  K  /North  Continent  is  concer-
 ned,  the  Bangla  Desh  Shippnig
 Corporation  would  entrust  to  the
 Shipping  Corporation  of  India
 arrangements  for  providing  sailings
 to  cover  2/3rd  of  its  share,  The
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 remaining  {/2rd  wiil  be  carried  by
 Bangla  Desh  Shipping  Corporation,
 but  as  initially  Bangla  Desh  Shipping
 Corporation  has  no  vessel  of  its  own,
 the  Shipping  Corporation  of  India
 will  charter  out  ships  on  a  single
 voyage/time  charter  basis.  The
 number  of  S.C.I.  vessels  in  Bangla
 Desh  on  their  own  berths  will  be
 reduced  as  Bangla  Desh  Shipping
 Corporation  acquire  their  ships.

 (ii)  For  other  liner  areas  like  Australia,
 US.A,  Japan,  East  and  West  Africa,
 Gulf  area  etc,  the  Shipping  Corpo-
 ration  will  provide  necessary  space
 for  Bangla  Besh  caigo,  as  required,
 either  in  the  ships  covering  Calcutta
 or  additional  ships  according  to  the
 requirements  from  time  to  time.

 (iit)  The  Shipping  Corporation  of  India
 will  employ.  in  due  course,  about  50
 engineering  and  navigational  officers
 belonging  to  Bangla  Desh  on  its
 ships,  subject  to  their  suitability,
 pending  the  acquisition  of  ships  by
 Bangla  Desh  Shipping  Corporation.

 (iv)  The  agency  work  of  the  Shipping
 Corpora  ton  of  India’s  vessels  in  the
 Ports  of  Bangla  Desh  will  be  looked
 after  by  Bangla  Desh  Shipping
 Corporation  and  vice  versa.

 (v)  These  arrangements  would  be  valid
 for  a  period  of  one  year  after  which
 they  will  be  reviewed  by  the  two
 Corporations.

 Drop  in  tbe  Percentage  of  School  going  Children

 37I6,  SHRIC.  K.  CHANDRAPPAN:
 Will  the  Minister  of  EDUCATION  AND
 SOCIAL  WELFARE  be  pleased  to  state  ;

 (a)  whether  the  percentage  of  school
 going  children  in  certain  States  has  dropped
 at  the  beginning  of  the  Fourth  Five  Year  Plan  ;

 (b)  if  so,  the  facts  thereof  and  the
 reasons  for  it  ;  and

 (c)  the  steps  taken
 situai‘on  ?

 to  remedy  this
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 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THE
 DEPARTMENT  OF  CULTURE  (SHRI
 D.  P.  YADAV)  (a)  and  (b).  The
 percentages  of  enrolment  in  classes
 I-V,  VI-VIIE  and  =  IX-XI_  in  different
 States  in  1965-66  and  1968-69,  are  given  in  the
 statement  laid  on  the  Table  of  the  House.
 [Placed  in  Library.  See  No  LT-838/72].  It
 would  appear  therefrom  that  the  percentages
 have  come  down  in  some  States.  This  is  due,
 in  some  cases,  to  revised  population  estimates
 and  in  others,  to  financial  inability  to  keep
 up  enrolments  with  growth  in  population  or
 both.

 (c)  Government  have  decided  to  assist
 the  State  Governments  outside  their  plans  to
 increase  enrolments  in  primary  schools.  During
 497l-72,  appointment  of  30,000  additional
 primary  school  teachers  and  construction  of
 10,000  additional  class-rooms  were  sanctioned
 Further  assistance  is  proposed  for  1972-73.

 Protest  by  Writers  and  Artists  Against  Govern-
 ment  Convened  Meeting  of  Intellectuals

 ३377  SHRIC.  K.  CHANDRAPPAN  :
 Will  the  Minister  of  CULTURE  be  pleased
 to  state  ;

 (a)  whether  writers  and  artists  from  all
 over  the  country  met  in  New  Delhi  in  protest
 against  the  Government  convened  meeting  of
 intellectuals,  charging  political  and  bureau-
 cratic  interference  by  Government  ;  and

 {b)  if  so,  the  broad  features  thereof  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  &  SOCIAL
 WELFARE  AND  IN  THE  DEPARTMENT
 OF  CULTURE  (PROF.  D.  P.  YADAV)  :  (a)
 From  press  reporte  it  is  seen  that  such  a
 meeting  was  held  of  about  60  writers  and
 artistes  from  all  over  the  country  towards  the
 end  of  March,  1972.

 (b)  The  Government  has  not  received
 any  formal  resolution  passed  by  the  group.
 However,  again  from  press  reports,  it  is  seen
 that  the  statement  issued  by  the  participants
 called  upon  the  Government  to  take  measures
 to  establish  a  dialogue  with  intellectuals,  and
 that  with  the  emergence  of  stable  Govern-
 ments  in  the  States  and  the  Contre,  the
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 Government  was  in  a  position  to  become
 more  open-minded  and  responsive  to  the
 sensitive  demands  of  culture.

 Residential  Plots/Houses  fer  Sale  to  Low  and
 Middle  Income  Grours  in  States

 ‘3718.  SHRI  ८.  K.  CHANDRAPPAN  :
 Will  the  Minister  ०  WORKS  AND  HOUSING
 be  pleased  to  state:

 (a)  whether  the  Housing  and  Urban
 Development  Corporation  have  sanctioned  soft
 loans  to  develop  20,000  residential  plots  and
 to  construct  30,000  houses  and  apartments  for
 sale  te  persons  belonging  to  the  low  and
 mtiddle  income  groups  in  ten  States  ;

 (b)  if  so,  which  are  these  States  and
 estimated  amount  to  be  sanctioned  to  each
 State  ;  and

 (c)  on  what  basis  the  payments  will  be
 made  by  the  purchasers  ?

 THLE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRL  I.  K,  GUJRAL)  :  (a)  and(b).  A
 statement  is  laid  on  the  Table  of  the  House.
 (Placed  in  Library.  See  No  LT-4839/72]

 (c)  The  loans  are  not  sanctioned  by  the
 HUDCO  directly  to  the  purchasers,  but  tu
 State  Governments  and  Semi-Government
 bodies  who  construct  and  sell  the  houses/plots
 to  them.  However,  all  seceipts/realisations
 as  and  when  they  accrue  out  of  each  project
 revert  to  the  HUDCO  on  collection.

 Explvitation  of  Marine  Wealth  of  Bay  of
 Bengal  and  Arabian  Sea

 ‘3719,  DR.  RANEN  SEN:  Will  the
 Minister  of  AGRICULTURE  be  pleased  to
 state  ;

 (a)  whether  the  rich  marine  wealth  of
 the  Bay  of  Bengal  and  the  Arabian  Sea  largely
 rcmains  untapped  ;

 (b)  the  scheme  included  in  the  Fourth
 Plan  for  exploiting  the  marine  wealth  of  these
 areas,  and  how  far  these  schemes  have
 progressed  ;
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 (c)  the  factors  that  hinder  he  systematic
 exploitation  of  the  marine  resources  of  (hese
 areas  ;  and

 (d)  the  steps  being  taken
 these  obstacles  ?

 to  remove

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICRLTURE  (SHRI
 ANNASAHEB  P  SHINDE):  (a)  Yes.  The
 potential  of  marine  fish  production  in  the
 Indian  continental  shelf  has  been  estimated
 by  various  methods  at  between  2.5  and  45
 million  tonnes  per  annum.  The  resources  of
 the  Indian  Ocean  as  a  whole  are  estimated  to
 be  capable  of  sustaining  an  annual  production
 of  over  0  million  tonnes.  The  present  level
 of  annual  fish  landings  from  the  Indian  Ocean
 is  28  million  tonnes.  Fish  landing  by  Indian
 vessels  account  for  38%  of  this  total.

 (b)  The  schemes  included  in  the  Fourth
 Five  Year  Plan  for  exploitation  of  marine
 fisheries  mainly  relate  to  introduction  of  5500
 mechanised  boats  and  300  off-shore  and  deep
 sea  fishing  vesscls  and  provision  of  infrastruc-
 tura!  facilities  such  ay  harbours  and  traning
 of  fishing  crew  and  technicians.  About  3000
 mechanised  boats  have  so  far  becn  introduced
 during  the  Fourth  Plan  bringing  the  total
 number  of  such  boats  operating  from  various
 points  around  the  coast  to  abou!  10,000.  So
 far  as  off-shore  and  deep  sca  fishing  vessels
 are  concerned,  ony  3{/  vessels  have  been
 introduced  during  the  Fourth  Plan.  Harbours
 capable  of  handling  deap  sea  fishing  vesse's
 have  been  sanctioned  at  eight  ports.  Harbour
 facilities  on  a  smaller  scale  for  operation  of
 mechanised  boats  are  being  provided  at  over
 70  centres.  Operatives  of  machanised  boats
 arc  provided  training  by  State  Governments.
 During  the  Fourth  Plan,  Central  Govern-
 ment  Institutions  have  so  far  provided
 institutional  training  for  205  fishing  second
 hands  and  63  engine  drivers.  After  pres-
 cribed  period  of  sea  service,  these  operatives
 wil)  be  qualified  to  serve  as  skippers  and
 engine-diivers  of  off  shore  and  seep  sea  fishing
 vessels.

 (c)  and  (d).  The  resources  of  the  inshore
 regions  can  be  tapped  adequately  by  intro-
 ducing  mechanised  fishing  boats  in  areas  which
 arc  not  yet  adequately  covered  by  the  10,000
 boats  already  introduced.  The  programme  of
 introducing  mechanised  fishing  boats  is  progres-
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 sing  satisfactorily.  So  far  as  off-shore  and
 deep  sea  resources  are  concerned,  it  was
 envisaged  that  a  substantial  number  of  vessels
 would  be  introduced  by  the  private  sector.
 This  expectation  has  not  materialised  in  spite
 of  a  liberal  subsidy  being  offered  for  indige-
 nously  constructed  steel  vessels  for  off-shore
 and  deep  sea  fishing.  Some  vessels  are  being
 imported  under  a  current  scheme  of  limited
 imports.  Further  imports,  subject  to  utili-
 sation  of  indigenous  capacity,  are  proposed
 to  be  allowed.

 Taking  Over  of  Colleges  by  Delhi  University

 3720.  SHRIMOHAMMED  SHERIEF  :
 Will  the  Minister  of  EDUCATION  AND
 SOCIAL  WELFARE  be  pleased  to  state  :

 (a)  whether  Delhi  University  has  decided
 to  take  over  some  colleges  ;

 *(b)  if  80,  the  names  of  the  colleges  ;  and

 (c)  the  steps  taken  by  Governments  to
 take  over  the  colleges  ?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (PROF.  S  NURUL  HASAN):  (a)  to  (c).
 The  Executive  Council  of  the  University  of

 कृषि  मंत्रालय  में  राज्य  महतो  (प्रो०  शेर
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 Delhi  has  decided  to  take  over  Dyal  Singh
 College,  Ram  Lai  Anand  College,  P.G.D.A.V,
 College  and  Deshbandhu  Gollege  as  Univer-
 sity  maintained  colleges  subject  to  the  approval
 of  the  University  Grants  Commission  and  the
 Government  of  India.  The  matter  is  under
 consideration  of  the  University  Grants
 Commission.

 चीनी  मिलों  को  ओर  बकाया  राशि

 3722,  श्री  मुल्की राज  सेनी  :
 क्रि  एस०  आर०  लक्ष्मरीनारायणन्‌  :

 क्या  कृषि  मंत्री  यह  बताने  की  कृपा  करेगे
 कि:

 (क)  क्‍या  3  मार्च  972  को  चीनी  मिलों
 की  ओर  गन्ने  के  मूल्य  की  कितनी  राशि  बकाया

 थी;

 (ख)  इस  सम्बन्ध  में  उत्तर  प्रदेश  की  चीनी
 मिलों  की ओर  कितनी  राशि  बकाया  है;  और

 (ग)  उत्तर  प्रदेश  में  सहा रनर  मे  प्रत्येक
 मिल  की  ओर  कितनी  राशि  बकाया  है  ?

 सिह)  :  (क)  से  (ग).  सूचना  नीचे  दी  जाती

 _
 3]  मार्च,  972  को  थानों  कारखानों  की

 गन्ने  के  मूल्य  की  बकाया  राशि  1

 क्षेत्र  चालू  पिराई  भोसम  पिछले  वर्ष
 1971-72  के  दौरान  की
 खरीदे  गए  गाते  को

 (लाख  रुपयों  में  )

 ]  2  3

 (क)  अखिल  भारत  2438  55  49255

 (ख)  उत्तर  प्रदेश  247°48  340°I5

 (ग)  सहारनपुर  जि  छा--

 L,  गंगा  शुगर  कारपोरेशन  लिमिटेड,
 देवबन्द  ज़िला  सहारनपुर  |  शून्य  शून्य



 133  Written  Ansvers  VAISAKHA  4,  894  (SAKA)  Written  Answers  34

 I  7  2  3

 ५  (लाख  रुपयों  में  )
 2,  लाड  कृष्णा  शुगर  मिल्स  लिमिटेड,

 सहारनपुर,  ज़िला  सहारनपुर  ।  23°69  °85
 3°  दि  महालक्ष्मी  शुगर  मिल्स  कम्पनी

 क्षीण,  डाकघर  इकबाल पुर,
 ज़िला  सहारनपुर  |  004  शून्य

 4.  राय  बहादुर  नारायण  सिह  शुगर
 मिल्स  प्रा०  लि०,  लखनऊ  जे,
 ज़िला  सहारनपुर  ।  शून्य  शून्य

 5.  दि  किसान  को-आपरेटिव  शुगर
 फैक्ट्री  छिप,  डाकघर  सरसा वा,
 ज़िला  सहारनपुर।  शून्य  6°65

 गन्ने  के  उत्पादन  में  तथा  मोनो  मूल्यों  में  वृद्धि  को  (घ)  सरकार  केवल  गाने  का  चीनी
 प्रतिशतता

 3723,  श्री  मुल्की राज  सेनी  :  क्या  कृषि
 मत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  वर्ष  1972-73  में  गन्ने  के  उत्पादन  में

 कम  से  कम  कितने  प्रतिशत  वृद्धि  हुई  है;

 (ख)  उक्त  अवधि  में  चीनी  के  निर्धारित

 मूल्यों  से  चीनी  के  मूल्यों  में  कितने  प्रतिशत  वृद्धि

 हुई  है;

 (ग)  उक्त  वृद्धि  से मिल्  मालिकों  को  कितना

 लाभ  हुआ;  और

 (घ)  कया  सरकार  उक्त  तथ्य  को  देखते  हुए
 1973-74  के  लिए  गाते  के  मूल्य  निर्धारित

 करेगी  ?

 क्ष  मंत्रालय  में  राज्य  मंत्री  (प्रो०  शेर

 सिह:  (क)  से  (ग).  इस  व्यवस्था  में  यह
 बताना  सम्भव  नहीं  है  कि  वर्ष  1972-73  के

 दौरान  गन्ने  की  कितनी  पैदावार  होगी  या

 उसकी  पैदावार  में  कितनी  वृद्धि  होगी,  चीनी  का

 कितना  मूल्य  होगा  यदि  कभी  निर्धारित  किया

 गया,  या  निर्धारित  मूल्यों  से  मूल्यों  में  कितनी

 बढ़ोत्तरी  होगी  या  मिल  मालिक  कितना  लाभ

 कमाएंगे  ।

 कारखानों  द्वारा  देय  न्यूनतम  मुल्य  निर्धारित
 करती  है  और  973-74  के  लिए  गन्ने  का  न्यूनतम
 मूल्य  सभी  संगत  तथ्यों  पर  विचार  करने  के
 बाद  उपयुक्त  समय  पर  निर्धारित  किया  जायगा।

 Reservation  in  Services  for  Scheduled  Castes/ Scheduled  Tribes  in  Post-Graduate
 Institute,  Chandigarh

 3724  SHRI  B.S.  BHAURA:  Will  the
 Minister  of  HEALTH  AND  FAMILY
 PILLANNING  be  pleased  to  state  :

 (a)  whether  no  reservation  in  services  for
 Scheduled  Castes  is  being  observed  in  Post-
 Graduate  Institute,  Chandigarh  ;

 (b)  if  so,  what  are  the  reasons  ;  and

 (c)  whether  the  Institute  body  of  the
 P.G  I,  has  decided  on  the  250  March,  4972
 that  no  reservation  would  be  given  to  Sche-
 duled  Caste  Employees  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMILY
 PLANNING  (SHRI  A.  K.  KISKU):  (a)
 The  Institute  is  following  Government  instruc-
 tions  regarding  reservation  of  vacancies  for
 Scheduled  Castes.

 (b)  Does  not  arise,

 (c)  The  Institute  Body  of  the  Post-gra-
 duate  Institute  of  Medical  Education  and  Re-



 133  Written  Answers

 search  in  their  meeting  held  on  the  25th
 March,  972  approved  the  decision  of  its
 Governing  Body,  that  there  wil)  be  no  reser-
 vation  for  Scheduled  Castes  in  appointments
 made  by  promotion  as  no  such  reservation  is
 envisaged  in  the  instructions  issued  by  the
 Government.

 चीनी  के  मूल्यों  में  वृद्धि  रोकने  को  योजना

 3725.  श्री  विभूति  सिर  :  क्‍या  कृषि  मंत्री

 यह  बताने  की  कृपा  करेगे  कि  :

 (क)  क्‍या  सरकार  चीनी  के  मूल्यों  को  बढने
 से  रोकने  के  लिए  कोई  योजना  बना  रही  हे;
 और

 (ख)  यदि  हां,  दो  इसकी  मुख्य  बातें  क्‍या

 है?

 कृषि  मंत्रालय  में  राज्य  मंत्री  (प्रो०  शेर

 सिह)  :  (क)  और  (ख).  विभिन्‍न  प्रस्ताव
 विचाराधीन  है  और  अन्तिम  निर्णय  लेने  के  बाद

 उसकी  घोषणा  कर  दी  जाएगी

 सप्रू  हाउस  के  पुस्तकालय  का  विभाजन  करने  के

 बारे  में  संसद-सदस्यों  के  विचार

 3726,  श्री  विभूति  सीध:  क्या  शिक्षा

 और  समाज  कल्याण  मंत्री  यह  बताने  की  कृपा
 करेगे  कि  :

 (क)  क्या  उन्हे  संसद-सदस्यों  ने  सब  हाउस
 के  पुस्तकालय  का  विभाजन  करने  के  विपक्ष  में

 अपने  विचार  लिख  कर  भेजे  है;  और

 (ख)  यदि  हां,  तो  उस  पर  सरकार  की

 क्या  प्रतिक्रिया  है  ?

 शिक्षा,  समाज  कल्याण  और  संस्कृति  मंत्री

 प्रो०  एस  मुरल  हसन)  :  (क)  सत्र  हाउस

 पुस्तकालय  के  प्रस्तावित  विभाजन  के  सम्बन्ध  में,

 कुछ  संसद-सदस्यों  ने  एक  अभ्यावेदन  भेजा  है  1

 (ख)  सरकार  का  यह  अभिमत  है  कि  पुस्त-
 कार्य  के  भविष्य  के  बारे  में  इंडियन  काउंसिल
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 आफ  बल्डें  अफेयर्स  और  जवाहरलाल  नेहरू
 विश्वविद्यालय  के  बीच  आपसी  विधान-विनिमय
 से  निर्णय  होना  चाहिए।  फिर  भी,  सरकार,  इन
 दोनों  संगठनों  द्वारा  स्वीकृत  निर्णय  को  कार्यान्वित
 करते  के  किसी  भी  प्रस्ताव  पर  सहानुभूतिपूर्ण
 विचार  करेगी  |  यदि  विश्वविद्यालय  इस  सकता
 को  अपने  नए  परिसर  से  ले  जाने  का  निर्णय
 करता  है,  तो,  सरकार,  सप्रू  हाउस  पुस्तकालय  में

 सुविधाओं  को  बढाने  के  लिए,  सहायता  के  प्रस्तावों
 पर  भी  सहानुभूतिपूर्ण  विचार  करेगी

 संसद-सदस्यों  को  अलाट  किये  गये  बंगलों  को
 भारतोय  लग  के  बनाना

 3727.  श्री  विभूति  सिर  :  क्‍या  निर्माण
 और  आवास  पत्नी  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  संसद-सदस्यो  को  दिल्ली  में  जो
 बंगले  अलाट  किए  गए  है  वह  उनके  उपयुक्त  नहीं

 है  क्योकि  उनका  निर्माण  भारतीय  लग  से  नहीं
 किया  गया  है;  और

 (ख)  यदि  हा,  तो  क्या  सरकार  का  विचार
 इन  विभिन्न  प्रकार  के  बगलों  को  भारतीय  ढंग  से
 बनाने  का  है  ?

 निर्माण  और  आवास  मंत्रालय  में  राज्य  मंत्री

 (भी  आई०  के०  गुजराल)  :  (क)  जी,  नही।

 (ख)  प्रश्न  ही  नही  उठता  |

 प्राइमरी  स्वास्थ्य  केन्द्रों  के  ग्रामीण  अस्पतालों  तथा
 डिस्पैंसरियों  में  औषधियों  का  उपलब्ध

 न  होना

 3728,  श्री  विभूति  मिथ :  क्‍या  स्वास्थ्य
 और  परिवार  नियोजन  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्या  चार  पंचवर्षीय  योजनाओं  के

 पश्चात्‌  भी  प्राइमरी  स्वास्थ्य  केन्द्रों  के  अन्तर्गत
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 ग्रामीण  अस्पतालों  और  डिस्पैंसरियों  में  औषधियों
 का  अभाव  है;  और

 (ख)  यदि  हां,  क्या  इसको  सुनिश्चित  करने
 के  लिए  कि  ग्रामीण  जनता  को  औषधियां  उपलब्ध
 हों,  केन्द्रीय  सरकार  का  विचार  कोई  कार्यवाही
 करने  का  है  ?

 स्वास्थ्य  और  परिवार  नियोजन  मंत्रालय  में
 उप  मंत्री  (श्री  ए०  Go  free):  (क)  और

 (ख).  राज्यों/मंघ  शासित  क्षेत्रों  से  सूचना  एकत्र
 की  जा  रही  है  और  यथाशीघ्र  सभा  पटल  पर  रख
 दी  जायेगी  ।

 Crash  Programme  for  Mechanisation  and
 Modermsation  of  Deep  Sea  Fishing

 372.  SHRI  K  KODANDA  RAMI
 REDDY  ;  Will  the  Minister  of  AGRICUL-
 TURL  be  pleased  to  state  whether  Government
 is  contemplating  a  sort  of  Crash  Programme’
 regarding  mechani.ation  and  modernisation
 oi  deep-sea  huning  and  if  so,  the  steps  taken
 90  tar  ?

 FUE  MINISTER  OF  STATE  IN  IFHE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHESB  P,  SHINDE):  Considerable
 emphasis  is  being  placed  on  development  of
 deep  scu  fishing  with  modern  vessels,  although
 no  crash  programme  as  such  has  been  laun-
 ched  for  this  purpose.  The  steps  taken  in
 this  regard  include  survey  of  resources,  provi-
 sion  0  the  infrastructure  mainly  in  the  form
 of  fully  equipped  fishing  harbours,  and  train-
 ing  of  operatives.  The  Central  Organisation
 for  survey  of  off-shore  and  deep  sea  resources
 is  being  strengthened  by  the  addition  of  over
 20  vessels  and  the  establishment  of  new  bases
 around  the  coast.  Harbours  capable  of  hand-
 ling  off-shore  and  deep-sea  vessels  have  been
 sanctioned  at  eight  ports.  Institutional  train-
 ing  has  been  provided  during  the  Fourth  Plan
 to  205  fishing  second  hands  and  63  engine-
 drivers.  After  priscribed  period  of  sea  service
 these  operatives  will  be  qualified  to  work  as
 skippers  and  engine-drivers  of  off-shore  and
 deep  sea  fishing  vessels.  Vessels  suitable  for
 off-shore  and  deep  sea  fishing  are  being  cons-
 tructed  in  the  country.  To  meet  requirements
 of  the  Central  and  State  Governments,  orders
 for  40  vessele  of  I7,5  metre  length  were  placed
 in  968  69  on  indigenous  ship  building  yards,
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 Twenty-six  of  these  vessels  have  so  fat  been
 supplied.  A  liberal  subsidy  has  been  offered
 for  the  put  pose  cf  making  mdigenously  cons-
 tructed  stcel  vesscls  available  to  tle  fishing  in-
 dustry  at  reasonable  prices.  Under  a  current
 scheme,  import  of  30  vessels  has  been  authori-
 sed  under  the  condition  that  one  vessel  is
 constructed  in  the  country  for  every  two
 vessels  imported,  It  is  proposed  to  permit
 additional  imports,  subject  to  utilization  of
 indigenous  capacity.

 Use  of  Imported  Trawler  on  |  ast  Coast

 3730.  SHRI  K.  KODANDA  RAMI  RED-
 DY:  Will  the  Minister  of  AGRICUL  TURE
 be  pleased  to  stale  whether  Government  is  con-
 sidering  the  use  of  bulk  of  the  impotted  traw-
 lers  fiom  US§,S.R.  on  the  Last  Coast  <ince
 West  Coast  ts  already  benifiting  from  Indo-
 Norwegian  Project  ?

 THE  MINISTLR  OF  SVATL  IN  THE
 MINISTRY  OF  AGRICULTURE  (SURI
 ANNASAIIEB  P  SHINDE):  The  Indo-Nor-
 wegian  Project  i5  nota  commercial  under-
 taking  and  ts  concerned  mainly  w.th  survey
 of  icsources  and  exper:mental  fishing.  It  ts
 envisaged  that  imports  of  vessels  will  be  mainly
 for  commetcial  fishing  It  is  not  proposed  to
 regulate  the  import  af  any  trawlers  which
 may  be  obtained  from  the  USSR,  on  the
 basis  of  regional  allotments,  No  arrange-
 ments  for  such  import  have  so  far  been  made.
 Proposals  for  establishment  of  deep  sca  fishing
 project  whether  proposed  to  be  based  on  the
 East  of  West  Coast  will  be  examined  on  merits,
 and  permission  to  import  vessels  under  sui-
 table  arrangements  will  be  considcred  after
 taking  indigcnous  availability  into  considera-
 tion,

 Construction  of  Stadia  in  Orissa

 ‘3734,  SHRI  CHINTAMANI  PANI-
 GRAHIL:  Will  the  Minister  of  EDUCA-
 TION  ANID  SOCIAL  WELFARE  be  pleased
 to  state  :

 (a)  whether  Government  have  sanctioned
 any  money  for  construction  of  Stadia  in
 Orissa  in  1969-70,  4970-7l  and  97I-/2  ;

 (b)  if  so,  the  amount  given  in  respective
 years  and  the  names  of  the  receipients  ;
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 (c)  whether  any  amount  has  been  allot-
 ted  to  Orissa  for  this  purpose  in  1972-73  and
 the  places  where  these  Stadia  are  proposed  to
 be  built  in  Orissa  ;  and

 (d)  the  reason,  ifno  grants  were  given  to
 Orissa  during  these  years  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND  SOCIAL
 WELFARE  AND  IN  THE  DEPARTMENT
 OF  CULTURE  (SHRI  D.  P.  YADAV):  (a)
 and  (b).  An  amount  of  Rs  5  000/-  has  been
 released  to  the  Orissa  Council  of  Sports  in
 397i-72  for  completion  of  the  Stadium  in
 Keonjhar.  This  is  the  final  instalment  of  the
 grant  of  Rs.  25,000/-  sanctioned  for  the  pur-
 pose  during  ‘1966-67.

 (c)  and  (d),  No  specific  amount  is  _allot-
 ted  in  advances  for  any  State:  grants  are
 sanctioned  after  scrutiny  of  proposals  received
 from  a  State  Government  or  State  Sports
 Council.  No  proposal  has  so  far  been  recei-
 ved  from  the  Oiissa  Government/State  Sports
 Council  for  the  construction  of  any  new  Sta-
 dium  in  that  State  during  1972-73.  However,
 a  proposal  for  financial  assistance  for  the
 improvem  nt  of  an  existing  Stadium  at  Cut-
 tack  constructed  earlier  with  Government  of
 India’s  assistance,  was  reccived  but  no  grant
 39  admissible  for  improvement  of  an  existing
 stadium,
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 मध्य  प्रवेश  ओर  इसके  सोधावर्तो  अन्य  राज्यों  के
 अन्तर्राज्यीय  सड़कों  ओर  पुलों  का  निर्माण

 करने  के  बारे  में  सध्य  प्रदेश  सरकार  का
 प्रस्ताव

 3732  श्री  फूल चन्द  वर्मा  :  क्या  नौवहन
 और  परिवहन  मंत्री  यह  बताने  की  कृपा  करेंगे
 किः

 (क)  क्‍या  मध्य  प्रदेश  सरकार ने  केन्द्रीय  सर-
 कार  को  एक  प्रस्ताव  भेजा  है  जिसमें  मध्य  प्रदेश  और
 इसके  सीमावर्ती  उत्तर  प्रदेश,  गुजरात,  बिहार  और
 महाराष्ट्र  राज्यों  के बीच  कुछ  अन्तर्राज्यीय  सड़कों
 तथा  पुलों  का  निर्माण  करने  का  सुझाव  दिया  है,
 और

 (ख)  यदि  हा,  तो  इस  पर  केन्द्रीय  सरकार
 की  क्या  प्रतिक्रिया  है  और  इस  बारे  में  कब  तक
 निर्णय  किया  जायेगा  ?

 संसदीय  कार्य  तथा  नौवहन  और  परिवहन
 मंत्री (श्री  राज  बहादुर)  :  (क)  जी,  हा  t

 (ख)  निम्नलिखित  कार्यों  के  लिए  भारत
 सरकार  ने  जनवरी  97)  मे  74  लाख  रुपये  का
 ऋण  स्वीकृत  किया

 कार्य  क।  नाम  लम्बाई  मोल  या  पुलों  को  ऋण  की  राशि

 संध्या  (स०  लाख)

 लिबड़ी-यन्त्रणा  सड़क

 (लुप्त  कड़ी  )  5  मील  30°00

 शिवपुर-सवार  माधोपुर
 सड़क  पर  चम्बल  पर  पुल  ]  पुर  35-00

 जोंक  आरंग-तिबारा
 ]  पुल  @9°00 सडक  पर  पुर

 जमानत  50  :  50  के  आधार  पर  मध्य  प्रदेश  और  राजस्थान  सरकारों  में  विभाजित  किया  जाना

 है।  (अतः  35  लाख  रुपये  की  राशि  लागत  का  मध्य  प्रदेश  का  भाग  प्रदर्शित  करता  है)  ।

 (छठा गत  50  :  50  के  आधार  पर  मध्य  प्रदेश  और  उड़ीसा  के  बीच  विभाजित  होना  है  (अतः  9

 लाख  रुपये  की  राशि  लागत  का  मध्य  प्रदेश  का  भाग  प्रदर्शित  कश्ता  है)  ।
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 राज्य  के  राजपथों  को  राष्ट्रीय  राजमार्ग  घोषित
 करने  के  बारे  में  समय  प्रदेश  सरकार  का

 प्रस्ताव

 3733.  श्री  फूल चन्द  वर्मा  :  क्या  नौवहन
 और  परिवहन  मंत्री  यह  बताने  की  कृपा  करेगे
 किः

 (क)  क्या  मध्य  प्रदेश  सरकार  ने  केन्द्रीय
 सरकार  को  एक  प्रस्ताव  भेजा  है  जिसमे  राज्य
 मार्गों  को  राष्ट्रीय  राजमार्ग  घोषित  करने  का

 अनुरोध  किया  गया  है;

 (ख)  यदि  हां,  तो  उन  राज्य  मार्गों  की
 किलोमीटरों  में  कुल  लम्बाई  कितनी  है  जिनको

 राष्ट्रीय  राजमार्ग  घोषित  करने  का  अनुरोध
 किया  यया  है;  और

 य)  केन्द्रीय  सरकार  ने  इस  बारे  में  क्‍या

 कार्यवाही  की  है  ?

 संसदीय  कार्य  तथा  नौवहन  और  परिवहन
 मंत्री  श्री  राज  बहादुर)  :  (क)  जी  हां  1

 (ख)  लगभग  2400  किलोमीटर  |

 (य)  राज्य  सरकार  की  प्रार्थना  घर  अन्य

 राज्यों  से  तदसम  प्रार्थना  के  साथ  विधिवत
 विचार  किया  गया  सारे  प्रस्ताव  जिन  पर  विचार
 किया  गया,  की  कुल  लम्बाई  32000  कि०  मी०
 थी  जिसके  लिये  चौथी  योजना  में  i5  करोड़
 रुपये  की  व्यवस्था  थी  जो  मांग  के  एक  भाग  के
 लिये  भी  अपर्याप्त  थी।  इन  परिस्थितियों  में
 मध्य  प्रदेश  के  प्रस्तावों  और  अन्य  राज्यों  द्वारा
 प्रस्तावित  सड़कों  की  बड़ी  संख्या  को  राष्ट्रीय
 राजमार्गों  के  रूप  में  लेने  की  युजाइश  न  थी।

 चतुर्थ  पंचवर्षीय  योजना  में  दुग्ध  सप्लाई
 की  योजना

 3734,  डा०  लक्ष्मी  नारायण  पांडे  :  क्या

 कृषि  मंत्री  यह  बताने  की  कृपा  करेंगे कि  :
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 (क)  चतुर्थ  प्ंचवर्भीय  योजना  में  कितनी
 दुग्ध  सप्लाई  योजनायें  प्रारम्भ  फी  जायेंगी;

 (ख)  अब  तक  कितनी  योजनायें  प्रारम्भ
 की  गई  है  तथा  वे  वहां-कहां  स्थापित  है;

 (म)  इस  सम्बन्ध  में  राज्यों  में  कितनी  प्रगति

 हुई  है;  और

 (ध)  इस  पर  सरकार  की  क्या  प्रतिक्रिया
 है?

 कृषि  मंत्रालय  में  राज्य  मंत्री  (प्रो०  शेर

 सिंह)  :  (क)  चौथी  पंचवर्षीय  योजना  कार्यक्रम
 में  37  डेरी  योजनाये  स्थापित  करने  की  व्यवस्था
 की  गई  है।  ये  है--

 (।)  गत  योजनाओं  से  आरम्भ

 हुईं  दुग्ध  सम्भरण  योजनायें'**  35

 (2)  आरम्भ  हुई  दुग्ध  उत्पादन

 फै कटरिया  7

 (3)  नई  दुग्ध  सभरण  योजनाये  4]

 (4)  नयी  दुग्ध  उत्पादक  फैसल-
 रिया  ।  छोटी  क्रीम रिया  Ik

 (5)  ग्रामीण  डेरी  केन्द्र  43

 योजनाओं  की  कुल  संख्या  37

 (क)  और  (प).  37  योजनाओं  के  कुछ
 लक्ष्य  में  Ol  योजनाके  पूरी  हो  चुकी  है।  इनमें
 22  स्लिप-ओवर  दुग्ध  समीकरण  योजनायें,  4
 आरम्भ  हुईं  दुग्ध  उत्पादन  फैकटरियां,  3  नयी  दुग्ध
 सम्भरण  योजनाये  और  32  ग्रामीण  डेरी  केन्द्र
 शामिल  है।  राज्यवार  स्थानों  के  विषय  मे  जान-
 कारी  विवरण  में  दी  गई  है  जो  सभा  पटल  पर
 रख  दिया  गया  है।  [प्रस् यालय  रखा  गया।
 देखिए  संखया  LT—-840/72  |
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 इनके  अतिरिक्त,  22  परि योजनायें  विभिन्‍न
 स्तरों  पर  क्रियान्वित  की  जा  रही  हैं  1

 (घ)  गत  योजनाओं  में  आरम्भ  की  हुई
 योजनाओं  को  पूरा  करने  की  नयी  योजनायें  शुरू
 करने  से  पूर्व  उनके  एकत्रीकरण  के  लिए  अग्र मता
 प्रदान  की  गई  है।  प्रगति  सन्तोषजनक  है  t

 Short-Fall  in  Technical  Fducation
 Programme

 3735.  DR.  LAXMINARAIN  _  PAN-
 DEYA  :  Will  the  Minister  of  EDUCATION
 AND  SOCIAL  WELFARE  be  pleased  to
 state  :

 (a)  whether  there  is  a  great  short-fall
 in  technical  education  programme  within  three
 years  ;

 (b)  if  s0,  the  reasons  therefor  ;  and

 (c)  the  action  proposed  to  be  taken  to
 remedy  the  situation  ?

 THE  MINISTER  OF  EDUCATION,
 SOCIAT  WELFARE  AND  CULTURE
 (PROI'  $  NURUL  HASAN):  (a)  to  (ce).  In
 the  Central  Sector  there  is  no  short-fall  in  ex-
 penditure  and  about  67  per  sent  of  the  total
 plan  outlay  has  been  utilised  in  the  first  three
 years  of  the  Plan  period.

 In  the  States’  sector  the  expenditure  in  the
 first  three  years  of  the  Plan  period  was  only
 about  40  per  cent  of  the  total  Plan  oujlay.
 The  precice  reasons  for  the  shortfall  are  being
 examinéd  in  consultation  with  the  State
 Governments  and  every  effort  will  be  made  to
 give  due  priority  to  the  completion  of  the
 schemes  of  technical  education.

 “Freeze-dricd’  Smali-Pox  Vaccine

 3736.  DR.  LAXMINARAIN  PAN-
 DEYA  :  Will  the  Minister  of  HEALTH  AND
 FAMILY  PLANNING  be  pleased  to  state  ‘

 (a)  whether  India  is  not  self-sufficient  in
 *Ficeze-dried’  Small-pox  vaccine  ;

 (b)  if  so,  the  steps  to  be  taken  to  solve
 this  problem  ;  and

 (c)  the  annual  requirement  of  vaccine  ?
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 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMILY
 PLANNING  (SHRI  A.  K.  KISKU)  :  (a)
 Not  yet.

 (b)  Under  the  Fourth  Five  Year  Plan,
 Centra]  Government  is  offering  loans  for  the
 expansion  of  the  production  capacity  in  the
 following  four  vaccine  producing  institu-
 tions  :—

 l.  State  Vaccine  Institute,  Patwadan-
 gar,  Uttar  Pradesh,

 2  Vaccine  Institute,  Belgaum,  Mysore,

 3.  King  Institute,  Guindy,  Madras
 (Tamil  Nadu),

 4,  Institute  of  Preventive  Medicine,
 Hyderabad,  Andhra  Pradesh.

 Loans  to  the  conce:ned  State  Governments
 have  already  been  sanctioned  during  1971-72
 as  indicated  below  :

 Utter  Pradesh  Rs  445  Lakhs

 Mysore  Rs.  605  a.

 Tamil  Nadu  Rs.  348  ,,

 Andhra  Pradesh  Rs.  4.32  oo

 Additional  equiqment  is  also  being  obtain-
 ed  through  the  UNICEF  for  the  four  vaccine
 producing  Institutions,

 (c)  The  annual  requirement  of  Vaccine
 is  156  million  doses  on  an  average.

 Financial  Resources  of  the  Housing  and
 Urban  Development  Corporation

 3737.  DR.  LAXMINARAIN  PAN-
 DEYA  Will  the  Minister  of.  WORKS  AND
 HOUSING  be  pleased  to  state  :

 (a)  whether  the  Housing  and  Urban
 Development  Corporation  ts  not  self-sufficient
 in  finances  ;

 (b)  if  so,  what  is  the  financial  position  of
 the  Corporation  ;  and
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 (c)  what  resources  they  have  for  invest-
 ments  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  य.  K.  GUJRAL)  :  (a)  No.

 (b)  and  (c)  Equity  subscription
 by  Government  :  Rs.  4  crores

 By  issue  of  debentures:  Rs.  5  crores

 Loan  under  finalisation
 from  L.I.C,  :  Rs.  10,  crores

 Central  Grant  to  Tribal  Development  Blocks
 Rewa  District  (M.  Py

 3738.  SHRI  RANA  BAHADUR
 SINGH  :  Will  the  Minister  of  FDUCATION
 AND  SOCIAL  WELFARE  be  pleased  to
 state  :

 (a)  the  amount  granted  by  Union  Govern-
 ment  for  centrally  sponsored  Schemes  to  pro-
 vide  Tribal  Devclopment  Blocks  in  the  Eastern
 Region  of  Rewa  Districts  in  Madhya  Pradesh
 during  the  last  three  years  ;  and

 (b)  the  amount  distributed  as  grants
 during  the  above  period,  year-wise,  with  a  vicw
 to  improve  farming  in  the  blocks  for  purchas-
 ing  improved  seeds,  implements  and  fertili-
 zers  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THE  DE-
 PARTMENT  OF  CULTURE  (SHRID.  P.
 YADAV)  :  (a)  Thereare  no  Tribal  Deve-
 lopment  Blocks  in  the  Rewa  District

 (b)  Does  not  arise.

 History  of  Freedom  Movement  of  India

 3739.  SHRI  DINESH  CHANDER
 GOSWAMI:  Will  the  Minister  of  EDUCA-
 TION  AND  SOCIAL  WELFARE  be  pleased
 to  state;

 (a)  whether  Government  have  taken  any
 steps  to  bring  about  an  exhaustive  history  of
 the  Freedom  Movement  of  India  ;  and

 {b)  if  so,  the  progress  made  so  far  in
 this  direction  ?
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 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION,  SOCIAL
 WELFARE  AND  IN  THE  DEPARTMENT
 OF  CULTURE  (SHRI  0.  P.  YADAV):  (a)
 Yes  Sir,

 (b)  The  work  of  writing  the  History  of
 Freedom  Movement  of  India_  was  entrusted  to
 Dr.  Tara  Chand,  a  distinguished  Historian.
 The  History  was  to  be  published  in  three  volu-
 mes.  Volume  I  and  Volume  II  of  the  History
 have  already  been  published.  The  third  and
 final  Volume  of  the  History  was  sent  for  prin-
 ting  to  the  Government  Press  on  7th  January, 972  Efforts  are  being  made  to  get  this
 Volume  released  on  I5th  August,  1972,  on  the
 occasion  of  25th  Anniversary  of  India’s  In-
 dependence,

 डा०  भगवान  दास  स्मारक  ट्रस्ट,  नई  दिल्‍ली

 3740,  श्री  आवेश  :  क्‍या  स्वास्थ्य  और
 परिवार  नियोजन  मंत्री  9  जुलाई,  97  के
 अतारांकित  प्रश्न  सख्या  5(66  के  उत्तर  के  संबध
 में  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  सरकार  ने  उपरोक्त  प्रश्न  भाग

 (ख)  तथा  (ग)  में  पूछी  गई  सूचना  एकत्रित
 कर  ली  है;  और

 (ख)  यदि  हा,  तो  उसकी  मुख्य  बातें  क्‍या

 हैं?

 स्वास्थ्य  और  परिवार  नियोजन  मंत्रालय  में
 उप  मंत्री  (श्री  ए०  के०  +रक्‌)  :  (क)  कौर

 (ख).  सूचना  की  दिल्‍ली  प्रकाशन  से  अभी  प्रतीक्षा
 की  जा  रही  है।

 Aids  to  Metropolitan  Cities  to  Augment
 Fleet  of  Buses

 374.  SHRIS.D,  SOMASUNDARAM  :
 Will  the  Minister  of  SHIPPING  AND
 TRANSPORT  be  pleased  to  state  :

 (a)  whether  the  Central  Government  have
 given  aids  to  Calcvtta  to  augment  the  fleet  of
 buses  in  the  city.

 (b)  if  so,  the  amount  and  the  kind  of
 aids  given  to  the  Government  of  West  Bengal  ;
 and
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 (c)  whether  the  Central  Government  pro-
 pose  to  give  such  aids  to  other  metropolitan
 cities  like  Bombay,  Delhi,  Madras,  etc;  and  if
 so,  the  main  features  thereof  ?

 THE  MINISTER  OF  PARLIAMEN-
 TARY  AFFAIRS,  AND  SHIPPING  AND
 TRANSPORT  (SHRI  RAJ  BAHADUR)  :  (a)
 No.

 (b)  and  (c).  Do  not  arise.

 संसद-सदस्यों  कौ  पत्नी  और  नौकरों  को  निःशुल्क
 रेलवे  पास

 3742.  श्री  घन  शाह  प्रधान  :  क्या  संसदीय

 कार्य  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  सरकार  ने  संसद-सदस्यों  की

 पत्नी  और  नौकरों  को  रेलवे  पास  की  सुविधा
 उपलब्ध  कर  दी  है;

 (ख)  क्या  जब  संसद-सदस्यों  को  अपरिहाये
 परिस्थितियों  मे  विमान  द्वारा  वापसी  यात्रा  करनी

 पड़ती  है  तो  उनके  साथ  गयी  उनकी  पत्नी  और

 नौकरों  को  रेल  द्वारा  निःशुल्क  वापिस  आने  की

 व्यवस्था  करने  का  कोई  प्रस्ताव  सरकार  के

 विचाराधीन  है;  और

 (ग)  यदि  नहीं,  तो  इस  सम्बन्ध  में  क्‍या

 कार्यवाही  करने  का  विचार  है  ?

 संसदीय  कार्य  तथा  नौवहन  और  परिवहन
 मंत्रो  (भी  राज  बहादुर)  :  (क)  से  (ग).
 संसद्‌  सदस्यों  के  वेतन  और  भत्ते  अधिनियम,
 1954,  वर्ष  1969  के  अधिनियम  25  द्वारा  यथा
 संशोधित,  की  धारा  6  क  के  अधीन,  संसद
 सदस्यों  को  उनके  रेल  द्वारा  यात्रा  करने  पर  उनके

 साथ  जाने  के  लिए  एक  व्यक्ति  के  तीसरी
 श्रेणी के  रेलवे  पास  की  और  प्रत्येक  सत्र  के
 दौरान  एक  बार,  सदस्य  की  पत्नी/पति  के  लिए,
 उनके  सामान्य  निवास  स्थान  से  दिल्‍ली  और
 वापिस  यात्रा  के  लिए  एक  निःशुल्क  अहस्तांतरणीय
 प्रथम  श्रेणी  के  रेलवे  पास  की  सुविधा  प्रदान  की
 गयी  है।  इन  अनुबन्धों  के  अन्तर्गत,  सदस्य  की

 पत्नी/पति  प्रत्येक  सत्  के  दौरान  एक  बार  स्वतन्त्र
 रुप  से  रेख  यात्रा  कर  सकती/सकते  हैं  1
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 wet  तक  नौकरों  का  प्रश्न  है,  ऐसा  कोई
 प्रस्ताव  सरकार  के  विचारधीन  नहीं  है  q

 Licences  for  Establishment  of  New  Sugar
 Factories

 3743.  SHRIM.  RAM  GOPAL  REDDY;
 Will  the  Minister  of  AGRICULTURE  be
 pleased  to  state  :

 (a)  the  mames  of  the  parties  to  whom
 licences  have  been  granted  for  the  establish-
 ment  of  new  sugar  factories  against  the  Fourth
 Plan  targets  ;

 (b)  whether  any  of  the  above  licences  had
 to  be  revoked/cancelled  subsequently,  if  so,
 their  names  and  reasons  for  cancellation  ;
 and

 (c)  whether  Government  are  considering
 any  proposal  for  advance  licensing  of  capa-
 city  against  the  Fifth  Plan  target  ?

 THF  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (PROF.
 SHER  SINGH)  :  (a)  A  statement  glving  the
 names  of  parties  to  whom  licences  have  been
 granted  upto  74.972  for  the  establishment
 of  new  sugar  factories  against  the  Fourth  Plan
 target  is  laid  on  the  Table  of  the  House
 {Placed  in  Library.  See  No.  LT—84/72}.

 (b)  No  licence  granted  for  the  estabiish-
 ment  of  a  new  sugar  factory  against  the
 Fourth  Plan  target  has  so  far  been  revoked/
 cancelled.

 (c)  There  is  no  proposal  at  present
 under  consideration  of  the  Government  for
 advance  licensing  of  capacity  against  the  fifth
 Plan  target.

 Licences  for  Expansion  of  Sugar  Factories
 during  {V  Plan  Period

 3744,  SHRI  M.RAM  GOPAL  REDDY  :
 Will  the  Minister  of  AGRICULTURE  be
 Pleased  to  state  :

 (a)  the  names  of  sugar  factories  which
 have  been  granted  licences  for  the  expansion
 in  their  capacities  against  the  Fourth  Plan
 targeta  with  the  expansion  in  capacities
 allowed  ;

 (b)  the  names  of  the  factories  (i)  which
 have  completed  the  licensed  expansions  (i!)



 149  Written  Answers
 x

 whose  expansion  licences  were  revoked  or
 their  expanded  capacity  reduced  and  the
 reasons  therefor  and  (iii)  which  have  still  to
 implement  their  expansion  licences  ;  and

 (c)  what  is  the  policy  for  grant  of  ex-
 pansion  licences  in  future  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTUTE  (PROF.
 SHER  SINGH):  (a)  and  (b).  A  statement
 giving  the  names  of  the  sugar  factories  which
 have  been  granted  licences  for  expansion  of
 their  capacities  against  the  Fourth  Plan  tar-
 get,  details  of  expansion  allowed,  and  the  de-
 tails  of  the  licences  (i)  completed  and  (ii)  still
 to  be  implemented  is  laid  on  the  Table  of  the
 House.  [Placed  in  Library.  See  No  LT
 4842/72].  No  licence  granted  for  expansion
 against  the  Fourth  Plan  target  has  so  far  been
 revoked  or  the  expanded  capacity  reduced.

 (c)  The  applications  for  grant  of  licences
 for  expansion  are  being  considered  on  merits—
 the  main  consideration  being  the  cane  po‘en-
 tial  in  the  respective  areas.

 Reversion  to  PreeLLmergency  Working  Hours
 for  All  Day  Milk  Stall)  of  D.MLS.

 3745.  SHRI  P.  K.  GHOSH  :  Will  the
 Minister  of  AGRICULTURE  be  pleased  to
 refer  to  the  reply  given  to  Unstarred  Question
 No.  647  on  the  20th  March,  972  regarding
 working  hours  of  the  staff  of  D  M  S.  booths  in
 various  Department  /Ministries  and  state  :

 (a)  whether  on  the  reversion  to  the  pre-
 Emergency  working  hours  of  the  various
 Ministries  and  Offices  of  the  Government  with
 effect  from  the  3rd  April,  1972,  D.M  S.  autho-
 rities  propose  to  revise  the  working  hours  of
 the  All-day  Milk  Stalls,  accordingly  ;  and

 (b)  if  not,  the  reasons  therefor  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (PROF.
 SHER  SINGH)  :  (a)  The  working  hours  of
 the  All  Day  Milk  Stalls  have  been  revised
 since  ‘11.4.72,  from  000  A.M.  to  530  P.M.
 with  a  lunch  break  from  2.30  P.M.  to  3.00
 P.M.

 {b)  Does  not  arise,
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 Request  from  Tamil  Nadu  Government  to
 Increase  Monthly  Quota  of  Sugar

 3746.  SHRIS.D.  SOMASUNDARAM  :
 Wit!  the  Minister  of  AGRICULTURE  be
 pleased  to  state  :

 (a)  whether  Tamil  Nadu  Government
 has  requested  the  Central  Goverenment  to
 increase  the  monthly  quota  of  sugar  to  meet
 the  requirement  of  the  State  ;

 (b)  ifso,  the  action  taken  by  Govern-
 ment  to  increase  the  present  quota  to  Tamil
 Nadu  ;  and

 (c)  the  criteria  being  followed  by  the
 Central  Government  to  fix  quota  to  various
 States  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (PROF.
 SHER  SINGH)  :  (a)  to  (०),  The  basis  for
 allotment  of  monthly  quotas  of  fair  pricc  sugar
 to  the  States  was  reviewed  and  from  the  month
 of  Match,  4972,  these  were  fixed  on  a  rational
 basis,  after  taking  into  consideration  the  popu-
 lation  factor,  the  pa.t  pattern  of  consumption
 and  the  avaslability  of  sugar.  On  this  basis,
 the  monthly  quota  of  fair  price  sugar  for
 Tamil  Nadu  was  fiacd  at  0.000  tonnes  as
 against  9,700  tonnes  in  February,  ‘1972.  No
 request  from  the  Tamil  Nadu  Government
 has  been  received  thereafter  for  increase  in
 their  monthly  sugur  quota,

 Delay  in  Developing  Madras  Port

 3747,  SHRIS.  0.  SOMASUNDARAM  :
 Will  the  Minister  of  SHIPPING  AND
 TRANSPORT  be  pleased  to  state  :

 (a)  whether  Government  have  decided  to
 develop  the  port  at  Madras  and  accordingly
 the  work  was  awarded  to  contractors  in  the
 year,  1968  ;

 (b)  if  so,  the  details  of  works  to  be
 carried  out  and  the  amount  allotted  and  the
 period  fixcd  for  completion  of  works  ;

 (c)  whether  the  progress  of  work  is  very
 slow  and  consequently  the  cost  of  develop-
 ment  works  would  rise  duc  to  rise  in  prices
 etc,  which  would  further  delay  in  completion
 of  works  for  want  of  more  financial  sanction  ;
 and
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 (d)  if  so,  the  remedial  steps  Government
 propose  to  take  m  the  matter  ?

 THE  MINISTER  OF  PARLIAMENTA-
 RY  AFFAIRS,  AND  SHIPPING  AND
 TRANSPORT  (SHRI  RAJ  BAHADUR)  (a)
 Yes,  Sir  The  Madras  Port  Trust  have  under-
 taken  tbe  construction  of  an  outer  harbour  at
 Madras  north  of  the  present  harbour  This
 consists  of  an  oil  dock  to  provide  berthing
 facilities  for  deep  drafted  tankers  bringing
 crude  oil  for  the  Madras  Refineries  and  an
 ore  berth  with  a  mechanical  ore  handling  plant
 to  provide  facilities  for  deep-drafted  ore
 carriers  that  will  be  employed  for  the  export  of
 ironore  Work  on  the  outer  harbour  project
 commenced  in  966  Some  of  the  works  were
 carried  out  departmentally  and  some  were  exe-
 cuted  through  contractors

 (b)  The  details  regarding  the  cost  of
 the  project  and  the  mayor  works  relating  to  the
 project  are  as  follows  ‘—

 (0)  Oil  Dock

 The  cost  of  constiuction  of  the  Oil  Dock,
 including  certain  common  items  relating  to  the
 ore  handling  scheme  such  as  dredging  __recla-
 mation  and  break  waters,  is  about  Rs  23  20
 crores  She  details  of  the  mayor  works  and
 their  expected  dates  of  completion  are  as
 follows

 Protection  of  the  Northern  and  Eastern
 Breakwaters,  States  I  and  II  Completed

 Protection  to  Completed  on  the  eastern
 reclamation  side  Work  on  the  nor-

 thern  side  is  in  progress
 and  is  expected  to  be  com-
 pleted  by  October,  972

 Oil  berth  .  In  progress  Expected  to
 be  completed  by  June
 1972,

 Completion  .  In  progress  Expected  to  be
 of  Eastern  completed  by  October,
 Breakwater  972

 Reclamation  In  progress  Uxpected  to  be
 of  land  for  completed  by  the  middle  of
 ore  berth  by  973
 sand  collec-
 ted  from  the
 foreshore
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 (it)  Iron  Ore  Handling  Project

 The  estirrated  cost  of  the  project  (exclud-
 ing  certain  common  items  such  as  dredging,
 reclamation  and  breakwaters  which  have  been
 undertaken  as  part  of  the  O:l  Dock  Project)  is
 about  Rs  I5  crores  The  progress  made  so
 far  in  regard  to  the  major  stems  of  work  Is
 as  follows

 roy  Ore  Berth  Contract  expected  to
 be  awarded  shortly
 Expected  to  be  com-
 pleted  in  the  later  half
 of  974

 (2)  Equipment  Contract  awarded  Fx-
 relating  to  pected  to  be  delivered  in
 the  mecha-  the  later  half  of  974
 nical  ore
 loading
 plant-stack
 ers,  reclai-
 mers,  ship-«
 loaders
 and  convey-
 ing  system

 «&)  There  had  been  some  unavoidable
 delays  in  the  progress  of  construction  of  the
 outer  harbour  duc  to  certain  technical  prob
 lems  encountered  in  the  construction  of  the
 breakwaters  The  scheme  of  construction  of
 the  breakwaters  had,  therefore,  to  be  reviewed
 by  aCommuttee  of  Technical  Fxperts  and
 modified  the  light  of  the  Commiitee  s  recom
 mendations  There  has  also  been  some  change
 in  the  scope  of  the  proyect  as  bigger  vessels
 than  earlier  envisaged  would  be  catered  to.
 Work  on  the  project  is  now  progressing  satis-
 factory  The  Oil  Dock  is  expected  to  be
 completed  in  all  respects  by  October,  ‘972,  and
 the  ore  berth  with  the  mechanical  facilities  for
 loading  of  iron  ore  is  expected  to  be  completed
 in  the  later  half  of  4974

 (d)  Remedial  measures  recommended  by
 the  Committee  of  Technical  Experts  referred
 to  m(c)  89९५6  are  in  the  process  of  imple
 mentation  A  high-level  Steering  Committee
 has  been  constituted  by  the  Ministry  of  Ship
 ping  and  Transport  to  watch  the  progress  of
 the  project,  to  identify  the  bottle-necks  and  to
 recommend  remedial  action,

 Death  of  Cattle  Due  to  Lack  of  Nutritious
 Fodder  in  U  P.

 3749  SHRIB  R  SHUKLA:  Will  the
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 Minister  of  AGRICULTURE  be  pleased  to
 state  :

 (a)  whether  a  large  number  of  cattle  died
 during  the  year  ‘1971-72  due  to  lack  of  nutri-
 tious  fodder  in  various  districts  of  Utter
 Pradesh  ;  and

 (b)  if  so,  whether  Government  propose
 to  take  effective  steps  to  prevent  recurrance  of
 the  same  in  future  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (PROF.
 SHER  SINGH):  (a)  No  report  about  mor-
 tality  of  cattle  due  to  lack  of  nutritious  fodder
 was  received  by  Government  of  India  from
 any  district  in  U.P,

 (b)  The  question  does  not  arise.

 75-Year  Master  Plans  for  Farm  Sector
 in  States

 3750  SHRIB.R.SHUKLA:  Will  the
 Minister  of  AGRICULTURE  be  pleascd  to
 state  :

 (a)  whether  the  Secretary,  Union  Agri-
 culture  Ministry,  while  delivering  the  Convoca-
 tion  Address  at  the  Punjab  Agricultural  Uni-
 versity,  advised  the  States  to  formulate  1S-
 year  Master  Plan  for  the  farm  sector  ;

 (b)  whether  the  Ministry  have  entered
 into  any  correspondance  with  the  State
 Governments  on  this  subject  ;  and

 (c)  if  so,  the  main  features  of  the  corres-
 pondence  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  PrP  SHINDE):  (a)  Yes,  Sir.
 Secretary  (Agriculture)  in  his  Convocation
 Address  at  the  Punjab  Agricultural  University
 emphasised  the  desirability  of  preparation  by
 State  Governments  of  perspective  plans  for
 0-I5  years  ahead  and  giving  an  orientation
 and  direction  to  developmental  efforts  in  rela-
 tion  to  such  perspective.  The  views  expressed
 by  him  in  the  Address  were  his  personal  views,
 as  the  purpose  of  such  Addresses  is  generally
 to  provoke  thinking.

 (b)  No,  Sir.

 (c)  Does  not  arise,
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 Price  and  Procurement  of  Oilseeds  in  Punjub

 3751.  SHRI  B,R.SHUKLA:  Will  the
 Minister  of  AGRICULTURE  be  pleased  to
 state  :

 (a)  whether  approximately  40,000  tonnes
 of  oilseeds  are  Itkely  to  be  produced  in  the
 State  of  Punjab  and  there  is  need  for  speedy
 procurement  at  reasonable  price  ;

 (b)  whether  there  is  any  scheme  to  fix
 the  procurment  price  and  speedy  procurement  ;
 and

 (c)  whether  there  is  any  scheme  to  pro-
 cure  them  at  certain  fixed  price  by  the  Food
 Corporation  of  India  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P.  SHINDE)  (a)  to  (c).
 Estimates  of  overall  production  of  major  oil
 seeds  in  Punjab  during  !97I-72  are  not  yet
 available,  However,  according  to  present  in-
 dications,  the  overall  production  ot  majur
 oilseeds,  viz.,  groundnut,  rapesed,  mustard  e  tc,
 during  1971-72,  1  Punjab  is  expected  to  be
 higher  than  the  output  of  22.6  thousand  tonnes
 attained  during  the  previous  ycar  !970-7l.  The
 Food  Corporation  of  India  was  authorised  in
 December  last  to  purchase  rape  seed  (Toria)
 in  Punjab  at  a  price  of  Rs.  20/—  per  quin-
 tal.

 Reconstitution  of  Sch:  ol  of  C  orrespondence
 Courses  in  Dethi  Laiversity

 3752.  SHRI  B.R.SHUKLA  :  Will  the
 Minister  of  EDUCATION  AND  SOCIAL
 WELFARE  be  pleased  to  state  :

 (a)  whether  there  is  any  proposal  to
 reconstitute  the  School  of  Correspondence
 Courses  of  Delhi  University  ;

 ‘

 (b)  whether  it  is  proposed  to  form  a  se-
 parate  University  for  this  course,  cr  to  merge
 it  with  the  Delhi  University  or  Jawaharlal
 Nehru  University  ;  and

 (co)  if'so,  the  main  features  of  the  pro~
 posal  ?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (PROF.  S.  NURUL  HASAN):  (a)  No,
 Sir.
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 (b)  The  School  of  Correspondence  Cour-
 ses  and  Continuing  Education  ॥5  a  Maintained
 Institution  of  a  University  of  Delhi  There  ts
 no  proposal  to  merge  the  School  with  the
 Jawaharlal  Nehru  University

 (५)  Does  not  arise

 Correspondtrce  Course  in  Post-Graduate
 Classes  in  Delhi  University

 3/53  SHRIB  रे  SHUKLA  Will  the
 Minister  of  LDUCATION  AND  SOCIAL
 WIIFARF  be  picased  to  state

 (a)  whether  thsrec  isa  large  number  of
 persons  residing  in  Dclhi/New  Delhi  under-
 taking  correspondence  courses  in  Post-Gradu-
 ate  classes  outside  the  purview  of  the  Delhi
 University  ,  and

 (b)  wheth.r  there  is  any  propusal  to  ex-
 tend  this  facility  in  the  senool  of  Correspon-
 dence  Courses  in  Dilht  Universny  to  facilitate
 the  inhabitant)  of  Dethi/New  Delhi  ?

 THE  MINISTER  OF
 SOCIAL  WFLt  ARE
 (PROF  ५  NURUL
 Government  have  no
 regird

 LDUCATION,
 AND  CULTURE

 HASAN)  (३)  Lhe
 Information  in  ths

 ‘b)  The  Univer  ity  of  Duht  had  under
 consideration  a  proposal  to  stall  coricspon-
 dcnce  courses  Icading  to  the  MA  degree
 Howevcs,  the  University  has  not  yet  taken  any
 decision  to  start  such  courses

 अकादमियों  की  कार्यों  को  जांच  के  लिये  आयोग

 3754  श्री  सुधाकर  पाडे  कया  शिक्ष  और
 समाज  कल्याण  पत्नी  यह  बताने  की  कृपा  करेंगे
 कि  :

 (+)  क्या  साहित्य,  सगीत  और  ललित
 बला  जैसी  विभिन्‍न  अकादमियों  के  कार्यों  की,
 जिन्हे  उनके  मंत्नालय  से  अनुदान  मिलता  है,  जाच
 करने  के  लिए  कोई  आयोग  नियुक्त  किया  गया
 था,  और  यदि  हा,  तो  कब  किया  गया  था,

 (ख)  उम्र  पर  अब  तक  कितना  व्यय  किया
 गया  है;  और

 (ग)  क्‍या  उसने  इस  बीच  सरकार  को
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 अपना  प्रतिवेदन  प्रस्तुत  कर  दिया  है  और  यदि

 नही  तो  यह  प्रतिवेदन  कब  तक  प्रस्तुत  कर  दिया
 जायेगा  ?

 शिक्षा  और  समाज  कल्याण  मन्त्रालय  तथा

 संस्कृति  विभाग  में  उप-मंत्री  (क्रि  डी०  पी०

 यादव)  (क)  जी,  हा  तीन  शरीय
 अकादमियो  अर्थात्‌  साहित्य,  संगीत  नाटक  और
 ललित  कला  अकादमियों  और  भारतीय  सास्कृतिक
 सम्पर्क  परिषद्‌  के  कार्य  का  पुनरीक्षण  करने  के

 हेतु  9-2-70  को  जारी  किये  गये  सकता  के  द्वारा
 श्री  जस्टिस  जी०  डी०  खोसला  की  अध्यक्षता  में
 एक  समिति  की  स्थापना  की  गई  थी

 (ख)  1,32,7  6  रपये  ।

 (ग)  पुनरीक्षण  समिति  ने  अपनी  रिपोर्ट

 प्रस्तुत  नहीं  की  है।  समिति  की  कार्यविधि  अब
 3  7-72  तक  बढा  दी  गई  है  और  यह  आशा  वी
 जाती  है  कि  समिति  अपनो  रिपोर्ट  इस  समय  तवा
 प्रस्तुत  कर  देगी

 fara  पुस्तक  मेले  वे  आयोजन  पर  हुआ  व्यथ

 3755.  श्री  सुधाकर  पाडे  :  क्‍या  शिक्षा  और
 समाज  कल्याण  मन्नी  यह  बताने  बी  कृपा  करेगे
 कि

 (क)  भारत  सरकार  ने  नेशनल  बुन  ट्रस्ट
 के  माध्यम  से  विश्व  पुस्तक  मेले  पर  कितना  धन
 व्यय  किया  और  इस  मेले  के  आयोजन  से  क्‍या
 उपलब्धिया  हुईं;  और

 (ख)  क्या  सरकार  को  पता  है  कि  जिस  लग
 से  इस  मेले  का  आयोजन  किया  गया  उससे  लेखको
 और  प्रकाशकों  का  एक  बग  अत्यन्त  असतुप्ट  है
 यदि  हा  तो  इसके  क्‍या  कारण  है  ?

 शिक्षा  और  समाज  कल्याण  मंत्रालय  तथा
 संस्कृति  विभाग  में  उप  मंत्रो  (श्री०  डी०  पी०

 यादव):  (क  )  नेशनल  बुक  ट्रस्ट  को  6,60,000/-  की
 स्कीम  सरकार  द्वारा  स्वीकृत  की  गईं  है।  ऐसे
 मेलो  की  उपलब्धियों  को  मूल्यांकन  ठोस  रूप  में
 करना  सभव  नही  है।  अन्तर्राष्ट्रीय  पुस्तक  वर्ष
 के  संदर्भ  मे,  जिसका  मुख्य  विषय  “सभी  के  लिए
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 पुस्तकों”  हैं,  यह  मेला  लोगों  में  पुस्तकों  के  प्रति
 अभिरुचि  का  निर्माण  करने  के  उद्देश्य  स ेआयोजित
 किया  गया  था।  इसने  विश्व  के  अनेक  भागों
 की  पुस्तकों  के  साथ  भारतीय  प्रकाशकों  और

 मुद्रकों  को  भारतीय  प्रकाशन  और  मुद्रण  के
 उच्च  स्तर  और  व्यापक  क्षेत्र  का  प्रदर्शन  करने
 का  अवसर  प्रदान  किया  और  इस  प्रकार  भाग
 लेने  वाले  देशों  को  अनुभवों  के  आदान-प्रदान  के

 लिए  तथा  जनता  की  विश्व  के  विभिन्‍न  भागों  में

 पुस्तक  निर्माण  स्थिति  के  अवलोकन  के  लिए  एक
 मंच  प्रदान  किया  |  मेला  जनता  में  इतना  लोक-
 प्रिय  हुआ  कि  इसे  लगभग  दो  लख  व्यक्तियों  ने

 देखा  और  इसे  पढ़ने  की  आदत  की  उन्नति  पर

 ध्यान  केन्द्रित  कराने  में  सहायता  मिली  ।

 (ख)  यह  पता  चला  है  कि  कुछ  हिन्दी
 लेखकों  ने  ट्रस्ट  के  द्वारा  आयोजित  लेखक  शिविर

 से  उनके  बहिष्कार  पर  अपनी  की  थी।  उन्हें

 यह  स्पष्ट  किया  गया  कि  एक  सीमित  संख्या  में

 प्रत्येक  भाषा  के  लेखक  ही  आमन्त्रण  किये  जा  सकते

 थे।  मेले  के  आयोजन  के  सम्बन्ध  में  विदेशी  और

 आरतीय  दोनों  ही  भाग  लेने  वालों  ने  सामान्य,

 अनुकुल  मत  प्रकट  किया  है।  एक  और  शिक्रायत

 भी  थी  कि  कुछ  प्राइवेट  मण्डप  ठीक  स्थान  पर

 नहीं  थे  और  इसलिए  उतने  दर्शकों  को  आकर्षित

 नहीं  कर  सके  जेसे  मुख्य  मण्डप  कर  सका  था।

 इसका  कारण  मेले  के  स्थल  के  सम्बन्ध  में  अन्तिम
 समय  पर  किया  जाने  वाला  परिवर्तन  था।  जिसकी

 वजह  से  भूल  नक्शे  को  तये  स्थल  के  अनुरूप  व्यव-

 स्थिति  करना  आवश्यक  हो  गया  था  और  नये

 स्थल  में  बेहतर  विलनियस  प्रदान  नहीं  किया  जा

 सकता  था  ।  बीच  में  पड़ने  वाले  प्रसंग  के  कारण

 यह  परिवर्तन  हुआ

 Books  Displaycd  at  World  Book  Fair

 3756.  SHRI  SUDHAKAR  PANDEY  :
 Will  the  Minister  of  EDUCATION  AND
 SOCIAL  WELFARE  be  pleased  to  state  :

 (a)  whether  publications  in  Indian  dan-
 guages  were  not  given  due  prominence  in  the
 World  Book  Fair  recently  held  in  New  Delhi  ;
 ang
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 (b)  the  number  of  books  displayed  there,
 language-wise  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND  SOCIAL
 WELFARE  AND  IN  THE  DEPARTMENT
 OF  CULTURE  (SHRI  D.  P.  YADAY):  The
 Wold  Book  Fair  was  divided  into  three  sec-
 tions  ;  In  the  National  Exhibition  sector  out
 of  about  8,200  books  about  7,00  books  were
 in  the  Indian  languages.  In  the  Commercial
 sector,  out  of  a  total  of  53  participants  45
 participants  displayed  mainly  Indian  language
 books.  In  the  International  sector  also  sonie
 of  the  forcign  participating  publishers  displayed
 translations  of  their  publications  in  the  Indian
 languages.

 (b)  The  total  number  of  books  displayed
 in  the  Fair  was  nearly  2,00,000.  It  was  open
 to  the  Indian  and  foreign  participants  to  dis-
 play  any  number  of  their  books  in  any  lan-
 guage  in  the  spice  rented  by  them  and  it  is
 not  possible  to  give  a  language  wise  break-up
 of  the  books  displayed  im  the  Conmercial
 sector,  In  the  National  sector  about  1,000,
 books  cach  in  English  and  Hindi  ;  500  each
 in  Bengali.  Gujarati,  Karnada,  Malayalam,
 Marathi,  Punjabi,  Tamil,  Telugn  and  Urdu  ;
 250  each  in  Assamese  and  Oriya;  and  I00
 each  in  Sindhi  and  Sanskrit  were  exhibited.  In
 addition  there  were  also  about  2,0¢0  children’s
 bouks  and  paperbacks  in  all  the  languages

 Discussions  regarding  Scarcity  of  Drinking
 Water  in  Andhra  Pradesh

 3757.  SHRI  ४.  ESWARA  REDDY  :
 Will  the  Minsster  of  HEALTH!  AND  FAMILY
 PLANNING  be  pleased  to  state  :

 (a)  whether  the  Minister  for  Municipal
 Administration,  Andhra  Pradesh  had  discus-
 sions  recently  with  Central  Government  about
 the  widely  prevalent  scarcity  of  drinking  water
 in  the  State  if  so,  particulars  in  regard  to  the
 extent  of  scarcity  in  different  regions  of  the
 State,  including  towns  ;

 (b)  the  spccitic  assistance  offered  by
 Centre  in  the  way  of  rigs  and  moncy  to  tide
 over  the  present  difficult  situation  ;  and

 (c)  whether  there  is  any  plan  under  con-
 sideration  to  find  a  permanent  solution  to  the
 problem  of  drinking  water  scarcity  in  the
 State  and  if  so,  the  nature  thereof  ?
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 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMILY
 PLANNING  (SHRI  K.  KISKU)  ;  (a)
 Yes.  Acute  water  scarcity  in  about  3000
 villages  and  some  towns  in  the  following
 12,  districts  has  been  reported  :-—

 I.  Nalgunda  2  Hyderabad  3.  Medak  4.
 Adilabad  5.  Mahboobnagar  6  Ongole  7.
 Cuddapah  8.  Warangal  9.  Khammam
 10.  Karimnagar  il,  Nizamabad  12.  Kur-
 nool.

 (b)  The  State  Government  requested  for
 assistance  of  the  Central  Government  in  pro-
 curing  about  30  hard  rock  highspeed  drilling
 rigs  in  addition  to  the  1  rigs  already  supplyed
 to  them  under  the  UNICEF  assisted  Rural
 Water  Supply  Programme  and  the  Drought
 Relief  Programme.  The  Central  Government
 has  helped  the  State  Government  in  locating  29
 rigs  for  direct  purchase.  The  State  Govern-
 ment  have  placed  orders  for  8  rigs  and  are
 taking  st"ps  to  purchase  35  more  cigs.  In
 addition,  5  new  rigs  have  been  allocated  under
 the  UNICEF  Rural  Water  Supply  Programme
 during  ‘1972-73.  Attempts  are  also  being
 made  to  get  a  few  more  rigs  from  other  State
 Governments  on  loan  for  implementing  a
 crash  programme  to  remove  the  scarcity  of
 water.  The  State  Government  have  also  been
 requested  to  furnish  the  list  of  spare  parts
 immediately  needed  for  30  ‘sick’  rigs  lying  with
 them  so  as  they  could  also  be  used  in  this
 crash  programme,

 (c)  Water  Supply  is  a  State  Sector  Pro-
 gramme.  The  responsibility  tor  formulation  of
 wate  supply  schemes,  their  phasing,  allocation
 of  funds  and  implementation  of  the  schemes,
 etc,,  rests  with  the  State  Government.  It
 is  also  for  the  State  Government  to  draw  up
 a  phased  programme  for  the  purpose  and  im-
 plement  the  same  from  the  resources  available
 within  the  State’s  Plan.  The  State  Govern-
 ment  have,  however,  been  advised  to  formula-
 te  a  detailed  programme  not  only  to  over-
 come  the  present  scarcity  but  also  to  dovetail
 it  into  a  long  term  programme.

 WMegal  Occupstion  of  Government  Quarters
 ia  New  Delhi

 3758  SHRI  BHOGENDRA  JHA  :  Will
 the  Minister  of  WORKS  AND  HOUSING
 be  pleased  (0  state  :

 (a)  whether  a  number  of  Government
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 quarters  in  DIZ  and  other  areas  in  New  Delhi
 are  still  being  occupied  by  their  sub-lettees
 after  their  actual  allottees  ceased  to  be  in
 occupation  due  to  death,  resignation  or
 retirement  ;

 (b)  if  so,  the  reason  therefor  ;  and

 (c)  the  steps  taken  by  Government  to
 evict  these  unauthorised  persons  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  I  K.  GUJRAL)  :  (a)  to  (c).  In  so
 far  as  general  pool  accommodation  in  Delhi/
 New  Delhi  ts  concerned  only  m  two  cases,  the
 quarters  are  stili  in  occupation  of  sharers  after
 the  actual  allottees  ceased  to  be  in  occupation
 of  accommodation  due  to  death  Notice  under
 the  Public  Premises  (Eviction  of  Unauthorised
 Occupants)  Act  has  been  issued  in  one  case
 and  the  notice  is  under  issue  in  the  second
 case.

 पटना  में  केन्द्रीय  स्‍कूल  खोलना

 3759,  श्री  शंकर  दयाल  (तह  :  क्‍या  शिक्षा
 और  समाज  कल्याण  मो  यह  बताने  की  कृपा
 करेंगे  कि  ;

 (क)  क्या  पटना  में  एक  केन्द्रीय  स्कूल
 खोलने  की  एक  योजना  बहुत  समय  से  अनिर्णीत
 पड़ी  है;

 (@)  क्या  प्रस्तावित  स्कूल  के  लिए  भूमि
 नहीं  मिल  पा  रही  है;  और

 (ग)  यदि  हां,  तो  इसके  क्या  कारण  है?

 शिक्षा  और  समाज  कल्याण  संग्रहालय  तथा
 संस्कृति  विभाग  में  उप-मंत्रो  (श्री  डो०  पी०
 यादव)  :  (क)  से  (ग),  पटना  में  एक  नये
 केन्द्रीय  स्थल  को  स्थापित  करने  की  कोई
 योजना  बहुत  समय  से  अनिर्णीत  नहीं  पड़ी  है।
 तथापि  एक  केन्द्रीय  स्कूल  को,  जो  इस  समय  पटना

 (अनिसा वाद)  में  एक  किराये  के  भवन  में  चल
 रहा  है,  एक  स्थायी  भवन  में  स्थानान्तरित  करने
 फा  प्रस्ताव  काफी  समय  से  ब्रिवाराधीन  है
 बिहार  सरकार  ने,  जिससे  पटना  में  विधमान  इस
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 केन्द्रीय  स्कूल  के  हेतु  एक  उपयुक्त  भूखंड  के  लिये

 अनुरोध  किया  गया  था,  जनवरी,  969  में  सात
 एकड़  भूमि  आवंटित  की  थी।  किन्तु  आवंटित

 भूमि  को  स्कूल  के  लिये  उपयुक्त  नहीं  पाया  गया
 है।  केन्द्रीय  विद्यालय  संगठन  बिहार  सरकार  से

 उपयुक्त  भूमि  के  आवंटन  हेतु  बातचीत  कर  रहा  है,
 निकट  भविष्य  में  जिसका  निपटारा  हो  जाएगा  ।

 Representation  from  all  India  National
 Fitniss  Corps  Employees

 3760.  SHRI  B.S.  BHAURA  :  Will  the
 Minister  of  EDUCATION  AND  SOCIAL
 WELFARE  be  pleased  to  state  :

 (a)  whether  any  representation  bas  been
 received  by  him  from  All  India  National
 Fitness  Corps  Employees  Association  during
 the  last  few  months  ;  and

 (b)  if  so,  what  are  the  demands  made  in
 the  representation  and  what  action  Govern-
 ment  has  taken  so  far  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND  SOCIAL
 WELFARE  (SHRI  K,  S.  RAMASWAMY)  :
 (a)  and  (b).  The  All  India  National  Fitness
 Corps  Employees  Association  has  been  recog-
 nised  for  the  purpose  of  the  Joint  Consultative
 Machinery  In  the  J.C  M.  the  Association
 has  raised  two  demands  :

 (i)  Declaration  of  80%  of  the  posts  in
 the  N,  F  ron  organisation  into  perma-
 nent  posts,

 Adoption  of  the  pay-scales  recom-
 mended  for  teachers  in  schools
 throughout  India,  to  the  NFC.
 instructors,  prior  to  their  transfer  to
 the  States.

 (ii)

 2.  Government  is  unable  to  accede  to
 these  requests  because  :

 (a)  an  important  condition  for  conversion
 of  temporary  posts  into  permanent
 ones,  is  that  the  office  is  not  proposed
 to  be  wound  up  in  the  foreseeable
 future  and  the  posts  in  the  office  are
 required  indefinitely.  This  condition
 is  not  satisfied  by  the  N  F.C  office  ;
 aud
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 (b)  thepay  scales  recommended  by  the
 Kothari  Commission  are  for  consi-
 deration  and  acceptance  by  the
 authorities  who  administer  the  Schools
 in  respect  of  staff  of  their  schools.
 The  instructors  on  the  N.F.C.  pay
 rolls  are  serving  in  schools  throughout
 India  and  will  get  the  pay  scales
 adopted  for  teachers  in  the  respective
 States,  after  they  are  absorbed  in  the
 staff  of  the  Schools.  Action  in  this
 regard  has  been  initiated,

 3.  The  Association  has  been  making
 representations  to  Government  on  various
 Matters  Outside  the  J.C.M.  also  and  each
 representation  is  being  dealt  with  on  merits

 Import  and  Distribution  of  Tractors

 3761,  SHRI  JYOTIRMOY  BOSU  :  Will
 the  Minister  of  AGRICULTURE  be  pleased
 to  state  :

 (a)  the  number  of  tractors  imported
 during  the  last  3  years  together  with  their
 countries,  models,  makes  and  prices  ;

 (b)  the  number  and  make  of  tractors
 allotted  to  each  State  Agro-Industries  Corpo-
 ration  for  distrbution  ;

 (c)  whether  these  were  distributed  by
 Agro-Industries  Corporations  themeselves  or
 through  private  agencies;  the  number  of
 tractors  sold  by  the  Agro-Industries  Corpo-
 rations  in  their  States  and  outside  ;  and

 (d)  whether  the  selling  prices  of  tractors
 through  Agro-Industries  Corporations  are
 controlled  by  Essentiat  Commoddities  Act  and
 whether  these  tractors  are  sold  with  or  without
 implements,  and  with  what  implements  and  at
 what  prices  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISFRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P.  SHINDE)  :  (a)  and  (b).
 During  1969-70,  it  was  decided  to  import
 35,000  tractors,  Two  statements  giving
 information  about  (a)  the  number  of  tractors
 mported  during  the  last  three  years  together
 with  their  countries,  models,  makes  and  prices
 and  (b)  the  number  and  makes  of  tractors
 allotted  0  each  State  Agro-Industries  Corpo-
 ration  for  distribution,  again*t  that  programme

 &
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 are  given  in  the  statements  laid  on  the  Table
 of  the  House  (Placed  in  Library  See  No.
 LT—843/72  }

 (c)  the  imported  tractors  have  been
 distributed/are  being  distributed  by  the  various
 State  Agro-Industries  Corporations  themselves,
 In  cases  where  tractors  are  imported  in  SKD
 condition  for  assemble  by  the  indigenous
 manufacturers,  the  tractors  are  sold  through
 their  dealers  to  the  nominees  of  the  various
 State  Agro-Industries  Corporations.  U.T.S.,
 Director  General  of  Ressettlement,  etc.  and  to
 some  extent  directly  for  introduction  purposes.

 (ad)  The  selling  prices  of  tractors  sold
 through  the  Agro-Industries  Corporations  are
 not  controlled  by  the  Essential  Commodities
 Act.  However,  the  tractors  are  sold  by  the
 various  State  Agro-Industries  Corporations  at
 the  prices  fixed  by  the  Projects  and  Equipment
 Corporations  of  India  Ltd.  on  the  basis  of  the
 formula  laid  down  by  the  Government  of
 India.  Such  implements  are  also  sold  with  the
 tractors  as  are  required  by  the  farmers  and  are
 available  with  the  Corporations  The  prices  of
 these  implements  differ  from  implement  to
 implement  and  State  to  State.

 Separate  Arrangement  for  Examination  of
 C.G.HLS,  Patients  at  Willingdon

 Hospital,  New  Delhi

 3762.  SHRI  ISHWAR  CHAUDHRY  ;
 Will  the  Minister  of  HEALTH  AND  FAMILY
 PLANNING  be  pleased  to  state  :

 (a)  whether  there  is  no  separate  arrage-
 ment  for  the  examination  of  G.C.H,S.
 patients  at  Willingdon  Hospital  and  the
 patients  have  to  wait  for  hours  together  due  to
 rush  ;

 (b)  whether  the  patients  who  are  operated
 on  eyes  and  legs  are  not  admitted  even  fora
 day  on  the  plea  of  minor  operation  and  the
 patients  have  to  go  home  in  pain  ;  and

 (c)  the  steps  proposed  to  be  taken  to
 improve  the  situation  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMILY
 PLANNING  (SHRI  A.  K.  KISKU)  :  (8)
 There  is  separate  arrangement  for  the  exami-
 nation  of  CGHS  patients  in  Medical  and
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 Surgical  O.P.D.  in  other  Specialities  they
 have  to  take  their  turn  with  the  general  public,
 as  no  separate  arrangements  could  be  made

 due  to  paucity  of  space  and  staff.

 (b)  All  patients  of  minor  surgery  who
 do  not  require  adminission  after  operation  are
 allowed  to  go  home.  Even  in  minor  cases  where
 it  is  felt  during  the  operation  that  the  patient’s
 admission  is  necessary  for  a  day  or  so,  arrange-
 ment  is  made  for  their  admission.  Duration
 of  admission  depends  upon  the  individual
 requirement  of  the  patient

 (c)  It  is  proposed  to  provide  additional
 staff  where  necessary  and  build  extra  floors
 over  the  existing  O.P  D.  Block  whenever  the
 funds  become  available.

 Persons  provided  with  Employment  under
 Crash  Programme  for  Rural  Employment

 in  Kerala

 3763,  SHRIMATI  BHARGAVI  THAN-
 KAPPAN  :  Will  the  Minister  of  AGRI-
 CULTURE  be  pleased  to  state  :

 (a)  whether  the  scheme  to  eradicate
 unemployment  hag  started  functioning  in  the
 State  of  Kerala  ;  and

 (b)  if  so,  the  number  of  persons  provided
 employment  in  each  Block,  particularly  in
 Development  Blocks  in  the  State  of  Kerala  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (PROF.
 SHER  SINGH)  :  (a)  Yes,  Sir,

 (b)  The  number  of  persons  employed  and
 the  duration  of  their  employment  varies  on
 different  works  in  different  Blocks,  It  is  more
 appropriate  to  go  by  the  number  of  mandays
 of  employment  generated  rather  than  by  the
 simple  number  of  persons  employed.  The  total
 number  of  mandays  of  employment  created
 upto  the  end  of  March,  972  a8  reported  by
 the  State  Government  of  Kerala  is  35.10  lakh
 mandays,  Blockwise  details  are  not  available.

 Financial  Assistance  for  Development  of  Ports
 in  Kerala

 3764,  SARIMATI  BHARGAVI  THAN-
 KAPPAN  ;  Will  the  Minister  of  SHIPPING
 AND  TRANSPORT  be  pleased  to  state  :
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 (a)  what  ports  in  the  State  of  Kerala  are
 being  developed  with  financial  assistance  from
 the  Centre  ;  and

 (b)  what  is  the  extent  of  the  assistance
 given  so  far  and  of  the  assistance  promised  in
 this  connection  ?

 THE  MINISTER  OF  PARLIAMENTARY
 AFFAIRS,  AND  SHIPPING  AND  TRANS-
 PORT  (SHRI  RAJ  BAHADUR)  :  (a)  The  minor
 port  of  Beypore  in  Kerala  State  is  included
 in  the  Centrally  Sponsored  Schemes  for  the
 grant  of  loan  assistance  for  development  of
 minor  ports,

 (b)  An  outlay  of  Rs,  00  lakhs  has  been
 provided  for  this  scheme  under  the  Centrally
 Sponsored  Schemes  included  in  the  Fourth
 Plan.  No  loan  assistance  has  so  fai  been
 released  as  the  scheme  is  stil!  to  be  finalised,
 A  dredger  belonging  to  the  Mounistry  of
 Shipping  and  Transport  Pool  is  proposed  to
 be  deployed  during  the  nest  fair  weather
 season  at  Beypore  for  dredging,

 Conversion  of  Posts  of  National  Fitness  Corps
 Organisation  into  Permanent  Ones

 3765  SHRIMATI  BHARGAVI  THAN-
 KAPPAN  :  Will  the  Miister  of  EDUCA-
 TION  AND  SOCIAL  WELFARE  be  pleased
 to  state  :

 (a)  whether  the  demand  of  the  employees
 for  conversions  of  80  per  cent  of  the  posts  in
 the  National  Fitness  Corps  Organisation  into
 permanent  ones  is  being  considered  by  the  Sub-
 Committeee  of  the  National  Council  ;  and

 (b)  if'so,  what  are  the  findings  of  the
 said  Committee  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND  SOCIAL
 WELFARE  (SHRI  K,.  S.  RAMASWAMY)  :
 (a)  and  (b).  The  National  Council  did  not
 tet  up  any  Committee  specifically  to  go  into
 the  demand  of  the  employees  of  the  National
 Fitness  Corps  for  conyersion  of  temporary
 posta  in  that  Organisation  into  permanent
 ones,  but  the  Council  has  set  up  a  Committee
 to  examine  the  general  issue  regarding  non-
 conversion  of  temporary  posts  into  permanent
 posts  because  of  a  certain  amount  of  vague-
 ness  in  the  existing  orders  on  the  subject  which
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 was  alleged  by  the  Staff  Side.  The  issue  relating to  the  National  Fitness  Corps  Organisation in  this  regard,  has  also  been  raised  by  the
 Staff  Side  before  the  Committee,  is  for  their
 consideration,

 Allocation  of  Funds  fur  Low  and  Middle  Income
 Groups  Housing  Scheme  in  Orissa

 3766.  SHRI  CHINTAMANI  PANI-
 GRAHLI  ¢  Will  the  Minister  of  WORKS  AND
 HOUSING  be  pleased  to  state  :

 (a)  total  amount  of  money  allotted  for
 Low  Income  Group  Housing  Scheme  and
 Middle-Income  Group  Housing  Scheme  res-
 pectively  for  Orissa  State  during  the  financial

 year  1972-73  ;

 (b)  the  exact  quota  allotted  to  the
 Govenmcent  of  Orissa  during  this  year  ;  and

 (c)  the  amount  set  apart  from  the  State
 Co-operative  Housing  Corporation  for  this
 purpose  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  I.  K.  GUJRAL)  :  (a)  and  (b).  The
 approved  Plan  outlay  for  ‘Housing’  for  Orissa
 for  1972-73  is  Rs  88  lakhs.  The  Schemewise
 distribution  of  this  outlay  and  provision
 and  allotment  of  funds  therefor  is  done
 by  the  State  Government  themselves
 according  to  their  own  requirements  and
 priorities.  Central  assistance  being  given  in
 the  shape  of  block  loans  and  block  grants
 without  being  tied  to  any  individual  scheme
 and  head  of  development.  The  physical
 targets  have  also  to  be  determined  by  them,

 (c)  No  information  is  available  in  the
 Ministry.

 Social  Welfare  Programme  undertaken
 in  Rajasthan

 3767,  SHRIMATI  KRISHNA  KUMARI:
 Will  the  Minister  of  EDUCATION  AND
 SOCIAL  WELFARE  be  pleased  to  state  :

 (a)  the  broad  outlines  of  the  Social
 Welfare  programmes  undertaken  in  Rajasthan
 during  the  last  three  years  ;

 {b)  the  amount  of  Central  assistance
 both  in  the  form  of  grants  and  loans  allocated
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 for  them  and  the  amount  actually  utilised  for
 the  purpose  ;  and

 (c)  the  extent  to  which  the  targets  were
 achieved  ?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (PROF.  S.  NURUL  HASAN)  :  (a)  to  (०.
 The  information  is  being  collected  and  will
 be  laid  on  the  Table  of  the  House.

 Academic  Posts  at  Lucknow  University

 3768.  SHRI  HUKAM  CHAND  KACH-
 WAI  :  Will  the  Minister  of  EDUCATION
 AND  SOCIAL  WELFARE  be  pleased  to
 state  :

 (a)  the  financial  commitments  of  the
 University  Grants  Commission  for  academic
 posts  at  Lucknow  University  ;

 (b)  number  of  posts  of  Professors  and
 Readers  in  Lucknow  University  sanctioned
 by  the  University  Grants  Commission  in  3rd
 and  4th  Plans  ;  and

 (c)  whether  Government  are  aware  that
 alarge  number  of  posts  of  Professors  and
 Readers  in  Lucknow  University  are  lying
 vacant  and  the  reasons  for  their  not  being
 filled  up  so  far  ?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (PROF.  S.  NURUL  HASAN)  :  (a)  The
 University  Grants  Commission  {is  committed
 to  provide  100%  assistance  for  the  posts  of
 Professors  and  Readers  and  50%  for  the  posts
 of  lecturers  approved  during  the  period
 ‘1966-74,
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 (b)

 Professors  Readers

 Third  Pian  :  7

 Fourth  Plan  :  5  23
 (1966-74)

 (c)  All  the  Third  Plan  posts  have  been
 filled,  Of  the  posts  of  Professors  and  Readers
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 approved  by  the  U.G  C,  in  the  Fourth  Plan,  one
 post  of  Professor  has  already  been  filled.  The
 remaining  posts  have  been  advertised  and  nece-
 ssary  steps  are  being  taken  by  the  University
 to  fill  them.  The  delay  in  filling  these  posts  is
 mainly  due  to  the  fact  that  the  posts  were
 finally  sanctioned  by  the  State  Government
 in  October  97I.

 Integ  ration  of  Morning  and  Evening  Post-
 Graduate  Teaching  in  Delhi  University

 3769.  SHRI  HUKAM  CHAND  KACH-
 WAI  :  Will  the  Minister  of  EDUCATION
 AND  SOCIAL  WELFARE  be  pleased  to
 State  :

 (a)  whether  the  Teachers  of  the  Insti-
 tute  of  Post-Graduate  Studies  of  the  Univer-
 sity  of  Delhi  are  not  treated  at  par  with  the
 morning  teachers  in  all  matters  including
 assignment  of  research  scholars  and  placing
 their  names  in  the  panels  of  College  Selection
 Committees  ;

 (b)  whether  the  Academic  Council  of
 Dethi  University  passed  a  Resolution  two
 years  back  for  integration  of  morning  and
 evening  Post-Graduate  teaching  and  if  so  the
 action  taken  so  far  by  tne  University  autho-
 tities  in  implementing  that  resolution  ;

 (c)  whether  there  is  a  lot  of  resentment
 amongst  the  teachers  of  the  Institute  of  Post-
 Graduate  Studies  regarding  integration  ;  and

 (d)  whether  the  U.G.C.  propose  to
 sanction  posts  of  Professorships  at  the
 Institute  of  Post-Graduate  Studies  so  that  the
 staffing  pattern  of  the  morning  and  evening
 teaching  may  be  the  same  ?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (PROF,  S.  NURUL  HASAN)  :  (a)  The
 Institute  of  Post-Graduate  (Evening)  Studies
 is  a  maintained  Institution  of  Delhi  Univer-
 sity.  According  to  the  information  furnished
 by  the  University,  the  teachers  of  the  Insti-
 tute  are  treated  at  par  with  the  University-
 appointed  teachers  in  the  Departments  in
 respect  of  service  conditions,  other  benefits  of
 leave  and  Provident  fund  ete.  The  research
 supervisors  are  appointed  by  the  Board  of
 Rescarch  Studies  and  a  number  of  teachers
 of  the  Institute  are  supervisors  for  research
 scholars  registered  under  their  guidance,  The
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 Selection  Committees  for  appointment  of
 teachers  in  Constituent/affiliated  colleges,
 inter-alia,  provide  for  an  expert  member  nomi-
 nated  by  the  Academic  Council,  numely,  the
 Head  of  the  Department  of  the  concerned
 subject.  In  case  the  Head  is  not  able  to
 attend  Selection  Committee  meeting,  the
 Academic  Council  appoints  another  expert.
 There  is  no  bar  to  Reader  in  the  Institute
 being  appointed  as  an  expert  member.

 (b)  Yes,  Sir.  The  details  of  the  actual
 merger  Of  both  teaching  and  non-teaching
 staff  are  being  worked  out  and  will  be  consi-
 dered  by  appropriate  authorities  of  the
 University,  when  completed.

 (c)  The  University  is  aware  of  the
 sentiments  for  integration  among  a  number
 of  academic  and  non-academic  staff  in  the
 Institute.

 (d)  The  University  Grants  Commission
 has  not  received  any  proposal  in  this  regard.

 Provision  of  Electric  fittings  and  Fans  in
 Government  Quarters  in  New  Delhi

 3770  SHRI  NAGESHWAR  DWIVEDI  :
 Will  the  Minister  of  WORKS  AND  HOUSING
 be  pleased  to  state  ;

 (a)  whether  some  quarters  in  Raja  Bazar,
 Aram  Bagh,  Dev  Nagar,  Minto  Road  and
 other  areas  have  not  been  provided  with  perma-
 nent  electric  fittings  and  fans  even  after  the
 lapse  of  considerable  period  from  the  actual
 allotment  and  whereas  other  necessities  like
 water  supply  have  been  provided  ;

 (b)  ifs,  why  the  quarters  were  not
 provided.  with  the  electric  fittings  before  their
 actual  occupation  ;  and

 (c)  when  the  electricity  is  likely  to  be
 provided  in  these  quarters  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  ्,  K.  GUJRAL)  :  (a)  and  (b).  Perma-
 nent  electric  fittings  are  genetally  provided  in
 all  quarters  before  their  allotment.  However,
 in  the  case  of  one  quarter  in  Dev  Nagar,  the
 electrig  fittings  were  removed  when  this  quarter
 was  declared  to  be  unsafe.  Recently,  repairs
 to  this  quarter  were  carried  out  and  it  was
 allotted,  After  the  occupation  of  this  quarter,

 é
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 temporary  electrical  installations  have  been
 provided  pending  provision  of  permanent installations  which  are  being  fitted

 (c)  Electric
 quarters.

 connections  exist  in  all

 Indian  Council  of  Social  Science
 Research  Fellowships

 377.  SHRIS.  M.  SIDDAYYA  :  Will
 the  Minister  of  EDUCATION  AND  SOCIAL
 WELFARE  be  pleased  to  state  :

 (a)  whether  the  Indian  Council  of  Social
 Science  Research  has  instituted  a  scheme  of
 awarding  fellowships  to  research  workers  on
 various  projects  and  if  so,  the  salicnt  feature
 of  the  scheme  ;

 (b)  the  number  of  the  fellowships  of
 different  categories  so  far  awarded  by  the
 Council  from  year  to  year  and  the  number
 therein  awarded  to  Scheduled  Castes  and
 Scheduled  Tribes  ;  and

 (c)  whether  the  Council  proposes  to
 institute  a  separate  scheme  or  earmark  a
 specific  number  of  fellowships  for  Scheduled
 Castes  and  Scheduled  Trib:,  candidates  every
 year  ?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  &  CULTURE  (PROF.
 S  NURUL  HASAN):  (a)  to  (०).  The  ICSSR
 gives  the  following  fellowships  :

 rey)  National  Fellowships  to  social  scien-
 tists  of  outstanding  merit  ;

 re)  ICSSR_  Research  Fellowships  to
 social  scientists  who  want  to  under-
 take  research  on  a  whole  time  basis  ;
 and

 (3)  Doctoral  and  post-doctoral  Fellow-
 ships  in  the  field  of  Social  Sciences,

 The  main  object  of  the  first  two  categories
 of  fellowships  is  to  enable  competent  social
 scientists  to  work,  on  a  whole  time  basis,  on
 approved  research  projects.  During  the
 tenure  of  the  fellowships,  they  get  their
 existing  salaries  and  allowances  and  a  small
 contigent  grant  for  incidental  expenses.  The
 Doctoral  and  post-Doctoral  fellowships  are
 similar  to  those  awarded  by  the  U.G.C.
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 So  far,  the  Council  has  awarded  2  Nation-
 al  Fellowships,  9  Research  Fellowships  and
 20  Post-Doctoral  and  Doctoral  Fellowships.
 Of  these,  4  Doctoral  Fellowships  have  been
 awarded  to  candidates  belonging  to  Scheduled
 Castes  and  Scheduled  Tribes,

 The  Council  has  decided  to  earmark  4
 Doctoral  and  Post-Doctoral  Fellowships  every
 year  to  candidates  from  the  Scheduled  Castes
 and  Scheduled  Tribes.

 Standing  Committees  of  Indian  Council  of  Social
 Science  Research  on  Problem  of  Schcduled

 Castes  and  Scheduled  Tribes

 3772  SHRIS.  M.  SIDDAYYA  :  Will
 the  Minister  of  EDUCATION  AND  SOCIAL
 WELFARE  be  pleased  io  state  :

 (a)  whether  the  Indian  Council  of  Social
 Science  Research  has  two  Standing  Committees
 on  the  problems  of  Scheduled  Castes  and
 Scheduled  Tribes  ;  if  so,  when  were  these  two
 Committees  set  up  ;

 (b)  the  composition  of  two  Committees
 with  the  terms  and  conditions  and  method  of
 appointment  of  the  members  and  Chairmen  ;
 and

 (c)  number  of  times  these  two  Commit-
 tees,  met  so  far,  the  agenda  they  disposed  of
 in  these  meetings  and  the  broad  decisions
 taken  or  advice  tendered  by  these  two
 Committees  and  the  action  taken  thereon  so
 far  ?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  &  CULTURE  (PROF.
 S.  NURUL  HASAN)  :  (a)  The  Indian
 Council  of  Social  Science  Research  has  set
 up  two  advisory  Committees,  one  each  for
 Scheduled  Castes  and  Scheduled  Tribes,  in
 March,  1970.

 (b)  At  present,  the
 Scheduled  Castes  consists  of  :

 Committee  on

 l,  Prof.  R,  D.  Bhandare  (M.P.)  Chairman
 a  Dr.  I.  P.  Desai
 3.  Shri  R.  Srinivasan
 4.  Dr.  C  Parvathamma
 5.  Prof.  N.  R.  Deshpande
 6,  Dr.  Surajit  Sinha
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 7.  Shri  Jivantal  Jairamdas
 8.  Smt.  Chandrasekhar
 9.  Shri  Raja  Ram  Shastri,  M.P.

 10.  Shri  J.  ९.  Naik  Miember-Secretary

 The  terms  of  refererice  of  the  Committee
 are  ;  to  collect  information  about  research  that
 has  been  of  is  being  done  into  the  problems
 of  Scheduled  Castes  ;  to  serve  as  a  clearitig
 house  of  information  on  the  subject  ;  and  to
 promote  research  in  this  field.

 The  Committee  on  Scheduled  Tribes  now
 consists  of  :

 Prof.  S.C,  Dube
 Dr  L  P.  Vidyartht
 Di.  A  K.  Danda
 Dr.  S  N.  Dubey
 Shri  D.  N-  Majumdar
 Shri  Kartik  Oraon,  M.P.
 Shri  K  0  Pisharody
 Mrs  Olive  Rekha  Dhan
 Dr.  8  K,  Roy  Burman
 Shri  J.  P.  Naik
 Dr.  Yogesh  Atal

 Chairman

 wont

 ७
 ५७
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 ~  3°  Member,Secretary
 1  _  is

 The  terms  of  reference  of  the  Committee
 ate  :  to  act  as  a  clearing  house  for  exchange
 of  information  ;  to  perform  a  coordinating
 role  in  bringing  together  persons  and  institu-
 tions  engaged  in  research  on  tlbal  people  ,
 and  to  play  a  promotional  role  in  encouraging
 research  in  the  field.

 The  Chairman  and  members  uf  the  advisory
 Committées  are  notninated  by  the  Couacil.

 (c)  The  Committee  on  Scheduled  Castes
 has  met  thrice.  The  tnain  programmes  which
 it  discussed,  its  recommendations  and  the
 action  taken  thereon  are  as  follows  :

 (i)  A  bibliography  of-reseatch  Work  done
 80  far  on  the  Scheduled  Castes  has
 been  comptied,

 (2)  Some  réseatch  proposals  regarding
 Scheduled  Castes  have  been  sanction-
 ed  as  given  in  statement  I  laid  on
 the  Table  of  the  House.  Placed  in
 Library.  See.  No  LT-644/72}
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 Q)  Proposals  for  a  study  of  their  edu-
 cational  problems  have  been  drawn
 up.  For  their  implementation,  a
 Coordinating  Committee  has  been  set
 up  and  Project  Directors  for  different
 areas  have  been  appointed  as  per
 statement  II  laid  on  the  Table  of  the
 House.  [Placed  in  Library.  See.
 No  LT-3844/72]

 (4)  Trend  Reports  on  Research  into
 Scheduled  Castes  have  been  prepared
 in  Sociology  and  Political  Science,

 The  Committee  on  Scheduled  Tribes  has
 held  two  meetings  so  far.  The  main  program-
 mes  which  it  discussed  its  recommendations
 and  the  action  taken  thereon  are  as  follows  :

 dy  A  note  on  priorities  in  research  on
 Scheduled  Tribes  has  been  prepared.
 After  discussing  it  with  social  scien-
 tists  and  ins  itutions  interested  in
 tribal  research,  a  phased  programme
 of  research  is  proposed  to  be  develo-
 ped

 (2)  A>  survey  of  research  on  Tribal
 Ethonography  has  been  prepared.
 Research  relating  to  the  Scheduled
 Tribes  has  also  been  reviewed  in
 other  research  surveys.

 QB)  Proposals  for  a  study  of  their  edu-
 cational  problems  have  been  drawn
 up.  For  their  implementation,  a
 Coordinating  Committee  has  been
 set  up  and  Project  Directors  for
 different  arcas  have  been  appointed
 (Appendix  I).

 @  Some  research  projects  relating  to
 Scheduled  Tribes  have  been  sanctioned
 as  per  statement  III  laid  on  the
 Table  of  the  House.  [Placed  in
 Library.  See.  No  LT-844/72]

 Association  of  Scheduled  Castes  and  Scheduled
 Tribes  Persons  on  Research  into  Problems

 of  Scheduled  Castes  and
 Scheduled  Tribes

 3773,  SHRIS.  M.  SIDDAYYA  :  Will
 the  Minister  of  EDUCATION  AND  SOCIAL
 WELFARE  be  pleased  to  state  :

 (a)  whether  the  Indian  Council  of  Social
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 Science  Research  has  worked  out  any  rational
 mechanism  for  promoting  research  into  the
 problems  of  the  Scheduled  Castes  and  Schedu-
 led  Tribes  by  directly  associating  the  academi-
 cally  qualified  persons  from  amongst  these
 communities  in  the  planning  and  execution  of
 various  research  projects  ;

 (b)  whether  the  Council  has  made  pro-
 vision  for  a  special  grant  for  such  research
 Programmes,  as  is  the  practice  with  the
 Social  Science  Research  Council  of  the  U.S.A.
 and  if  not,  the  reasons  therefor  ;  and

 (c)  whether  any  attempt  has  so  far  been
 made  or  is  proposed  to  be  made  by  the
 Council  to  locate  and  compile  a  list  of  acade-
 mically  qualified  persons  now  available
 amongst  the  Scheduled  Castes  and  Scheduled
 Tribes  ?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (PROF  S  NURUL  HASAN)  :  (a)  to  (c).
 The  Council  has  established  Standing  Com-
 mittees  for  promotion  of  Research  into  the
 Problems  of  Scheduled  Castes  and  Scheduled
 Tribes  and  the  representatives  of  the
 Scheduled  Castes  and  Scheduled  Tribes  have
 been  included  in  them,

 The  Council  is  not  aware  of  any  practice
 iu  this  matter  adopted  by  the  SSRC  in  USA.
 All  funds  meant  for  research  in  the  field  of
 social  sciences  are  treated  as  a  common  pool
 and  no  attempt  is  made  to  sub-divide  them
 between  different  disciplines,  regions,  or  groups
 of  social  scientists,  In  the  opinion  of  the
 Council,  this  policy  is  more  conducive  to  the
 promotion  ot  research.  However,  the  Council
 has  given  high  priority  to  research  into  the
 problems  of  the  Scheduled  Castes  and  Schedu-
 ied  Tribes  and,  as  a  matter  of  fact,  a  consi-
 derable  proportion  of  its  funds  are  being
 utilised  for  this  sector.

 The  Council  has  prepared  plans  for
 compiling  a  National  Register  of  Social
 Scientists  which  will  also  include  academically
 qualified  persons  belonging  to  Scheduled
 Castes  and  Scheduled  Tribes,

 arch  Programme  on  Problems  of  Schcduled Resear
 Castes  and  Scheduled  Tribes

 3774,  SHRIS.M.  SIDDAYYA  :  Will
 the  Minister  of  EDUCATION  AND  SOCIAL
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 WELFARE  be  pleased  to  state  :

 (a)  whether  the  Iedian  Council  of  Social
 Science  Research  has  decided  to  promotea
 major  research  programme  on  the  problems  of
 Scheduled  Castes  and  Scheduled  Tribes;  if
 so,  the  broad  outlines  of  such  a  programme  ;

 (b)  whether  any  prototype  or  list  of
 tesearch  projects  has  been  prepared  so  far  to
 be  undertaken  centrally  or  distributed  to
 various  agencies/scholars  in  various  States
 under  a  phased  programme  on  priority  basis  ;
 if  so,  whether  a  list  of  such  projects  with
 brief  particular  of  their  assignees  will  be  laid
 on  the  Table  ;  and

 (c)  the  names  of  the  different  project
 directors  as  well  as  the  coordinators  for  the
 programmes  finalised  so  far  for  various
 States  ?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (PROF,  S.  NURUL  HASAN)  :  (a)  to  (c).
 The  Council  proposes  to  promote  research
 into  social,  economic,  political  and  educational
 problems  of  the  Scheduled  Castes  and  Schedu-
 led  Tiibe.,  For  this  purpose,  it  has  appointed
 two  Advisory  Committees,  one  for  the  Schedu-
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 led  Castes  and  the  other  for  the  Scheduled
 Tribes.

 Details  of  the  programme  of  research  into
 educational  problems  of  the  Scheduled  Castes
 and  Scheduled  Tribes  have  been  worked  out
 80  far.  These  are  given  in  the  statement.  The
 details  of  the  programme  in  other  sectors  are
 being  worked  out.  As  and  when  the  details
 of  any  programme  are  finalised,  they  are
 published  in  the  Newsletter  of  the  Council,
 copies  of  which  are  sent  to  the  Parliament
 Library.  They  are  also  included  in  the  Annual
 Report  of  the  Council  which  is  laid  on  the
 Table  of  both  the  Houses  of  Parliament.

 Statement

 Members  of  the  Coordinating  Committee  for
 research  into  educational  problems  of

 scheduled
 cone  and

 scheduled
 tribes

 Dr.  I.  P.  Desai.
 Prof.  Ramakrishna  Mukerjee
 Prof.  Yogendra  Singh
 Mrs.  Suma  Chitnis
 Shri  A.  K.  Danda
 Dr.  Yogesh  Atal awry

 nNE

 Names  of  the  Project  Directors  for  the  study  of  educational
 problems  of  Scheduled  Castes.

 Name  of the  State  Name  of  the  Project  Director

 I  2

 Andhra  Pradesh
 Assam  and  Meghalaya
 Bihar

 Gujarat  :

 Madhya  Pradesh
 Maharashtra

 Orissa
 Rajasthan
 Uttar  Pradesh

 West  Bengal
 Haryana
 Punjab
 Mysore

 Prof.  C.  Lakshmana
 Dr.  S.  M.  Dubey
 Dr,  Sachchidananda
 Dr.  8.  च  Shah  (Director)
 Mr.  J,  0.  Thakar  (Co-Director)
 Dr.  ह  8.  Naik
 Mrs.  Suma  Chitnis  (Director)
 Dr.  द  N.  Valunjkar  (Jt.  Director)
 Prof.  R.  N.  Rath
 Dr.  K.  L.  Sharma
 Shri  8  B.  Pande
 Prof.  B.  R.  Chauhan
 Shri  K.  Chattopadhyay
 Prof.  K.  D.  Gengrade
 Prof.  V.S  D  Souza
 Prof.  C,  Rajagopalan
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 Tamil  Nadu  Dr.  M.S.  Adiseshiah
 Kerala  Dr.  P.  K.B.  Nayar.
 Names  of  Project  Directors  for  the  study  of  educational  problems  of  scheduled  tribes,

 Andhra  Pradesh
 Bihar
 Gujarat
 Maharashtra
 Assam  Meghalaya  and  Arunachal
 Nagaland,  Manipur  and  Mizo  Hills
 Orissa
 Rajasthan

 Dr  N.S.  Reddy
 Mrs.  R.  O.  Dhan
 Dr.  I.  P.  Desai
 Sh.  Purushottam  Sirsalkar
 Dr.  Annada  Bhagabati

 Prof.  G.  Kabui
 Dr.  L.K.  Mahapatra
 Dr.S.  K.  Lai

 Central  School  Building  in  Sector
 Iv,  R.  K.  Purum,  New  Delhi

 3775.  SHRI  S.M.SIDDAYYA  :  Will
 the  Minister  of  EDUCATION  AND  SOCIAL
 WELFARE  be  pleased  to  state  :

 (a)  whether  the  plot  on  which  the  new
 Central  School  building  has  recently  been
 constructed  in  Sector  IV  of  R.  K.  Puram,
 New  Delhi  was  the  site  for  housing  the
 Primary  Section  of  the  School  prior  to  starting
 the  construction  work  last  year  ;

 (b)  whether  this  plot  was  handed  over
 to  tha  School  organization  on  a  clear  under-
 standing  that  the  new  building  would  first
 accommodate  the  Primary  Section  and  then
 other  Higher  Classes  ;

 (c)  whether  the  Schoo!  authorities
 shifted  all  the  Higher  Classes  there  and  left
 the  Primary  section  students  in  temporary
 tents  built  for  them  in  Sector  I]  where  they
 were  shifted  just  prior  to  the  building  con-
 struction  started,  if  so,  the  reasons  therefor  ;
 and

 (d)  whether  any  representation  has  been
 received  from  the  local  residents  welfare
 association  for  immediately  accommodating
 the  primary  section  in  the  new  building  and
 if  so,  the  action  taken  thereon  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND  SOCIAL

 WELFARE  AND  IN  THE  DEPARTMENT
 OF  CULTURE  (SHRI  0.  P.  YADAV)  :  (a)
 Yes,  Sir,

 (b)  The  plot  was  handed  over  for  con-
 struction  of  a  primary  school  building.

 (c)  The  higher  classes  had  to  be  shifted
 to  the  new  building  in  Sector  IV  because
 Delhi  Administration  was  pressing  for  the
 release  of  their  building  in  Sector  ML,  where
 the  higher  classes  were  previously  being  run.
 The  higher  classes  could  not  be  run  in  tents
 because  it  was  not  possible  to  provide  for
 proper  laboratory  facilities  in  tents.  The
 primary  classes  will  be  shifted  to  the  building
 in  Sector  IV,  as  soon  as  building  for  the
 higher  classes  is  ready  for  occupation,

 (d)  No  formal  representations  have  been
 made,  though  some  guardians  have  seen  the
 Principal  individually  in  this  connection.

 Break-down  in  Conveyor  Belt  of  D.M  8.
 and

 Conacquest  Acre
 in  Supply

 ‘3776.  SHRIR  K.  SINHA  :
 SHRI  M  RAM  GOPAL

 REDDY  :

 Will  the  Minister  of  AGRICULTURE
 be  pleased  to  state  :

 (a)  whether  there  has  been  a  breakdown
 in  the  conveyor  belt  system  of  the  Delbj
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 Milk  Scheitie;  ifso0,  when  the  defect  was
 Roticed  first  and  the  steps  taken  to  repair  the
 same  ;

 (b)  whether  a  decision  has  been  taken
 to  supply  restricted  milk  to  the  ¢onsumers  of
 Delhi;  and  if  sa,  the  time  likely  to  be  taken
 in  repairing  the  conveyor  belt  system  and
 restoring  full  supply  of  milk  to  the  consum-
 ers  ;  and

 (c)  whether  any  sabotage  is  suspected  in
 the  break-down  of  the  conveyor  belt  system  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (PROF.
 SHER  SINGH)  :  (a)  There  was  a  «partial
 break-down  in  the  Conveyor  belt  system  of  the
 Bottling  Plant  of  the  DM.S.  duc  to  wear
 and  tear.  This  problem  assumed  Jarger

 proportions  in  the  course  of  the  last  4  weeks,
 due  tq  difficulty  in  repairing  the  links  in  the
 conveyor  chains  because  of  delay  in  obtaining
 supply  of  spare  links  from  the  régular  supplier
 of  D.G.S.  and  D.  Some  links  were  obtained
 under  emergent  Jocal  purchase  arrangements
 and  many  of  the  chains  were  fully  repaired
 or  replanced.  Simultaneously  the  regular
 supplier  af  D.G.S.  and  D.  was  expected  to
 arrange  supply  of  links  and  these  also  started
 arriving  from  I6th  April,  1972  This  resulied
 in  expedijing  the  repair/replacement  work.

 -  4b)  Supplies  to:  the  customers  of  the
 BMS.  were  being  regularly  made  in  keeping
 with  the  actual  requirements,  upto  3rd  April,
 1972,  Thereafter,  due  to  partial  breakdown  of
 Conveyor  belt,  the  production  was  slowed
 down  somewhat,  Supplies  had  to  be  reduced
 but  the  overall  reduction  wag  under  10%  of
 dhe  actual  requirements  from  4th  to  7th.April,
 1972,  With  the  intensive  and  continuous
 efforts  made  to  further  improve  the  supplies,

 .from  8th  April  onwards,  over  94%  of  the
 actial  requirements.  of  the  customers  were
 met,  Full  supplies  according  to  actual  require-
 ments  were  made  in  the  morning  shifts,  and
 some  marginaj  cuts.as  became  essential  were
 being  impaeed  in  the  afternoon  supplies  only.

 supplies  are  also  expected  to  be  restored
 in  a  few  days

 (c)  The  defects  in  the  conveyor  chains
 were  due  to  normal  wear  and  tear,  and  no
 sabotage.  is  wepocted.
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 MBES  Degrees  of  T.D.  Medigal  College
 Alleppey

 3777.  SHRI  C.  K.  CHANDRAPPAN  ;
 Will  the  Minister  of  HEALTH  AND  FAMILY
 PLANNING  be  pleased  to  state  :

 (a)  whether  the  Kerala  Government
 approached  Indian  Medical  Council  with  a
 proposal  to  reconsider  latter’s  decision  not  to
 recognise  the  MBBS  degree  of  T.D.  Mcdical
 college,  Alleppey;  and

 (b)  if  8०,  the  decision  taken  in  this
 matter  ?

 THE  DEPUTY  MINISTER  IN  THE  MI-
 NISTRY  OF  HEALTH  AND  FAMILY  PLAN.
 NING  (SHRI  A.K.  KISKU):  (a)  and  (b).  While
 Government  have  not  written  to  the  Indian
 Medical  Cotncil  they  have  addressed  a  letter
 to  Ciovernment  of  India  requesting  for  fresh
 inspection  of  T.  9.  Mcdical  College,  Alleppey
 by  the  Medical  Council  with  a  view  to  grant
 approval  to  the  MBBS  degree  awarded  to  the
 students  of  this  College.  A  copy  of  this  letter
 has  been  endorsed  to  Council.  The  matter  is
 still  under  consideration  of  the  Medical
 Council  and  their  formal  recommendaticn  in
 this  regard  have  not  been  received  by  Govern-
 ment  Of  India.  Further  action  will  be  taken
 in  consultation  with  the  State  Government  on
 receipt  of  Council’s  formal  recommendation,

 CORRECTION  OF  ANSWER  TO  USQ  NO.
 3580  DATED  ‘1-7-1971  RE  :  ENACTMENT

 OF  LEGISLATION  FOR  IMPOSING
 PARTIAL  BAN  ON  SLAUGHTER

 OF  COW

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (PROF
 SHER  SINGH)  :  In  the  statement  referred  to
 in  reply  to  Unstarred  Question  No.  3580
 answered  in  the  Lok”  Sabha  on  ALN  for  the
 entry  “Social  No.  5—Pondicherry”  under  the
 heading  Union  Territories,  the  entry  ‘Serial
 No.  5—North  East  Frontier  Agency  (now
 Arunachal  Pradesh)”  may  be  substituted.  The
 wrong  efitry  appeared  due  to  in  advertance  and
 is  regretted.

 2,  The  dday  in  making  ‘the  correction  is
 due  to  the  fact  that  ‘the  error  which  came  to
 notice  after  answering  the  question  required
 a  teview  of  the  position.  of  enactment  of
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 Legislation  about  ban  on  slaughter  of  cow  in
 all  the  States  and  Union  Territories,  before  the
 correction  could  be  made  and  this  took  time.

 2  hrs,
 PAPERS  LAID  ON  THE  TABLE

 Deu!  Motor  \VrHicces  (First  AMLND-
 MENI)  RULES  AND  RiVILW  AND

 ANNUAL  REPORT  OF  MOGUL
 Lints  Ltp  ,  BomMpay

 THE  MINISTER  OF  PARLIAMENTARY
 AFFAIRS  AND  SHIPPING  AND  TRANS-
 PORT  (SHRI  RAJ  BAHADUR)  :  I  beg  to  lay
 on  the  Tabic

 (i)  A  copy  of  the  Delhi  Motor  Vehicles
 (Lirst  Amendment)  Rules,  ‘1972
 (Hind:  and  English  versions)  publi-
 shed  in  Notificattons  No.  F  4(44)/70-
 72-TPT  in  Delhi  Gazette  dated  the
 17th  March,  ‘1972,  under  sub-section
 (3)  of  section  ॥33  of  the  Motor
 Vehicles  Act,  1929,  [Phiccd  in
 Library.  Sco  No.  LT-4832,72|

 A  copy  each  of  the  following  papers
 (Hinds  and  English  versions)  under
 sub-section  (I)  of  section  6!9A  of
 the  Companies  Act,  956  tee

 ()  Review  by  the  Guvernment  on
 the  working  of  the  Mogul  Line
 Limited,  Bombay,  for  the  year
 1969.

 (ii)  Annual  Repo.t  of  the  Mogul
 Line  Limited,  Bombay,  for  the
 year  969  along  with  the  Audi-
 ted  Accounts  and  the  Comments
 of  the  Comptrojler  and  Auditor
 General  thereon.  |  Placed  in
 Library,  See  No  LT-823/72]

 Revirw  aNp  ANNUAL  REPORT  OF
 Hovusinc  AND  Ursan  Dt  VELOP-
 MENT  CORPORATION,  Nrw  DILui

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 (SHRI  J.  K.  GUJRAL)  :  I  beg  to  lay  on  the
 Table  a  copy  each  of  the  following  papers
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 (Hindi  and  English  versions)  under  sub-section
 oy  of  section  6I9A  of  the  Companies  Act,
 956  :—

 (i)  Review  by  the  Government  on  the
 working  of  the  Housing  and  Urban
 Development  Corporation  Limited,
 New  Delhi,  for  the  year  ended  the
 3Ist  March,  ‘1931,

 (ii)  Annual  Report  of  the  Housing  and
 Urban  Development  Corporation
 Limited,  New  Delhi,  for  the  period
 ended  the  3Ist  March,  97]  along
 with  the  Audited  Accounts  and  the
 comments  of  the  Comptroller  and
 Auditor  General  thereon.  [Placed
 in  Library.  See  No.  LT-824/72}

 LULicR  To  INDIAN  AIRLINES  MANAGE-
 MENT  FROM  ALL  INDIA  AIRCRAFE

 ENGINEERS  ASSOCIATION

 THE  DFPUTY  MINISTER  IN  THE
 MINISTRY  OF  LABOUR  ANI)  RLEHABILI-
 TATION  (SHRI  BALGOVIND  VERMA)  :
 On  behalf  of  Shri  Khadilkar,  I  beg  to  lay
 on  the  Table  a  copy  of  letter  dated  the  !7th
 April,  972  addiessed  to  him  jointly  by  the
 Management  of  the  Indian  Airlines  and  All
 India  Aircraft  Engineer’s  Association  regarding
 the  outcome  of  negotiations  held  amongst
 them.  {Placed  in  Library.  See  No.  LT-
 1825/72)

 ve

 INSECTICIDE  RULES,  974

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHES  P.  SHINDE)  :  I  beg  to  lay  on
 the  Table—

 (7).  A  copy  of  the  Insecticides  Rules,  1971
 (Hindi  and  English  versions)  published
 in  Notification  No.  GS,R.
 650  in  Gazette  of  India  dated  the
 30th  October,  I97I,  under  sub-section
 (3)  of  section  36  of  the  Insecticides
 Act,  I968.  'y

 (2)  A  statement  showing  reasba  for
 delay  in  laying  the  above  Notification.
 [Placed  in  Library.  See  No.  LT-
 1826/72]
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 CraartrisD  ACCOUNTS  ETC.  OF  INDIAN
 InSTeUTES.oF  TECHNO.  Ouy,  BOMBAY
 AND  MADRAS,  AND  INDIAN  SCHOOL

 OF  MINES,  DHANBAD,  AND
 ANNUAL  REPORT  OF  NATION-

 AL  INSTITUTE  OF  TRAINING
 IN  INDUSTRIAL  ENGI-

 NEERING,  BOMBAY

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND  SOCIAL
 WELFARE  AND  IN  THE  DEPARTMENT
 OF  CULTURE  (SHRID.  P.  YADAV)  :  I
 beg  to  lay  on  the  Table—

 (i)  A  copy  each  of  the  following  papers
 under  sub-section  (4)  of  section  23
 of  the  Institutes.of  Technology  Act,
 96  :—~

 (i)  Certified  Accounts  (Hindi  ver-
 sion)  of  the  Indian  Institute  of
 Technology,  Bombay,  for  the
 year  1969-70  along  with  the
 Audit  Report  thereon.

 Certified  Accounts  (Hindi  and
 English  versions)  of  the  Indian
 Institute  of  Technology,  Madras,
 for  the  year  1970-71  along  with
 the  Audit  Report  thereon
 {Placed  in  Library.  See  No
 LT-827/72)

 (il)

 A  copy  of  the  Certified  Accounts
 -of  the  Indian  School  of
 Mines,  Dhanbad,  for  the  year
 1968-69  along.  with  the  Audit
 Report  thereon,

 Q  (४)

 A  statement  (Hindi  and  English
 versions)  showing  reasons  for
 delay  and  for  not  laying  the
 Hindi  version  of  the  above
 Accounts  simultaneously.  [Pla-
 ced  in  Library.  See  No.  LT-
 1828/72)

 di

 3)  Acopy  of  the  Annual  Report  [Hindi
 and  English  versions)  of  the  National

 Fa  {natitute  of  Training  in  Industrial
 ae  Engineering,  Bombay,  for  the  year

 $970-7I.  {Placed  in  Library.  See
 No.  LT-4829/72}  te,
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 12.02,  hrs
 RESIGNATION  OF  MEMBER

 (SHai  SIDDHARTHA  SHANKER  Ray)

 MR.  SPEAKER  :  I  have  to  inform  the
 house  that  Shri  Siddhartha  Shanker  Ray,  an
 elected  Member  of  Lok  Sabha  from  Raiganj
 constituency  of  West  Bengal,  has  resigned  his
 seat  in  Lok  Sabha  with  effect  from  the  2Ist
 April,  972

 eee

 ARREST  OF  MEMBER

 (SHRI  BHOGENDRA  JHA)

 MR.  SPEAKER:  I  have  to  inform  the
 House  that  I  have  received  the  following  teleg-
 ram  dated  the  24th  April,  1972,  from  the  Sub-
 Divisional  Magistrate,  Mirzapur  :—

 “Shri  Bhogendra  Jha,  Member,  Lok  Sabha
 arrested  on  23rd  April,  1972,  at  6.00  P.M.
 in  front  of  Hindustan  Aluminium  Cor-
 poration,  Renukoot  Police  Station,  Pipri,
 District  Mirzapur,  under  section  188,  IPC
 for  violation  of  orders  under  section  144,
 Cr.  P.  C.  under  my  orders.  He  is  kept
 in  Mirzapur  District  Jail.”

 SHRI  S.  M.  BANERJEE  (Kanpur)  :
 this  was  organised  meeting.

 Sir,

 MR.  SPEAKER  :  No  comments.
 just  an  information

 This  is

 SHRI  8.  M.  BANERJEE  :  Section  144
 was  clamped  ;  Birla  cannot  have  an  empire
 like  this.  (Jnterruption)

 2.03  hrs.
 PUBLIC  ACCOUNTS  COMMITTEE

 ForTIETH  AND  ForTy-:SECOND  REPORT

 SHRI  SEZHIYAN  (Kumbakodam)  ;  I  beg
 to  present  the  following  Reports  of.  the  Public
 Accounts  Committee:—-

 a)  ‘Fortieth  Report  regarding  Report  of
 the  Comptroller.and  Auditor  General
 of  India  for  the  year  1969-70,  Central
 Government  (Civil) and  Audit  Report
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 (Civil)  1970,  relating  to  the  Ministry
 of  Health  (India  Cooncil  of  Medical
 Research).

 (2)  Forty-second  Report  regarding  Appro-
 priation  Accounts  (Civil)  1969-70
 and  Report  of  the  Comptroller  and
 Auditor  General  of  India  for  the
 year  1969-70,  Central  Government
 (Civil)  relating  to  Department  of

 Health,  Department  of  Rehabilitation
 and  Planning  Commission.

 BUSINESS  ADVISORY  COMMITTEE
 TENTH  REPORT

 THE  DEPUTY  MINISTER  IN  THE
 DEPARTMENT  OF  PARLIAMENTARY
 AFFAIRS  (SHRI  _B.  SHANKARANAND)  :
 Sir,  I  beg  to  move  ;

 “That  this  House  do  agree  with  the  Tenth
 Report  of  the  Business  Adviscry  Commit-
 tee  presented  to  the  House  on  the  2lst
 April,  1972."

 MR.  SPEAKER  :  The  question  is  ;

 “That  this  House  do  agree  with  the  Tenth
 Report  of  the  Business  Advisory  Commit-
 tee  presented  to  the  House  on  the  2Ist
 April,  1972.”

 The  motion  was  adop'ed.

 12.04  brs.
 DEMANDS*  FOR  GRANTS-Contd.

 MINISTRY  OF  HOME  AFFAIRS—Contd.

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY,  MINISTER  OF
 ELECTRONICS,  MINISTER  OF  HOME
 AFFAIRS  AND  MINISTER  OF  INFOR-
 MATION  AND  BROADCASTING  (SHRI-
 MATI  INDIRA  GANDHI)  :  Mr.  Speaker,
 Sir,  in  the  last  two  days,  listening  to  the  debate
 on  the  Demands  for  Grants  for  the  Home
 Ministry,  I  was  reminded  of  an  English  song
 which  I  had  heard  when  I  was  in  my  early
 teens,  The  British  posters  for  the  recruitment
 to  the  Navy  at  that  time  used  to  bear  the
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 legend,  ‘  Join  the  Navy  and  see  the  world.”
 And  on  this  slogan,  the  sailors  had  written  a
 song,  saying  :

 “We  joined  the  Navy  to  see  the  world
 And  what  did  we  see,  we  saw  the  sea
 And  the  Atlantic  was  not  as_  gigantic
 And  the  Pacific  was  not  as  terrific
 As  they  were  made  out  to  be.”

 Sir,  I  came  to  this  House  expecting  a
 strong  onslaught  from  the  hon.  Memb:rs  of
 the  Opposition,  but  what  did  I  find?  A  very
 mild  rehash  of  the  points  they  have  been
 making  in  the  House  and  outside  on  many
 occasions.

 SHRI  SHYAMNANDAN  MISHRA  (Begu-
 sarai)  :  Be  grateful  then.

 SHRIMATI  INDIRA  GANDHI  :  The
 hon.  Member  opposite  has  always  been  very
 gracious  and  I  have  always  been  grateful  to
 him  for  that.

 SHRI  JYOTIRMOY  BOSU  (Diamond
 Harbour)  :  Suspicious

 SHRIMATI  INDIRA  GANDHI  :  You
 are  suspicious  about  everything.  Actually,
 Shri  Bhagat  took  my  point,  because  I  had
 noted  down  when  you  were  speaking  that  I
 had  not  suspected  you  of  so  much  imagination
 and  that  your  speech  sounded  very  much
 like  a  plot  of  good  detecive  story,  But  I
 might  tell  him  that  [  am  not  an  admirer  of
 Mr.  James  Bond.

 SHRI  SHYAMNANDAN  MISHRA  :  How
 complimentary  to  him  ?

 SHRIMATI  INDIRA  GANDHI  :  I  am
 trying  to  pay  you  a  compliment.  Obviously
 Members  were  50  little  enthused  by  their  own
 ideas  that  even  the  oratory  to  which  we  looked
 forward  on  such  occasions  was  largely  absent
 and  I  must  say  I  missed  it.

 The  allegations  which  were  made  by  the
 hon.  Members  opposite  have  been  answered
 by  many  other  hon.  Members  who  spoke  from
 this  side  and  by  some  who  spoke  from  their
 own  side...(/nterruptions).

 My  colleague  Shri  Pant  has  dealt  with  the
 question  of  violence,  Ican  only  express  my

 “Moved  with  the  recommendation  of  the  President,
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 amazement  at  the  brazenness  with  which  the
 CPM  are  now  talking  about  the  negation  of
 democracy,  one  party  rule  and  so  on.  Such
 talk  has  also  given  the  opportunity  to  a  section
 of  the  foreign  press  who  have  always  tried
 to  find  things  against  us  to  report  and  to
 magnify  them  and  to  mislead  the  people.
 Now  they  give  the  impression  that  we  have
 liquidated  or  banned  all  political  parties  in
 this  country,  which  as  you  all  know  is  very
 far  from  the  truth.  I  also  see  from  the  news-
 papers  that  the  CPM  are  contemplating  some
 kind  of  agitation.  It  is  not  clear  whether
 this  will  be  violent  or  whether  they  will  adopt
 non-violent  means  which  they  have  all  alorig
 condemned  as  reactionary  and  even  contemp-
 tible,

 We  all  know  that  at  no  time  have  they
 accepted  democracy  as  we  understand  it  and
 even  now  I  doubt  if  they  are  willing  to
 concede  that  the  democratic  system  can  deliver
 the  goods.  They  have  always  and~I  speak
 subject  to  correction—and  I  think  they  still
 believe  that  the  ends  justify  the  mcans.  -As
 the  House  is  aware  our  own  belief  has  been
 and  continues  to  be  that  means  are  as_impor-
 tant  as  ends  for  means  govern  and  shape  the
 ends.

 The  charge  of  rigging  the  clections  is
 fantastic.
 has  already  been  strongly  refuted.  Why  is  such
 a  charge  made?  Curiously  enough  the  extreme
 right  and  the  extreme  left  have  combined
 on  this  matter.  Perhaps  this  reflects  the  fact
 that  neither  is  too  deeply  committed  to’
 democracy.

 The  Congress  lost  quite  heavily  in  1967.
 We  did  not  come  and  complain  about  these
 things.  We  tried  to  assess  the  situation  :
 what  were  the  causes  of  our  defeat.  Based
 on  that  experience  we  have  been  able  to  build
 our  strength  again.  The  Congress  had  never,
 and  does  not  now  beli¢éve  in  violence.  We
 have  condemned  all  acts  of  violence  whether
 they  are  committed  by  Marszists,  by
 communalists  or  by  anybody  else...(An  Hon.
 Member:  Congressmen.  also)...certainly  by
 Congressmen,  anywhere  they  take  place,’  I
 do‘not  condone  any  violence  or  wrong  doing.
 I  have  no  hesitation  in  saying  that:  if  anyone
 in  my  party..

 SHRI  PILOO  MODY  (Godhira)  :  Did  you
 |

 hear  that,  all  of  you  ?
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 SHRIMATI  INDIRA  GANDHI  Usually
 I  cati  contgete  with  you,  Mir,  ‘Motly,  but  today
 my  throat  is  not  so  good.

 SHRIPILOO  MODY  :  If  you  like,  I
 stiafl  interrupt  softly  ther,  f

 SHRIMATI  INDIRA  GANDHI!  :  I  was
 saying  that  I  do  sot  condohe  violerice  or  any
 wrong  doing  ;  if  afty  inmy  party  or  preten-
 ding  to  be  in  my  pa&fty  are  indulgisig  in  such
 acts,  they  mast  also  be  dealt  with.  But  let  the
 opposition  not  delude  anyone  that  there  is  no
 difference  between  the  violence  indulged  in  by.
 the  Marxists  or  the  communalists  and  that  of
 some  misguided  youths.  One  is  part  of  a
 creed  and  the  other.  is  a  temporary  aberration.

 Some  points  were’  made,  some  miseella-
 neous  points,  which  were  not  about  the  Home
 Ministry.as  such,  but  about  me  and  about
 what  I  have  said  outside  the  House.  I  hope
 that  I  shall  be  excused  if  I  also  wander  just
 a  little  way  off  the  miain  subjects  to  refute
 those  allegations

 It  was  said  that  co-operation  was  given  by
 all  parties  last  year  and  that  this  was  misused.
 I  must  confess  that  I  have  not  been  able  to
 understand  this  point,  because  the  co-operation
 was  offered  at  the  height  of  the  crisis,  and  I
 have  publicly,  in  this  House  arid  outside
 acknowledged  this  with  thanks.  So  far  as  the
 elections  are  concerned,  the  whole  point  of
 democracy  is  that  every  party  puts  forward
 their  point  of  view,  and  if  they  think  any  other
 party’s  policy  is  wrong,  they  criticise  that
 policy.  That  is  surely  hot  an  aspersion  on  the
 co-operation  offered  earlier  for  a  particular
 purpose  by  the  opposition  parties.

 The  attitude  of  the  RSS  is  well  known.  If
 speak  about  it  here,  thefe  will  be  an  कटान

 monious  exchange,  but  I  can  only  say  that
 their  attitude  and  the  training  whitch’  they  give
 to  young  people  are  antithetical  to  our  way  of
 life.  Shtimatt  Subhadra  Joshi  atid  ‘some  others
 have'  spoken  about  thesé  siatters  during  this
 debate  and  onthe  Private  Member's  Bil

 Another  point  whieh  .was  made  was  that
 we  made  requests.  for  votes.  on  .  the  basis  of
 having  done  something  for  a  particular  commu-
 nity,  Ido  not  see  how  .this  can  possibly  be
 regarded.  communal.  ..Ail  parties  and  .  the
 Government  were  saying  to°  deflerent  ‘groups
 thats  ic  what  wie  have  Gute  0१  Wit:  की  lidénd
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 to  do  for  you  Obviously,  if  you  speak  to  one
 group,  they  are  not  interested  in  what  you
 have  done  for  somebody  else,  you  have  to  say
 what  you  are  doing  for  them.  By  no  stretch
 of  the  imagination  can  this  be  labelled  commu-
 nal.

 Similarly,  mention  was  made  of  my  appeal
 for  strong  and  stable  Congress  Governments
 in  the  states.  I  very  clearly  did  say  that  l
 thought  only  Strong  and  stable  Congress
 Governments  could  implement  our  programme.
 At  the  same  time,  I  made  it  clear  that  at  no
 time  have  we  not  given  full  co-operation  to
 other  Governments,  when  clected.  And  in  fact
 we  have  given  full  co-operation  to  whoever
 the  people  have  chosen  or  voted  for.  (/nferru-
 ptions)

 I  do  not  want  to  go  into  the  matter  which
 the  hon.  Member  has  raised  just  now.  We  have
 only  to  look  to  the  history  of  the  last  ycar  to
 see  how  this  question  arose  and  who  began
 the  process,  It  certainly  was  not  the  Congress.

 Iam  sorry  the  hon.  Member  of  the
 Swatantra  Party,  Shri  Mody  did  not  speak.
 The  House  always  looks  forward  to  his  speak-
 ing,  it  gives  some  light  relief.  The  Swatantra
 Party’s  thinking  has  not  yet  shed  its  umeality,
 which  is  so  reminiscent  of  what  Alice  found
 in  her  wonderland.  Usually  it  was  my  friend
 Shri  Siddhartha  Shankar  Ray  who  quotes  into
 the  story  of  Alice  but  now  that  he  is  not  in  the
 House.  I  have  to  mention  it.

 It  was  significant  also  that  the  Swatantra
 Party  should  show  concern  at  what  is  happen-
 ing  in  the  territorial  waters  of  Bangla  Desh,  a
 free  and  frieadiy  neighbour  of  ours,  but  not  at
 the  sustained  agai-Indian  stance  and  harmful
 propaganda  of  the  United  States  and  their  help
 to  aur  enemies.  T  am  not  saying  that  such
 matters  should  be  mentioned,  I  am  just  point-
 ing  out  that,  if  they  have  to  mention  an  out-
 side  power  it  is  of  interest  to  see  what  they
 choose  to  mention.  The  Jan  Sangh  and  the
 Swatagtra  Party  have  consistently  tried  60
 denigrate  the  leadership  of  the  country  and
 the  national  policy.

 996  bon.  Member  spoke  about  a  hoarding.
 Perbeps  this  indicates  the  height  of  his  vision.I
 cannot  guess  what  Air  India  meant  to  convey,
 but  being  familiar  with  their  previous  publicity,
 yehen  J  saw  that  partioular  hoarding,  I  thought
 it  was  referring  to  the  leadership  of  their  own
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 little  Maharaja  and  the  superiority  of  their
 airlines,  Iam  sure  that  that  was  the  reaction  of
 most  people.  It  would  indced  be  sad  if  irrita-
 tion  with  an  individual  makes  some  pcople  lose
 their  sense  of  humour.

 My  colleague  Shri  Pant  has  dealt  with  most
 of  the  points  that  came  up  in  this  debate,  but
 because  of  lack  of  time,  he  could  not  mention
 two,  Even  these  are  not  new.The  Government's
 views  have  been  explained  on  earlier  occasions.
 One  is  the  question  of  defections.  It  is  astoni-
 shing  that  hon.  members  should  continue  to
 criticise  us  for  the  delay  As  Shri  Pant  has
 said,  the  delay  was  due  to  some  of  the  leaders
 of  the  Opposition  not  replying  to  our  communi-
 cations.  At  the  meeting  of  the  representatives
 of  a  number  of  parties  and  of  some  Indepen-
 dents  members  expressed  themselves  in  favour
 of  disqualifying  defectors  from  continuing  as
 membcts  of  the  Legislature.  However,  the
 Committee  on  Defections  had  not  reached  any
 agreed  conclusion  So,  we  thought  it  necessary
 to  consult  the  Chief  Ministers.  This  has  bien
 done  and  since  there  is  vast  support  for  this
 suggestion,  Government  will  soon  bring  forward
 legislative  proposals  to  give  effect  to  this
 measure.

 SHRI  SITYAMNANDAN  MISHRA  :  For
 disqualifying  them  ?

 SHRIMATIINDIRA  GANDHI  :  That
 they  should  iesign  and  stand  for  election  again
 if  they  want.  (/nterruptions)

 The  next  point
 SHRI  JYOTIRMOY  BOSU  :  What  about

 the  role  of  foreign  money  ?

 SHRIMATI  INDIRA  GANDHI  :  I  am
 glad  the  hon.  member  is  helping  me  along.
 The  next  point  I  was  coming  to  is  that  of
 foreign  moncy.

 SHRI  JYOTIRMOY  BOSU  :  I  always
 do.

 SHRIMATI  INDIRA  GANDHI  :  Well,
 your  methods  are  sometimes  a  little  strange

 SHRI  JYOTIRMOY  BOSU  :  There  I
 agree  with  you.

 SHRIMATI  INDIRA  GANDHI  :  The
 second  major  point  of  concern  to  us  is  the  role
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 of  foreign  money  in  public  life  Legislative
 proposals  has  been  formulated  and  we  shall
 soon  bring  them  to  the  House,  to  curb  such
 undesirable  transactions  The  proposals
 contemplate  outright  prohibition,  prior  permis-
 sion  and  intimation  Outright  prohibition
 applies  to  candidates  for  election  to  a  Legisla-
 ture,  Members  of  Parliament  and  of  State
 Legislatures,  a  political  party  or  an  office-
 bearer  thereof,  Government  servants,  employees
 of  corporate  undertakings,  the  editor,  printer
 and  publisher  of  a  registered  newspaper  The
 restriction  regarding  prior  permission  will  apply
 to  all  other  organisations,  or  groups  of  persons,
 whether  incorporated  or  not,  with  a  definite
 political,  social,  educational,  religious,  c  ttural
 or  economic  programme,  imcluding  any  trust,
 endowmcnt  or  foundation  Intimation  in  the
 prescribed  minner  will  be  required  in  the  case
 of  other  mdividuals

 SHRI  JYOTIRMOY  BOSU_  Sir,  may  I
 ask  a  question  ?  Under  rule  355,  I  am  entitled
 to  ash  a  question  What  happened  to  the  report
 of  the  CBI  on  foreign  moncy  to  political
 parties  during  elections  ?  Will  she  place  it  on
 the  Table  of  the  House  ?

 MR  SPFAKER-  There  ts  no  such  rule
 unless  the  Speaker  yields  to  it  (/nterrup  i  ns)

 SHRIMATI  INDIRA  GANDHI
 Iam  willing  to  reply  with
 permission,  should  we  go
 (Unterruptionsy

 Since
 the  Speaker’s

 into.  the  rule  ?

 MR  SPEAKFR_  I  am  not  allowing  it  It
 is  for  the  Prime  Munister  to  reply  as  she
 pleases

 SHRIMATI  INDIRA  GANDHI  ,  With
 your  permission,  Sir,  I  shall  reply  to  Mr
 Bosu  Firstly,  this  report  was  not  a  CBI
 report  Secondly,  such  reports  cannot  be  made
 public  (/nterruptions)

 SHRI  PILOO  MODY  It  is  very  unfair
 that  you  know  about  it  and  we  do  not  know
 what's  in  it

 SHRIMATI  INDIRA  GANDHI  The
 then  Home  Minister,  Shr:  Chavan,  had  spoken
 on  this  matter  here  and  he  gave  a  lot  of  in-
 formation

 SHRI  JYOTIRMOY  BOSU;  You  are

 APRIL  24,  है)  Home  Affairs  92

 not  willing  to  make  it  public  That  8  all  tt
 comes  to

 SHRIMATI  INDIRA  GANDHI  *  We  are
 not  willing  to  make  it  public  (Interruptions)

 SHRI  ATAL  BIHARI  VAJPAYEE
 (Gwalior)  :  If  it  was  not  the  CBI,  which  was
 the  agency  which  made  that  report  ?

 SHRIMATI  INDIRA  GANDHI

 AN  HON  MEMBER
 (Interruptions)

 IB

 Not  the  CBI  ?

 SHRIMATI  INDIRA  GANDHI.  We
 now  come  to  the  important  question  about
 Centre  State  relations  and  the  prickly  question
 of  State  autonomy  I  find  that  even  those  who
 used  to  plead  so  earnestly  fora  strong  Centre
 have  now  somewhat  moved  their  ground  I
 simply  cannot  understand  why  there  should  be
 tension  between  the  Centre  and  the  States
 Whenever  I  have  the  opportunity  of  meeting
 the  Chief  Ministers  or  other  Ministers  from
 all  the  States—during  my  tenure  they  have
 belonged  to  all  parties  Hon  Members  opposite
 know  that  the  Chief  Minister  of  Tamil  Nadu
 is  in  Delht  We  had  a  Swatantra  Government
 in  Orissa  and  we  had  a  Socialist  Government
 im  Bihar  Chief  Ministers  and  Ministers  came
 to  meet  me  I  have  never  lound  any  kind  of
 acrimony,  difficulty  or  even  disharmony  in
 settling  various  problems  with  them

 Development  is  a  total  effort  of  the
 Government  in  which  every  Ministry  of  the
 Centre  and  all  State  Governments  have  an
 allotted  role  We  have  given  a  new  focus  to  the
 plan  by  emphasising  development  at  the  ground
 level  We  have  given  special  attention  to  all
 those  sections  of  the  population  and  all  those
 regions  which  have  so  far  been  neglected  Our
 endeavour  now  is  to  strengthen  the  weakest
 lambs

 The  problem  of  autonomy  has  to  be  viewed
 in  this  perspective.  Does  any  State  feel  help-
 less  ia  serving  its  people  ?  Or,  has  the  Consti-
 tution  or  the  Central  Government  come  in  its
 way  ?  Some  people  have  complained  about
 delay  I  know  that  sometimes  there  ts  delay  in
 the  sanctioning  of  projects  But  we  can  certainly
 find  ways  to  improve  this  situation  We  all
 know  that  sometimes  State  Governments  also
 try  to  score  paints  over  the  Centre,  We  do  not
 object  to  thi,  I¢  78  aff  im  the  pules  of  वि
 game,
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 Some  members  have  raised  the  question
 of  the  distribution  of  funds  and  the  financial
 powers  of  the  States.  The  allocation  of
 financial  resources  between  the  Centre  and  the
 States  has  been  provided  in  our  Constitution,
 keeping  in  view  their  respective  responsibilities
 and  by  carefully  balancing  the  needs  of
 national  planning  with  the  scope  necessary  for
 regional  initiative.  ्  is  perfectly  understan-
 dable  that  each  State  should  ask  for  more  funds
 for  its  own  development.  Every  State,  regard
 less  of  what  party  is  ruling  there,  complains
 of  complete  apathy  towards  it,  although  I  may
 mention  in  passing  that  funds  made  available
 to  the  States  have  not  always  becn  fully  utili-
 zed  by  them.  The  crux  of  the  problem  before
 all  of  us  is  that  if  each  State  looks  only  to
 its  own  needs  and  requirements,  how  will
 regional  imbalance  be  removed  ?  The  experi-
 ence  of  the  last  22  years  has  demonstrated
 the  soundness  of  the  approach  adopted  by
 our  Constitution-makers.  The  imperatives
 of  national  security  and  of  more  rapid  social
 and  economic  development  continue  to  be  as
 important  today  as  in  the  past.  Every  State
 has  some  common  problems  with  the  rest  of
 the  country  and  some  specific  problems  of
 its  own.  What  is  to  be  the  relationship  bet-
 ween  the  parts  and  the  whole,  between  diver-
 sity  and  anity  ?  The  freedom  movement,  in
 which  my  party  was  in  the  forefron,  and
 the  Constitution  both  these  have  evolved  a
 system  in  which  there  is  general  cultural  and
 linguistic  satisfication,  This  strengthens  unity
 and  at  the  same  time  preserves  diversity,  for
 we  believe  that  diversity  itself  can  be  a  source
 of  strength.

 I  presume  that  all  of  us  here,  regarnless  of
 what  party  we  belong  to,  are  working  towards
 amore  egalitarian  society.  We  are  deeply
 conscious  of  the  hardships  suffercd  by  large
 sections  of  ihe  population—the  landless,
 Scheduled  Castes,  Scheduled  Tribes,  linguistic
 minorities,  religious  minority  groups  and  so  on.
 They  have  genuine  grievances  and  do  not
 always  get  a  fair  deal  from  society.  A  conti-
 nuous  and  unremitting  effort  to  allay  the
 apprehensions  and  to  remove  grievances  is
 basic  to  national  integration.

 T  feel  t'  at  there  should  be  a  continuous
 study  of  their  problems.  This  requires  the
 collection  of  material  which  is  at  present
 scattered  over  a  large  number  of  agencies.
 To  facilitate  this  we  have  set  up  a  Directo-
 rate  of  Nutional  Integration  in  the  Home
 Ministry.
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 SHRI  SHYAMNANDAN  MISHRA  :  The
 National  Integration  Council  seems  more  or
 Jess  dead.

 SHRIMATI  INDIRA  GANDHI  :  It  is
 still  doing  work  at  different  levels.  It  is  not
 doing  anything  spectacular  but  it  is  function-
 ing.

 Shri  Madhu  Dandavate  did  not  speak  in
 the  debate  but  he  has  written  to  me  about  the
 atrocities  on  harijans.

 PROF.  MADIIU  DANDAVATE  (Raja-
 pur)  :  J  have  raised  it  in  this  House  on  some
 other  occasion.

 SHRIMATI  INDIRA  GANDHI  :  The
 Directorate  which  I  have  mentioned  will  look
 into  such  matters  also,

 Shrimati  Lakshmikanthamma  drew  our
 attention  to  the  discrimination  against  women
 in  some  service  rules,  She  po:nted  out  that
 married  women  were  not  entitled  to  appoint-
 ment  as  of  right,  and  that  when  a  woman
 already  in  service  marries,  she  might  be  asked
 to  resign,  We  are  removing  this  discrimina-
 tion,

 SHRI  PILOO  MODY  :  While  looking
 into  the  discrimination  against  women,  kindly
 look  into  the  discrimination  against  these  men
 also,

 SHRIMATI  INDIRA  GANGHI:  Shri-
 mati  Sheila  Kaul,  Shrimati  Mukul  Banerji  and
 Shri  H  K.L.  Bhagat  spoke  about  the  police,
 I  share  their  concern,  but  this  is  a  two-way
 business  and  the  question  is  a  complex  one.
 Policemen  are  a  part  of  society.  They  are
 also  fathers,  sons,  brothers  and  so  on;  they
 are  also  either  villagers  townsmen,  and  they
 should  be  sympathetic  to  the  problems  of  the
 people  and  the  people  should  show  greater
 respect  to  them,

 In  the  old  days  their  training  did  not  fully
 equip  them  for  this  type  of  a  role  not  only  in
 our  country  but  in  most  countries.  The  Home
 Ministry's  work  is  concerned  not  merely  with
 crime  but  with  social  and  political  malaise  aud
 other  evidences  of  dissatisfaction.  The  छह
 tional  outlook  of  merely  maintianing  law  aad
 order  has  to  change  and  be  constantly  seno-
 vated  We  give  importance  to  the  Police
 Training  Committes  which  was  reventiy  आए
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 up.  We  must  aim  at  an  enlightened  public
 and  an  enlightened  police.

 We  seck  the  citizen's  participation  in
 helping  to  solve  crime  and  disorder.  So,  the
 public  and  the  police,  both  must  change  old
 habits  The  public  should  trust  the  police
 more  and  the  police  in  their  turn  should  be
 more  worthy  of  public  trust.")

 I  should  like  to  touch  upon  one  other
 matter,  which  is  capital  punishment,  I  know
 this  is  a  controversial  subject.  The  Law
 Commission  has  expressed  an  opinion  in
 favour  of  retaining  it  This  was  supported  by
 several  of  our  Chief  Ministers  But  in  spite
 of  a  very  thorough  study  the  Law  Commission’s
 report  was  not  able  to  establish  any  real  rela-
 tionship  between  the  incidence  of  murder  and
 capital  punishment.  They  have  pointed  out,
 as  sndeed  have  several  books  on  the  subject,
 to  a  large  number  of  cases  where  after  a  man
 has  been  put  to  death,  it  lias  been  found  that
 there  was  a  miscarriage  of  justice  and  the  real
 murderer  cither  had  himself  confessed  or  was
 discovered.  But  in  the  mean  time  an  innocent
 man  had  lost  his  life,  This  isa  matter  to
 which  I  should  hke  hon.  Members  and  the
 public  to  give  thought.

 There  was  some  mention  of  greatness.  I
 should  like  to  ask  you,  Mr.  Speaker,  and
 through  you,  the  hon.  Members  of  the  House,
 whether  in  the  speeches  of  the  hon.  Opposi-
 tion  leaders  there  was  any  glimmer  of  great-
 ness  ?  Have  they  are  not  confined  themselves
 to  narrow  limits  and  to  small  matters,  show-
 utter  disregard  for  the  larger  problems  and
 difficulties  before  the  nation  and  the  vast  chal-
 lenges  which  we  face  today  ?  They  have
 completely  ignored  the  mood  of  self-confidence
 which  is  so  obvious  in  our  country  today.

 _  Greatness  is  not  given  or  taken  away  by
 words.  Only  history  can  be  the  final  judge.
 But  we  are  not  interested  in  the  greatness  of
 an  individual  ;  we  are  interested  in  the  great-
 ness  of  the  country.  If  India  is  great,  all  of
 us  will  be  great  ;  every  Indian,  whether  here
 or  abroad,  can  hold  his  head  hugh,  If  India  is
 not  great,  no  one  in  India  can  be  great,  no
 matter  what  his  position  is.  The  policies  and
 the  work  of  this  Government  are  directed
 towards  the  aim  of  making  india  great.  We
 may  make  mistake,  our  steps  may  sometimes
 be  slow  but  no  one  can  deny  that  the  country
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 is  advancing  step  by  step.  And  that  is  what
 matters.

 It  is  for  all  of  us  to  assess  what  is  in
 the  country’s  interest  just  now—a  feeling  of
 defeatism  or  a  feeling  of  confidence.  The
 House  knows  that  the  Government  have  never
 tried  to  draw  a  veil  over  our  shortcomings.
 But  there  has  to  be  some  perspective  in  our
 outlook.  I  am  reminded  of  two  men  who
 were  in  confinement  and  had  only  a  small
 window  on  the  outside  world.  Looking  out
 one  man  saw  only  the  mud  while  the  other
 saw  the  stars.  \

 With  these  words,  I  request  the  House
 to  vote  for  the  Demands  for  Grants  relating  to
 the  Ministry  of  Home  Affatrs,

 SHRI  JYOTIRMOY  BOSU  -  Sir,  through
 you,  I  want  to  ask  only  one  question  from  the
 Prime  Minister  Why  ts  it  that  the  recruit-
 ment  to  Intelligence  Service  has  been  taken
 out  of  the  purview  of  the  UP  SC.  7?

 SOME  HON.  MEMBERS
 only  the  mud  ;

 You  saw

 MR.  SPEAKER  :  Before  I  put  the  De-
 mands  to  vote,  I  take  up  the  cut  motions

 First,  I  take  up  cut  motion  Nos  0  to
 22,  36  to  Al,  49,  29  and  30  standing  im  the
 name  of  Shri  Jyotirmoy  Bosu.  Is  he  with-
 drawing  them  ?

 SHRI  JYOTIRMOY  BOSU  :  No,  Sir.  I
 have  already  moved  them.  You  are  forget-
 ting  the  rules,  Iam  sorry  to  say.

 MR.  SPEAKER  :  I  put  these  cut  motions
 moved  by  Shri  Jyotirmoy  Bosu.

 Cut  motions  Nos.  70  to  22,  36  to  47,
 49,129  ond  730  were  put  and

 negatived

 MR.  SPEAKER  :  Now,  I  put  cut  motion
 Nos.  23  to  35,  89  to  95  moved  by  shri  Bho-
 gendra  Jha.

 Cut  motions  Nos.  23  to  35  and  89  to  95
 were  put  and  negatived

 MR.  SPEAKER  :  Then,  I  put  cyt  motion
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 Nos,  43  and  47  in  the  name  of  Shri  K.  Bala-
 krishnan.

 Cut  motions  Nos  43  and  47  were  put
 and  negatived

 MR.  SPEAKER  :  I  now  put  cut  motion
 Nos  50  to  60,  62,  64  and  65,  75  and  76  in
 the  name  of  Shri  Laxminarayan  Pandeya  to
 vote.

 Cut  motions  Nos.  50  to  60,  62,  64,  65,
 75  and  76  were  put  and  negatived

 MR.  SPEAKER  :  Now,  I  put  cut  motion
 Nos.  96  and  97  in  the  name  of  Shri  G,  P.
 Yadav  to  vote.

 Cut  motions  Nos.  96  and  97  were  put
 and  negatived

 MR.  SPEAKER  :  I  take  up  cut  motion
 Nos.  00  to  12,  425  to  27  moved  by  Shri
 Tha  Kiruttinan.

 Cut  mo  ions  Nos.  100  to  112  and  HS
 to  127  were  put  and  negatived

 MR.  SPEAKER  :  Now,  I  put  cut  motion
 Nos.  3  and  I4  and  28in  the  name  of
 Shrimati  Bibha  Ghosh  Goswami  to  the  vote  of
 the  House.

 Cut  motions  Nos.  13,  774  and  ‘128
 were  put  and  negatived

 MR.  SPEAKER  :  I  now  put  the  Demands
 for  Grants  relating  tothe  Ministry  of  Home
 Affairs  to  the  vote  of  the  House.

 The  Question  is  :

 “That  the  respective  sums  not  exceeding
 the  amounts  shown  in  the  Fourth  column
 of  the  order  paper  be  granted  to  the  Pre-
 sident  fo  complete  the  sums  necessary  to
 defray  the  charges  that  will  come  in  course
 of  payment  during  the  year  ending  the
 3ist  day  of  March,  1973,  in  respect  of  the
 heads  of  demands  entered  in  the  second
 column  thereof  against  Demands  Nos.  37
 to  $i,  48  and  9  relating  to  the  Minis-
 try  of  Home  Affairs.

 The  motion  was  adopted
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 [The  motion  for  demands  for  grants,
 which  were  adupted  bythe  Lok

 Sabha,  are  reproduced
 below—Ed.]

 DEMAND  No.  37—MinistRy  OF  Home
 AFFAIRS

 “That  a  snm  not  exceeding  Rs.  1,39,76,
 000  be  granted  to  the  President  fo  com-
 plete  thesum  nacessary  to  defray  the
 charges  which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the  3{st  day
 of  March,  1973,  in  respect  of  ‘Ministry  of
 Home  Affairs’.”*

 Demanb  No.  38—Casiner

 ‘That  a  sum  not  exceeding  Rs.  70,60,000
 be  grantcd  to  the  President  0  complicte
 the  sum  necessary  to  defray  the  charges
 which  will  come  in  course  of  payment
 during  the  year  ending  the  3ist  day  of
 March,  973,  in  respect  of  ‘Cabinet’.”’

 DrMAND  No  39—Dr  PARTMENT  OF
 PERSONNEL

 “That  a  sum  not  exceeding  Rs,  +3,84,61,000
 be  granted  to  the  President  to  complete
 the  sum  necessary  to  defiay  the  charges
 which  will  come  in  course  of  payment
 during  the  year  ending  the  3ist  day  of
 March,  1973,  in  respect  of  ‘Department  of
 Personnel’.””

 DemANnbD  No.  40--PoLice

 “That  a  sum  not  exceeding  Rs.  92,36,38,000
 06  granted  to  the  President  fo  come-
 plete  the  sum  necessary  to  defray  the
 charges  which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the  3ist  day
 of  March,  1973,  in  respect  of  ‘Police’.”

 DEMAND  No.  4i—CENsuS

 “That  a  sum  not  exceeding  Rs.  3,37,78,000
 be  granted  to  the  President  to  com-
 plete  the  sum  necessary  to  defray  the
 charges  which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the  3ist  day
 of  March,  1973,  in  respect  of  ‘Census’.”

 DEMAND  No.  42—StTatistics
 “That  a  sum  not  exceeding  Rs.  4,34,77,000
 be  granted  to  tha  President  to  compicte
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 the  sum  necessary  to  defray  the  charges
 which  will  come  in  course  of  payment
 during  the  year  ending  the  3ist  day  of
 March,  1973,  in  respect  of  ‘Statistics’.””

 43—TERRITORIAL  AND
 POLITICAL  PENSIONS

 “That  a  sum  not  exceeding  Rs.  ‘,89,96,000
 be  granted  to  the  President  fo  conrplete
 the  sum  necessary  to  defray  the  charges
 which  will  come  in  course  of  payment
 during  the  year  ending  the  3ist  day  of
 March,  1973,  in  respect  of  ‘Territorial  and
 Political  Pensions  दि

 DEMAND  No.  44—OrTHer  Rtvenuc  Ex-
 PENUITURE  OF  THE  MINISIRY  OF

 Home  AfrFAIRS

 “That  a  sum  not  exceeding  Rs.  £,93,55,000
 be  granted  to  the  President  fo  complete
 the  sum  necessary  to  defray  the  charges
 which  will  come  in  course  of  payment  dur-
 ing  the  year  ending  the  3lst  day  of  March,
 1973,  in  respect  of  ‘Other  Revenue  Ex-
 penditure  of  the  Ministry  of  Home
 Affairs’.’’

 Demanp  No,  45  DELui

 “That  a  sum  not  excecding  Rs.  58,89,85,000
 be  granted  to  the  President  fo  com-
 plete  the  sum  necessary  to  defray  the
 charges  which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the  3lst  day
 of  March,  1973,  in  respect  of  ‘Delhi’.”

 DEMAND  No.  46-  CHANDIGARH

 “That  a  sum  not  exceeding  Rs,  7,06,01,000
 be  granted  to  the  President  fo  complete
 the  sum  necessary  to  defray  the  charges
 which  will  come  in  course  of  payment  dur-
 ing  the  year  ending  the  3lst  day  of  March,
 1973,  in  respect  ‘Chandigarh’,”

 DEMAND  No.  47-—-ANDAMAN  AND  NI-
 COBAR  ISLANDS

 “That  a  sum  not  exceeding  Rs.  10,10,32,000
 be  granted  to  the  President  to  com-
 plete  the  sum  necessary  to  defray  the
 charges  which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the  3st  day
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 of  March,  1973,  in  respect  of  ‘Andaman
 and  Nicobar  Islands’.”

 DEMAND  No.  48—ARUNACHAL  PRADESH

 “That  a  sum  not  exceeding  Rs  13,51,11,000
 be  granted  to  the  President  to  complete
 the  sum  necessary  to  defray  the  charges
 which  will  come  in  course  of  payment  dur-
 ing  the  year  ending  the  3lst  day  of  March.
 1973,  in  respect  of  ‘Arunachal  Pradesh’.”

 Demanp  No.  49-Dapra  AND  NAGAR
 HAVLLI  AREA

 “That  a  sum  not  excceding  Rs.  76,03,000
 be  granted  to  the  President  to  complete
 the  sum  necessary  to  defray  the  charges
 which  will  come  in  course  of  payment  dur-
 ing  the  year  ending  the  3Ist  day  of  March,
 +1973,  in  respect  of  ‘Dada  and  Nagar
 Havel  Area’.

 Dimann  No.  50—LAccabivi,  MINICOY
 AND  AMINDIVI  JSI  ANDS

 “That  a  aum  not  excceding  Rs.  2,06,69,000
 be  granted  to  the  President  to  complete
 the  sum  necessary  to  defray  the  charges
 which  will  come  in  course  of  payment  dua-
 ing  the  year  ending  the  3lst  day  of  March,
 1973,  in  respect  of  ‘Laccadive,  Minicoy  and
 Amindivi  Islands’.”

 DEMAND  No.  5!—MizoraM
 “That  a  sum  not  exceeding  Rs.  (54,14,000
 be  granted  to  the  President  to  complete
 the  sum  necessary  to  defray  the  charges
 which  will  come  in  course  of  payment
 during  the  year  ending  the  3lst  day  of
 March,  1973,  in  respect  of  ‘Mizoram’.”

 DEMAND  No.  !]8—CapiTaL  OUTLAY  IN
 UNION  TERRITORIES

 “That  a  sum  not  exceeding  Rs.  22,72,60,000
 be  granted  to  the  President  fo  com-
 plete  the  sum  necessary  to  defray  the
 charges  which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the  3ist  day  of
 March,  1973,  in  respect  of  ‘Capital  Outlay
 in  Union  Territories’.””

 DEMAND  No.  9—OiHeR  CAPITAL  OuT-
 LAY  OF  THE  MINISTRY  OF  Home

 AFFAIRS

 “That  a  sum  not  exceeding  Rs.  -2,10,42,000,
 be  granted  to  the  President  to  complete
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 the  sum  necessary  to  defray  the  charges
 which  will  come  in  course  of  payment
 during  the  year  ending  the  3!st  day  of
 March,  1973,  in  respect  of  ‘Other  Capita!
 Outlay  of  the  Ministry  of  Home
 Affairs’.”

 2.35  hrs.
 MINISTRY  OF  INFORMATION  AND

 BROADCASTING

 MR,  SPEAKER  :  The  House  will  now
 take  up  discussion  and  voting  on  Demand
 Nos.  55  to  57  and  121  relating  to  the  Ministry
 of  Information  and  Broadcasting  for  which  5
 hours  have  been  allotted.

 Hon  Members  present  in  the  House  who
 are  desirous  of  moving  their  cut  motions  may
 send  slips  to  the  Table  within  15  minutes  indi-
 cating  the  serial  numbers  of  the  cut  motions
 they  would  like  to  move.

 DEMAND  No.  55—MiINISTRY  OF  INFORMA-
 TION  AND  BROADCASTING.

 MR  SPEAKER  :  Motion  moved  :

 “That  a  sum  not  exceeding  Rs.  28,70,000
 be  granted  to  the  President  to  complete
 the  sum  necessary  to  defray  the  charges
 which  will  come  in  course  of  payment  dur-
 ing  the  year  ending  the  3!st  day  of  March,
 1973,  in  respect  of  ‘Ministry  of  Informa-
 tion  and  Broadcasting’.”

 DEMAND  No.  56—BRORDCASTING.

 MR.  SPEAKER  :  Motion  moved  :

 “That  a  sum  not  exceeding  Rs.  4,37,30,-
 000  be  granted  to  the  President  to  com-
 plete  the  sum  necessary  to  defray  the  char-
 ges  which  will  come  in  course  of  payment
 during  the  year  ending  the  3ist  day  of
 March,  1973,  in  respect  of  ‘Broadcasting’.”

 57—INFORMATION  AND
 PUBLICITY.

 Demanv  No.

 MR,  SPEAKER  :  Motion  moved  :

 “That  a  sum  not  exceeding  Rs.  7,72,82,000
 be  gratited  to  the  President  fo  complete

 the  sum  necessary  to  defray  the  charges
 which  will  come  in  course  of  payment  dur-
 ing  the  year  ending  the  3!st  day  of  March,
 1973,  in  respect  of  ‘Information  and
 Publicity’.”

 DEMAND  No.  !2!—CaritaL  OuTLAy  OF
 THE  MINISTRY  OF  INFORMATION

 AND  BROADCASTING.

 MR.  SPEAKER  :  Motion  moved  :

 “That  a  sum  not  exceeding  Rs.  10,40,13,
 000  be  granted  to  the  President  fo  com-
 plete  the  sum  necessary  to  defray  the
 changes  which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the  3lst  day
 of  March,  1973,  in  respect  of  ‘Capital
 Outlay  of  the  Ministry  of  Information  and
 Broadcasting’.””

 *SHRI  KRISHNA  CHANDRA  HALDER
 (Ausgram):  Mr.  Speaker,  Sir,  I  want  to
 speak  in  Bengali  today.

 I  rise  to  oppose  these  demands  for  grants
 of  the  Ministry  of  Information  and  Broad-
 casting.  Our  country  ts  today  proceeding
 towards  one  party  Government  and  the  Prime
 Minister  has  not  only  kept  the  Home  Ministry
 under  her  personal  control,  she  has  also  kept
 the  charge  of  the  Munistry  of  Information
 and  Broadcasting  under  her  personal
 control.  As  pointed  out  by  our  colleague
 Shri  Jyotirmoy  Bosu  earlier,  the  Government
 has  utilised  the  Police  and  the  Intelligence
 Department  for  suppressing  and  destroying  the
 mass  movements,  the  movements  of  the
 peasants  and  workers.  Again  the  medium  of
 broadcasting  has  been  exploited  for  propa-
 gating  against  the  opposition  parties  and  the
 peoples  movements,  Through  the  control  of
 both  the  Ministries,  she  has  sought  to  suppress
 and  destroy  the  opposition  in  the  country  and
 to  further  her  own  cause.  This  one  party
 and  one  Icader  Government  is  moving  to
 crush  all  peoples  movements  through  its
 control  of  this  instrument  of  mass  publicity
 and  propaganda.  That  is  the  reason  why  I
 am  opposing  the  demands  of  this  Ministry.

 Mr.  Speaker,  Sir,  you  are  aware  that  in
 947  there  were  only  27,600  radio  sets  in  our
 country  and  in  970  that  number  went  upto

 ©The  original  speech  was  delivered  in  Bengali.
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 4I.75  million  and  in  that  year  (1970)  the
 circulation  of  daily  newspapers  stood  at
 7.69  million.  It  will  be  seen  that  these  two
 viz.  Newspapers  and  radio  are  the  most
 important  media  for  mass  communication
 which  can  influence  the  entire  nation.  From
 the  facts  available  to  us  it  will  be  seen  that
 whereas  the  circulation  of  newspapers  in  the
 country  ts  7.69  million  every  day.  the  number
 of  radio  sets  im  our  country  stands  at
 TLS.  million  It  means  that  the  publicity
 through  radio  is  much  more  extensive  and
 powerful  than  that  done  through  daily  news-
 papers  in  Our  country.  We  have  seen  that
 the  monopo  istic  group  consisting  of  seven
 major  newspapers  that  exist  in  the  country,
 is  controlling  80%  of  the  newspaper  circulation
 in  our  country  and  the  Government  s  also
 trying  to  make  this  monopolistic  group  of
 Newspapers  more  powerful  although  they  speak
 a  lot  about  socialism.  Yo:  know,  Sir,  that
 the  total  quantity  of  newsprint  consumed  in
 our  country  in  ‘1965-66  was  ,i5,59]  metric
 tons.  Out  of  that,  the  production  of  news-
 print  in  our  country  during  thal  period  was
 only  30,3,47  metric  tons  and  the  quantity
 imported  amounted  to  85,25l  metric  tons.
 In  {970-7I  the  newsprint  used  in  our  country
 amounted  to  -1,80,000  metric  tons  and  the
 amount  imported  was  +1,40,000.  tons  and  that
 pioduced  in  the  country  was  40,000  metric
 tons.  In  1971-72  the  quantity  used  in  the
 country  was  2,64,000  metric  tons  out  of  which
 the  quantity  imported  was  1,76,400  metric
 tons.  Only  30,000  metric  tons  were  produced
 in  our  country  during  that  period.  Thus  we
 see  that  we  are  depending  heavily  on  the
 import  of  newsprint  to  meet  our  needs.  The
 newsprint  imported  constitute  60%  of  our
 consumption  and  only  40%  are  being
 produced  in  the  country.  We  also  see  that
 this  monopolistic  group  of  big  newspapers
 who  are  having  the  largest  circulation
 ts  being  helped  by  the  Government  in  every
 way.  It  is  utilising  the  major  portion  of  the
 newsprint  and  is  also  bagging  the  major
 portion  of  the  newspaper  advertisements,
 Government  is  also  backing  this  monopolistic
 group  since  it  has  the  full  control  of  import
 and  distribution  of  the  newsprint.  The  big
 newspapers  like,  Indian  Express,  the  Hindu,
 the  Statesman,  Times  of  India,  the  Ananda
 Bazar  Patrika,  the  Amrita  Bazar  Patrika  etc.,
 having  the  maximum  circulatvon  also  exert  the
 maximum  influence  on  the  Government.  But
 due  to  their  complete  dependence  on  the
 Government,  for  the  import  of  newsprint,
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 rotary  machine,  machine  pasts  60  ,  they  nOW
 desiat  from  making  whatever  little  criticism  of
 the  Government  and  their  policies  that  they
 used  to  make  earlier.  Shrimati  Indif@
 Gandhi  and  her  party  has  taken  over  complete
 power  in  many  fields  and  they  are  trying  .°
 throttle  those  newspapers  who  idulge  in  true
 criticism  of  her  Government  by  stopping  all
 advertisements  to  them,  Asa  result  of  this,
 the  small  newspapers  are  unable  to  compete
 with  others  in  the  field.  The  big  newspapers
 which  are  devoting  62.3%  of  their  published
 Space  to  advertisements  have  opposed  the
 price  page  schedule.  This  they  are  opposing
 on  two  grounds,  firstly,  they  will  be  losing
 advertisement  revenue  and  secondly  they  are
 threatening  closure  and  retrenchment.  They
 are  trying  to  retrench  the  workers  and
 reporters  and  thereby  creating  a  troublesome
 situation.  Therefore,  I  will  say  on  behalf
 of  my  party  that  if  some  disturbance  crops
 up  on  account  of  the  retrenchment  of  these
 workers  etc.  employed  by  the  big  newspapers
 and  those  newspaper  workers  are  compelled
 to  agitate,  then  all  the  people  of  the  country
 and  the  members  of  the  House  will  stand
 solidly  behind  them  im  their  just  struggle
 4  have  no  doubt  about  that.

 In  the  matter  of  distribution  of  newsprint
 to  the  small  and  medium  newspapers  there  1S
 discrimination.  These  newspapers  are  also
 denied  Government  advertisements  The
 big  newspapers  are  in  a  position  to  influence
 the  advertising  council  of  the  Government
 and  thereby  secure  advertisements.  On  the
 other  hand,  the  newspapers  like  ‘“Satyayug’’,
 “Ganashakti  Patrika”,  “Darpan”,  “Bangla
 Desh”,  etc,  who  criticise  the  Government  are
 denied  all  advertisements.  A  vicious  cons-
 piracy  exists  among  the  big  newapepers,  the
 Government  and  its  advertising  counci]  and
 the  foreign  vested  interests  on  whom  we  have
 to  depend  for  import  of  newsprint.  When
 gome  small  newspaper  owner  approaches  the
 advertisement  council  for  securing  advertise-
 ments,  they  are  pressurised  by  the  council
 that  they  will  have  to  print  the  comic  strips  ;
 cartoons  etc.  of  foreign  origin  and  those  have
 no  educative  value.  I  will  ask  the  Govern-
 ment,  Sir,  if  they  will  inquire  into  this  ?

 In  matter  of  distribution  of  newsprint
 also  the  Registrar  of  Newspapers  and  his
 Inspectors  give  reports  about  the  number  of
 copies  that  are  in  circulation  of  the  big
 newspapers.  In  those  reports  also  much
 corrupt  practices  are  prevalent  resulting  in
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 unfair  distribution  of  newsprint.  Will  the
 Government  assure  an  inquiry  into  this  also  ?
 I  demand  a  C  B.I.  probe  into  this  affair.

 The  Press  Information  Bureau  also  gives
 publicity  to  the  various  Congress  Govern-
 ments  that  are  ruling  in  different  States.  On
 the  other  hand,  the  P.I.B.  indulges  in
 destructive  publicity  against  the  opposition
 parties  in  different  States.  It  is  high  time
 these  things  were  stopped.  In  the  sphere  of
 broadcasting  also,  the  A.I.R.  gives  publicity
 and  propagates  for  the  Congress  Government
 and  the  Congress  Party  but  the  Opposition
 parties  do  not  find  any  place  in  its  broadcasts.
 It  is  rather  suffering  on  account  of  the
 adverse  broadcastes  by  the  All  India  Radio
 which  is  the  most  powerful  and  effective
 means  of  mass  propaganda  today.  The
 situation  has  come  to  such  a  sorry  state  that
 people  are  saying  that  the  All  India  Rad:o
 has  virtually  turned  into  All  Indira  Radio.
 You  know  Sir,  that  on  9th  August  97  8
 Congress  party  meeting  was  held  at  New  Delhi
 in  connection  with  the  Bangla  Desh  issue.
 There  Shrimati  Indita  Gandhi  delivered  a
 speech  in  her  capacity  of  the  leader  of  the
 Congress  party.  But  that  speech  was
 broadcast  over  all  the  stations  of  All  India
 Rddio,  Again  on  3  2  97]  Shrimati  Gandhi
 addressed  a  meeting  at  Calcutta  in  her
 capacity  of  the  leader  of  Congress  party  but
 her  speech  was  relayed  over  the  Calcutta
 station  of  All  India  Radio,  The  opposition
 parties  are  deprived  of  similar  facilities.  This
 is  unfair,  This  way  the  All  India  Radio  has
 turned  into  a  mouthpiece  of  the  Congress
 Government  and  the  Congress  party.  A
 demand  is  being  voiced  teday  that  Govern-
 ment  should  give  up  the  control  of  the  All
 India  Radio,  and  hand  over  its  management
 and  control  to  a  Corporation,  Will  the
 Government  accede  to  it?  In  ‘1954,  the
 first  Press  Commission  was  constituted.  The
 Commission  had  iater  alia  recommended
 diffusion  of  the  ownership  of  newspapers
 That  is,  the  proprietors  of  other  industries
 should  be  prohibited  from  controlling  news-
 papers,  Such  proprietors  were  trying  to
 exert  their  baneful  influence  on  the  Govern-
 ment  and  were  trying  to  suppress  the  news-
 paper  workers  and  their  legitimate  movements.
 It  further  recommended  that  the  workers
 should  be  allowed  to  participate  in  the
 management  of  the  newspapers.  About  17
 or  8  years  have  elasped  but  no  concrete
 steps  have  been  taken  to  implement  those
 recommendations,  J  will  therefore  demand

 that  in  the  changed  circumstances  a  second
 Press  Commission  may  be  constituted  to  go
 into  the  matter  afresh,  to  enquire  into  the
 evils  pervading  this  industry  and  to  make
 fresh  recommendations  based  on  its  findings.
 I  would  further  like  to  point  out,  Sir  that  in
 the  present  day  we  are  dependent  on  the
 foreign  news  agencies  for  our  news  from
 abroad.  Today,  an  epic  struggle  is  going  in
 Vietnam  against  the  biggest  and  most  powerful
 capitalist  power  in  the  world  yiz,  the  U.S.A.
 But  for  our  news  and  information  about  that
 struggle  we  have  to  depend  on  the  Reuter
 and  other  foreign  news  agencies.  Therefore,
 l  say  that  it  is  imperative  for  us  to  have  an
 independent  news  agency  of  our  own  to
 collect  and  cover  news  from  all  over  the
 world.  This  will  enable  us  10  get  the  world
 News  according  to  our  own  outlook  and  to
 analyse  the  same  from  our  own  point  of
 view.

 Today,  specially  after  the  97I-72  elections
 our  country  is  being  led  towards  a  fascist
 form  of  Government  by  one  party  and  one
 leader  rule.  The  Ministry  of  Info:mation
 and  Broadcasting  through  its  destructive  and
 Goebbel-like  propaganda  against  the  oppo-
 sition  parties  through  the  Government
 machinery  available  to  it  is  creating  an  un-
 desirable  and  condemnable  atmcsphere,  I
 strongly  protest  against  it.  I  oppose  the
 demands  of  this  Ministry  and  with  that  Sir,  I
 conclude  my  specch.

 SHRI  THA  KIRUTTINAN  (Sivaganya)  :
 I  beg  to  move  :

 “That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcasting
 be  reduced  by  Rs.  100."

 {Failure  to  start  unit  in  A  LR.  for
 space  research  programme  (10).

 “That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcasting
 be  reduced  by  Rs.  100.”

 [Failure  to  convert  A.LR.  into  a
 Board  on  the  lines  of  P,  &  T.  and
 Railways  for  better  administration
 ay).

 “That  the  Demand  under  the  Head
 Ministry  of  Ioformation  and  Broadcasting
 be  reduced  by  Rs.  100  ४
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 [Failure  to  provide  rent  free  accom:
 modation  to  the  employees  working
 in  high  powered  transmitters  which
 are  situated  far  away  fiom  cities
 (12).

 “That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcasting
 be  reduced  by  Rs.  100”

 {Need  to  restrict  direct  recruitment
 uf  Assistant  Station  Engineers  to
 50  per  cent,  til!  the  existing  Assistant
 Engineers  are  promoted  Tk)

 “That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcasting
 be  reduced  by  Rs.  I00.”

 [Need  to  remove  the  restrictions  on
 the  Engmeering  officers  to  become
 heads  of  Stations  of  A.  R  according
 to  their  seniority  with  programme
 officers  (4).

 “That  the  Demand  under  the  Head  Broad-
 casting  be  reduced  by  Rs  100.”

 [Failure  to  imciease  the  number  of
 8  |  R  Stations  with  studio  facilities
 in  Tamil  Nadu  (I5)  ]

 “That  the  Demand  under  the  Head  Broad-
 casting  be  reduced  by  Rs.  l00.”

 {Failure  to  provide  studio  facilities  at
 Commbatore  and  Tirunelveli  in  Tamil
 Nadu  (22)  i

 “That  the  Demand  under  the  Head  Broad-
 casting  be  reduced  by  Rs.  100.”

 [Failure  to  instal  a  Radio  Station  at
 Madurai,  the  seat  of  Tamil  culture
 which  is  centrally  situated  in  Tamil-
 Nadu  (23)].

 “That  the  Demand  under  the  Head  Broad-
 casting  be  reduced  by  Rs.  100."

 [Failure  to  increase  the  duration  of
 Tamil  programmes  from  00  K.W.
 short  wave  transmitters  at  Avadi
 for  the  benefit  of  listeners  in  8.  E.
 Asia  t24)}.
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 “That  the  Demand  under  the  Head  Broad-
 casting  be  reduced  by  Rs.  100,”

 [Failure  to  increase  the  duration  of
 Tamil  programmes  in  commercial
 services  broadcast  from  Madras  and
 Trichy  (25  J.

 “That  the  Demand  under  the  Head  Broad-
 casting  be  reduced  by  Rs.  100."

 {Failure  to  expand  the  research  depart-
 ment  of  A.IR.  for  the  production
 of  proto  type  equipment  so  as  to  save
 foreign  exchange  (26)]

 “That  the  Demand  under  the  Head  Broad-
 casting  be  reduced  by  Rs.  100"

 [Failure  to  devote  mare  time  for  in-
 formation  about  Tami!  Nadu  in  Tamil
 News-Pulletin  broadcast  from  Delhi
 Q7))

 “That  the  Demand  uader  the  Head  Broad-
 casting  be  reduced  by  Rs.  100."

 {Failure  to  use  pure  Tamil  words
 instead  of  Sanskritised  Tamil  in  the
 Tamil  programmes  broadcast  from
 Delhi  aud  station  in  Tamil  Nadu
 (25),

 “That  the  Demand  under  the  Head  Broad-
 casting  be  reduced  by  Rs.  I00.”

 [Failure  to  use  the  Tamil  words
 “Thiru”  and  “Thirumathi”  instead
 of  “Sri”  and  “‘Srimathi’’  in  the  Tamil
 programmes  broadcast  from  Delhi
 and  stations  in  Tamil  Nadu  (29)}

 5  That  the  Demand  under  the  Head  infor-
 mation  and  publicity  be  reduced  by  Rs.
 100.”

 [Failure  to  give  due  importance  to
 information  about  Tamil  Nadu  in
 News  Reels,  produced  by  the  iafor-
 mation  Department  G2)

 “That  the  Demand  under  the  Head  infor-
 raation  and  Publicity  be  reduced  by  Rs.
 00,"

 [Failure  to  give  tep-most  priority  for
 stasting  T.V,  stations  at  Madras  for



 which  the  Government  of  Tamil  Nadu
 has  given  land  free  of  cost  as  against
 the  other  States  that  have  charged
 money  for  the  land  (33)).

 “That  the  Demand  under  the  Head  _infor-
 mation  and  Publicity  be  reduced  by  Rs.
 00  ६4]

 [Failure  of  the  Film  Finance  Corpo-
 ration  to  finance  Tamil  and  other
 regional  language  films  (64)].

 “That  the  Demand  under  the  Head  Infor-
 mation  and  publicity  be  reduced  by  Rs.
 100."

 [Need  to  establish  Fiim  Finance  Cor.
 poration  at  Madras  (65)].

 “That  the  Demand  under  the  Head  Infor-
 mation  and  Publicity  be  reduced  by  Rs.
 100.""

 [Need  to  provide  financial  assistance
 through  grants  and  loans  to  the  Tamil
 Nadu  Theatre  Corporation,  Madras
 (66  J.

 SHRI  SURENDRA  MOHANTY  (Kendia-
 para)  :  I  beg  to  move:

 *  That  the  Demand  under  the  Head  Broad-
 casting  be  reduced  by  Rs.  100.

 [Failure  to  install  a  00  K.W.  trans-
 mitter  in  Cuttack  Station  of  All
 India  Radio  (16)).

 *  That  the  Demand  under  the  Head  Broad-
 casting  be  reduced  by  Rs.  100.”

 {Failure  to  extend  programme  of
 teaching  on  the  A.IR.  to  cover
 Oriya  language  (i).

 “That  the  Demand  under  the  Head  Broad-
 casting  be  reduced  by  Rs.  100."

 [Failure  to  devise  a  form  of  organi-
 sation  for  the  All  India  Radio  which
 would  provide  both  for  managerial
 autonomy  and  decentralisation  (18)].

 “That  the  Demand  under  the  Head  Broad-
 casting  be  reduced  by  Rs.  100."
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 [Patronage  shown  to  one  set  of  people
 in  awarding  contracts  for  A.I.R.
 programmes  (I9)}.

 “That  the  Demand  under  the  Head  Broad-
 casting  be  reduced  by  Rs.  100.

 [Reluc  ance  shown  by  the  A.IR.
 to  give  coverage  to  the  views  and
 activities  of  political  parties  and
 individuals  not  on  the  favoured  list
 of  the  rulng  party  (20).

 “That  the  Demand  under  the  Head  Infor-
 mation  and  Publicity  be  reduced  by  Rs.
 100.""

 [Failure  to  give  support  to  the  small
 language  papers  and  the  discrimina-
 tory  policy  in  issuing  advertisements
 (Qn).

 SHRI  KRISHNA  CHANDRA  HALDER  :
 I  beg  to  move:

 “That  the  Demand  under  the  Head  Broad-
 casting  be  reduced  by  Rs.  100.”

 [Need  to  stop  the  use  of  All  India
 Radio  by  the  Ruling  Party  (30)).

 “That  the  Demand  under  the  Head  Broad-
 casting  be  reduced  by  Rs.  100”

 [Failure  to  check  propaganda  in  the
 interest  of  the,  Congress  Party
 through  All  India  Radio  during  the
 last  elections  GDI

 DR.  LAXMINARAIN  PANDEYA  :
 (Mandsaur)  :  I  beg  to  move:

 “That  the  Demand  the  under  Head
 Ministry  of  Information  and  Broadcasting
 be  reduced  to  Re.  ae

 {Failure  of  the  Publications  Division
 to  Publish  “Indian  and  Foreign
 Review”  and  ‘Bhagirath’  in  Hindi
 (36).

 “That  the  demand  under  the  Head  Ministry
 of  Information  and  Broadcasting  be  redy-
 ced  to  Rs.  1”



 DG.  (Min.  of  I.  and  B.)
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 (Failure  to  treat  the  artists  working
 in  All  India  Radio  at  par  with  other
 Government  servants  (37)].

 “That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcasting
 be  reduced  to  Re.  I.”

 [Harmful  effect  on  national  life  and
 character  on  account  of  low  standard
 of  documentary  films  (38)].

 “That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcasting
 be  reduced  to  Re.  मलिक

 [Policy  of  indifference  in  regard  to
 providing  accommodation  and  other
 facilities  to  the  staff  of  All  India
 Radio  (39).

 “That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcasting
 be  reduced  to  Re.  I.”

 [Failure  to  check  irregularities  and
 mismanagement  in  Films  and  Tele-
 vision  Institute  of  India  (40)].

 “That  the  Demand  under  the  Head
 Ministry  ot  Information  and  Broadcasting
 be  reduced  to  Re.  I.”

 [Failure  to  bring  Press  Information
 Bureau  into  closer  public  contact  and
 to  publish  the  public  reaction  there-
 to  4).  .

 “That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcasting
 be  reduced  by  Rs.  100.",

 [Mismanagement,  irregularities  and
 earelessness  in  the  office  of  the
 Registrar  of  Newspapers  (42)]

 “That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcasting
 be  reduced  by  Rs.  00."’

 {Complete  indifference  towards  Hindi
 programmes  by  A.I.R.  (43)]

 “That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcasting
 be  reduced  by  Rs.  100,”
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 [Defective  poticy  to  maintain  freedom
 of  press,  (44)

 “That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcasting
 be  reduced  by  Rs.  100.”

 (Failure  to  make  various  monthly,
 bi-monthly  and  quarterly  journals
 published  by  the  Publications  Division
 popular  and  more  useful  to  the
 public  (45)]

 “That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcasting
 be  reduced  by  Rs.  100."

 {indifference  towards  the  production
 of  cultural  documentary  films  (46)]

 “That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcasting
 be  reduced  by  Rs.  100.”

 [Failure  to  convert  A.I.R.  into  a
 Corporation  (47)

 “That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcasting
 be  reduced  by  Rs.  100.”

 [Failure  on  the  part  of  the  Central
 Board  of  Film  Censors  to  cheok  the
 deteriorating  standard  of  films  (48)]

 “That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcasting
 be  reduced  by  Rs.  100.""

 [Delay  and  indifference  in  starting
 TV.  programme  throughout  the
 country  (49)]

 “That  the  Demand  under  the  Head  Brord-
 casting  be  reduced  to  Re  a

 [Failure  to  make  more  interesting  and
 effective  the  programmes  broadcast
 by  A.LR.  in  different  regional  lan-
 guages  (56)]

 “That  the  Demand  under  the  Head  Broad-
 casting  be  reduced  to  Re,  a

 {Failure  to  set  up  broadcasting  sta-
 tions  in  the  backward  areas  of



 23  D.G.  (Min.  of  ह  and  B.)  VAISAKA  4,  894  (SAKA)  D.G.  (Min.  of  I  end B)  244

 Madhya  Pradesh  like  jagdalpur  and
 Mandsaur  (57)]

 SHRI  PHOOL  CHAND  VERMA
 (Ujjain)  :  I  beg  to  move  :

 “That  the  Demand  under  the  Head  Broad-
 casting  be  reduced  by  Rs.  100.”

 [Failure  to  expand  All  India  Radio
 Station,  Indore  (58)],

 “That  the  Demand  under  the  Head
 Broadcasting  be  reduced  by  Rs.  100.”

 [Failure  to
 Radio  (59)]

 reorganise  All  India

 “That  the  Demand  under  the  Head
 Broadcasting  be  reduced  by  the  Rs.  100.”

 {Failure  to  set  up  a  Corporation  for
 All  India  Radio  (6D)

 “That  the  Demand  unde:  the  Head  Broad-
 casting  be  reduced  by  Rs.  100"

 {Failure  to  put  an  end  to  the  partisan
 attitude  of  All  India  Radio  towards
 political  parties  (61)

 SHRI  N.  SREEKANTAN  NAIR
 (Quilon)  :  I  beg  to  move  :

 “That  the  Demand  under  the  Head  Minis-
 try  of  Information  and  Broadcasting  be
 reduced  to  Re.  I.”

 (Giving  under  importance  to  Hindi
 aud  neglecting  English  and  regional
 languages  (81)

 “That  the  Demand  under  the  Head  Minis-
 try  of  Information  and  Broadcasting  be
 reduced  to  Re.  rd

 {Murder  of  art  in  the  Hindi  Televi-
 sion  programmes  (82)]

 MR.  SPEAKER  :  The  cut  motions  are
 also  before  the  House,  The  Members  must  be
 aware  that  the  House  is  sitting  for  an  extra
 time  of  half  an  hour  today  ;  that  is,  instead  of
 six,  we  will  adjourn  at  630  p.M.  This  dc-

 mand  will  continue  up  to  5.30.  How  much
 time  the  Minister  would  like  to  take  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING  (SHRIMATI  NANDINI
 SATPATHY)  :  Half  an  hour  to  45  minutes.

 MR.  SPEAKER  :  The  Minister  will  reply
 at—(Interruption).

 HON.  MEMBER  :  Tomorrow.

 MR.  SPEAKER  No.  no.  Do  not  do
 it  everytime.  Five  hours  is  more  than  enough
 time.

 SHRI  5.  M.  BANERJEE  (Kanpur)  :  The
 Prime  Mintster  was  expected  to  continue  up
 to]  O'clock,  but  she  finished  her  speech  at
 2.30  So,  we  have  saved  half  an  hour,  Let
 the  Minister  reply  tomorrow,

 MR.  SPEAKER  :  Even  if  this  half  an
 hour  wete  to  be  madc  up,  instead  of  5,  and
 then  it  comes  to  5  !5—(Interruption)  and
 the  Minister  will  reply  at  6  O°  clock.  (/naterrus
 Pp  ion)  You  want  anextra  half  an  hour  to  be
 continued  tomorrow  ?  No,  no.  Please  finish
 it  today.  That  is  not  always  the  case.  Some-
 tim2s  you  arc  given  more  time  ;  we  sometimes
 save  time  and  sometimes  you  clarm  more  time,
 and  then  you  claim  from  the  other  sidc  also,
 Do  not  do  it.

 Shri  Rudra  Pratap  Singh.

 श्री  र्द्र  प्रताप  सिंह  (बाराबंकी)  :  अध्यक्ष
 महोदय,  मैं  आपका  हृदय  से  आभारी  हूं  जो  आपने

 मुझे  सूचना  और  प्रसारण  मंत्रालय  की  माँगों  पर
 आपने  विचार  प्रकट  करने  का  अवसर  प्रदान  किया
 है।  मैं  इनका  समर्थन  करने  वे  लिए  खड़ा  हुआ
 हू।

 सूचना  और  प्रसारण  मंत्नालय  की  माँगों  के
 सम्बन्ध  में  माननीय  सदन  के  विरोधी  दलों  के
 सम्मानित  सदस्यों  ने  जो  कटौती  के  प्रस्ताव  दिए
 है  उनको  मैंने  गम्भीरतापूर्वक  पढ़ा  है  और  पढ़ने
 के  पश्चात्‌  मैं  इस  निष्कर्ष  पर  पहुंचा  हुं  कि  वे
 सारे  आरोप  जो  उनमें  गाए  गए  है  निराधार  हैं,
 प्रचारात्मक  हैं  और  उनमें  कोई  तथ्य  नहीं  है।
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 श्री मनु,  उसके  सम्बन्ध  से  मैं  केवल  दो  ही
 पक् चित या  कहना  पर्याप्त  समझता  हू  ।

 मैं  साफ-साफ  कह  दू  जो  फर्क  है  मुझमे  तुझमे
 तेरा  दर्द  दर्द  तनहा  मेरा  गम  गमे  माना  ।

 हमारे  राष्ट्र  की  नेता  श्रीमती  इंदिरा  गाधी  जहा
 एक  ओर  राष्ट्र  का  निर्माण  करना  चाहती  हैं  बहा
 हमारे  माननीय  सदन  के  सम्मानित  विरोधी  दल
 के  नेता  अपने  दलो  के  बुझाते  हुए  दीपो  को  केवल
 जलाए  रखने  का  प्रयास  करना  चाहते  है।  मैं
 उनसे  अनुरोध  करना  चाहता  हूँ  कि  वे  अपनी
 सकीर्ण  मनोवृत्ति  का  त्याग  करें  और

 फिजा  का  दामन  उलट  के  देखों,  बहार  की
 ताजगी  मिलेगी

 मैं  प्रधान  मंत्री  श्रीमती  इंदिरा  गाधी  को  इस
 बात  के  लिए  हृदय  से  बधाई  दना  चाहता  हु  कि

 वह  राष्ट्रीय  और  अस्तर्राप्ट्रीय  समस्याओं  का
 निराकरण  अत्यन्त  कुशलता,  दृढता  और  सफलता-

 पूर्वक  करते  हुए  अपने  अत्यन्त  व्यस्त  कार्यक्रम  में
 से  भी  सूचना  और  प्रसारण  माह  का  उत्तर-
 दायित्व  स्वयं  वहन  कर  रही  है।  इसके  साथ-साथ
 मैं  श्रीमती  नन्दिनी  सत्यपथी  को  भी  इस  बात  के

 लिए  बधाई  देना  चाहता  ह  कि  वह  बहुत  ही  रुचि
 लेकर  और  अनुभव पूर्वक  मतलब  के  कार्य  को  देख

 रही  हैं  7  सूचना  और  प्रसारण  मंत्रालय  का
 सरका<  मे  वही  स्थान  होता  है  जो  मानव  शरीर
 में  क्षेत्र  का  होता  है।  जिस  प्रकार  से  नेत्र  की

 मूक  भाषा  से  हमे  किसी  व्यक्ति  के  व्यक्तित्व  का
 ज्ञान  हो  जाता  है  उसी  प्रकार  से  सूचना  और
 प्रसारण  मंत्रालय  के  द्वारा  सरकार  के  विभिन्‍न
 मंत्रालयों  के  सम्बम्ध  मे  जो  सरकार  की  नीतिया

 होती  है,  उनका  हमे  ज्ञान  होता  है।  प्रसन्नता
 की  बात  है  °°

 अध्यक्ष  महोदय  :  आप  सच  के  बाद  अपना
 भाषण  जारी  रखें  1
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 श्री  शह्र  प्रता/  सह  सभापति  महोदय,  इस

 के  पूर्व  कि  मैं  अपना  भाषण  प्रारम्भ  करू  मैं  आप
 से  निवेदन  करना  चाहता  हैँ  कि  अभी  तक  इस
 माननीय  सदन  की  यह  परम्परा  रही  है  कि  दल  के
 प्रथम  वक्‍ता  को  बीस  मिनट  का  समय  मिला
 करता  है  I

 सभापति  महोदय  :  जितने  वक्‍ता  होते  है,
 उनको  देखकर  समय  दिया  जाता  है

 श्री  र्द्र  प्रताप  सह  धन्यवाद  |

 श्रीमन्,  मै  सूचना  और  प्रसारण  मंत्नालय  की
 राज्य  मती  श्रीमती  नन्दिनी  सत्य पथी,  को  बधाई
 देना  चाहता  ह्  वि  यह  माल्य  पने  विभिन्‍न
 विभागों,  प्रभागो,  गो  और  इकाइयों  के  माध्यम
 से,  श्रव्य  और  दृश्य  के  द्वारा,  सरकार  के  विभिन्‍न
 मंत्रालयों  की  नीतियो  को  खेतों  से  लेकर
 सीमाओ  तक,  महतो  से  लेकर  झोपडियों  तक,
 देश  भर  की  जनता  तक  पहुचाने  वा  प्रयास
 कर  रहा  है।  इसके  साथ  ही  इस  मंत्रालयों  के
 द्वारा  समाचारपत्न ों  के  माध्यम  से  सरकार  के
 विभिन्‍न  मत़ालयो  के  सम्बन्ध  मे  जनता  की  अनु-
 भूतियो  और  अभिव्यक्तियों  को  पहुचाया  जाता  है,
 जिससे  विभिन्‍न  मंत्रालय  अपनी  नीतियो  का

 पुनर्मुल्यन  और  पुनर्निर्धारण  कर  सके  ।

 चूकि  समय  का  अभाव  है,  इसलिए  मै  अपने
 विचारो  को  केवल  फिल्म  विभाग  तक  ही  सीमित
 रखना  चाहता  हूँ  7  जिस  प्रकार  गया  और  यमुना
 के  मिलन  से  ब्रिवेणी  का  जन्म  हुआ  है,  उसी
 प्रकार  साहित्य  और  कहा  के  मिलन  से  फिल्‍मों
 का  निर्माण  होता  है।  साहित्य  समाज  का  दर्पण  होता
 है।  कला  कभी  कला  के  लिए  होती  है  और  कभी
 जीवन  के  लिए  हुआ  करती  है।  साहित्य  और
 कला  का  यह  संगम  कभी  जीवन  को  प्रेरणा  देता  है
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 और  कभी  जीवन  में  आनन्द  के  स्रोत  बहाया
 करता  है।  जैसे  विज्ञान  निर्माण  और  विनाश  का
 साधन  बनता  है,  उसी  प्रकार  फिल्में  देश  के
 उत्थान  और  पतम  का  कारण  हुआ  करती  है।

 फिल्म  विभाग  के  अन्तर्गत  भारतीय  फिल्म
 तथा  दूरदर्शन  संस्थान,  फिल्म  वित्त  निगम,
 राष्ट्रीय  पुरस्कार,  देश-विदेशों  में  फिल्म  समारोह
 और  सांस्कृतिक  आदान-प्रदान  के  कार्यक्रमों  आदि
 की  जो  व्यवस्था  इस  मंत्रालय  ने  की  है,  उसके
 लिए  मैं  सरकार  को  हृदय  से  बधाई  देना  चाहता
 हूँ।  मैं  आशा  करता  हूं  कि  सरकार  शीघ्र  ही
 फिल्म  परिषद्‌  की  घोषणा  करके  फिल्म  विभाग
 के  सुधार  मे  एक  मया  अध्याय  जोड़ेगी  ।

 मै  आपके  साध्वस  से  सरकार  से  यह  अनुरोध
 करना  चाहता  हूँ  कि  भारतीय  फिल्म  संस्थान  के
 द्वारा  जो  छात्र  छात्राये  उत्तीर्ण  होती  है,  उनको
 इस  मन्त्रालय  और  अन्य  मंत्रालयों  में  नौकरियां
 दिये  जाने  में  वरीबता  प्रदान  करनी  चाहिए।  मै
 यह  भी  सुझाव  देना  चाहता  हुँ  कि  फिल्म  वित्त
 निगम  को  स्थिति  को  और  साहू  बनाया  जाये।
 इसके  साथ-साथ  पुरस्कार  देते  समय,  देश  तथा
 विदेशों  में  फिजियो  के  समारोह  करते  समय  और
 साथ  ही  सांस्कृतिक  आदान-म्रदाम  के  कार्यक्रमों  का
 आयोजन  करते  समय  चलचित्रों  का  चयन  राष्ट्रीय
 भावात्मक  एकता,  अखंडता,  प्रभुसत्ता,  शोषण  से

 मुक्ति,  समानता  के  सिद्धान्त,  राष्ट्रीय  चरित्र  के
 उत्थान  और  विश्व  बंधुत्व  की  भावना  के  आधार
 पर  सावधानी  से  करना  चहिए  ।

 केन्द्रीय  सेन्सस  बोर्ड  पर  बहुत  बड़ा  सत्तर-
 दायित्व  है।  जहां  एक  ओर  उसे  देश  की  जनता
 की  नैतिक  और  अच्छी  रुचि  का  ध्यान  रखना
 पड़ता  है,  वहां  दूसरी  ओर  अभिव्यक्ति  की  स्व-
 तंत्रता  के  आधार  पर  साहित्य  और  कला  के  अन्य
 रूपों  के  समान  ही  पर्दे  की  स्वतंत्रता  की  भी  रक्षा
 करनी  पड़ती  है।  एक  ओर  देश  की  संस्कृति  की
 रक्षा  करनी  रहती  है  दूसरी  ओर  साहित्य  तथा
 कला  को  पल्लवित  तथा  पुष्पित  करना  रहता  है।
 कार्य  अत्यंत  गंभी र,  विवादास्पद  तथा  जटिल  होता
 है।  ब्तणएव  मैं  आपके  माध्यम  से  सरकार  से  अनु-

 रोध  करना  चाहता  है  कि  वर्तमान  केन्द्रीय  सेक्टर
 बोर्ड  का  पुनर्गठन  किया  जाय  और  उसमें  ऐसे
 व्यक्तियों  को  रखा  जाय  तो  उपर्युक्त  समस्याओं
 के  निराकरण  में  अपना  योगदान  दे  सकें  और  इन
 जटिल  प्रश्नों  का  उत्तर  दे  सकें,  साथ  ही  उसमें
 जनता  की  भावनाओं  का  भी  प्रतिनिधित्व  हो
 सके  ।

 फिल्म  विभाग  के  साथ  भारतीय  संस्कृति  को

 गहरा  सम्बन्ध  है।  इस  कारण  इसके  सम्बन्ध  में

 कुछ  शब्द  कहना  चाहता  हूँ।  भारतीय  संस्कृति
 इतनी  महान  तथा  विशाल  है  कि  उसके  स्वरूप
 की  विवेचना  इतने  कम  समय  में  सम्भव  नहीं  है  ।
 फिर  भी  एक  उदाहरण  प्रस्तुत  करना  चाहता  हूँ।
 एक  स्थान  पर  कहा  गया  है।

 यत्र  नार्यस्तु  पूज्यन्ते  रमते  तत्र  देवता  ।

 अर्थात्‌  जहाँ  नारी  की  पूजा  होती  है  वहां  देवता
 बास  करते  है  ।

 दूसरे  स्थान  पर  कहा  गया  है

 ढोल  गंवार  शूद्र  पशु  सारी  |

 ये  सब  ताड़न  के  अधिकारी  ।  ।

 हमारी  संस्कृति  मे  स्‍त्री  को  पुरुष  के  समान
 दर्जा  दिया  गया  दे  1

 सभापति  महोदय  :  इसका  इस  विभाग  से
 क्‍या  सम्बन्ध  है  ?

 श्री  om  प्रताप  सह  :  शमन,  मैं  बिलकुल
 वही  बात  कहना  चाहता  हूँ  जिस  तरफ  आपने
 ध्यान  आकर्षित  किया  है।  उसी  के  सम्बन्ध  में  मैं  कह
 रहा  हूँ।  क्योंकि  हमारी  फिल्मों  भें  बराबर  यह
 प्रश्न  उठा  करता  है  कि  जो  दृश्य  उपस्थित  किए
 गए  हैं  वह  हमारी  संस्कृति  के  अनुरूप  हैं  या  नहीं,
 इस  कारण  से  इसका  उल्लेख  कर  देना  मैं  उचित
 समझता  था  केवल  एक  मिनट  में  इस  बात  को
 मैं  समाप्त  करता  हूँ  1

 हमारी  संस्कृति  में  स्‍त्री  को  पूजने  योग्य  जो
 बताया  नया  है  उसका  कारण  यह  है  कि  हम  उसे
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 समानता  का  दर्जा  देना  चाहते  है,  न  उसे  ताड़ना  देना

 चाहते  है,  न  उसे  पीटना  चाहते  है

 हमारी  संस्कृति  में  जातिवाद,  वर्ण-व्यवस्था,
 साम्प्रदायिकता,  भाषाविद,  प्रान्तीयता  आदि  के

 लिए  कोई  स्थान  वही  है।  यहा  पूर्ण  समानता,
 मानव  जाति,  मानव  धर्म  और  विश्व  संस्कृति  की
 व्यवस्था  की  गई  है  ।  हमारी  सरस्वती  मे  अर्थ  धर्म
 काम  मोक्ष  चारों  को  जीवन  में  समान  स्थान  तथा

 महत्त्व  दिया  गया  है।  हमे  अपनी  संस्कृति  पर  गेंहू
 और  हम  चाहते  है  कि  हमारे  सम्मानित  सदस्य  जब
 कभी  संस्कृति  के  दृष्टिकोण  से  फिल्मों  के  सम्बन्ध
 में  अपने  विचार  प्रकट  करें  तो  जो  संस्कृति  का

 मूल  रूप  है  उसको  दृष्टि  में  रव  कर  तब  कोई
 बात  करे  1  क्योकि  हमारी  संस्कृति  इतनी  बड़ी
 संस्कृति  है  कि  उसके  सम्बन्ध  मे  कभी-कभी  ऐसी
 स्थिति  हो  जाती  है  कि  हम  उसके  मूल  रूप  को

 नहीं  देख  पाते।  एक  समय  स्वामी  रामकृष्ण
 परमहंस  से  किसी  ने  पूछा  कि  ब्रह्म  का  क्‍या
 स्वरूप  है  तो  उन्होंने  कहा  कि  जैसे  किसी  हाथी
 के  चारो  तरफ  चार  गघे  खड़े  हो  जाय,  एक  सूद
 को  पकड़  कर  कहेगा  कि  हाथी  का  स्वरूप  यह  है,
 दूसरा  भाग  को  पकड़  कर  कहेगा  कि  हाथी  का
 स्वरूप  यह  है,  तीसरा  पूछ  को  पकड़  कर  कहेगा
 कि  हाथी  का  स्वरूप  यह  है  मगर  वास्तव  में  जो
 उसका  स्वरूप  है  संपूर्ण  रूप  से  वह  किसी  को  बता

 नही,  इसी  तरह  ब्रह्म  का  जो  स्वरूप  है  सम्पूर्ण
 स्थिति  मे  उसको  कोई  देख  नहीं  पाता  है।  ऐसे
 ही  अगर  हम  चाहते  है  कि  अपनी  संस्कृति  को  पूर्ण
 सम्मान  दे  सकें  तो  निश्चित  रूप  से  हमें  अपनी

 सकती  के  सम्पूर्ण  रूप  पर  हट्टी  रखनी  होगी।
 एकाकी  रूप  में  उसे  देख  कर  हम  उसके  साथ
 न्याय  नहीं  कर  पाएँगे  ।  जब  हम  सम्पूर्ण  रूप  में
 आगे  बढ़  रहे  हैं  तो  हमें  एक  व्यापक  दृष्टिकोण
 अपनाना  होगा  और  आवश्यकता  पड़ने  पर  यदि
 नवीन  मूल्यों  की  आवश्यकता  होगी  तो  हमें  सांक-
 तिक  कान्ति  करनी  होगी  और  इसके  लिए  हम
 आशा  करते  है  कि  यदि  विश्व  संस्कृति  के  निर्माण
 में  हमें  भारतीय  संस्कृति  के  अन्दर  एक  क्रान्ति
 करनी  हो,  एक  उचित  दिशा  उसे  देनी  हो,  तो  उस
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 में  हमको  हिचक  नहीं  होनी  चाहिए  ।
 अन्त  में  मैं  सदन  के  सम्मानित  सदस्यों  से

 अनुरोध  करना  चाहता  हूँ  कि  देश  का  यह  कारवां

 हमारे  राष्ट्र  की  नेता  श्रीमती  इंदिरा  गांधी  के

 नेतृत्व  में  भूख,  रोग,  अभाव  तथा  शोषण  से  मुक्ति
 की  मंजिल  की  ओर  चल  पड़ा  है,  हम  लोग  साहस
 तथा  दृढ़ता  के  साथ  उसके  साथ  चलें।  अन्त  मे
 मैं  यह  कह  कर  समाप्त  करना  चाहता  हूँ--

 बईदतर  है  नजदीकतर  है  मन्ज़िल  |

 यह  बात  हौसले  ऐ  कारवां  प॑  ठहरी  है  ।

 इन  शब्दों  के  साथ  मैं  इस  विभाग  की  मांगों
 का  समर्थन  करता  हूँ  और  प्रधान  मंत्री  जी  को
 बधाई  देता  हूँ  1

 क्रि  भान  सिह  भोरा  (भठिडा)  :  सभापति
 महोदय,  मैं  यह  कहना  चाहता  हूँ  कि  सूचना  और
 प्रसारण  मंत्रालय  सबसे  महत्त्वपूर्ण  महालय  है।
 इसे  सरकार  की  पालिसी  को  लोगो  तक  पहुंचाने
 का  काम  करना  है  और  इसे  सारे  हिन्दुस्तान  के  जो
 विचार  है  उन्हे  कंट्रोल  करना  है।  आज  हिन्दुस्तान
 में  हम  बातें  कर  रहे  है  कि  सोशलिजष्प  लाएंगे
 और  समाजवाद  का  प्रचार  हो  रहा  है।  पर  उसको
 लाने  के  लिए,  कैसे  वह  आएगा,  उसके  लिए  जो
 प्रचार  होता  है  वह  क्‍या  है?  क्‍या  उस  पर  भी

 हमारा  कंट्रोल  है  या  नही,  यह  भी  हमें  सोचना
 होगा  ।  हमारे  देश  में  जितने  अखबार  है  वह  किस
 के  कब्जे  में  है?  उन  पर  किसका  कन्ट्रोल  है?
 क्या  हम  वहू  विचार  जो  लोगों  तक  पहुंचाना
 चाहते  है  वह  उनके  जरिए  पहुंच  सकते  हैं  या

 नही  ?  मैं  यह  कहूंगा  कि  नहीं  पहुंच  सकते  ।  इसके
 उलटे  बहू  विचार  पहुंचते  है  जो  हमारी  इस
 विचारधारा  के  उल्टे  हैं  और  जो  लोगों  को  उस
 तरफ  ले  जाते  हैं  जिस  तरफ  से  हम  उनको  मोड़ना
 चाहते  हैं।  आपको  पता  होगा,  यहां  पर  बहुत
 दफा  मोनोपली  को  और  प्रेस  को  कर्ब  करने  की
 बात  की  गई  है।  बड़ी  अच्छी  बात  है।  करता

 चाहिए  था।  वह  क्यों  आज  तक  नहीं  हुआ,  यह
 हमारी  समझ  में  नहीं  आया  ।  सरकार  ने  कहा  कि

 हम  0  पेज  की  सीलिंग  जाएंगे  कि  दस  सफे  से
 ज्यादा  अखबार  न  हो।  उसके  बाद  पीछे  काफी  चर्चा
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 उस  पर  हुई  ।  क्या  चर्चा  है,  चर्चा  खबरों  पर  नहीं
 है,  तीन  और  चार  पेज  से  ज्यादा  खबरें,  घाटी-
 किल  नहीं  होते,  यह  हमने  अखबारों  की  जांच  कर
 के  देखा  है,  बाकी  जो  उसमें  इश्तिहार  होते  हैं  उस
 से  वह  पैसा  कमाते  हैं।  वह  इश्तिहार  कैसे  लिए
 जाते  हैं  यह  भी  आपको  पता  होगा  कि  बहुत  सारे
 लोग  इश्तिहार  भी  ऐसा  लेते  है  कि उनको  रसीद
 ज्यादा  देते  ह ैऔर  पैसा  कम  लेते  हैं।  उससे  ब्लैक
 मनी  भी  बहुत  से  लोग  बनाते  हैं।  यह  भी  आपको
 पता  होगा  ।  इसलिए  उसके  ऊपर  दस  पेज  की
 सीलिंग  आप  जो  ला  रहे  थे  वह  आज  तक
 क्यों  नहीं  लाए  वह  हमारी  समझ  में  नहीं  आता।
 इसके  बाद  आपको  यह  भी  पता  होगा  कि  यहां
 पर  जो  न्यूज़ प्रिन्ट  इम्पोर्ट  होता  हैं  उसका  आधे  से
 ज्यादा  जो  दस  ग्रुप  हैं  अखबारों  के  उनके  पास
 चला  जाता  है  और  बाकी  सारे  हिन्दुस्तान  में  आता

 है।  इसी  तरह  से  59  प्रतिशत  जो  35  बड़े
 अखबार  हैं  उनके  पास  चला  जाता  है  और  48
 परसेंट  पांच  सौ  पेपर्स  के  पास  जाता  है  तो  इसमें
 क्या  हुआ,  गवर्मेट  ने  जो  कदम  उठाया  वह  कहां
 रुक  गया,  यह  जरा  बताइए  ?  आखिर  इसमें
 झगड़ा  क्‍या  है  ?  वह  जो  सारे  हिन्दुस्तान  में  शोर
 मचा  है  बहू  इसलिए  मचा  है  कि  वह  सरकार  को

 यह  कदम  उठाने  से  रोक  सकें  जो  कि  सरकार
 उठाना  चाहती  है  ।

 दूसरे,  जो  आप  मया  वेज  बोर्ड  कायम  करना

 चाहते  हैं  जिसकी  मांग  बुकिंग  जनेलिस्ट्स  ने  की

 है,  उसको  रोकने  के  लिए  यह  सब  झगड़ा  उठा  हैं  1
 आपने  प्राइस  फिक्स  करने  की  बात  भी  की  है।
 बह  भी  आज  तक  नहीं  हुआ  कि  जितने  पेज  हों
 उसके  मुताबिक  प्राइस  हो  ।  जो  बड़े  बड़े  लोग  हैं,
 बिरला,  टाटा  डालमिया,  गोयनका  इनके  सेल  आप

 की  ब्यूरोत्रेंसी  में  बैठे  हैं,  वह  आपको  वह  जल्दी

 नहीं  करने  देंगे  4 आप  इस  पर  सोच  लीजिए  कि

 कैसे  करेंगे  ।

 96L  &  प्रेस  कमीशन  की  रिपोर्ट  पर  एक

 कानून  भी  बना  था,  लेकिन  उसको  सुप्रीम  कोर्ट  ने

 रह  कर  दिया,  आज  Ll  सार  उसको  रह  हुए

 हो  गये,  दोबारा  उसको  कानून  की  शक्ल  क्यों  नहीं

 दी  गई,  किस  लिये  नहीं  दी  गई,  इसका  पता  नहीं  है।

 हम  देखते  हैं  कि  जितने  इज़ारेदार  हैं,  वह
 सब  अखबारों  में  बैठे  हुए  है,  प्रोपेगेंडा  में  बैठे  हुए
 हैं,  फिर हम  कहते  है  कि  हम  सोशलिज्म  का
 प्रचार  करेगे,  लोगों  तक  सोशलिज़्म  की  आवाज
 पहुंचायेंगे,  यह  बात  मेरी  समझ  में  नही  आती  है।
 आप  न्यूज  एजेन्सीज  को  ले  लीजिये,  पी०  टी०
 आई०  को  लीजिये,  सब  पर  इनका  कन्ट्रोल  हैं,  जो
 लोग  इन  अखबरों  के  मालिक  हैं,  वे  ही  यहां  पर
 बैठे  हुए  हैं  और  जो  खबरें  देते  हैं  उनका  भी  आपको
 पता  है।  इन  एजेंसीज  के  जरिये  आप  की  नीति
 के  मुताबिक  खबरें  नहीं  दी  जा  रही  है  और  अगर
 कोई  आपकी  नीति  के  मुताबिक  खबरें  बनाता  हैं
 तो  उसको  पैन ला इज  किया  जाता  है।  हमारी
 नोटिस  में  आया  है  कि  बी०  आर०  वत्स  जैसे
 आदमी  को,  जो  आल  इण्डिया  विंग  जर्नलिस्ट्स
 का  जनरल  सैक्रेटरी  है,  उनको  शिलोंग  बदल
 दिया  गया  बहू  एक  बहुत  अच्छे  जर्नलिस्ट्स  है,
 6  साल  उन्होंने  पी०  टी०  आइ०  मे  काम  किया,
 पं०  नेहरू  के  साथ  बाहर  जाते  थे,  उनको  कवर
 करते  रहे  है  |  क्‍यों  बदल  दिया  गया  ?  इसलिये
 कि  वे  उनके  विचार  के  नहीं  ये

 हिन्दुस्तान  समाचार  को  ले  लीजिये।  वह
 किस  की  है  ?  वह  आर०  एस०  एस०  के  जो
 सबसे  बड़े  संचालक  हैं,  उनके  कन्ट्रोल  में  है।
 आर०  एस०  एस०  के  गुरु  गोलवलकर  को  गुरु
 दक्षिणा  आती  है,  उस  फण्ड  में  से  उसको  पैसा
 मिलता  है,  आप  वह  सब  मालूम  कर  छीजिये  oe

 at  राम  रतन  फार्मा  (बांदा)  :  यह  गलत

 है

 श्री  भान  सिह  दौरा  :  आप  आल  इण्डिया
 रेडियो  को  ले  लीजिये,  उसमें  जो  खबरें  आती  हैं,
 बे प्रोग्रेसिव  फांसी  की  नहीं  होतीं।  लोग

 चाहे  अहमदाबाद  में  जाकर  बोलें  था  कहीं  भी  बोलें,
 रेडियो  उनको  कवर  करता  है,  लेकिन  प्रोग्रेसिव

 नेताओं  के  भाषणों  को  रेडियो  पर  कवर  नहीं
 किया  जाता  ।  इसलिये  मैं  उम्मीद  करता  हूँ  कि

 आप  इस  पर  जरूर  गौर  करेंगे  |

 आज  हम  यह  देखते  हैं  कि  रेडियो  पर  जिस

 प्रकार  के  विचारों  का  प्रचार  होना  चाहिये,  वह
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 [श्री  भारतीय  मौरा]
 नही  होता  है।  सुबह  उठकर  रेडियो  सुनिये--क्या
 होता  है,  दो  घण्टे  तक  तमाम  धर्मों  का  प्रचार  होगा  ।
 क्या  यह  सेक्यूलर  स्टेट  है।  पजाब  में  गुरुबाणी
 चलती  है।  मै  पूछना  चाहता  हुँ  कि  आप  अपनी
 नीतियो  को  कैसे  इम्पलीमेट  करावायेगे,  आपकी
 नीतियो  का  प्रचार  रेडियो  से  क्यो  नहीं  होता  है
 हमारी  जो  एग्रीकल्चर  लेबर  है,  लैड-लैस  लेबर  है,
 उनकी  प्राबलम्ज़  पर  रेडियो  पर  कभी  कोई  गोष्ठी

 नहीं  होती  है।  हमारी  लैड  लस  लेबर  हिन्दुस्तान
 की  आबादी  का  एक  चौथाई  हिस्सा  है,  लेकिन  उन
 की  बात  रेडियो  पर  कभी  नहीं  आती  ।

 यहां  पर  यूथ्स  ी  बान  कही  गई  है,  लेकिन
 वहां  पर  लैक्चर  कौन  देते  हैं,  जो  60  साल  से  ज्यादा
 उम्र  के  होते  है,  वे लोग  अयुध-प्रॉबलम  पर  लेक्चर
 देते  है।  यहा  पर  यूथ  कांग्रेस  है,  यूथ  फेडरेशन  है,
 उनके  ली इसे  को  रेडियो  पर  बुलाइये  उनको
 प्राब्लम  के  बारे  में  अपने  ख्यालात  का  इजहार
 करने  वा  मौका  दीजिये  ताकि  लोगो  को  उन
 प्रावलम्ज  का  अहसास  हो  सके  |

 आपकी  जो  प्रेस  काउन्सिल  है  उसमे  जर्नलिस्ट्स
 का  कोई  नुमाइन्दा  नही  है,  जो  प्रोग्रेसिव  नीति  के

 अखबार  ?,  उनका  नुमाइन्दा  नहीं  है।  प्रेस
 कार्तिक  बन  गई,  लेकिन  जो  मोनोपोल्िरट्स  है,
 प्रेस  के  बाहर  के  लोग  है,  उन्ही  को  रख  दिया
 गया  है।  मै  चाहता  हू  कि  इस  चीज  को  आप
 देखिये  ।

 आप  जानते  है  कि  हर  साल  हमारा  मुंडे
 फेस्टिवल  होता  है,  सारी  दुनिया  में  इसको  मनाया
 जाता  है,  दुनिया  के  मजदूरों  का  सब  से  बड़ा  फेस् टी-
 वल  है  लेकिन  आल  इण्डिया  रेडियो  पर  उसके  लिपि
 समय  नही  दिया  जाता  मैं  चाहता  हैँ  कि  झाल
 इण्डिया  रेडियो  पर  उसके  लिए  समय  दिया
 जाना  चाहिये  |  मैं  प्रधान  मन्त्री  जी  से  यह  भी
 विनती  करूगा  कि  मई  दिवस  की  छुट्टी  होनी
 चाहिये  और  प्रचार  होना  चाहिये  कि  मई  दिवस
 क्‍या  है।

 चेयरमैन  साहब,  हमारे  टी०  बी०  सेक्टर्स  पर
 जो  मुलाजिम  काम  करते  है,  बे  मुझ  से  मिले  थे।
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 वे  कहते  हैं  कि  लोगों  को  बाहर  से  रख  लिया
 जाता  है।  पिछली  दफा  आपने  कुछ  प्रोडयूसर
 रखे,  हालाकि  पहले  मैट्रिक  क्वालिफिकेशन  थी,
 मगर  उसको  बी०  ए०  कर  दिया  गया  है।  डिपार्ट-
 मेट  के  लोग  कहते  हैं  कि हम  लोग  जो  काम  करते
 हैं,  हमको  मौका  मही  दिया  जाता  है,  लेकिन

 बाहर  से  जो  लोग  सिफारिश  ले  आते  है,  वे  एक
 दिन  में  प्रोड्यूसर  बन  जाते  है।  एक  आर्टिस्ट  की
 जो  क्वालिफिकेशन  होनी  चाहिये,  उस  क्वालिटी-
 केशन  के  आदमी  को  नही  रखा  जाता।  उम्मीद

 है  आप  इस  तरफ  ध्यान  देगी।

 आपने  अपनी  रिपोर्ट  में  कहा  कि  अमृतसर
 में  आप  एक  टेलीविजन  सैन्टर  कायम  करने
 जा  रहे  हैं,  लेकिन  वह  अभी  तक  कायम
 नही  हुआ  है  1  यह  सैन्टर  जल्द  से  जल्द
 कायम  होना  बहुत  जरूरी  है,  क्योकि  पाकिस्तानी
 प्रोपेगेण्डा  सारे  पंजाब  में  जाता  है।  पिछले  दिनों
 अखबार  में  आपका  था  कि  अमृतसर  और  भटिण्डा
 मे  आप  इसको  कवर  करेंगे  मै  चाहता  हूं  कि
 जल्द  से  जल्द  इस  काम  को  शुरू  किया  जाय
 ताकि  लोगो  तक  आपकी  नीतियो  का  प्रचार  हो
 सके,  सरमायेदारों  का  प्रचार  न  हो  7  अगर  आप

 चाहते  है  कि  हिन्दुस्तान  मे  समाजवाद  आये  तो
 लोगों  तक  आपके  विचार  पहुचने  चाहिये।  मै
 उम्मीद  करता  हूँ  कि  आप  इस  पर  जरूर  गौर
 करेगे  ।

 SHRI  J.  B.  PATNAIK  (Cuttack)  :  Mr.
 Chairman,  Sir,  |  rise  to  support  the  Demands
 of  this  Ministry.  In  @  democratic  set-up,
 the  role  expected  to  be  played  by  a  Mintstry
 like  this  cannot  be  minimised  and  from  its
 growth  over  the  years,  it  can  be  safely  assumed
 that  this  Ministry  has  played  its  role  well  in
 safeguarding  and  popularising  the  democratic
 process  and  the  democratic  way  of  fife  amongst
 the  masses  of  our  country.

 There  are  some  critics  of  the  All  India
 Radio  who  criticise  it  on  very  trivial  points,
 such  as  it  gives  more  time  to  the  Prime  Minis-
 ter,  who  is  the  leader  of  this  country.  They
 forget  that  the  Prime  Minister  is  the  leader
 ०  the  largest  political  party.  The  leader  of
 the  Government  naturally  gets  more  time  in
 all  the  countries  on  the  radio,  There  is  8
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 proverb  in  Sanskrit  which  means  that  only  a
 thief  is  afraid  of  the  rise  of  a  brilliant  moon,
 Here,  in  our  country,  the  rise  of  a  brilliant
 leadership  has  made  those  people  who  do  not
 like  democracy  to  grow  in  this  country,  afraid
 of  the  rise.

 Before  coming  to  other  points,  I  would
 like  to  pay  a  tribute  to  the  hon.  Minister  of
 State  of  this  Ministry  for  her  significant  role
 during  the  Bangladesh  crisis  and  during  the
 time  of  Indo-Pakistan  war  In  fact,  some  of
 the  important  publications  of  this  Department
 will  go  down  as  references  of  the  epoch-making
 period  for  future  historians.

 1  would  first  like  to  deal  with  the  present
 policy  of  the  Government  which  should  find
 its  refiection  on  the  policies  of  this  Depart-
 ment.  In  our  war  against  poverty,  in  buil-
 ding  up  a_  socialistic  society  against  the
 background  of  our  cultural  heritage,  the
 Ministry  of  Information  and  Broadcasting  is
 bound  to  play  a  very  significant  role,  parti-
 cularly,  in  bringing  about  a  cultural  revolution
 in  the  countryside.  I  do  not  mean  a  cultural
 revolution  as  it  has  been  misused  in  other
 countries  9  do  not  mean  that  sort  of  revolu-
 tion  but  a  revolution  in  terms  of  educating
 the  masses  of  our  people  In  this  process  of
 democracy,  the  radio,  the  television  and  the
 other  mass  media  have  to  play  a  very  signi-
 ficant  role.  In  some  fields,  its  action  must
 be  corrective  ;  in  other  fields,  its  action  must
 be  educative.

 Take,  for  example,  the  press  The  growth
 monopoly  in  Indian  press  is  as  staggering  as
 its  growth  in  the  industrial  field.  The  Mono-
 polies  Commission  has  reported  that  75
 business  houses  in  this  country  control  about
 47  per  cent  of  the  total  non-banking  business
 in  the  private  sector,  As  far  back  as  in
 1954,  the  Press  Commission  reported  that  out

 of  330  dailies,  5  owners  control  29  papers  and
 3I.2  per  cent  of  the  circulaion......

 sit  फूल चन्द  अर्सा:  सभापति  महोदय,  सदन
 में  गणपूर्ति  नहीं  है  t

 MR.  CHAIRMAN
 tung...

 :  The  bell  is  being

 Now  there  is  quorum,  The  hon.  Member
 May  continue,  May  I  request  hon.  members
 to  be  present  and  maintain  the  quorum  ?

 Otherwise,  we  will  be  wasting  the  time  of  the
 House.

 SHRI  J.  8,  PATNAIK:  I  was  referring
 to  the  monopoly  in  the  Indian  press  88  refer-
 ted  to  by  the  Press  Commission  as  far  back
 as  954,  They  said:

 “We  found  that  out  of  330  dailies,  five
 owners  contro]  29  papers  and  3I.2  per
 cent  of  the  circulation  while  45  owners
 control  54  newspapers  and  ‘50.1  per  cent
 of  the  circulation.”

 Now,  Sir.  I  come  to  the  Annual  Report
 of  the  Registrar  of  Newspapers  which
 is  called  Pr‘ss  in  India,  1971.  It  says  that
 dailies  belonging  to  common  ownership  units
 had  a  circulation  of  60.69  lakhs  or  72.l  per
 cent  of  the  total  circulation  of  all  dailies  in
 the  country,  This  was  an  increase  of  5.70
 lakh  copies  or  9  4  per  cent  over  that  of  the
 preceding  year.  During  the  quin-quinnium
 ending  with  ‘1970,  this  increase  was  7.49  lakh
 copies  or  40  5  per  cent.  Thius,  since  the  Press
 Commission  submitted  its  report,  the  mono-
 poly  in  the  country  in’  the  field  of  press  is
 growing  from  year  to  year.  The  number  has
 now  increased  from  I5  to  8  big  houses.
 Control  over  circulation  of  newspapers  has
 increased  from  50.i  per  cent  to  72]  per  cent.
 In  this  field  there  are  two  business  houses,
 Benneij  Coleman  &  Co.,  Ltd  and  the  Goenkas,
 which  are  spearheading  this  mad  race  for
 their  monopolistic  stranglehold  over  the  Indian
 press.  While  on  the  one  hand  monopoly  has
 grown  strong,  on  the  other  the  small  news-
 papers  appear  struggling  for  their  existence,
 Many  of  the  small  newspapers  go  down  and
 suffer  death  within  even  a  year  of  their  coming
 into  existence.  The  answer  of  Yudistra  to

 अपनी  अपनी  भूटानी
 गच्छन्ति  यममन्दिरम्‌  |

 Dharmavaka,  is  probably  more  true  in  the
 case  of  small  and  medium  newspapers  of
 India  today.  I  would  like  to  quote  some
 figures  in  this  respect  The  Press  Registrar’s
 Report  says  :

 “The  mortality  during  the  year  was  the
 highest  among  the  newspapers  in  the  age
 group  of2to  5  years  in  which  325  or
 40.9  per  cent  of  729  papers  whose  data
 were  available  were  noted  to  have  ceased
 publication,”
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 And  again  they  say  :

 “As  many  as  97  papers  went  out  of  exis-
 tence  after  less  than  one  year  of  existence.”

 Sir,  what  a  wastage  of  energy  and  endeavour
 and  disappointment  caused  to  those  who
 embark  upon  such  new  and  laudable  ventures
 in  our  country  !  We  have  been  able  to  curtail
 infant  mortality  in  this  country  by  our  health
 measures  and  other  developmental  measures,
 but  we  have  not  been  able  to  curtail  infant
 mortality  so  far  as  mewspapers  are  conccrned,
 particularly  the  small  and  medium  newspapers
 of  this  country.  The  point  is  that,  since
 1954,  we  have  done  precious  little  in  respect
 of  curtailing  monopoly  in  this  country.
 Regarding  the  Press  Commission’s  recommen:
 dations,  the  Press  Commission’s  recommen-
 dations  are  very  clear  in  this  respect.  They
 said  that  there  should  be  a  price  page
 schedule.  There  should  be  control  on  restric-
 tive  pattices  among  the  newspapers  and  also
 a  comprehensive  legislation  for  diffusion  of
 ownership  among  the  Press.  The  Govern-
 ment  now  promises  to  bring  forward  a
 comprehensive  legislation  in  this  respect  and
 I  appeal  to  the  hon  Minister  to  bring  forward
 this  legislation  as  carly  as  possible,  preferably
 during  this  session.  I  give  her  my  advance
 congratulations.  Inthe  absence  of  that,  the
 newsprint  policy  for  the  current  year  will  be
 an  indirect  boon  to  the  small  and  medium
 newspapers.  Much  hue  and  cry  is  raised  by
 some  big  press  magnates  about  the  newsprint
 policy  of  the  Government.  I  don’t  think
 the  Government  will  allow  itself  to  be  brow-
 beaten  by  this  unwarranted  criticism  by  some
 big  Press  houses  and  they  should  not  be  swayed
 by  their  threats  or  cajolery.  There  is  a
 spoksman  of  the  monopoly  Press.  He  has
 recently  said  that  the  best  way  to  preserve
 the  foreign  exchange  in  newsprint  is  to  curtail
 the  quota  of  small  and  medium  newspapers
 because,  according  to  him,  the  small  and
 medium  newspapers  are  not  using  their  quota
 and  they  are  indulging  in  black-marketing
 Sir,  I  can  name  certain  big  papers  which  have
 been  indulging  in  black-marketing  and  some
 of  them  are  published  in  Calcutta,  Bombay
 and  Delhi  and  certain  actions  were  taken
 against  some  big  newspapers  as  a  result  of
 which  a  press  magnate  had  to  sign  asa
 Director  of  a  very  big  newspaper  in  the
 country.

 Sir,  I  have  a  few  suggestions  to  make
 regarding  the  advertisement  policy  of  the
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 Government  to  curb  this  monopoly.  Now
 the  DAVP  issuesd  more  than  50%  of  their
 advertisements  to  small  and  medium  news-
 papers.  As  per  the  recommendations  of  the
 Diwakar  Committee  this  is  not  sufficient  for
 the  growth  of  small  and  medium  newspapers.
 So,  I  appeal  to  the  Government  to  enhance
 the  rates  to  75%  Not  only  that,  there  are
 other  advertising  agencies  which  are  indirectly
 controlled  by  the  Government,  i.e.  the  public
 undertakings.  These  public  undertakings  do
 not  abide  by  the  recommendations  of  the
 Diwakar  Committee.  I  would  Itke  the
 Government  to  use  their  influence  on  the
 public  undertakings  to  follow  this  policy  of
 diverting  their  advertisements  to  small  and
 medium  newspapers.  .

 I  would  now  come  to  another  point.
 There  are  certain  newspapers  which  have  got
 a  tendency  of  devoting  more  space  to  adver-
 tisements  than  to  news,  The  Press  Registrar
 himself  in  his  :eport  says  :

 “There  has  been  of  late  a  fast-growing
 trend  among  a  few  dailies  havinga  circu-
 lation  of  50,000  and  above  devoting  more
 than  60°,  space  to  advertisement.”

 ]  would  like  to  call  upon  the  Government  as
 to  whether  they  should  treat  these  newspapers
 as  newspapers.  As  these  papers  give  more
 space  to  advertisements  than  to  news,  they
 should  not  be  treated  as  newspapers  and  no
 advertisements  should  be  giver  to  them.

 I  will  only  deal  with  one  more  point  and
 finish.  The  Indian  and  Eastern  Newspapers
 Society  is  the  spokesman  of  the  management
 ofthe  Indian  newspapers.  But  this  is  the
 most  undemocratic  organisation.  in  the
 executive  of  this  organisation,  2  ex-Presidents
 sit  and  they  control  the  decisions  of  this
 organisation.  How  can  they  call  this  organi-
 sation  a  democratic  organisation  ?  Will  the
 Government  ask  this  organisation  to  be  more
 democratic  as  they  have  asked  the  PTI  and
 the  PTI  has  now  taken  more  pcople  so  far  as
 small  and  medium  newspapers  are  concerned
 in  the  directors’  board,  so  that  this  organi-
 sation  too  may  become  more  democratic  ?
 Otherwise,  they  should  not  recognise  this
 organization  as  the  mouth-piece  of  the  Indian
 newspapers.

 MR.  CHAIRMAN  :  Thank  you.

 MR.  J.  8,  PATNIK  :  Concluding  my
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 speech,  let  me  just  touch  upon  briefly  the
 demands  of  my  State  of  Orissa  and  then  finish
 my  speech  I  will  crave  your  indulgence  to
 give  me  only  one  minute  more

 The  Minister  comes  from  Orissa  I  here
 fore,  it  may  sound  partisan  for  me  to  speak
 about  Ortssas  demands  But  I  cant  but
 speak  because  Orissa  i9  a  very  neglected  State
 For  example,  take  tht  case  of  recognition  given
 to  the  Oriya  language

 Because  of  historical  reasons  Oriya
 languge  remained  a  negiccttd  language  The
 Ministry  publishes  ‘Yojana  in  differcnt
 languages  but  not  in  Oitya,  The  wall-news-
 papers  are  brought  out  in  difluicnt  fanguages
 but  notan  Onya  Other  languages  ate  taugt  ¢
 m  Hind)  speaking  areas  through  the  medium
 of  the  AIR  but  not  the  Oriva  language  Why
 this  neglct  of  the  Orty:  languige  by  this
 Ministry  us  The  AIR  station  nm  Ieypore  in
 Koraput  distrit  has  a  transmitter  which  ts
 meant  to  cater  to  the  needs  of  the  Adivasi
 people  of  that  arca  but  is  only  confined  to
 the  limits  of  the  town  of  Icypore  because  it
 Isa  very  small  set  Ifierefore,  I  demand
 thit  there  should  be  +  20  KW  transnutter
 there  m  Jceypore  and  there  shculd  be  two
 transmissions  ins  ९१0  of  one  immediately

 Tinally,  im  rcgird  to  the  allotment  of
 glazed  newsprmt,  the  Ministry  follows  an
 obscurantist  policy  =‘Fhcy  allot  glind  news
 print  only  to  actual  users  but  there  dare  many
 magazines  which  have  come  to  the  field  later
 and  they  are  dubarred  from  getting  the  glazed
 newsprint  This  obscumantist  policy  should
 change  and  the  glazd  newsprint  should  be
 allowed  to  magazines  which  have  not  been
 allotted  this  so  fu

 With  these  words,  I  support  the  Demands
 of  this  Ministry

 Bo  लक्ष्मीनारायण  पाडेय  (मर्डोक)  :  समा-
 पति  महोदय,  आकाणवाणो  जनता  वी  भा नाओ
 को  व्यक्त  करने  का  एक  सफल  माध्यम  है  1  इस  पर
 चर्चा  करते  राष्ट्र  अपने  मंत्रालय  की  मागो  का

 उत्तर  देते  हुए  7  जुलाई,  97)  को  श्री  धर्मवीर

 सिंह,  उप-मंत्री  महोदय  ने  जो  कथन  यहां  पर  किया
 कि  आक्राशवाधी  वे  समाचार  प्रसारणो  को  देखन॑  से

 स्पष्ट  होता  है  कि  आकाशवाणी  व्यक्ति  पूजा  के

 दृष्टिकोण  को  बढ़ावा  देने  अथवा  काल्पनिक  बाते

 जैसी  कहने  बात  नहीं  हे  मै  उन्ही  की  बातो  को
 उद्दीप  करत  हुए  निवेदन  करना  चाटता  हू  कि  गये

 कुछ  दिना  स  आकाशवाणी  द्वारा  प्रसारित  समाचारों
 में  इस  प्रचार  का  दिखाई  देने  लगा  है  कि  मानों
 आकाशवाणी  किसी  दल  विशेष  +  प्रचार  साधन
 मित्त  रह  गया  है

 साथ-साथ  यह  भी  देखा  गया  है  कि  एवं  तरफ
 तो  व्यक्ति  निष्ठा  की  बात  नहीं  बरते,  व्यक्ति
 निष्ठा  को  बढावा  देने  से  भी  इकार  करत  है,
 नवीन  दूसरी  तरफ  बारबार  यह  देखा  जा  रहा
 है  कि  आजाणपराणी  न  व्यक्ति  निष्ठा  का  सामने
 घटन  टेक  दिय  हो  और  उइसीडडिय  जो  उमारा
 आगाह  है,  विरोधी  दरा वी  मांग  (॑  मैं  उस  को
 फिर  दोहरा  पता  चलाया  हे,  कि  न्मवो  ्य
 कॉरपोरशन  मे  परिवर्तित  जर  दिया  जाप  सरकार
 इसका  निगम  मे  परिचित  कर  देन  मे  आखिर  बौने
 सी  कठिनाई  का  अनुभव  करती  है  जब  चंदा
 कमेटी  की  रिपोर्ट  में  और  वि"पन  अवसर  नगों ने  भी
 बार-वार  यहा  है  कि  उस  निगम  म  परिवर्तन  कर
 देते  से  इसका  स्वच्छ  121  उसे  बजती  है।  जन्य ना
 एस  +  स्वच्छ  स्परूप  के  बार  मांगा  +  मन  म
 जा  सकाय  है,  जा  भाव तराश  ₹  जय  आप  ठीक
 तरा  से  उत्तर  नहीं  द  सात  |  जस  ि  उठ  यार
 आराम  आय  चुनाव  व  दिना  में  आका  बाणी
 द्वारा  विभिन्‍न  राजनीतिक  पटाका  प्रचार  वा
 जितना  जन सर  पता  चाहिये,  प्रचार  के  साध्यम  के
 लिय  आकाशवाणी  का  जो  उपयोग  राजनीतिक
 दयो  के  लिप  हाता  चाहिये  उसका  पूरा-पूरा  उप>
 योग  विरोधी  पलके  दिये  नहीं  क्रिया  गया।
 बल्कि  शासक  दल  वे  लिये  उसी  कहीं  अधिक
 क्या  गया  और  जानबूझ  करके  बैंड  शासक  दल
 वी  बात  कही  जाय  इस  पर  दिया  गया  ।

 यदि  आप  थोडे  से  आकाशवाणी  के  हिन्दी

 बूटी  i2  मार्च  से  लेकर  16  मान  के  दख  तो

 पता  लगता,  राची  ऐक्ट्रैस  मं उसका  थोडा  सा

 विवरण  दिया  हुआ  है  1  उन्हांने  बहा  है  कि

 आकाशवाणी  +  समाचार  जो  बोडकास्ट  किये  जाते

 है  उनम  विरोधी  दलों  का  कीमा  बना  दिया  गया

 है।  विरोधी  दला  का  सफाया  हो  गया,  और

 काग्रेस  वो  जो  बंगाल  में  शानदार  सफ्लता  प्राप्त
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 हुई  तो  उस  प्रसन्नता  की  एक  बहुत  बडी  लहर
 दौड़  पडी  ।  इस  प्रकार  की  बातों  से  मुझे  लगता  है
 कि  आकाशवाणी  काग्रेस  का  प्रचार  साधन  मात्र
 बन  कर  रह  गया  है।  LS  मार्च,  I97)  का
 आकाशवाणी  का  बुलेटिन  उठा  करके  देख  लीजिये
 बंगाल  के  समाचारों  के  बारे  मे  उन्होने  क्‍या
 प्रसारित  किस्रा  है।  इस  प्रकार  की  बातो  से  हमारे
 मन  में  आशंकाये  उठना  स्वाभाविक  है  कि  आकाश-
 वाणी  विरोधी  दलो  के  विपरीत  भावों  को  लेकर
 चला  हैं।  यह  ठीक  नहीं  हे  ।  हम  चाहते  है  कि
 आप  हमारी  कॉरपोरेशन  की  माग  को  स्वीकार
 करे  ।  इस  माग  को  मै  फिर  दौहराना  चाहता  हु  ।

 आकाशवाणी  के  कई  विभाग  है,  उनमे  एक

 बहुत  बडा  विभाग  स्पॉट  लाइट  विभाग  है  और
 उसके  बारे  में  एक  पैनल  जैसा  बना  हुआ  है
 उसमे  कुछ  पत्रकार  लिए  जाते  है,  कुछ
 अर्थविद्‌  और  शिक्षाविद्‌  लिये  जाते  है।  लेकिन
 देखा  यह  गया  है  बह  लोग  केवल  दिल्ली  में  या
 उसके  आस-पास  से  ही  लिये  जाते  है।  बाहर
 से  नही  लिये  जाते  है  मै  जानना  चाहता  हू
 कि  वे  क्यो  नहीं  लिए  जाते  है  ?  इस  का

 कोई  कारण  नहीं  है  ।  आपने  (97I-72  की
 रिपोर्ट  मे  साफ-साफ  लिखा  है,  पेज  42  पर  कि
 रसौट  लाइट  लाये क्रम  में  भाग  लेने  के  लिये  दिल्‍ली
 से  बाहर  के  शहरो  के  पत्न कारों  तथा  अन्य  लोगो
 को  उत्साहित  करने  के  लि  प्रयास  किया  गया
 आप  बुलाना  नही  चाहते,  केवल  प्रयास  मात्र  किया

 है।  मैं  चाहता  हू  कि  बाहर  के  लोगों  को  भी

 मौका  मिले।  क्‍या  बाहर  शिक्षाविद्‌  और  अर्थ-
 शास्त्री  नहीं  हैं  ?  क्या  दिल्‍ली  के  आस-पास  ही
 ऐसे  लोग  रहते  है  ?  मैं  जानता  चाहता  हूँ  कि

 आप  का  इस  बारे  में  क्या  दृष्टिकोण  है  ?

 इसके  साथ-साथ  जो  समाचार  प्रसारण  है
 उसके  बारे  में  संक्षेप  मे कहना  चाहूँगा  ।  हिन्दी  के

 बारे  में  आपकी  जो  उपेक्षा  पूर्ण  बुझती  है  वह  उचित

 नही  है।  और  उसका  आधार  यह  है  कि  यहां
 जो  माननीय  संसद  सदस्यों  द्वारा  बाते  कही  जाती

 हैं  वे  अंग्रेजी  में  पहले  ब्रोडकास्ट  होती  है  और

 हिन्दी  में  बाद  में  अर्थात्‌  अंग्रेजी  में  यदि  सबेरे

 APRIL  24,  972  D.G.  (Min.  of  l.  and  ‘B)  232

 ब्रॉडकास्ट  होती  है  तो  हिन्दी  में  शाम  को  आती
 है  |  हिन्दी  के  बारे  से  आपका  कोई  स्पष्ट  दृष्टि-
 कोण  तो  होना  चाहिये  7  माननीय  संसद  सदस्यों
 के  जो  भाषण  यहा  पर  होते  हैं  उनके  बारे  में  हिन्दी
 के  समाचारों  के  अन्दर  इसी  प्रकार  की  उपेक्षा
 दिखाई  देती  है  ।

 अग्रेजी  मे  धीमे  धीमे  जो  समाचार  प्रसारण
 की  क्रिया  है  वह  आज  भी  बारी  है।  लेकिन  हिन्दी
 में  वह  क्रिया  नहीं  है।  आखिर  यह  भेदभाव  क्यों
 है  ?  हिन्दी  मे  भी  धीमे  समाचार  प्रसारण  का
 लाभ  सबको  मिलना  चाहिये।

 मैं  स्त्री  जी  से  निवेदन  करता  हूँ  कि  विदेश
 प्रस।रण  के  बारे  में  आप  की  कोई  तकंसगत  नीति
 नही  है  7  इस  बारे  मे  चंदा  कमेटी  ने  जिस  प्रकार
 से  कहा  है  कि  इसके  लिये  ठीक  से  एक  सलाहकार
 समिति  बनती  चाहिये  i  वह  आज  तक  आप
 ने  गठित  नहीं  की,  शायद  उस  को  बनाने  बी
 आपकी  इच्छा  नहीं  हे,  और  इसलिये  नहीं  ह  कि
 सलाहकार  समिति  सम्भवत:  आप  के  ऊपर  कुछ
 बदन  लगाये,  इसलिये  नहीं  बनाना  'चाहते  हैं  ।
 चल।  कमेटी  ने  दस  बारे  में  अपनी  राय  दी  हैं,
 मैं  चाहता  हूं  कि  आप  उसके  बारे  में  विचार  करेगे
 और  कोई  सलाहकार  समिति  नियुक्त  करेगे  जिससे
 विदेशों  मे  रहने  वाले  जो  भारतीय  लोग  है  उनकों
 हमारे  समाचार  ठीक  समय  पर  मिल  सकें  ।  इसके
 लिये  यदि  आप  को  शक्तिशाली  ट्रासमिटर  लगाना
 पड़े  तो  प्राय  के  पास  साधन  है  और  ऐसे  ट्रासमिटर
 लगा  सकते  हैं  ।  अभी  होता  यह  है  कि  हमारे  यहा
 के  जो  समाचार  है  बे  विदेशों  मे  ठीक  से  सुनने  को

 नहीं  मिलते  in  हमारे  भारत  के  बारे  मे  कहा  क्‍या
 कहा  जा  रहा  है  वह  तो  विदेशों  मे  रहने  वाले
 लोग  जान  लेते  है,  लेकिन  भारत  में  वस्तु  स्थिति
 क्या  है  बहू  उनको  मालूम  नहीं  होता  है।  यह
 आप  ने  अपनी  रिपोर्ट  मे  भी  स्वीकार  किया  है।
 इसलिये  भारत  के  विरुद्ध  जो  मरुत  प्रचार  होता
 है  उसका  खान  यदि  आप का  रेडियो  करे  भी  तो
 कमजोर  ट्रांसमिटर  होने  की  वजह  से  वह  उन
 तक  नहीं  पहुंच  पाता  ।  इसलिये  इस  स्वामी  को
 आप  को  तुरन्त  दूर  करना  चाहिये  |

 मैं  बाप  के  माध्यम  से  एक  बात  और  निवेदन
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 करना  चाहूंगा।  एक  बाल  चित्र  सोसायटी  है  जो
 आप  के  द्वारा  अनुदान  प्राप्त  संस्था  है।  चिल्ड्रेन्स
 फिल्मस  सोसायटी  उसका  नाम  है,  उसको  आप
 लाखों  रुपया  अनुदान  के  रूप  में  देते  हैं  ;  लेकिन  मुझे
 एक  पत्र  की  प्रतिलिपि  प्राप्त  हुई  है,  जैसा  कि  पत्र
 देने  वाले  ने  लिखा  है,  माननीय  प्रधान  मंत्री  को
 भी  उस  पत्र  की  एक  प्रतिलिपि  गयी  है  ।  उस  पत्र
 में  बड़े  गम्भीर  आरोप  है  1  मैं  आपकी  आज्ञा  से  उस
 पत्न  से  दो  लाइनें  पढ़  देना  चाहता  हूं  :

 He  has  been  trying  to  influence  Mrs.
 Satpathy  who  is  the  Chairman  of  the
 Children’s  Film  Socicty,  by  various  devious
 methods.  He  has  employed  a  personal  ser-
 vant  of  the  Minister  in  the  payroll  of  the
 society’s  office  at  Sapru  House,  New  Delhi,
 though  Sapru  House  authorities  do  not  allow
 any  outside  watchman.  He  has  been  sending
 the  officials  of  the  society  to  help  the  Minister
 in  election  campaign  in  Orissa  paying  TA
 and  DA  from  Society's  account.

 ्र  सोसायटी  को,  श्राप  अनुदान  देते  है,  उस
 के  बारे  में  यह  चार्ज  है।  यह  पत्र  प्रधान  मत्री  को
 लम्बे  समग्र  पूर्व  से  गया  हुआ  है।  आरोप  है
 कि  उड़ीसा  में  उन्होंने  इलेक्शन  कैम्पेन  में  भाग  लिया

 है  1  मैं  चाहता-  हूं  कि  इसकी  जांच  की  जाय  कि

 अनुदान  लेने  वाली  सरथा  ने  किस  प्रकार  से  फंड
 का  मिसथूज  किया  है,  इसकी  सही  जांच  होनी
 चाहिये  और  उसका  उत्तर  यहां  पर  सही  रूप  से
 आता  चाहिये  |

 मैं  एक  और  बात  की  ओर  संकेत  करना

 चाहुंगा।  आपका  एक  विभाग  है  सांग  ऐंड  ड्रामा
 डिवीजन  ।  उसके  बारे  में  कुछ  बातें  हमारे  सामने

 आईं  |  सी  बी  आई  की  रिपोर्ट  भी  आई  कि  वहां
 के  डाइरेक्टर  महोदय  अपने  पद  का  दुरुपयोग  करते

 हैं  ।  पद  का  दुरुपयोग  ही  नहीं  करते  हैं  बल्कि  वही
 पर  चिपके  रहना  चाहते  है,  कही  नहीं  जाना

 चाहते  ।  उसके  बारे  में  दिनांक  2-3-7)  के  आपके

 पूर्ति  श्री  एस  एन  सिन्हा  के  कमेंट  है  जो  उन्होंने
 अपने  विभाग  के  बारे  में  किये  हैं।  मैं  उसके  कुछ
 उद्धरण  देना  चाहता  हूं  :

 “There  have  been  consistent  reports
 against  Director,  Song  and  Drama  Divi-

 sion  alleging  :  rob)  misuse  of  the  official
 position  for  monetary  und  other  gratifi-
 cations  ;(2)  Appointments  and  dismissals
 of  staff  artists  accoiding  to  whims  and
 caprices  without  conforming  to  any  norms
 of  the  government  departments”’.

 मैं  आप  से  निवेदन  करना  चाहता  हूं  कि  उन्होंने
 कहा  है  :

 “Director,  Song  and  Drama_  Division,
 has  not  yet  replied  to  the  qucrries  by  the
 Ministry.”

 उसके  बाद  यह  है  :

 “J  understand  that  on  account  advances
 to  the  tune  of  several  lakhs  have  not  yet
 been  settled  oe

 फिर  वह  कहते  है  :

 “Song  and  Drama  Division  by  virtue  of
 the  work  entrusted  to  it  has  the  status  of
 a  public  relations  office  Apart  froin  the
 Programmes  presented  by  the  Division,
 the  personal  conduct  of  the  officers  of
 the  Division  is  as  much  before  the  public.
 The  above  illustrates  the  very  undestrable
 conduct  of  the  Dircctor  so  fat  as  female
 employces  arc  concerned  .”

 पके  बाद  अंत  में  कहा  है  :

 (a)  Director,  Song  and  Drama  Division
 should  be  retired  with  immediate  effect  ;

 (b)  The  administration  of  the  Division
 should  be  entrusted  to  a  suitable  man
 from  the  CCS  cadre  and  the  distribution
 of  work  among  Dy.  Directors  should  be
 done  mote  rationally  ;

 (c)  Drawing  and  disbursement  charge
 should  be  handed  over  to  a  suitable  man
 from  AGCR  ;

 (d)  The  working  conditions,  recruitment
 and  dismissal  of  staff  artists  should  be
 rationalised,

 While  (b),  (c)  and  (a)  may  take  a  little
 time  in  compliance,  (a)  should  be  imple-
 mented  immediately  and  compliance
 “reported  within  two  days”.
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 इसके  बाद  आज  तक  वहाँ  चिपके  हुए  है।  उनके
 कोई  परिचित  मित्र  होगे  या  शायद  रिश्तेदार

 होगे  माने  साहब,  उनको  भोपाल  मे  नियुक्त  किया
 गया  |  उन्होंने  सग  एंड  ड्रामा  डिवीजन  का  चार्ज
 लिया,  लेकिन  आज  तक  वह  दिल्‍ली  में  ही  बैठे

 हुए  है  1  भोपाल  में  गये  ही  नही  है।  इस  तरह  के
 गम्भीर  आरोप  इस  विभाग  के  ऊपर  लगाये  जाते
 है,  लेकिन  इस  की  तरफ  कोई  ध्यान  नहीं  दिया
 गया।  जो  काम  ठीक  से  होना  चाहिये  बह  नहीं
 होना  है।  मै  चाहता  हु  कि  इन  गम्भीर  आरोपो
 की  जाच  की  जाये  |

 प्रेस  कौसिल  वे  बारे  मे  भी  बहत  कुछ  कहा
 गया  ।  उसके  विषय  में  भी  मैं  चाहता  कि  बह  सिवा
 से  काम  करे  उसम  अखबार  वालों  का  उचित
 प्रतिनिधित्व  है।  अखबारी  कागज  के  बारे  म  भी

 बहुत  चर्चा  आई  है  उसके  बारे  में  भी  बहुत  ध्यान
 देने  की  जरूरत  है  1  श्रमजीबी  पत्रकार.  पिटे  नहीं  1
 उसको  राहत  मिलनी  चाहिये  और  जो  छोटे-छौ2
 पत्न  है  उन  भी  प्रोत्साहन  मिलना  चाहिये  in  वे
 आगे  आये।  उनके  सम्बन्ध  मे  विज्ञापन  देने  वी  जो
 नीति  है  वह  बहुत  दोषपूर्ण  हे  ।  मैं  कहना  चाहता

 हूं  कि  छोट  छोटे  पत्रों  को  विज्ञापन  मिलना  चाहिये  ।

 हमने  देखा  है  कि  जो  पत्र  सरकार  की  प्रशंसा  बरते

 है  उनको  तो  विज्ञापन  मिल  जाते  है  और  जो  प्रशंसा

 नहीं  करते  उनको  नहीं  मिलते  है।  इसलिये
 विज्ञापन  देने  की  जो  पद्धति  है  उसको  बदलना

 चाहिये  |  मैं  आशा  करता  हु  कि  उसको  अवश्य  ही
 बदलेंगे  ।  जब  आप  ऐसा  करेंगे  तभी  आप  वा
 विभाग  ठीक  होगा  1  अखबारी  कागज  नीति
 अखबारो  के  विकास  मे  साधक  बने  बाधक  नही  1

 इसकी  व्यावहारिकता  गम्भीरता पूर्व कर विचार  होना
 चाहिये।  प्राइस  पे  शेडच्यूल  के  बारे  आपका  विचार
 क्या  है  ?

 मैं  कहना  चाहता  हूं  कि  राजस्थान  और  मध्य
 प्रदेश  की  जो  प्रसारण  स्थिति  है  उसकी  ओर  भी
 आप  को  ध्यान  देना  चाहिये।  उस  मे  जो  आदि-
 बासी  क्षेत्न  हैं  उनकी  कौर  मैं  आपका  ध्यान  आकर्षित

 करता  चाहता  ह्  -  जगदलपुर  और  मन्द सौर
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 में  आकाशवाणी  वा  केन्द्र  खोलने  के  लिये  दो  सालों
 से  माग  को  जा  रही  है।  वहा  की  सरकार  ने  भी
 इसकी  सिफारिश  को  है।  आदिवासी  क्षेत्रो  मे  एक
 भी  ट्रास्मिटर  नहीं  है।  इस  माग  की  भोर  भी  मैं
 आशा  करता  ह्  कि  मानती  महोदय  ध्यान
 देगे  |  मैं  जानना  चाहता  हू  कि  दूरदर्शन  कार्यक्रम
 के  विस्तार  भें  मध्य  प्रदेश  के  किस  लगर  को  चुनने
 जा  रहे  है  इन्दौर,  भोपाल,  अथवा  रायपुर  और
 मध्य  प्रदेश  ले  यह  कार्यक्रम  कब  से  प्रारभ
 होगा  ?

 टेलीविजन  पर  दिखाई  जाने  वाली  कुछ
 फिल्‍म  ऐसी  होती  है  बह  हमारे  बच्चो  के  लिये
 हानिप्रद  है।  उनको  रोकना  चाहिये।  जो  चित्र
 बच्चो  के  मस्तिष्कों  पर  वृष प्रभाव  डालते  है  बह
 नहीं  दिखलाये  जाने  चाहिये  |  एबी  तरफ  तो  आप
 ए  और  यू  के  स्टीमेट  दे  देते  है  लेनी
 टेलिविजन  पर  हर  तरह  के  चित्र  दिखलाये  जाते
 है  जिनको  बच्चे  भी  देखते  हे  जिसका  खराब
 असर  उनके  उपर  पडता  है।  दस  की  ओर  भी
 ध्यान  दिया  जाना  चाहिए  |  साथ  ही  अन्य  चित्रों
 के  बारे  में  भी  निवेदन  करूगा  कि  आज  उनका
 स्तर  बहुत  गिरा  है  फिल्म  शेयर  बो  निष्प्रभावी

 है,  इसमे  तुरन्त  सुधार  अपेक्षित  है

 मैं  भाषा  करता  हू  कि  मैंने  जो  जो  बाते  रक्खी
 है  उनकी  ओर  स्त्री  महोदय  अवश्य  ध्यान  देंगे  1

 SHRI  PRIYA  RANJAN  DAS  MUNSI
 (Calcutta-South}  I  congratulate  the  Ministry
 of  Information  and  Broadcasting  on  its
 achievements  and  support  its  Demands  for
 Grants  I  congratulate  the  Mimstiy  on  the
 role  played  by  it  during  the  crisis  which
 confronted  the  nation  very  recently

 Since  the  debate  began  this  morning,  !
 was  listening  to  the  speeches  of  members  of
 the  Opposition,  particularly  of  two  of  my
 friends  betonging  to  the  CPI(M)  and  the  Jan
 Sangh  Its  a  fact  that  to  b2  involved  ma
 battle  with  the  odds  heasy  and  to  win  a  war,
 certain  things  have  to  be  done  which  are
 good  ,  certain  things  also  have  to  be  done
 which  are  miserable  But  it  is  the  duty  of
 patriots  and  learned  men  r”.}  keep  in  one’s
 memory  those  things  which  are  good  and
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 make  use  of  the  things  which  are  bad  only  to
 analyse  them,  learn  a  lesson  from  them  and
 not  repeat  them  next  time.  But  I  am  sorry
 to  hear  from  opposition  the  description  of
 the  role  played  by  the  units  of  the  Ministry,
 particularly  AIR  and  the  Films  Division  during
 the  crisis  which  faced  us  when  the  Bangla
 Desh  revolution  was  on.  Ido  not  know  of
 any  other  example  in  world  history,  but  4
 should  say  that  even  the  Mukti  Bahini  has
 admitted  some  days  before  it  came  toa
 festival  in  Calcutta  that  they  won  not  because
 of  the  leadership  of  Mujibur  Rahman,  not
 because  of  the  enthusiasm  shown  by  the  Mukti
 Bahini  but  because  of  the  Sincere  co-operation
 of  the  Indian  people  which  had  been  exhibited,
 manifested,  in  the  All  India  Radio  on  many
 occasions  and  in  the  Film  Division’s  news-
 reels  and  by  which  they  were  inspired.  But
 I  am  sorry  to  say  that  not  a  single  Member
 of  the  Opposition  today  till  now  has  admitted
 this  as  a  credit  to  our  Ministry  and  as  a  good
 performance  that  we  did  during  the  emergency
 and  crisis  of  our  nation.

 The  hon.  Member  from  the  CPM,  when
 he  initiated  the  debate  today—I  refer  to  Mr.
 K.C.  Halder—attacked  our  Prime  Minister
 as  a  dictator,  a  ruler  of  the  Gestapo  gang  and
 so  on  ;  and  they  called  the  All  India  Radio
 as  All  Indira  Radio.  !  do  not  like  to  attack
 the  Opposition  front  today,  particularly  the
 CPM,  because  I  am  Hindu  ;  though  I  am  an
 Indian,  I  belong  to  a  Hindu  family,  and
 umong  the  Hindus  there  is  a  custom  that  if
 somebody  is  dead  in  the  family,  or  if  any
 relation  has  expired  in  the  family,  we  have  to
 observe  a  mourning  period  and  during  the
 mourning  period,  even  if  one  did  not  like  the
 person  who  died,  it  is  not  the  habit  of  society
 to  accuse  or  attack  that  person.  The  CPM
 has  been  a  partner  in  democracy  in  West
 Bengal.  They  are  observing  still  the  mourning
 perod.  So,  during  this  stage,  I  do  not  like
 to  attack  or  accuse  them.  After  the  mour-
 ning  stage  is  over,  I  will  accuse  them.

 Sir,  the  mainstream  of  mass  media  in  the
 country  consists  of  three  things  :  one  is  the
 newspaper  ;  the  second  is  music  ;  the  third
 is  the  film.  With  regard  to  the  newspaper,
 I  would  like  to  confine  my  remarks  only  to
 the  newsprint  allocation  today.  When  we
 speak  for  socialism,  we  must  realise  that  the
 task  of  the  people  in  the  socialistic  transfor-
 mation  of  society,  the  task  of  the  Members  of
 Parliament  or  the  legislatures  and  the  task  of

 the  political  parties  are  immense.  The  task
 of  the  journalists  or  the  newspaper-owners  is
 also  immense,

 Jn  this  connection,  I  may  cite  an  example.
 Before  the  mid-term  poll  to  Parliament,  many
 newspap.rs  of  India  tried  to  curb  our  idea
 and  outlook  and  defame  our  entire  objective.
 But  soon  after  victory,  slowly  and  gradually
 they  have  realised  that  even  for  their  own  good
 they  should  stand  by  the  people  and  support
 their  views  and  policy  and  that  they  should
 rely  onthe  people.  That  is  their  commer-
 cial  outlook.  My  request  to  the  Minister  is
 that  regarding  newsprint  allocation,  we  should
 not  allow  the  big  monopolists,  at  feast  the  2
 big  monopolists  in  the  newspaper  world  in
 India,  to  contitue  to  issue  as  many  pages  as
 they  can  ;  they  should  not  be  given  as  much
 quota  as  they  want.  It  should  be  the  right  of
 the  smsll  newspaper  owners.  I  request  the
 Minister  to  come  forward  with  a  measure  by
 which  there  will  be  some  sort  of  cciling  in  this
 matter,  Let  the  newspaper  owners  under-
 stand  that  just  to  give  advertisement  and  earn
 more,  they  cannot  conceal  the  entire  outlook
 of  the  people  just  to  earn  their  money.  In
 this  connection,  I  suggest  a  new  thing,  to  the
 Ministry  ;  namely,  if  it  is  possible  if  there  is
 financial  capacity  to  give  additional  finance,
 they  must  form  journalists’  co-operatives  all
 over  India  for  issuing  some  sort  of  newspaper
 to  exhibit  the  socialist  ideas  and  the  socialist
 outlook  of  the  Indian  people,

 With  regard  to  the  AIR,  the  performance
 of  the  AIR  during  the  last  crisis  was  good.  So,
 IT  do  not  like  to  accuse  the  AIR.  I  would
 suggest  cnly  onc  thing.  In  the  programme  of
 Vividh  Bharaty,  as  is  being  broadcast  at  present,
 T  should  like  to  mention  that  the  programme
 of  Vividh  Bharati  should  comprise  ail  the  lan-
 guages  of  India,  the  regional  languages,  and
 not  of  any  one  particular  language.

 With  regard  to  films,  I  would  like  to  ela-
 borate  some  of  the  importont  issues]  First,
 the  complex  natore  of  the  films  which  are  the
 main  mass  mediate  today  in  our  country  should
 be  taken  into  account,  and  the  film  industry
 is  the  main,  basis  ground  for  film  development
 I  know  that  as  far  as  film  development  is
 concerned,  mostly  it  is  by  the  State  Govern-
 ments  and  only  partly  by  the  Central  Govern-
 ment,  in  that  the  Centre  makes  some  financial
 allocation  to  th:  Film  Finance  Corporation,
 My  request  to  the  Ministry  is  this.  Today,
 India  is  moving  towards  progress  to  become
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 a  good  society  and  a  powerful  nation.  As  our
 Prime  Minister  said  this  morning,  if  India  is
 great  we  will  all  be  great,  and  we  will  all  be
 great  if  we  make  India  great.  It  is  my  sub-
 missiion  that  whatever  we  accept,  whatever
 we  manifest  in  our  day-to-day  affairs  of  life,
 both  in  the  cultural  and  scientific  fields,  must
 be  genuine  and  it  must  be  attun  d  to  the  cul-
 ture  and  heritage  of  the  Indian  people.  But
 I  am  sorry  to  say  that  in  spite  of  the  Film
 Censor  Board,  from  day  to  day,  we  are  find-
 ing  that  certain  films  are  being  exhibited  in
 foreign  countries,  and  even  in  our  own  coun-
 try,  just  to  earn  money  and  just  to  express
 some  sort  of  culture  whichis  entirely  against
 our  social  philosophy  and  against  our  national
 culture,  Indirectly  it  is  poisoning  our  nation,
 particularly  the  younger  generation.

 15,  hrs.
 The  film  Censor  Board  should  take  strong

 action  in  regard  to  such  matters.  It  should
 not  be  doe  by  son:  retired  people  who  are
 not  abl:  to  fzel  the  pulse  of  the  younger  gene-
 ration.  It  must  comprise  of  talented  people
 people  who  ase  involved  in  people’s  activities,
 people  who  are  in  scientific  field  and  cultural
 field,  sports,  etc.  The  task  of  the  film  censor
 board  is  not  only  injecting  national  culture
 outside  India  and  earning  money  in  foreign
 trade.  Sumetimes  we  export  some  films  in
 accordance  with  some  trade  agreements  to
 some  countries.  In  some  such  films  I  have
 secn  scenes  of  drunkenness  ;  it  has  become  a
 fashion  to  film  such  scenes  in  rooms  where
 Mahatma  Gandhi's  portrait  or  Jawahailal
 Nehru’s  portrait  is  painted  on  the  wall  and
 then  the  drunkards  are  filmed  as  throwing
 their  glasses  at  such  pictures.  Of  course  they
 like  to  show  the  mental  imbalances  but  it  ulti-
 mately  discourages  Indian  people  and  it  is
 against  our  interests.

 SHRI  K.  MANOHARAN  (Madras
 North):  Mr.  Piloo  Mody  is  asking  what  is
 wrong  in  it  ?

 SHRI  PILOO  MODY:  Where  will  you
 drink,  since  every  room  has  these  photo-
 graph  ?

 SHRI  PRIYA  RANJAN  DAS  MUNSI  :
 Good,  modern  films  are  not  brought  out  by
 the  industry  and  I  request  the  hon.  Minister
 to  send  a  study  team,  particularly  to  the  cas
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 tern  parts  of  the  country  to  know  the  technical
 problems  due  to  which  the  industry  is  not
 developing,  in  the  last  few  years.  We  are  not
 producing  good  films  to  express  our  national
 culture.

 The  silver  jubilee  year  is  coming  and  I
 am  proud  to  see  in  the  report  of  this  Ministry
 that  they  are  taking  steps  in  connection  with
 Aurobindo's  centenary.  I  hope  they  will  take
 steps  also  in  connection  with  the  bi-centenary
 of  Ram  Mohan  Roy.  In  connection  with  the
 silver  jubilee,  the  Ministry  should  have  special
 programmes  in  the  All  India  Radio  and  in  the
 Films  Division  in  which  the  entire  indepen-
 dence  movement,  led  by  the  Congress  Party,  in
 association  with  so  many  other  teams  in  our
 country,  should  be  depicte!  so  that  the  child-
 ren  and  the  young  90096  could  easily  preserve
 in  their  memory  for  a  long  time  these  events
 in  our  national  history.

 SHRI  PILOO  MODY  (Godhra)  :  I
 regiet  that  Jike  the  rest  of  the  speakers  or
 most  of  them  at  any  tate,  I  cannot  get  up  and
 congratulate  the  ministry  nor  start  olf  by  say-
 ing  that  I  support  the  demands  for  grants.
 Asa  matter  of  fact  I  have  a  cut  motion  which
 says  that  the  entire  demands  should  be  redu-
 ced  to  Re.  !/-  as  a  token  of  the  existence  of  a
 large  department  in  the  Government  of  India
 which,  I  regret  to  say,  in  the  last  few  years
 has  turned  into  a  propaganda  wing  of  the
 Congress  Party.

 TI  cannot  really  understand  why  the  Prime
 Minister  continues  to  be  the  Minister  in
 charge  of  information  and  broadcasting  be-
 cause  I  believe  that  many  of  the  policies
 which  Mrs.  Indira  Gandhi  started  as  Minister
 for  information  and  Broadcasting  have  not
 been  followed  through  when  Mis.  Gandhi
 became  the  Information  and  Broadcasting
 Minister  in  her  own  cabinet.

 Take  for  instance—I  say  this  by  way  of
 paying  a  certain  compliment  ~when  she  was
 the  Information  and  Broadcasting  Minister,
 she  started  the  process  of  professionalising  the
 Ministry  of  information  and  broadcasting,
 getting  the  necessary  talents  into  the  Ministry,
 ३0  that  it  could  run  with  professional  compe-
 tence.  I  find  that  the  entire  process  has  not
 only  been  slowed  down,  but  has  been  reversed
 in  the  last  few  years  From  this,  J  think  that  I
 must  draw  the  conclusion  that  the  requirements
 of  a  Minister  of  Information  and  Broadcasting
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 in  somebody  else’s  Ministry  must  be  quite
 different  from  the  requirements  of  a  Minister
 of  Information  and  Broadcasting  in  one’s  own
 Ministry.

 Take,  for  instance,  the  Chanda  Report  A
 first  class  report  has  been  prepared,  a  __profes-
 sional  report  has  been  prepared.  It  has  made
 basically  two  suggestions,  that  polities  should
 be  removed  out  of  this  Ministry,  and  that  a
 certain  professionalism  should  be  introduced,
 so  that  the  entire  department  is  made  a  com-
 petent  wing  to  disseminate  information  and  to
 give  recreation  and  entertainment  toa  large
 mass  of  people  in  this  country  who  are  depri-
 ved  of  all  other  means  of  entertainment  and
 information.  And  it  had  also  recommended,
 particularly,  that  All  India  Radio  and  Tele-
 visioa  should  be  turned  into  autonomous  cor-
 porations.  I  still,  to  this  day,  have  not  heard
 one  sane,  rational  excuse  why  the  Govern-
 ment  has  been  constantly  resisting  the  turing
 of  these  bodies  into  autonomous  corporations  ;
 particularly  when  now,  with  all  the  strength
 that  they  have  acquired  by  one  means  or  the
 other,  they  have  all  powers  concentrated  in
 their  hands,  at  Ieast  Iet  the  dissemination  of
 information  go  on  withour  its  political  over-
 tones,

 Take  television,  for  instance.  It  is  the
 most  advanced  of  media  for  the  dissemination
 of  knowledge  and  yet  you  find  that  the  manner
 in  which  TV  is  treated  in  this  country  is  that
 it  is  considered  as  a  sort  of  adjunct  of  All
 India  Radio.  There  is  even  an_  inter-change
 of  cadres  between  one  department  and  the
 other  not  realising  that  TV  as  a  visual  medium
 is  something  quite  separate,  requiring  a  com-
 pletely  different  expertise  from  the  radio  which
 is  purely  amedium  for  audio  education  and
 dissemination,  and  that  cach  has  to  develop
 its  own  expertise.

 The  All  India  Radio  for  the  last  few  years
 has  been  steeped  in  politics,  both  internal  and
 external.  The  internal  politics  that  goes  on
 is  something  unbelievable  and  has  brought  a
 certain  reduction  in  its  standards  all  the  way
 round,  and  the  external  politics  has  reduced
 its  credibility  considerably.

 Have  you  realised  that  one  of  the  most
 excessively  taxed  things  in  our  country  is  in
 formation  ?  In  a  country  where  75  per  cent
 of  the  people  are  still  illiterate,  the  dis,emina-
 tion  of  information  is  one  of  the  most  heavily
 taxed  things  in  our  country!  For  instance,

 every  part  of  a  radio.  which  can  give  infor-
 mation  to  people  who  cannot  read  and  write
 and  which  over  the  last  so  many  years  has
 caught  on  all  over  the  countryside,  is  subjected
 toexcise  tax.  Then  the  finished  product  has  to
 pay  excise  tax.  Then  there  is  sales  tax,  then
 there  is  tax  in  the  form  of  a  radio  licence.  As  &
 matter  of  fact  it  is  such  an  expensive  in  strument
 which  should  really  be—if  one  isto  advance
 the  socio-economic  objectives  that  have  been  so
 often  spelt  out  here—realitively  cheap  for  the
 great  mass  of  our  people.  And  the  same  goes
 with  TV.  Asa  matter  of  fact,  if  you  were  to
 examine  the  Budget,  you  will  find  that  the
 taxes  On  licences  and  advertisements  that  they
 have  collected  exceeded  their  own  budgetary
 provision  for  the  propagation  of  radio  and  TV
 in  this  country.  I  think  this  is  a  backward
 lip.  You  talk  about  a  modern  society,  for-
 ward  outlvok  and  great  social  change,  but  you
 cannot  do  it  without  making  excessive  use  of
 these  media  for  propaganda  and  for  education
 but  you  find  that  out  of  the  Rs.  23,000  crores
 or  so  that  we  are  spending  on  the  Fourth
 Plan,  only  something  like  Rs.  40  crores’  will
 be  utilised  for  t'  is  particular  purpose.  I  think
 it  is  a  monstrosity  in  terms  of  what  is  being
 said  or  propagated.

 Coming  to  malpracties,  I  can  understand
 that  the  temptation  to  get  one  better  upon
 one’s  opponents  is  irresistible,  and  tbe  charge
 has  often  been  made  that  if  you  were  there,
 you  will  also  do  it,  but  I  expect  8  certain
 amount  of  restraint  in  matters  like  this,  a
 certain  amount  of  good  taste.  And  I  find
 that  for  the  first  time  the  newsprint  quota
 system  is  being  used  as  an  instrument  of  policy
 it  is  being  used  as  a  kcy  to  keep  people  in
 line.  Let  me  tell  you,  I  have  suffered  asa
 result  of  this  newsprint  quota  for  the  little
 paper  that  I  run.  If  somebody  like  me  can
 suffer,  in  spite  of  the  fact  tha  I  have  written
 to  the  Prime  Minister  more  than  once  and  to
 the  Minister  of  Information  and  Broadcasting
 several  times,  I  have  not  received  any  satis-
 faction  on  the  points  I  have  raised---what
 about  others?  As  against  that,  take  my
 friend,  Mr.  Shashi  Bhushan.  He  can  walk
 in  and  plunder  reams  and  reams  of  paper  to
 publish  all  the  non-sense  that  he  wants  to
 print  and  there  is  no  curb  on  him  at  all  !  This
 newsprint  quota  as  an  instrument  of  policy  is
 really  disgusting,  If  we  import  just  Rs.  5
 crores  worth  of  newsprint,  everybodys  de-
 mands  can  be  satisfied.  We  do  not  want  to
 do  that,  whereas  we  go  on  wasting  billions
 of  repees  of  foreign  exchange  on  other  items,
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 When  it  comes  to  newsprint  import,  Rs.  5
 crores  becomes  all  too  expensive  for  us  and  all
 of  us  start  saving  on  this  items,  with  which
 we  can  screw  up  all  the  critics  we  have.  I
 think  this  is  a  very  small  price  to  pay  for  one
 of  the  most  fundamental  of  freedoms,  namely
 the  freedom  of  the  press.

 SHRI  VASANTRAO  PURUSHOTTAM
 SATHE  (Kola)  :  Monopoly  press.

 SHRI  PILOO  MODY  :  You  can  call  them
 monopolists.  Some  day  I  will  give  you  a  lec-
 ture  on  monopolists  and  you  will  find  that  all
 of  them  are  sitting  on  your  side  of  the  House.

 What  are  the  consequences  of  this  0  page
 restriction  ?  Do  you  know  the  economic  havoc
 you  are  going  to  play  by  this  ?  I  ask  the  Prime
 Minister  and  the  Minister  of  Information  and
 Broadcasting  :  Do  they  read  the  small  papers,
 about  which  they  cry,  or  do  they  read  the  big
 papers  which  give  them  the  information  and
 the  news  they  want  ?  That  is,  provided,  of
 course  they  read  newspapers  This  40  page
 policy  is  very  much  like  your  0  point  pro-
 gramme—a  great  deal  of  wishful  thinking,
 some  warped  economic  thinking  and  a  massive
 dose  of  propaganda.  You  talk  of  monopolics
 and  about  people  who  are  perverting  the  minds
 of  the  readers  Beyond  that,  you  can  do  noth-
 ing.  You  play  economic  havoc  with  them
 and  justify  itin  the  name  of  monopolies  and
 get  people  like  Mr.  Sathe  to  talk  about  it.

 SHRI  VASANTRAO  PURUSHOTTAM
 SATHE  :  60  per  cent  of  the  space  of  big
 papers  is  wasted  on  advertisement.

 SHRI  PILOO  MODY  :  It  isthat  60  per
 cent  of  space  wasted  an  advertisement  which
 permits  them  to  collect  the  balance  of  the  news
 which  Mr.  Sathe  wants  to  read.

 I  think  this  question  of  big  and  small  is
 like  class  conflict  that  this  Government  has
 been  using  fora  long  timeto  divide  this
 nation  and  divide  its  various  strata  of  society,
 The  malpractices  go  on  on  a  series  of  fronts,
 when  it  comes  to  registration,  when  it  comes
 to  allocation  of  newsprint,  when  it  comes  to
 patronage  for  good  behaviour,  when  it  comes
 to  threats  of  victimisation  to  those  who  criti-
 cise,  when  plums  are  given  on  AIR  and  TV  to
 half  a  dozen  journalists  out  of  a  whole  press
 crops  of  over  300.  These  are  the  pelf  of  office.
 Then  comes  the  question  of  accreditation.
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 Those  who  are  favourable  get  accredited  and
 those  whoare  not  do  not.  Therefore,  I
 would  end  by  appealing  to  the  Prime  Minister,
 since  she  was  in  such  a  generous  mood  this
 morning  Iknow  she  will  not  share  her
 power  with  anybody.  At  least  let  her  share
 her  media  with  some  of  us.

 SHRI  SUBODH  HANSDA  (Midnapoor)  :
 Sir,  I  congratulate  the  Ministry  on  its  com-
 mendable  work,  particularly  during  the  Indo-
 Pak  war  and  the  role  it  has  played  since  the
 Bangla  Desh  affair  started.  Now  we  have  won
 the  war  and  I  am  sure  AIR  wil!  play  the  same
 role  in  future.  Butt  am_  sorry  to  say  that
 nowadays  we  are  not  hearyng  those  inspiring
 songs  from  AIR.  I  would  request  the  hon.
 Minister  that  at  least  the  inspiring  songs
 which  inspire  the  country  must  be  played
 every  day  just  at  the  beginning  of  the  services.

 Last  year  when  I  spoke  on  this  budget  I
 spoke  about  the  tribal  programmes  which  are
 broadcast  from  different  stations,  Theie  are
 23  stations  from  which  tribal  programmes  are
 broadcast  in  93  dialects,  Since  |  am  not  con-
 versant  with  all  the  dialects.  I  would  confine
 myself  to  one  dialert  which  I  particularly
 know,  namely,  Santhali.  This  tsa  weckly
 Programme  fiom  the  Culcutta  station  for  a
 dusation  of  IS  minutes.  I  do  not  know
 what  purpose  would  be  served  by  having  a
 programme  of  5  minutes  in  a  week.  I  am
 sure  that  this  programme  has  not  been  able  to
 make  any  impact  at  all  on  the  tribal  people,
 either  on  their  customs  or  on  their  culture.

 This  broadcast  is  made  in  a  very  bad
 manner.  There  are  only  five  or  six  recorded
 cultural  songs  which  are  played  alternate  week
 foi  five  or  ten  minutes.  They  have  become
 very  monotonous  and  we  here  the  same  songs
 over  and  over  again.  Iam  not  able  to  under-
 stand  why  the  same  songs  are  repeated.  Could
 they  not  get  some  fresh  songs?  So  far  as
 talks  are  concerned,  they  are  given  in  such  a
 fashion  and  with  such  pronunciations  that
 even  a  Santhal  like  myself  could  not  follow.
 It  is  really  strange,  I  would  suggest  that  only
 people  who  arc  well  conversant  with  this  dia-
 lect  should  be  sctected  for  broadéast  in  this
 language.  Otherwise,  such  broadcasts  would
 Not  serve  any  purpose.

 Coming  to  representation  for  Scheduled
 Castes  and  Scheduled  Tribes  in  the  se:  vices,
 I  can  say  that  in  this  department  reservation
 is  very  very  low.  In  some  institutions  like
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 Press  Council,  Film  Finance  Corporation  and
 similar  bodies  there  is  no  repsescntation  at
 all  for  these  people.  It  is  true  that  a  promise
 has  been  made  to  investigate  into  it.  But  that
 has  not  made  much  headway,  I  would  request
 the  Minister  to  ensure  that  proper  representa-
 tion  is  given  to  the  people  belonging  to
 Scheduled  Castes  and  Tribes  in  services.

 According  to  the  last  census  the  Bengali
 population  is  the  third  largest  in  Delhi  Yet,
 for  some  reason  or  other,  no  Bengali  program-
 me  is  put  up  from  Delhi  while  I  notice  that
 some  time  has  been  allotted  for  South  Indian
 programmes  I  have  no  objection  to  having
 programmes  for  South  Indians  but  there  should
 be  some  programme  for  the  Bengalis  also.  I
 do  not  know  whether  it  is  due  to  ignorance  of
 Bengali  culture  or  negligence  but  the  fact
 remains  that  no  programmes  are  fixed  to
 cater  to  the  Bengali  population,  tT  hape  the
 Minister  will  take  note  of  this  suggestion  and
 arrange  some  programme  for  the  Bengali
 listencrs,

 For  want  of  time,  |  will  come  10  the  last
 point.  The  Press  Commission  was  set  up
 in  1954,  This  Press  Commission  recommended
 a  number  of  things  and  one  of  the  most
 important  recommendations  was  that  the
 PCL  should  not  be  run  by  a  private  agency
 but  by  a  public  corporation  and  that  so  long
 as  this  was  run  by  the  private  agency  this
 should  not  be  financed  by  the  Government.
 But  in  spite  of  the  fact  that  7  years  have
 already  passed,  these  recommendation  have
 not  been  taken  care  of  nor  has  duc  considera-
 tion  been  given  to  them.  In  the  mean  time
 the  PTI  has  been  given  money  for  the  con-
 struction  of  buildings  by  the  Government
 Some  nationalised  banks  also,  I  think,  have
 advanced  certain  amount  of  money  for  this
 agency.

 I  do  not  know  why  Government  is  hesita-
 ting  to  implement  the  recommendation  of  the
 Press  Commission.  I  do  not  know  which
 pressure  is  working  in  this  respect.  If  the
 Government  was  amepable  to  such  pressures,
 there  was  no  necessity,  |  think,  for  appointing
 such  a  press  commission.  That  is  wasting  the
 public  exchequer's  money.  Therefore  I  should
 say  if  the  Government  is  at  all  interested,
 that  Government  should  implement  —  the
 Press  Commission’s  recommendations  rather
 than  appoint  a  second  press  commission,

 Some  of  our  colleagues  are,  I  think,

 trying  to  press  fur  the  appointment  of  a
 second  press  commission.  I  feel  that  since  the
 recommendations  of  the  first  Press  Commission
 have  not  yet  been  implemented.  I  should  not
 say  that  there  should  not  be  any  press  com-
 mission  at  all  but  I  should  say  that  the
 recommendations  of  the  Commission  must  be
 implemented.  With  thesc  wards,  I  support
 these  Demands,

 SHRI  SURENDRA  MOHANTY  (Kend-
 rapara)  :  Mr.  Chairman,  |  am  not  chary  of
 offering  my  unstinted  tributes  to  the  Ministry
 of  Information  and  Broadcasting  for  its
 remarkable  performance  during  the  Indo-Pak
 conflict.  The  All  India  Radio,  with  its  round-
 the-clock  news  service  and  its  ‘Spotlight’
 programmes,  not  only  whetted  the  appetite  of
 the  listeners  for  news  from  the  front  but  also
 kept  up  the  morale  of  the  people  by  suitable
 patriotic  programmes.

 But.  I  am  sure,  the  activity  of  this
 Ministry  is  not  going  to  be  judged  by  Bangla
 Desh  alone,  for  one  swallow  does  not  muke  a
 summer.  The  proper  criterion.  submit,  for
 assessing  the  activities  of  this  Ministry  will  be
 to  judge  it  in  the  light  of  the  Minister's
 commitments  to  this  House  last  year  and  their
 actual  implementation.

 It  may  be  recalled  that  from  Pandit  Nehru
 to  Shri  Satya  Narayan  Sinha,  the  previous
 incumbent  of  this  Ministry,  Government  had
 all  along  stood  by  a  commitment  to  convert
 the  All  India  Radio  into  a  kind  of  a  corpora-
 tion  to  redeem  this  organisation  from  the
 status  of  a  state  monopoly  and  7  political
 motivation.  But  last  year  the  Minister  went
 back  upon  that  commitment  and  categorically
 abandoned  the  idea  of  converting  the  All
 India  Radio  into  a  kind  of  a  corporation.
 Yet,  the  Minister  had  assured  us  :

 “While,  therefore,  Government  cannot
 accept  the  proposal  made  by  the  Chanda
 Committee,  they  are  considering  proposals
 to  devise  a  form  of  organisation  for  the
 All  India  Radio  which  would  provide  both
 for  managerial  autonomy  and  for
 decentralisation  within,”

 In  the  light  of  this  assurance,  one  scans
 through  in  vain  the  report  of  the  Ministry  to
 get  a  glimpse  of  that  organisation  which  the
 Minister  had  promised  to  bring  about,  The
 promised  decentralisation  and  autonomy  in  its
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 management  have  not  been  brought  about  nor
 have  they  been  spelt  out.

 Only  the  other  day  the  Prime  Minister
 told  the  Consultative  Committee  that  some
 measure  of  autonomy  was  contemplated,
 permitting  the  Director-General  of  direct
 approach  to  the  Minister.  Here,  you  will
 find,  autonomy  has  been  equated  with  direct
 control  by  the  Minister  of  All  India  Radio,
 which  is  a  most  powerful  medium  of  mass
 communication.  In  all  humility  I  submit  that
 this  will  not  only  defeat  and  frustrate  the  very
 purpose  of  converting  the  All  India  Radio
 into  an  autonomous  corporation  but  will
 deepen  the  malady  to  cure  which  the  Chanda
 Committee  had  proposed  re-organisation  of
 the  All  India  Radio  as  a  corporation.  Instead
 of  re-organising  the  All  India  Radio  on
 healthy  and  proper  lines,  to  extricate  it  from
 the  ministerial  dictatorship,  it  has  now  been
 converted  into  an  exclusive  preserve  fot
 favouritism,  pulls  and  pressures.

 So  long,  the  post  of  the  Director-General
 of  All  India  Radio  has  becn  filled  in  by  the
 U.P.S.C.  Subject  to  correction,  I  say,  there
 had  been  a  policy  decision  of  the  Ministry
 that  no  IC.S.  man  should  ever  be  appointed
 to  the  post  of  Director-General  of  All  India
 Radio.  What  has  happened?  This  time,
 the  Government  rode  rough-shod  over  the
 U.P.SC  recommendations  and  _  inducted
 an  LAS  fiom  outside  the  cadre,  to  the
 post  of  Director-General  of  All  India  Radio
 by  superseding  persons  who  were  professionally
 competent  and  who  had  had  isng  experience  in
 the  line  and  who  were  competent  to  fill  in
 this  post.  I  want  to  know  from  the  hon.
 Minister  why  this  deviation  has  taken  place
 which  has  thoroughly  demoralised  the  service
 of  the  All  India  Radio.

 Similarly,  a  reference  has  been  made  how
 only  a  set  of  persons  are  bzing  favoured  in
 getting  contracts  for  talks,  etc,  etc.  Pro-
 fessionally  and  otherwise,  they  are  competent,
 no  doubt—I  do  not  question  their  competence
 ~-but  my  only  submission  is  that  there  are
 other  competent  persons  also,  though  they
 may  not  be  committed.  They  sre  quite
 competent  persons  from  professional  and  other
 points  of  view,  Yet  they  are  denied  the
 opportunity.  I  would  appeal  to  the  hon.
 Minister  to  see  that  this  most  sensitive  media,
 the  mass  media,  is  not  reduced  to  this  kind  of
 exigtance.
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 Last  year,  there  was  a  controversy  raised
 over  the  Cuttack  station  of  All  India  Radio.
 Even  though  the  country  has  moved  from
 private  broadcasting  to  television  age,  the
 Cuttuck  radio  station  still  continues  to  lan-
 guish  at  20  KW  stage.  The  hon.  Minister
 had  promised  —-I  quote  :

 “We  expect  thata  400  KW  _  transmitter
 will  come  into  operation  in  1972-73."

 In  the  light  of  this  assurance,  one  naturally
 expected  that  at  least  the  fundation  would
 have  been  laid  for  installing  this  00  KW
 transmitter  last  year.  The  hon.  Minister  had
 complained  of  the  unresponsive  attitude  of  the
 State  Government  and  she  had  alleged  that  the
 State  Government  had  not  given  the  possession
 of  the  land  at  Cuttack  which  was  needed
 for  construction  of  the  radio  station  building.
 Though  the  bungalow  standing  on  the  land
 had  been  vacated  and  the  encroachments  re-
 moved  since  !0th  July,  97l,  the  Government
 took  its  possession  only  in  December,  97I,
 on  the  eve  of  the  Budget  session,  perhaps,  to
 obviate  ctiticism  which  might  be  levelled
 against  the  Minister.

 This  is  an  instance  of  the  raw  treatment
 that  is  being  meted  out  to  Orissa.  The  pro-
 muses  are  being  flouted  I  would  Ihe  to  know
 from  the  hon.  Minister  what  stands  In  her
 way  of  erecting  the  00  KW  transmitter  which
 she  had  promised

 I  know,  Minister  is  very  competent.  Under
 her  auspices  the  persons  who  were  prowling
 about  the  streets  of  Cuttack  as  gentlemen  at
 large  are  today  millionaires  as  the  newspapers
 have  published.  It  only  pains  me  that  her
 assurancc  to  give  a  00  KW  transmitter  has
 been  observed  more  in  breach  than  in  its
 implementation.

 Similarly,  the  Minister  had  also  promised
 that  Oriya  will  be  included  in  the  regional
 teaching  programme.  This  promise  has  been
 belied  and  has  been  implemented  in  its  cynical
 disregard.

 The  Report  reveals  that  today,  with  all
 our  talk  of  television,  weare  not  able  to  cover
 the  entire  population  with  medium  wave
 transmission.  Only  66  per  cent.  of  the  territory
 and  78  per  cent.  of  the  population  are  covered
 by  medium  wave  transmission,  Sir,  I  would
 say  that,  instead  of  giving  priority  to  expansion
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 of  TV,  we  must  concentrate  all  our  efforts  to
 see  that  at  least  all  our  country  is  covered
 with  medium  wave  transmission  and  that  too
 immediately.

 The  opposition  political  parties  have  not
 yet  been  allotted  time  for  election  broadcasts
 as  had  been  promised  by  the  Prime  Minister
 herself.

 SHRI  PILOO  MODY  :  She  never  makes
 promises  of  that  nature.

 SHRI  SURENDRA  MOHANTY  :  Equal
 time  for  all  recognised  parties  could  not  be
 implemented  due  to  the  rigid  posture  of  the
 ruling  Congress  which  claimed  more  time  for
 itself.  While  recognising  the  fact  that  the
 ruling  Congress  is  the  majority  party  and  is
 naturally  entitled  to  larger  time,  {  would  sub-
 mit  that  the  ruling  Congress  Ministers  getting
 all  the  time  and  the  Minister  of  Information
 and  Broadcasting  butting  in  on  the  television
 or  on  the  radio  everytime

 AN.  HON.  MEMBER  :  What  is  objection-
 able  sn  that  ?

 SEIRISURENDRA  MOHANTY  :  There
 is  nothing  objectionable.  While  the  Ministers
 got  the  lion’s  share  of  the  time,  the  opposition
 parties  should  have  becn  given  some  time,  The
 ruling  Congress  should  not  have  insisted  like
 Shylock  to  have  the  pound  of  flesh  without
 bloodshed.

 The  !0-page  ceiling  on  newspapers  is  going
 to  stultify  and  truncate  the  national  press  and
 will  result  in  large  scale  retrenchment  of  jour-
 nalists  and  will  check  further  expansion.  The
 0-page  ceiling  on  newspapers  is  neither  a
 subs  itute  for  price  page  schedule,  nor  is  it
 going  to  curb  monopolies.  I  am  for  price  page
 schedule  but  I  would  say  that  this  ‘10-page
 ceiling  is  not  going  to  be  a  substitute  for  price
 page  schedule  and  nor  is  it  going  to  curb
 monopolies.  I  would  like  to  know  why  the
 Government  is  not  bringing  forward  the  propo-
 sed  legislation  for  price  page  schedule.  It  is
 said  that  about  35  big  newspapers  are  claiming
 53  per  cent  of  the  total  newsprint.  By  the
 ceiling  imposed  the  small  newspapers  will  get
 Moer  newsprint.  I  want  the  small  newspapers
 toflourish,  but  from  my  own  experience  I  can
 tell  you  that,  due  to  lack  of  input,  lack  of
 resources,  the  newsprint  which  will  be  issued
 in  the  name  of  small  newspapers  will  go  down
 the  black  market,  and  I  say  with  all  sense  of

 responsibility  that  this  0  page  ceiling  is  going
 to  envourage  black-marketing  (/nterruption)
 I  did  not  follow  the  interruption.  If  an  interrup-
 tion  is  to  be  made,  it  should  be  made  clearly
 and  intelligently.

 What  I  submit  in  conclusion  is  that,  while
 I  thank  the  Ministry  for  some  of  its  achieve-
 ments  during  the  Indo-Pakistan  conflict,  its
 record  has  been  the  blighting  of  plighted,  and
 left  to  myself,  I  would  certainly  oppose  all
 these  Demands  for  Grants  of  this  Ministry.

 MR.  CHAIRMAN  :  Shri  Shashi  Bhushan.

 SHRI  K.  5.  CHAVDA  (Patan)  :  On  a
 point  of  order,  it  has  been  the  practice  of  the
 House  that  the  Chair  calls  the  member
 (Interruption)

 MR.  CHAIRMAN  :  I  did  not  see  you.
 That  is  why  Idid  not  call  you.  The  other’
 name  was  called.  (/nferruption)

 SHRI  KS.  CfIAVDA  :  Immediately
 after  Jan  Sangh,  I  should  have  been  called.
 It  is  not  fair.

 MR.  CHAIRMAN  :  Do  not  cast
 sions,  You  were  not  in  your  seat

 asper-

 Shri  Shashi  Bhushan

 wit  शशि  भूषण  (दक्षिण-दिल्ली  )  :  सभापति

 महोदय,  पिछले  वर्ष  और  खास  तौर  से  इस  वर्ष
 आल  इण्डिया  रेडियो  तथा  हमारे  सूचना  और
 प्रसार  विभाग  ने  जो  साहसिक  कार्य  किया  है,  वह

 बहुत  सराहनीय  है  :  अपने  जीवन  को  खतरे  में
 डाल  कर  हमारे  आल  इण्डिया  रेडियो  के  पत्रकार
 बगला  देश  से  मही  खबरें  और  ताज़ी  खबरें  लाते

 रहे  और  देश  वो  देते  रहे।  यह  भी  सही  है  कि
 बंगला  देश  के  जो  लड़ाकू  लोग  थे,  उनका  भी
 दिशा  निर्देश  करते  रहे।  इनका  यह  सराहनीय
 कार्य  हमारे  इतिहास  में  सदा  जिन्दा  रहेगा  ।

 यह  साल  बहुत  महत्त्वपूर्ण  हे।  एक  तरफ़  तो

 हम  अपनी  अजादी  की  सिल्वर  जुबली  भला  रहे
 हैं,  बहुत  कम  ऐसे  सौभाग्यशाली  देश  हैं,  जहां
 इतना  मजबूत  प्रजातंत्र  हो,  जहां  के  मंत्री  भी

 अपने  संधिकाल  की  सिल्वर  जुबली  मना  सके  हों,
 आज  हमारे  अनेकों  मिनिस्टरों  के  भी  मंत्री  का
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 के  25  साल  हो  गये  है  |  हमारे  देश  मे  जो  प्रजातंत्र
 है,  उसके  लिये  यह  खास  तौर  से  महत्वपूर्ण  है।
 इस  लिए  इस  रजत  जयंती  के  मौके  पर  मैं  इस
 मन्ना लय  को  बधाई  देना  चाहता  हूं,  उन्होंने  पिछले
 दिनो  बहुत  महत्वपूर्ण  काम  किया  है  1

 संसदीय  कार्य  तथा  मोहन  और  परिवहन
 मंत्री  (श्री  राजबहादुर)  :  सभापति  महोदय,

 कुछ  लाइटर  बेन  में  बाते  हो  रही  है,  मैं  भी  कह
 दू  कि  इनकी  बात  से  ऐसा  लगता  है  कि  जिनको
 अभी  25  ब  पूरे  नहीं  हुए  है,  उनको  पूरा
 करने  का  मौका  दिया  जाएगा  ।  ऐसी  झलक  इन
 वी  बात  से  छगती  है,  इस  लिये  मै  उसका  स्वागत
 करता  हूँ  )

 श्री  दरबारा  सिह  (होशियारपुर)  इस
 बात  के  पीछे  यही  मतलब  है  ।

 श्री  ब॒धन्तराब  पुरुषोत्तम  साठे  सभी  को
 25  बर्ष  पुरा  करने  का  मौका  मिले  1

 श्री  शशि  भूषण  :  सभापति  महोदय,  बहुत  से
 मन्त्री  ऐसे  माननीय  है,  जिन्होंने  20  साल  काम

 किया,  5  साल  और  कार्य  करते  रहे,  मैं  उनकी
 भी  सराहना  करता  हूँ

 हम  अपने  सूचना  और  प्रसार  विभाग  की

 सफलता  इस  बात  से  जाच  करते  है,
 इस  बात  से  आंकते  है  कि  हमारे  देश  का
 जो  लक्ष्य  है--समाजवाद--उसके  प्रसार,  उसके
 फैलाने  मे  उसने  कितना  योगदान  किया  है।
 हमारे  देश  का  जो  पियुपिल्ससंक्टर  है,  देश  की
 जो  जनता  है,  उस  तक  समाजवाद  की
 आवाज़  को  पहुचाने  मे  कितना  योगदान  दिया  है।
 इस  दिशा  में  मैं  मन्त्री  महोदया  से  कहना  चाहता

 हूँ  कि  देश  के  कोने  कोने  तक  हमारी  सरकार  का

 जो  लक्ष्य  समाजवादी  समाज  है,  उसको  पहुंचाने
 की  ज़िम्मेदारी  आपकी  है  और  उसमे  कामयाबी

 हासिल  करते  से  आप  ज्यादा  से  ज्यादा  वक्‍त
 लगायें  ।

 सभापति  महोदय,  बहुत  दिनों  से  इस  सभा
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 में  यह  मांग  की  जाती  रही  है  कि  हमारे  देश  की
 जो  न्यूज़  एजेन्सी  है--जैसे  पी०  टी०  आई०
 यू०  एन०  आई०  --उनका  एक  कारपोरेशन  बना
 दिया  जाय  v

 35  38  hrs.
 LSHRIMATI  SHIELA  KAUL  in  the  Chair)

 बहा  पी०  टी०  भाई०  मैनेजमेंट  द्वारा
 इतनी  डिक्टेटरशिप  है,  तथा  इतनी  बद  इन्स-
 जामी  व  गोलमाल  है  कि  मजबूर  होकर  सूचना
 कर  प्रसार  विभाग  को  पी०  टी०  आई ०  के  मामले
 को  सी०  बी०  आई०  के  पास  भेजना  पडा।
 इतनी  जबरदस्त  डिबटेटर शिप  है  कि  पी०  दी०
 आई  के  पत्रकार,  श्री  बी०  आर०  वत्स  जैसे
 पत्रकार  जो  ट्रेड  यूनियन  चलाते  हे  उनका  ट्रांस्फर
 शीला  कर  दिया  है।  इतना  ही  नहीं--यदि  हम
 विदेशों  की  जो  बडी-बडी  न्यूज  एजेन्सीज  है,
 उनमे  मुकाबला  करे  और  यह  देखे  कि  हमारे  देश
 से  कितनी  खबरें  बाहर  ज।ती  है  और  बाहर  से

 हिन्दुस्तान  t  नतिनी  आती  है  तो  आप  यह
 पायेंगे  कि  पी०  टी०  आई०  और  यू०  एन०  आई०
 से  जाने  वाली  खबरें  मुश्किल  से  पाच  परसेट  होती
 है  और  95  परसेट  खबरें  राइटर  तथा  अमरीका
 और  क्लास  की  न्यूज़  एजेंसीज  के  जरिये  आती  है
 weet  जैसी  न्‍यूज  एजेन्सी  जो  ब्रिटिश  सारा-
 ज्यवाद  की  सरकारी  एजेन्सी  है,  हम  उसकी
 खबरों  को  खरीदते  है,  जबकि  एशिया  और
 अफ्रीका  से  हम  अपनी  खबरें  पहुचाना  चाहे  या
 उनकी  खबरें  लेना  शाहे  तो  हमारे  पास  कोई
 माध्यम  नहीं  है।  हम  किसी  भी  समाजवादी

 न्यूज़  एजेन्सी  को  ब्यक्हार  में  नहीं  लाते  है।  हमे
 राइटर  पर  डिपेंड  करना  पडता  है  और  उन
 साम्राज्यवादी  एजेन्सीज  पर  'डिपेंड  करना  पडता

 है  जिन  का  एशियाई  और  अफरीकी  देशो  में  शोषण

 ही  लक्ष्य  रहा  है।  मैं  सरकार  मे  खास  तौर  से

 यह  कहना  चाहता  हूं  कि  हिन्दुस्तान  में  जो  न्यूज
 एजेंसीज  हैं,  रहा  वह  उनकी  जाच  करा  रही  है,
 हां  उनका  कारपोरेशन  भी  बनाइये,  ताकि  जो
 लायक  पत्रकार  है  में  उन  न्यूज  एजेंसीज  को  खुद
 चला  सड़क  और  अपने  हाथ  से  के  सकें  ।

 अभी  पी०  टी ०  भाई०  में  जो  बाहर  से  डाय-
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 मां  शशि  भूषण  |
 एक्टर  लिये  गये  हैं,  वे  पत्रकार  नहीं  है,  वे  वेस्टेज
 इम्प्रेस्ट  के  लोग  हैं,  मोनोपोलिट्स्स  के  इशारे  पर
 पी०  टी०  आई०  को  चलाते  हैं।  इसलिये  आप
 जल्द  से  जल्द  इनका  कारपोरेशन  बनाइये  |

 विश्व  में  हमारे  देश  की  अपनी  न्यूज  एजेन्सी
 होती  चाहिये--इन्टरनेशनल  न्यूज़  एजेन्सी--और
 समाजवादी  देशों  के  साथ,  अफरीकी  देशों  के

 साथ  एशिया  देशों  के साथ  उसके  सम्बन्ध  होने
 चाहियें  ताकि  उनके  साथ  हमारा  नाता  जुड  सके  1
 जब  कभी  भी  एशिया  अफरीका  में  शोषण  होता  है,
 जुल्म  होता  है,  ये  विदेशी  ऐजेन्सी  उनकी  खबरें

 नहीं  देती  हैं।  यही  नहीं,  अभी  पिछले  दिनों  प्रधान
 मंत्री  जी  अमरीका  गई  थीं  उनकी  प्रतिभा,
 भाषण  प्रोग्राम  के  न्‍यूज  को  पी०  टी०  आई०  ने

 न्यू या कं  से  विदेशों  में  स़्कूली  नही  किया  और
 हमारे  देश  सूचना  और  प्रसारण  विभाग  से
 जितना  हो  सका,  उन्होंने  विश्व  के  अखबारों  में
 उसको  छपवाने  की  कोशिश  की  |  लेकिन  यह
 भारतीय  ऐजेन्सी जु  बिल्कुल  नाकामयाब  हुई।  मै
 समझता  हूं  यह  एवेन्यू  इस  लायक  नहीं  है  कि
 ज्यादा  देर  तक  इनको  चलाया  जाये।  मेरी  खास
 तौर  पर  यह  अपील  है  कि  पूरे  तौर  पर  एक  न्यूज
 एजेन्सी  का  कारपोरेशन  बनाया  जाये।

 सभापति  महोदय,  आल  इडिया  रेडियो  ने
 पिछले  दिनों  बहुत  अच्छा  काम  किया  है  इसलिए
 आपको  इसके  कर्मचारियों  के  प्रति  खास  हमदर्दी
 होनी  चाहिए।  खास  तौर  पर  जो  इसमें  जो  फोर्थ
 क्लास  के  कर्मचारी  है  उनकी  हालत  बहुत  ही
 खराब  है।  आल  इंडिया  रेडियो  में  जो  गांग  ऐंड

 ड्रामा  डिवीजन  है  उसमें  आ्टिस्ट्स  कान्ट्रैक्ट  बेसिस
 पर  काम  करते  हैं।  आपने  लेबरसे  को  तो  कांक्रीट
 बेसिस  पर  काम  करते  सुना  होगा,  उनको  भी
 सरकार  प्रोत्साहन  नहीं  देती  है  लेकिन  यहां  पर

 आदिस  कॉन्ट्रैक्ट  पर  काम  कर  रहे  हैं  ।  उन
 कलाकारों  को  परमानेन्ट  न  करने  के  रहिए  अमान-
 चाय  दलील  यह  दी  जाती  है  कि  उनकी  शक्ल
 खराब  हो  सकती  है  इसलिए  साल  या  कुछ  साल
 का  कॉन्ट्रैक्ट  होता  चाहिए।  लेकिन  में  सोचता  हूं
 कि  अगर  उनको  परमानेन्ट  कर  दिया  जाये  तो

 उनकी  सकल  खुशी  से  और  अच्छी  हमने  लगेगी।

 मैं  बहुत  से  सदस्यों  को  जानता  हूं  कि  जैसे  ही
 वे  मिनिस्टर  बने,  उनकी  बहुत  अच्छी  शक्ल  हो
 गई।  मैं  दरख्वास्त  करना  चाहता  हूं  कि  उन

 आर्टिस्ट्स  को  अगर  आप  परमानेन्ट  कर  दें  तो  वे
 और  कला  का  अच्छा  काम  करेंगे।

 श्री  राज  बहादुर  :  मेरी  शुभ  कामना  है  कि
 शशि  भूषण  जी  बहुत  जल्दी  मिनिस्टर  बनें  ।

 (व्यवधान

 क्रि  शशि  भूषण  :  जहां  तक  पूंजीपतियों  के
 अखबारों  का  सवाल  है,  उनकी  तरफ  सरकार  का
 ध्यान  गया  है,  कि  उनको  कम  किया  जाये।  इस
 सम्बन्ध  में  मन्त्रियों  की एक  कमेटी  भी  बनी  है
 लेकिन  उस  कमेटी  न  अभी  तक  पूरी  तौर  पर
 अपना  काम  शुरू  नही  किया  है।  मैं  चाहता  हूं
 इस  एकाधिकार  को  जल्दी  समाप्त  किया  जाये।
 जहां  तक  समाचार  पत्रों  पर  नियन्त्रण  का  सवाल
 है,  नियन्त्रण  जरूर  किया  जाये  लेकिन  जो  उसमे
 पत्रकार  श्रमिक  काम  करते  है  उनके  हाथों  में
 अखबार  दिया  जाये  ताकि  वे  उनको  सही  ढंग  से
 चला  सकें  ।  और  ये  जो  जुट  प्रेम  के  मालिक  है
 उनके  हाथ  बिल्कुल  अलग  लिये  जायें  -यही  मैं
 आपके  द्वारा  सरकार  से  दरख्वास्त  करता  चाहता
 हूं।  मैं  मन्ता लय  की  बजट  मांग  का  समर्थन
 करता  हूँ

 SHRI  K.  S.  CHAVDA  (Patan)  :  A
 feeling  of  discrimination  against  the  journalists
 of  vernacular  and  language  newspapers  has
 been  created  by  the  Government.  I  think  the
 Ministry  of  Information  and  broadcasting
 believes  that  if  news  agencies  and  English  papers
 are  included  in  any  briefings  or  a  trip,  there
 is  no  need  to  include  regional  or  vernacular  or
 language  papers.  They  are  shut  out  from  the
 important  briefings.  During  the  war,  they  were
 invited  to  general  briefings  but  they  were  not
 given  access  to  border  or  to  such  other  places
 like  the  news  agencies  and  English  papers.  In
 case  of  a  trip  or  a  trip  abroad  or  to  any  part
 of  our  country  with  a  VIP,  preference  is  gene-
 rally  given  to,the  English  datly  papers  and  the
 language  papers  are  neglected,

 Secondly,  these  papers,  though  one  of  them
 may  be  having  a  circulation  of  a  few  thoucands
 are  invited  to  such  types  of  trips  and  briefings
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 As  against  this,  language  papers  which  have
 a  circulation  of  a  lakh  or  more  are  not  gene-
 rally  given  such  facilities  This  Government
 talks  alot  of  their  anti-chain  policy  and  also
 they  talk  a  lot  of  helping  small  newspapers.
 But,  their  help  is  only  for  the  chain  of  papers,
 to  strengthen  them.

 In  case  of  Spotlight  and  o’her  talks,  they
 are  also  given  to  committed  journalists,  or,
 persons  who  are  calicd  by  All  India  Radio  as
 political  commentators  To  temove  this  discii+
 mination,  I  would  suggest  that  if  the  Govern-
 ment  wants  (o  be  fair  and  impartial,  then,  the
 representative  bodies  like  the  Press  Associa-
 tion  should  be  associated  while  making  a
 selection  in  the  case  of  invitation  to  briefing
 or  for  trips  o:  for  spotlight  or  other  talks.

 Reyaiding  the  Press,  at  present  the  Press
 is  very  much  afraid  of  the  Government.  That
 is  because  of  their  fear  of  discontinuance  of
 newsprint  quota  or  withdrawal  of  Government
 advertiscrnent  and  harassment  in  some  other
 ways.  Like  All  India  Radio  the  Press  is  also
 expected  to  work  for  the  ruling  party.  The
 more  a  newspaper  succeeds  in  this  matter,  the
 greater  the  Government  patronage  and  assis-
 lance  it  gets

 श्री  अनन्त राब  पाटिल  (लेड)  :  गलत  है,
 गलत  है।

 श्री  के०  एस०  चावड़ा  :
 आप  गलत  बोल  रहे  है  ।

 बिल्कुल  सही  है।

 The  criticism  of  opposition  parties  and
 their  leaders  hardly  gets  any  place  in  the  news-
 papers,  lam  sorry  to  say,  some  of  the  new-
 spapers  are  deviating  from  their  high  tradition
 of  being  impartial  and  sincere,  thereby  harming
 the  cause  of  democracy.

 Regarding  the  Government's  new  news-
 print  policy,  |  wish  to  say  that  this  policy  of
 the  Government  of  reduction  in  the  pages  of
 Newspapers  to  ten  will  result  in  the  retrench-
 ment  of  the  employees.

 AN  HON.  MEMBER  :  Not  at  all.

 SHRI  K.S.  CHAVDA  :  I  was  also  a
 small  editor  of  some  paper;  I  know  he  is  also
 editor  of  some  paper,
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 ANOiHER  HON.  MEMBER  :  You  are
 big.

 SHRI  K.  Ss.  CHAVDA  :  I  am  not  big.
 Otherwise  the  Chairman  would  have  called  me
 immediately  after  the  Jan  Sangh.  There  is  the
 possibility  of  putting  a  ban  on  new  recruit-
 ment.  Not  only  that.  The  employers  may
 freeze  their  salaries  or  even  they  may  impose
 acut  on  their  existing  salaries.

 My  hon,  friend  is  not  agreeing  with  me,
 but  you  will  find  m  future  that  this  will  be  a
 fact  if  this  policy  is  implemented,  But  I  am
 sure  that  any  such  attempt  on  the  part  of  the
 employers  would  be  strongly  resisted  by  the
 press  employees  all  over  the  country.  That  is
 why  the  National  Union  of  Working  Journa-
 lists,  the  Indian  and  Eastern  Newspapers
 Society  and  others  have  strongly  condemned
 this  move  of  Government.

 During  the  last  clections  to  the  Lok  Sabha
 in  {9  |  and  also  during  the  recent  Assembly
 elections,  peopl:  have  noticed  that  every  nook
 and  corner  of  the  country  was  flooded  with
 posters  of  Shrimati  Indira  Gandhi's  portrait.
 On  the  one  hand,  we  say  that  there  is  shoi-
 tage  of  newsprint  and  foreign  exchange  and
 Newspapers  are  asked  to  restrict  their  pages
 on  the  other,  the  ruling  party  prepares  millions
 of  posters  like  that.  If  one  were  to  evaluate
 the  cost,  it  would  run  into  millions  of  rupees
 Fiom  where  have  these  millions  of  rupees
 come  ?

 SHRIS  M.  BANERJEE  :  Nijalingappa’s
 portrait  was  circulated  in  large  numbers,

 SHRI  K  S.  CHAVDA  :  Though  news-
 papers  are  starved  of  newsprint,  they  supply
 paper  for  posters  to  the  ruling  party  for  posters.

 A  panoramic  spectacle  on  the  freedom
 movement  in  sound  and  light  teginning  with
 the  tragic  massacre  in  Jallianwalla  Bagh  in  9I9
 and  ending  with  the  liberation  of  Bangla  Desh
 was  presented  by  the  Song  and  Drama  Divi-
 sian  in  the  ramparts  of  Purana  Kila.  J
 happened  to  see  the  programme,  but  J  was
 pained  to  hear  that  except  for  the  voice  of
 Pandit  Jawaharlal  Nehru  and  Shrimati  Indira
 Gandhi,  the  voice  of  none  of  the  national
 leaders  like  Mahatma  Gandhi,  Sardar  Valla-
 bhb  ai  Patel,  Subhas  Chandra  Bose,  Maulana
 Azad  and  Lal  Bahadur  Shastri  has  founda
 place  in  that  programme,  though  the  entire
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 programme  was  in  sound  and  light.  The  whole
 thing  was  organised  and  exhibited  just  on  the
 eve  of  the  Assembly  elections  as  a  part  of  the
 election  propaganda  of  the  ruling  party.  [
 want  to  ask  :  how  can  nationalisation
 banks,  abolition  of  privy  purses  and  liberation
 of  Bangla  Desh  find  place  in  a  spectacle  of  the
 freedom  movement  in  our  country  ?

 This  Ministry  functions  as  if  itis  a  pub-
 licity  department  of  the  ru'ing  party.  There-
 fore,  there  is  enough  justification  for  converting
 AIR  into  a  statutory  corporation.

 SHRI  HUKAM  CHAND  KACHWAI
 (Morena)  :  Point  of  order.  No  quorum.

 MR.  CIIAIRMAN  :  The  bell  is  being
 rung--  Yes  ;  the  quorum  is  there.  The  hon-
 Member  may  go  on,

 SHRI  K.S.  CHAVDA  :  Please  give  me
 one  minute,  and  I  will  finish.

 MR.  CHAIRMAN  :  Yes.

 SHRI  K.S.  CHAVDA  :  Madam,  as  I
 have  said  earlier,  criticism  of  Government  by
 the  Opposition  parties  cannot  find  any  place
 in  the  newspapers,  In  the  same  way,  it  can-
 not  be  found  also  in  the  news  broadcast  of  All
 India  Radio.  Therefore,  |  oppose  the  Demands
 for  Grants  of  the  Ministry  of  Information  and
 Broadcasting.

 SHRI  ANANTRAO  PATIL  (Khed)  :
 Madam  Chairman,  the  Ministry  of  Informa-
 tion  and  Broadcasting  is  quite  a  big-sized
 Ministry,  consisting  of  several  units  like  the
 Press  Information  Bureau,  the  Dircctorate  of
 Audio-Visual  Publicity,  Publications  Division,
 Films  Division,  All  India  Radio  and  other
 units.  I  am  not  going  to  deal  with  all  these
 units,  but  I  shall  only  deal  with  the  unit  rela-
 ting  to  the  press.

 The  Press  Information  Bureau  has  got  two
 important  objectives  to  perform.  Its  main
 activity  is  to  disseminate  news  to  the  people
 through  the  press,  explaining  the  policies  and
 programmes  and  the  activities  of  the  Govern-
 ment.  The  other  objective  is  to  help  or  assist
 the  growth  and  development  of  the  Indian
 press,  functioning  as  an  independent.  demo-
 eratic  forum.  To  that  end  also,  it  bas  to
 help  the  small,  and  medium-sized  newspapers.
 As  far  as  the  first  objective  is  concerned,  dur-

 ing  the  last  year,  the  Press  Informrtion  Bureau
 as  well  as  the  All  India  Radio  and  the  Publi-
 cations  Division  have  done  excellent  work,
 During  the  Independence  struggle  of  Bangla
 Desh  and  the  coming  of  refugees  to  India,  and
 in  the  conflict  between  India  and  Pakistan,
 most  of  the  staff  of  Press  Information  Bureau
 were  working  round  the  clock  ;  the  correspon-
 dents  of  All  India  Radio  went  to  the  front,
 and  the  Publications  Division  brought  out  very
 good  material  which  catered  to  the  press  and
 the  public.

 I  also  congratulate  the  Directorate  of
 Audio-Visual  Publicity  and  the  Press  Registrar
 also,  I  am  not  going  into  the  details  of  what
 they  have  done  but  let  me  say  that  they  have
 helped  the  newspapers  in  their  healthy  growth.

 The  Government  has  not  taken  proper
 steps  as  it  ought  to  have  taken  ह  years  back,
 The  first  Press  Commission  which  was  appoin-
 ted  in  1954,  made  several  recommendations,
 out  of  which  the  major  and  important  recom-
 mendations  have  not  yet  been  implemented.
 Some  of  those  recommendations  are,  the  diffu-
 sion  of  ownership,  curbing  of  monopolizs,  the
 price-page  schedule  and  so  on  and  so_  fourth.
 As  long  as  such  major  recommendations  are
 not  implemented,  there  cannot  be  any  healthy
 growth  of  the  Indian  press;  the  growth  of
 Indian  press  is  at  present  lopsided  and  tardy,
 The  bigger  newspapers  become  bigger  and  the
 smaller  ones  remain  smaller.

 The  monopolistic  tendencies  and  restrictive
 practices  are  on  the  increase.  The  big  press
 or  the  big  newspapers  by  their  action  force  the
 small  nawspapers  to  remain  small.
 6  brs.

 There  are  some  major  recommendations  of
 the  Press  Commission  about  the  newspapers
 as  well  as  news  agencies.  There  was  a  recom-
 mendation  about  the  Press  Trust  of  India,
 You  know  the  functioning  of  the  PTI.  The
 monopolistic  tendencies  have  an  edverse  effect
 on  the  efficiency  of  this  news  agency  as  also
 on  its  integrity.  Nearly  35  per  cent  of  the
 revenue  Of  the  PTI  is  derived  from  the
 Government,  Yet  the  Government  has  no
 say  in  the  management  or  working  of  the  PTI.
 Certain  changes  in  the  constitution  and  the
 management  of  the  PTI  have  become  impera-
 tive.  The  existing  organisation  should  be
 converted  into  a  public  corporation.

 You  must  have  read  from  the  newspapers
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 that  the  management  of  big  newspapers  have
 raised  a  hue  and  cry  against  the  ceiling  of  ten
 pages.  The  big  tycoons  say  that  the  action
 of  the  Government  is  unilateral  and  arbitrary
 and  it  would  disrupt  the  newspaper  economy
 which  will  in  its  turn  lead  to  largescale  unem-
 ployment  among  journalists  and  non-journa-
 lists.  The  Press  Barons  also  maintain  that
 this  step  of  the  Government  is  an  encroach-
 ment  on  the  freedom  of  the  Press.  What  is
 meant  by  the  treedom  of  the  Press  ?  The  late
 Pandit  Nehru  once  asked  :  “Can  such  a  small
 group  represent  the  freedom  of  the  Press  ?”
 The  fact  is  that  a  big  industry  by  itself  owning
 a  newspaper  or  owning  chains  of  newspapers
 can  never  be  said  to  give  the  Press  the  kind  of
 freedom  which  the  public  expects,

 ait  हुकम  बन्द  कछवाय  :  सभापति  महोदय,
 प्रधान  मन्त्री  सदन  में  है,  कितने  दुर्भाग्य  की  बात

 है  कि  यहां  पर  गणपति  नही  है  ।

 MR.  CHAIRMAN :  Let  the  Bell  be  rung—
 Now  there  is  quorum.

 SHRI  ANANTRAO  PATIL  :  Ten  or  2
 English  language  newspapers  or  three  Or  four
 chains  and  groups  do  not  represent  the  entire
 Indian  Press  or  the  people  of  India,  Their
 idea  of  freedom  means  more  newsprint  to
 enable  them  to  give  more  space  for  advertise-
 ments  and  thus  make  for  themselves  more
 and  more  profit.  These  big  newspapers  use
 the  major  share  of  the  imported  newsprint
 eating  up  valuable  foreign  exchange,  not  for
 disseminating  news  but  for  profit  yielding  ad-
 vertisements.  They  have  never  bothered  about
 the  ratio  of  60  per  cent  news  and  40  per  cent
 advertisements  recommended  by  the  Press
 Commission.  Members  of  this  House  will  be
 surprised  and  shocked  to  learn  the  figures  of
 advertisement  revenue  of  the  big  English  lan-
 guage  papers,  sometimes  Rs.  2  or  Rs  2.5
 crores  even.  Figures  for  the  five  week  period
 43  February  to  8  March  reveal  the  percen-
 tage  of  advertisement  space  of  these  papers
 as  follows  :  Statesman  62.5  per  cent,  Times
 of  India,  54  per  cent.  Hindustan  Times  53
 per  cent.  The  freedom  of  the  Press  needs
 protection  from  these  big  papers,  not  from  the
 Government.

 According  to  the  Press  Registrar,  the
 Hindu  ,  the  Statesman  the  Indian  Express
 and  the  Times  of  India  have  maintained  a
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 lower  circulation  than  the  basis  on  which  their
 entitlement  was  based  for  giving  more  pages
 to  accommodate  maximum  advertisements,

 The  Times  of  India,  Bombay,  was  given
 newsprint  for  a  circulation  of  2.02,825  copies
 with  an  average  of  13.13  pages  per  issue.  Its
 actual  performance  was  1,53  557,  copies  with
 an  average  of  669  pages.  The  case  of  the
 Hindu  is  similar.

 The  English  language  papers  of  the  8
 major  ownership  units  had  a  share  of  814  per
 cent  in  the  total  circulation  of  all  the  dailies
 in  that  language.  To  avoid  the  malpractices
 of  the  monopolistic  newspapers,  the  following
 remedies  may  be  suggested.  Advertisement
 space  should  be  restricted,  workers’  partici-
 pation  in  management  and  financing  should
 be  ensured,  there  should  be  reform  in  the  struc-
 ture,  and  there  should  be  diffusion  in  the
 ownership  pattern.  Sixty  per  cent  of  proprie-
 tors’  representatives  and  40  per  cent  of  the
 employees’  repiesentatives  should  be  provided
 and  the  Directors  should  be  in  the  ratio  of
 3:2.

 The  price-page  schedule  was  struck  down
 by  the  Supreme  Court.  But  now  the  Govern-
 ment  is  sufficiently  armed  with  powers,  and
 the  Constitution  Amendment  has  paved  the
 way  for  the  passage  of  the  price-page  schedule
 which  will  provide  for  fais  competition  in  the
 newspaper  industry.

 Diffusion  of  ownership  and  control  is  now
 overdue.  This  recommendation  was  made
 with  the  object  of  promoting  healthy  growth  of
 the  Indian  press.  Its  non-implementation
 has  resulted  in  one-sided  growth  and  conse-
 quent  danger  to  freedom  of  expression.

 May  I  remind  the  bon.  Minister  of  the
 assurance  given  by  her  on  7th  July,  497  ?
 She  then  announced  that  she  would  shortly
 introduce  a  Bill  to  curb  press  monopolies.  On
 3rd  August,  Shri  Raghunatha  Reddy  told  the
 Rajya  Sabha  that  he  was  actively  considering
 an  amendment  to  the  Companies  Act  to  curb
 press  monopolies,  What  happened  to  these
 promises  and  assurances  we  do  not  know,  I
 request  the  Minister  that  during  this  session
 the  two  Bills  with  regard  to  diffusion  of  owner-
 ship  as  well  88  the  Press  Finance  Corporation
 should  be  brought  forward  and  enacted,  so
 that  it  will  help  the  small  and  medium  news-
 papers,
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 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING  (SHRI  DHARAM  BIR
 SINHA)  :  I  seek  the  indulgence  of  the  House
 to  explain  a  few  points  raised  in  the  debate
 and  through  the  notice  of  the  cut  motions
 filed.  I  have  listened  with  considerable
 attention  to  the  spceches  made  by  the  hon,
 Members  and  to  the  criticism  of  the  manner
 in  which  various  media  units  of  the  Ministry
 of  Information  and  Broadcasting  have  becn
 functioning.

 Certain  criticism  by  my  friends  Shri
 Priyaranjan  Das  Monsi  and  Shri  Rudra  Pratap
 Singh  has  been  voiced  about  the  failure  of
 the  Central  Board  of  I'ilm  Censors  to  check
 production  of  vulgar  and  obscene  films  that
 arc  morally  and  culturally  of  a  low  standard.
 Though  I  feel  that  such  failures  have  not  been
 very  numerous,  I  must  admit  that  such
 instances  have  occurred,  In  fact,  on
 several  occasions  Government  on  the  basis
 of  reports  and  complaints  received,  have
 taken  the  initiative  to  censor  films  even  after
 they  have  been  passed  by  the  Censorship
 Board.

 SHRI  JYOTIRMOY  BOSU  (Diamond
 Harbour)  :  On  a  point  of  order.  Il  am
 reading  from  the  Handbook,  Page  87,  sub-
 para  3  which  says  that  except  with  the  leave
 of  the  House  previously  obtained,  which  no
 doubt  has  not  becn  asked  for  or  granted  in
 this  case,  no  Member  should  read  out  a
 written  speech,  though  notes  may  be  referred
 to,

 AN  HON.  MEMBER  :  That  does  not
 apply  to  Minis‘ers.

 SHRI  JYOTIRMOY  BOSU  :  I  would  like
 to  have  your  ruling  based  on  the  rules  that
 are  there  in  black  and  white.  Ido  not  wish
 to  be  guided  by  my  friends  in  this  regard.
 There  is  a  clear  provision  in  the  Handbook.

 MR.  CHAIRMAN  :  The  Minister  iso  nly
 consulting  his  notes  and  not  reading.

 SHRI  DHARAM  BIR  SINHA  :  We  have
 given  strict  instructions  to  the  Central  Board

 of  Film  Censors  to  exercise  greater  circum-
 spection  in  the  mattter  of  censorship.  and  I
 am  sure  that  a  new  trend  towards  sober  and
 realistic  censorship  will  soon  be  discernible,
 Government  is  also  considering  re  organisation
 of  the  Censorship  Board  in  the  light  of  the

 Khosia  Committee  recommendations,  as
 demanded  by  Shri  Rudia  Pratap  Singh.  May
 I  also  add  that  there  is  already  a  Committee
 of  known  film  critics  for  selection  of  film
 festival  films  ?

 SHRI  JYOTIRMOY  BOSU  :  When  one
 of  our  members,  Shri  Bijoy  Modak,  was
 reading  out  his  prepared  speech,  the  hon.
 Speaker  pulled  him  up  a  number  of  times.  |
 do  not  wish  to  be  hardon  this  young  friend
 of  ours,  but  you  must  keep  an  eye  on  this
 and  see  that  the  provisions  of  this  handbook
 which  is  supposed  to  govern  the  business  of
 the  House  is  followed  scrupulously,

 MR.  CHAIRMAN  :  We  will  take  care  of
 it.

 SHRI  DHARAM  BIR  SINHA  :  Before
 taking  up  the  pomts  regarding  All  India
 Radio,  |  wish  to  congiatulate,  as  has  been  so
 eloquently  done  by  Shri  Priyaranjan  Das
 Munsi  and  others,  all  the  artistes  and  execu-
 tives  of  All  India  Radia  on  their  magnificent
 performance  in  the  situation  created  by  the
 fieedom  struggle  and  its  fruition  in  Bangla
 Desh,

 Demands  have  been  made  by  hon  members
 from  various  paits  of  our  vast  country  for  a
 more  effective  coverage  of  different  pockets
 and  arcas  in  the  country.  We  fully  sympathise
 with  these  damands,  but  the  constraint  imposed
 by  the  limited  resources  at  our  disposal  makes
 it  impossible  for  us  to  cover  the  entire  country
 as  intensively  as  one  would  like  to,  The
 projects  undertaken  during  the  Fourth  Plan
 have  the  objective  to  cover  on  an  average  89
 per  cent  of  the  population  of  the  entire
 country  and  to  ensure  at  the  same  time  that
 no  substantial  area  has  a  coverage  of  less
 than  80  per  cent  We  appreciale  that  in
 spite  of  these  endeavours,  there  are  certain
 pockets  in  the  country  which  are  not  yet
 adequately  covered.  Jt  will  be  our  endeavour
 in  the  Fifth  Plan  to  cover  these  pockets  as
 effectively  as  possible.

 There  have  also  been  complaints  about
 the  programmes  broadcast  by  the  All  India
 Radio  to  the  effect  that  the  quality  could  be
 much  better  than  it  is  and  also  that  larger
 number.of  artistes  could  be  involved  in  these
 programmes.  While  I  accept  the  force  of
 this  criticism,  I  would  like  to  tell  the  House
 that  there  has  been  a  considerable  improve-
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 ment  in  the  quality  of  the  programmes.  A
 serious  effort  is  now  on  in  the  All  India  Radio
 to  evaluate  the  content  presentation  and  the
 resource  persons  of  the  programmes.

 All  India  Radio  has  to  meet  almost  an
 impossible  demand  from  a  large  and  varied
 audience.  With  its  objective  of  catering  to
 the  taste  and  need  of  all,  there  has  been  too
 much  fragmentation  of  transmission  time.
 While  ordinarily  the  shortest  programme  is
 of  5  minutes  duration,  the  longest  programme
 with  certain  exeptions  is  of  90  minutes.  Other
 programme  chunks  ate  of  10,  15,  20,  30,  45
 and  60  minutes  which  keep  on  altering  accor-
 ding  to  a  fixed  point  chart.  All  India  Radio
 will  have  to  find  some  way  through  which  it
 overcomes  this  fragmentation  of  transmission
 time.  A  possible  way  out  will  be  to  consider
 the  possibility  of  a  national  channel,  but  this
 will  have  to  wait  till  the  Fifth  Plan,

 All  India  Radiv,  however,  does  not  pro-
 pose  to  rest  on  its  laurely  and  is  deeply
 appreciative  of  the  fact  that  spccially  in  the
 less  developed  areas  of  the  country,  programme
 generation  presents  serious  problems  due  to
 geographical  and  other  difficultics  of  radio
 Stations  being  able  to  get  artistes  of  eminence
 from  considerable  distances.  The  funds  at
 the  disposal  of  the  All  India  Radio  for  the
 purposes  of  programme  generation  is  also  a
 limiting  factor.  Novertheless,  with  more
 intensive  training  of  the  staff  and  with  the
 cooperation  of  the  local  people  wherever  the
 stations  are  situated,  we  do  hope  to  maintain
 the  progress  which  we  have  achieved  so  far
 in  the  matter  of  quality  of  the  programmes.

 Having  said  this,  may  I  now  refer  to  the
 charges  of  political  partisanship  against  the
 All  India  Radio,  especially  in  its  news  casts
 and  commentarics,  levelled  by  Shri  Halder  ?
 These  charges  have  now  become  a  hardly
 annual,  On  several  occasions  we  have  con-
 tested  and  refuted  these.  They  have,  how-
 ever,  gone  one  worse  this  time,  charging  All
 India  Radio  with  suppression  of  news  at  the
 intance  of  the  Prime  Minister.  I  must  enti-
 rely  reject  this.

 The  All  India  Radio  has  remained  entirely
 objective,  specially  so  in  its  newscasts  and
 commentaries,  All  India  Radio  remains
 strictly  neutral  as  between  political  parties,
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 But  it  must  explain  such  facets  of  our  social
 and  economic  life  as  the  role  of  caste,  commu-
 nalism,  feudalism  and  political  adventurism
 in  elections.  Again,  it  was  not  inhibited  in
 exposing  the  interests  responsible  for  slow
 pace  of  progress  in  carrying  forward  the
 programme  of  agrarian  and  industrial  reform.
 In  the  process,  it  may  have  treaded  on  many
 a  tender  corn  or  hurt  sections  of  opinion.  But
 to  suggest  that  this  has  been  done  at  the
 expense  of  the  opposition  would  be  doing  the
 Radio  a  great  injustice.  It  has  now  come  to
 seriously  address  itself  to  exposing  the  facets
 of  our  national!  life  which  stood  in  the  way
 of  progressive  reform,  whether  in  economic  or
 in  social  life  as  demanded  by  the  hon.  Mem-
 bers  Shri  Bhan  Singh  Bowra  and  Shri  Shasht
 Bhushn.  Any  media  of  information,  or  even
 of  entertainment,  cannot  temain  divorced  from
 today's  passion—the  passion  to  end  injustices,
 As  the  awareness  of  the  perversities  of  poverty
 dawns  on  the  country,  the  challenges  to  it
 grow  both  in  sharpness  and  immediacy.  All
 India  Radi  cannot  turn  away  fiom  this
 challenge  nor  its  urgency  There  cannot
 be  any  moral  exile,  nor  any  withdrawals  from
 this  battle.

 May  I  say,  Madam,  that  the  exposure  of
 the  ugly  side  of  our  social  and  economic  life
 has  been  done  irrespective  of  party  consilera-
 tions,  but  it  may  have  upset  the  sections
 identified  with  statusquoism  in  our  hife:  ?  This
 trend  on  the  Radio  is  positive  and  has  a
 purposeful  role  in  support  of  the  modern
 outlook  that  the  leadership  has  imparted  to
 our  national  life.

 A  matter  of  minor  consequence,  but  which
 has  again  been  brought  up  is  the  allegation
 ot  deliberate  discrimination  against  the  oppo-
 sition  parties  in  the  radio  coverage  of  procee-
 dings  in  Parliament.  One  Member  has  even
 gone  to  the  extent  of  suggesting  that  this  has
 been  done  at  the  express  direction  of  the
 Prime  Minister.  I  would  like  to  refute  the
 allegation  with  all  the  emphasis  at  my
 command.  It  has  been  refuted  in  the  past,
 and  will  continue  to  be  refuted  because  the
 allegation  has  no  hasis  either  in  the  quali-
 tative  or  quantitative  treatment  of  All  India
 Radio's  newscasts.  If  at  all,  opposition  secures
 a  sharc  of  coverage  disproportionate  to  what
 is  legitimately  its  due,  whether  on  the  basis
 of  its  numerical  strength  in  the  House  or  its
 popular  following  in  the  country,  or  on  the
 basis  of  its  negative  and  often  anti-national
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 approach  to  problems  confronting  the  nation.
 If  there  is  one  section  of  the  House,  which
 can  have  a  legitimate  grouse  against  the  All
 India  Radio,  it  is  the  section  on  this  side  of
 the  House.  My  own  partymen  often  get
 relegated  to  an  inconsequential  place,  perhaps,
 because  in  the  parliamentary  system  of  govern-
 ment  what  the  opposition  says  makes  news
 but  what  my  own  partymen  say  gets  drowned
 in  pronouncements  from  these  benches.

 Another  point  which  has  agitated  the
 minds  of  several  hon.  Members  is  a  recent
 decision  of  Government  to  revise  the  fee
 scales  of  the  staff  artistes  of  All  India  Radio.
 Without  going  into  the  details  of  the  revised
 scheme,  I  would  like  to  refer  to  one  or  two
 important  features  of  this  scheme.  In  the
 first  instance,  this  scheme  does  not  claim  to
 be  the  final  act  of  revision.  The  final  revision
 will  come  गाए  after  the  Pay  Commission  have
 submitted  their  recommendations  and  after
 Government  have  arrived  at  their  decision  on
 thesc  recommendations.  In  the  mean  time,
 the  scheme  which  has  been  promulgated
 merely  attempts  to  equate  the  लिए  scale  of
 the  staff  artistes  to  one  or  other  of  the  preva-
 Ient  pay  scales  in  Government.  The  scheme
 also  attempts  to  rationalise  the  structure  of
 the  staff  artistes  to  enable  promotions  being
 made  fiom  one  grade  to  another.

 May  I  also  refer  to  what  Dr  Laxminarain
 Pandeya  said  about  the  cult  of  personality  in
 the  All  India  Radio?  In  the  form  of
 government  that  we  have  in  our  country,  with
 a  government  responsible  to  this  House,  an
 clected  Parliament,  there  cannot  be  a  cult  of
 presonality—leadership.  The  system  of
 government  that  we  have  in  our  country  does
 produce  leadership  and  the  All  India  Radio
 cannot  divorce  its  responsibility  to  the  leader-
 ship  that  the  people  of  India  produce  through
 this  House.

 He  also  said  that  the  All  India  Radio  had
 been  using  particulat  phrases  and  words  while
 giving  out  the  election  results  during  the  last
 Assembly  elections.  These  words  are  accepicd
 journalistic  words  and  even  the  foreign  radios
 had  used  the  same  words  which  the  All  India
 Radio  had  used  while  giving  out  the  results.
 I  would  only  like  to  ask  him  whether  these
 foreign  radios  were  also  influenced  by  the
 Government  of  India.

 With  these  words,  I  conclude.

 *SHRI  TIIA  KIRUTIINAN  (Sivaganga)  :
 Madam  Chairman,  I  am  sure  that  I  would  be
 tolerated  if  I  say  that  Iam  unable  to  support
 the  Demands  for  Grants  of  the  Ministry  of
 Information  and  Broadcasting.

 During  the  past  25  years,  the  Department
 of  Information  and  Broacasting  has  had  its
 natural  growth,  but  it  has  not  grown  to  the
 expectations  of  the  people  of  the  country.
 This  Department  ts  serving  entirely  the  interests
 of  the  Central  Government  and  I  do  not  think
 it  will  be  wroag  on  my  part  to  point  out  that
 the  State  Governments  have  no  right  over
 this  Department.  I  hope  that  it  will  not  be
 far  fromtruth  that  this  Department  is  not
 giving  due  importance  and  publicity  to  the
 policies,  programmes  and  plans  of  the  State
 Governments.  I  regret  to  say  that,  since  the
 responsibility  of  this  Department  is  in  the
 hands  of  the  Central  Government,  the  objecti-
 ves,  the  policies  and  the  plans  of  the  Central
 Covernment  ure  given  the  widest  publicity  by
 this  Department.  The  speeches  of  the  Central
 Ministers  arc  given  longer  time  than  the
 programmes  and  the  plans  of  the  Siate  Govern
 ments.

 The  Ojficers  at  the  helm  of  affairs  of  this
 Department  have  no  power  at  all  and  even  in
 the  matter  of  broadcasting  of  daily  news,  there
 is  interference  from  the  Central  Government.
 It  has  been  the  long  standing  demand  =  of  all
 sections  of  this  House  —from  both  the  Me'n-
 bers  belonging  to  Oppos'tion  Parties  and  to
 the  Ruling  Congress  Party  that  an  autonomous
 Corporation  or  a  Board  should  be  constituted
 for  All  India  Radio,  and  after  that  greater
 powers  should  be  given  to  the  Corporation
 entrusied  with  the  duty  of  administering  All
 India  Radio.  Recently  we  saw  the  sorry
 spectacle  of  the  Government  advertising  in  the
 daily  newspapers  for  filling  up  the  high  post
 of  the  Director  General  of  All  India  Radio.
 This  episode  gave  an  impression  that  the
 Engineers  in  the  All  India  Radio  or  the  Dire¢-
 tors  of  All  India  Radio  Stations  in  the  coun-
 try  are  not  qualified  enough  to  become  the
 Director  Genera!  of  Ali  India  Radio  and  that
 the  Government  wanted  to  have  someone  from
 outside.  I  would  like  to  stress  here  that  the
 morale  of  the  Administration  gets  a  serious
 joilt  by  this  kind  of  action  on  the  part  of
 Government.  If  there  happens  to  be  any
 restriction  on  these  people  staking  their  claim

 *The  original  speech  was  delivered  in  Tamil.
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 {Shri  Tha  Kiruttinan)
 for  the  post  of  Director  Genera!  of  All
 Radio,  it  should  be  removed  forthwith.

 India

 When  I  say  that  the  All  India  Radio  does
 not  give  any  importance  to  the  plan  activisies
 of  the  State  Governmefit,  I  do  not  _particula-
 rise  only  the  interests  to  Tamil  Nadu  ;  it  is  so
 in  the  case  of  all  other  States.  For  example,
 the  Dravida  Munnetra  Kazhagam  isin  power
 in  the  State  of  Tamil  Nadu  and  D.M  K.  is
 in  opposition  to  the  ruling  Congress  Party
 here.  Just  because  a  duly  elected  Opposition
 Party  is  ruling  the  State  of  Tamil  Nadu,  the
 Information  and  Broadcasting  Departinent
 does  not  pay  any  attention  to  the  policies,
 programmes  and  plans  of  the  D  M.K.  Govern-
 ment  in  Tamil  Nadu.  We  have  repeatedly
 pointed  out  on  the  floor  of  this  House  that
 even  in  Tamil  news  bulletins  pure  Tami}  words
 are  not  used  In  the  Tamil  programmes
 broadcast  from  Delhi  and  AIR  stations  in
 Tamil  Nadu  sanskritised  Tamil  is  used.  In
 fact,  I  would  even  go  to  the  extent  of  saying
 that  in  the  Tamil  news  bulletins  and  in  the
 Tami!  programmes  archaic  and  slang  language
 is  used,  instead  of  pule  and  lively  language
 for  which  Tamil  is  acclaimed.  When  the  names
 of  Central  Ministries  were  to  be  announced  in
 Hinds.  the  Central  Government  were  very  par-
 ticular  to  see  that  they  were  broadcas'  properly.
 I  hope  you  will  agree  with  me,  Sir,  that  we
 also  have  simslar  sentiments  about  our  lan-
 guage,  Tamil.  [nstead  of  using  Tamil  appel-
 lations,  “Thiru”  and  “Thrumatht”  in  the
 Tamil  programmes,  *Sri”  and  “Srimati*’  are
 continued  to  be  used.  We  have  several  times
 brought  this  to  the  notice  of  authorities  here
 in  vain.  Wedo  not  understand  why  Sanskrit,
 which  is  a  dead  language  for  all  other  purpose,
 should  be  used  for  this  purpose  alone  and
 why  it  should  be  mixed  with  Tamil.  I  would
 like  to  request  the  hon.  Minister  that  necessary
 directions  should  be  issued  to  the  All  India
 Radio  in  this  regard.  I  would  also  suggest
 that  more  time  should  be  given  in  the  All
 India  Radio  for  broadcasting  information
 about  Tamil  Nadu  in  Tamil  news  bulletins

 T  am  really  sorry  to  say  that  in  producing
 documentary  and  news  reels  the  Information
 Department  is  not  paying  attention  to  the
 activities  of  the  State  Governments  and  in
 particular  to  Tamil  Nadu  Government,  The
 news  reels  depict  to  a  great  extent  the  plan
 activities  of  the  Central  Government  and  the
 tours  of  the  Central  Government  Ministers
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 take  a  lion’s  share.  When  we  talk  about  one
 people  and  one  nation,  the  activities  of  the
 State  Governments  should  also  find  adequate
 place  in  the  news  reels.

 The  Film  Finance  Corporation  located  in
 Bombay  and  also  the  Filme  Institute  in
 Poona  cater  entirely  to  the  requirements  and
 needs  of  Hind:  films.  Jt  is  common  know-
 ledge  that  the  Film  Finance  Corporation  has
 not  been  giving  financial  assistance  to  the
 regional  language  films  to  the  extent  that  the
 Hindi  films  have  been  financially  assisted  by
 it.  I  would  like  to  inform  you,  Sir,  that  equal
 number  of  Tamil  Films,  if  not  more,  than
 {indi  films,  are  produced  in  Tamil  Nadu.  If
 you  take  the  number  of  films  produced  in
 southern  languages,  it  is  in  fact  larger  than
 Hind:  films.  Yet,  they  are  not  being  given
 adequate  financial  assistance  from  the  Film
 Finance  Corporation,  I  would  urge  upon  the
 hon.  Minister  that  a  separate  Film  Finance
 Corporation  should  be  set  up  either  at  Madras
 or  somewhere  in  the  South,  so  that  the  finan-
 cial  requirements  of  the  Southern  segional
 language  films  can  be  met  at  Ieast  to  some
 extent,

 Sir,  under  the  dynamic  leadership  of  our
 Chief  Minister,  Dr.  Kalaignar  Karunanidhi,  the
 State  Government  of  Tamil  Nadu  has  set  up
 a  Theatre  Corporation  to  help  the  establish-
 ment  of  theatres  and  drama  centres  in  rural
 areas.  This  Theatre  Corporation  is  entrusted
 with  the  task  of  giving  entire  financial  assis-
 tance  if  one  comes  forward  to  establish  a
 theatre  in  a  rural  area.  You  know,  Sir,  that
 everyone  in  this  House,  both  inside  and  out-
 side,  talks  about  the  need  for  enlightening
 and  entertaining  the  rural  folk  and  also  the
 need  for  disseminating  information  and  know-
 ledge  among  the  villagers.  No  political  party
 is  exception  to  this  kind  of  talk  But,  in  fact,
 the  most  neglected  section  of  our  society  in  all
 spheres  of  our  activities  is  the  rural  society.
 The  Government  of  India  have  got  the  system
 of  licensing  the  radio  sets  in  rural  ateas,  which
 acts  an  a  stumbling  block  to  the  aspirations
 of  villagers.  I  would  suggest  that  as  an  in-
 centive  to  the  rural  people  the  licensing
 system  for  radio  sets  in  rural  areas
 shoule  be  revoked  forthwith,  Naturally  the
 villagers  will  be  encouraged  to  go  in  for  more
 radio  sets  to  quench  their  thirst  for  knowledge
 and  information.  This  gains  added  importance
 when  they  are  not  served  by  daily  newspapers.
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 I  would  also  like  to  emphasise  that  like  the
 Tamil  Nadu  Theatre  Corporation,  all  the
 States  in  our  country  should  establish  a  Thea-
 tre  Corporation  for  the  purpose  of  establishing
 theatres  in  rural  and  semi-urban  areas  Such
 Theatre  Corporations  should  be  given  financial
 assistance  by  the  Central  Government  so  that
 the  rural  areas  can  be  better  served  by  theat-
 tes  and  dramahalls.

 During  the  IV  Plan  there  is  the  plan  to
 establish  television  centres  in  five  big  cities  of
 our  country.  We  have  been  repeatedly  asking
 for  the  establishment  of  a  TV  centre  at
 Madras.  In  fact,  of  all  the  State  Governments,
 only  the  Tamil  Nadu  State  Government  has
 given  the  land  free  of  cost  for  this  purpose.  All
 other  State  Governments  have  taken  money
 from  the  Centre  for  giving  land  to  establish
 TV  Centre.  |  am  pained  to  see  that  so  far  no
 step  has  been  taken  for  establishing  TV  Centre
 at  Madras.  On  the  other  hand,  the  Central
 Government  are  very  keen  to  establish  by  the
 end  of  this  year  TV  Centres  at  Srinagar  and
 at  Amritsar.  [do  not  say  that  TV  Centres
 should  not  be  established  at  Srinagar  or  at
 Amritsar  I  am  only  pleading  with  the  hon.
 Minister  that  equal  interest  should  be  evinced
 in  the  matte:  of  setting  up  the  TV  Centre  at
 Madras  for  which  the  State  Government  has
 given  the  land  free  of  cost.  An  amount  of
 Rs,  3  crores  is  to  be  spent  for  this  purpose.
 If  this  amount  is  spent  at  Madras  and  if
 Madras  and  Tiruchirappalli  are  brought  on
 TV  circuit,  then  the  whole  of  Tami!  Nadu  and
 the  crores  of  people  in  Tamil  Nadu_  will  derive
 the  advantage  from  this  TV  station.  I  would
 suggest  early  action  on  the  part  of  Central
 Government  in  this  regard.

 Coming  now  to  newspapers,  instead  of
 saying  that  the  big  newspapers  have  got  the
 monopoly  in  our  country,  I  think  it  would  be
 proper  to  say  that  the  big  newspapers  have
 aggressed  over  the  entire  country.  So  far  the
 Central  Government  have  not  done  anything
 to  help  the  starting  of  smaller  regional  language
 Papers  in  different  parts  of  the  country.  Ins-
 tead  of  planning  to  put  restrictions  on  the
 existing  newspapers,  instead  of  trying  to  con-
 trol  the  pages  of  existing  newspapers,  the  Cen-
 tral  Government  would  do  well  to  establish
 expeditiously  the  Newspaper  Finance  Cor-
 Poration,  so  that  this  Corporation  can  extend
 Financial  assistance  for  starting  smaller  regio-
 Dal  language  papers  throughout  the  country,
 which  would  serve  rural  areas  better.  I  am
 unable  to  comprehend  the  delay  in  the  matter

 of  setting  up  this  Newspaper  Finance  Corpo-
 ration.

 During  the  IV  Plan  for  the  purpose  of
 expanding  broadcasting  to  cover  80%  of  our
 population  by  establishing  medium  wave  sta-
 tions  in  different  parts  of  the  country  and  also
 to  establish  5  TV  centres  in  the  cities,  the  out-
 lay  is  Rs.  40  crores  But  during  the  first
 three  years  of  the  IV  Plan  only  a  sum  of  Rs.
 0  80  crores  has  been  spent  so  far.  It  is  really
 shocking  to  see  that  during  the  year  97i-72
 even  the  moneys  allocated  have  not  been  spent
 in  full.  Und:r  Demand  No.  55—Information
 and  Broadcasting,  there  is  a  saving  of  Rs
 ]  36  lakhs  out  of  the  allotted  money.  The
 main  reason  advocated  for  this  saving  is  the
 exercise  of  economy  in  administration.  I
 would  like  to  know  what  kind  of  economy  was
 practised  in  administration  that  resulted  in  this
 huge  saving.  Under  Demand  No.  56~—  Broad-
 casting,  during  !97I-72  a  sum  of  Rs.  |  crores
 has  not  been  spent  from  the  allocation.  Simi-
 larly,  under  Demand  No.  57,  the  reason  given
 for  a  saving  of  Rs.  05  crore  is  the  non-esta-
 blishment  of  light  and  sound  units.  The
 Tamil  Nadu  Government  has  been  requesting
 the  Centre  that  a  light  and  sound  unit  should
 be  established  at  Madurai  and  so  far  nothing
 concrete  has  been  done  in  this  regard  excepting
 this  surrender  of  Rs.  l.05  crores  under  this
 Demand.

 Before  I  conclude,  I  would  request  the
 hon,  Minister  that  All  India  Radio  Stations
 with  complete  studio  facilities  should  be  set
 up  both  in  Coimbatore  and  Thirunelveli  in
 Tamil  Nadu.  I  would  end  by  urging  upon
 the  necessity  for  converting  the  AIR.  into  a
 truly  national  organisation  giving  coverage  to
 the  entire  country.

 MR  CHAIRMAN  :  Shri  Ram  Bhagat
 Paswan...He  is  not  here.  Shri  Md.  Jamilur-
 rahman,

 ot  मुहम्मद  जमीलुरंहमान  (  किशनगंज)  :

 मोहतरम  चैयरमैन  साहब,  मैं  वजारत  इत्तिलाआत

 व  नशरीयात  की  मांग  की  पूरी  ताईद  करता  हूँ

 इस  शिक्रायत  के  साथ  कि  इस  वजारत  की  जो

 जरूरतें  और  जिम्मेदारियां  हैं  उनको  ध्यान  में  रख

 कर  माँग  करने  में  कंजूसी  की  गई  है।  ऐसा  लगता
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 है  ।  उस  तरफ  के  मेरे  दोस्तो  ने  बेशुमार  कट मो शंस

 इस  वजारत  वी  माग  पर  दिए  है।  अगर  मेरी
 बात  मानी  जाय  तो  माग  कुछ  और  ज्यादा  की

 जानी  चाहिए  थी।  बहरहाल,  दो  वज़ारतों  के

 काम  को  मैने  बहुत  ही  अहमियत  दी  है,  एक
 तालीम  और  दूसरी  यह  वजारत  क्यो  कि  दोनों  का

 सीधा  ताल्‍लुक  कौमी  व  मिल्ली  जिन्दगी  व  जह
 नियम  से  है  और  मैं  सोचता  हूँ  कि  मुल्क  का  इसमे

 फायदा  होगा  अगर  हम  सियासी  माहौल  से  अलग

 होकर  गौर  करे।  नहीं  तो  टर  है  कि  मुल्क  मे

 हम  वह  ज़हनीयत  पैदा  नहीं  कर  सकेंगे  जो  कौमी

 जिन्दगी  के  लिए  तन्दुरुस्ती  वा  वायस  बने  ।

 चेयरमैन  साहब,  इस  मुल्क  के  अखबारों  को
 जितनी  आजादी  है  उतनी  दुनिया  के  बहुत  कम

 मुल्को  में  है।  सकी  बजह  से  मुल्क  में  तरह-तरह
 के छ्यालात  को  पनपने  बा  मौका  मिलता  है  और
 लोग  दुनिया  भर  में  होने  वाली  हलचलों  से  वाकिफ

 रहते  ह  लेकिन  उनकी  पहुँच  का  दायरा  महदूद
 है  7  जहा  तक  मरा  ख्याल  है  द्य  मुल्क  में  अखबार

 पढ़ने  वालो  वी  तादाद  करीब  37  परसेंट  से  ज्यादा

 नहीं  है  इसलिए  सरकारी  मास  मीडिया  की

 अहमियत  बहुत  ज्यादा  बढ  गई  है,  खास  कर

 रेडियो  वी  .  ट्रांजिस्टर  से  इस  मामले  में  एक

 इन्कलाब  सा  पैदा  कर  दिया  है  और  आज  हिन्दुस्तान
 का  शायद  ही  कोई  गाव  होगा  जहा  ट्रांजिस्टर
 नहीं  हो,  दूर  दराज  दार्जिलिंग  के  पहाडी  इलाकों
 से  लेकर  नेफा,  नीलगिरि,  राची  और  मध्य  प्रदेश
 के  आदिवासी  इलाकों  तक  हर  रेडियो  पर  तीन
 चीजे  जरूर  सुनी  जाती  है  फिल्मी  गाने,  खबरें,
 देहाती  प्रोग्राम  और  में  कहना  भूल  रहा  था  कि
 बजरे  आजम  का  रेडियो  ब्राइकारट  ।  पढ़े  लिखे
 लोग  और  इटेलेक्चुअल्स,  यूनिवर्सिटी  प्रोफेसर्स  और

 स्ट््डेद्स  के  रेडियो  सुनने  को  मैं  बहत  अहमियत
 नही  देता  क्योकि  उन  तक  तो  अखवार,  भी  पहुचते
 है  और  दूसरे  इग  मुल्क  में  जो  भी  बड़े-ब़डे
 इस् कला बात  हुए  वह  इटेलेक्चुअल्स  की  बजह  से

 नही  बल्कि  आम  जनता  की  वजह  से  हुए  |  सरकार
 बदली  है  तो  बह  भी  आम  जनता  की  वजह  से  ।
 वजीर  आजम  को  पैसिव  कैडेट  भी  मिला  तो
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 आम  जनता  की  वजह  से  आम  जनता
 ही  वेहिकल  आफ  चेंज  रही  है  ।  इसलिए
 मैं  इस  वक्त  सबसे  अहम  मास  मीडिया  के  सूरत  मे

 कुछ  ज्यादा  तकमील  से  बाते  कहूंगा  |  रेडियो  हो
 या  अखबार,  एक  मामले  में  दोनों  एक  तरह  के
 है  ।  एक  तरफ  तो  बह  कौमी  जिन्दगी  के  वाकयात
 का  आइना  है  और  दूसरी  तरफ  मुल्क  की  ज़हनीयत
 को  मुतास्सिर  करते  है,  एक  नुक्तयेनजर  देते  है  t
 रेडियो  अपनी  पहली  शक्ल  मे  मुल्क  के  वाकयात
 के  साथ-साथ  सरकार  की  निर्यात  का  जरिया
 भी  है।  जाहिर  है  सरकारी  पार्टी  की  पालिसी
 के  पसमंजर  मे  अपना  सारा  काम  बरती  है  और
 अगर  रेडियो  पर  यह  शवल  आया  हो  तो  उस  तरफ
 के  दोस्तो  को  क्यो  एतराज  होता  है--बह  बात
 मेरी  समझ  में  नहीं  आती  ।  आख़िर  सरकार  वही
 करती  है  जो  पार्टी  चाहती  है  चाहे  वह  किसी  की
 सरकार  हो  लेनी  उसके  यह  माने  नटी  कि  उसी
 आइने  में  दूसरे  रु या छात  के  लोगो  की  अपणी  न
 हो,  उनकी  शक्ल  देखने  को  न  मिले  |

 मैं  इस  मामले  मे  आकाशवाणी  के  सेंस  आफ
 प्रोमोशन  को  तारीफ  करता  हूँ  -  अभी  9  अप्रैल
 की  बात  है  कि  मे  और  मेरे  बहुत  सारे  दोस्त
 वजारत  ज़कात  वी  माग  पर  बोले  थे।  लेकिन
 रेडियो  पर  सबसे  ज्यादा  वक्त  अपोजिशन  के  मेम्बरों
 को  मिला।  यही  होम  मिनिस्ट्री  की  माग  पर

 हुआ  |

 मुझे  फिक्र  ह ैउन  छोटे  अखब।रो  की  भी  जिन
 मे  काम  करने  वालों  की  हालत  ठीक  नही  है।

 न्यूज़  एजेंसीज़  से  वे  खबरें  खरीद  नही  सकते  ।  और
 किसी  तरह  थक-धधक  कर  उनकी  जिन्दगी  चल  रही
 है।  सरकारी  मास  मीडिया  से  ज्यादा  मे  सरकार
 से  उन  लोगों  पर  खास  तौर  से  ध्यान  देने  की
 माग  करूगा  क्योंकि  बड़े-बड़े  अखबारों  से  ज्यादा

 दूर  दराज़  गायों  प्रे  उन्ही  की  पहुँच  हो  सकती  है  1

 इसी  जगह  मैं  यह  कहना  मुनासिब  समझता  हूँ
 कि  बिहार  के  छोटे  उर्दू  अखबारों  मिसाल  के  तौर
 पर  हमारा  नारा,  'कौमी  अजीम'  की  हालत  निहायत
 नाजुक  है  और  मेरा  यह  भी  ख्याल  है  कि  और  भी

 दूसरे  जवानों  के  छोटे  अखबारों  की  भी  यही  हालत
 होगी।  हमारे  मरकज़ी  कायदे  कानून  इतने  सख्त
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 हैं  कि  उनके  तहत  बडे  बड़े  अखबारों  से  मुकाबिला
 नहीं  कर  पाते  और  बहुत  हद  तक  यही  बजह  है
 कि  हमारे  मुल्क  की  ज़हनीयत  को  बड़े-बड़े
 अखबार  सही  या  गलत  मोड़  दे  जाते  हैं  ।

 श्री  हुकम  चन्द  कछवाय  सभापति  महोदय,
 सदन  में  गणपूर्ति  नही  है  1

 सभापति  महोदय  :  घन्टी  बज  रही  है
 अब  कोरम  हो  गया  है  ।  आप  अपना  भाषण  जारी
 रखें

 sit  मुहम्मद  जमोल्‌रेहमान  चैयरमैन  साहब,
 यह  मुल्क  गरीबों  का  है  a अगर  हम  गरीबी  हटाओ
 की  बात  करते  होते  गरीब  अखबारों  पर  भी

 हमारी  निगाह  जानी  चाहिये।  फिल्‍म  फाइनेंस
 कारपोरेशन  की  तरह  छोटे  अखबारो  की  मदद  के
 लिये  भी  कुछ  इसी  तरह  का  इन्तजाम  होना
 चाहिये  ।  लेकिन  उसके  पहले  जरूरत  है  कुछ  बैसे
 कायदे  और  कानूगो  में  तवदीलिया  लाने  की  जो
 आज़ादी  के  पहले  से  चले  आ  रहे  है  |

 चेयरमैन  साहव,  मैं  अपने  फर्ज  से  7ठट  जाऊंगा
 और  यह  बहुत  बे मुनासिब  होगा,  अगर  मै  ए०
 आइ०  आर०  और  ito  आइ०  बी०  की  तारीफ
 करने  में  कोताही  करूं।  सबसे  ज्यादा  तारीख़  मै

 एफआइआर  की  करूंगा  जिन्होंने  खबरे  और

 दूसरे  प्रोग्रामो  के  जरिये  पाकिस्तान  से  पिछली

 लड़ाई  के  दौरान  मुल्क  को  ठीक-ठीक  बाखबर
 रखा  और  कही  कोई  देर  नही  की,  कोई  गलती

 नहीं  की  ।  इस  इमरजेन्सी  में  कौम  के  दिमाग  और

 ज़हन  को  आकाशवाणी  ने  पूरा-पूरा  एक्सप्रेशन  दिया,

 रिलेट  किया  |  ए०आइ०आर  के  दिल्‍ली  स्टेशन

 के  छोगों  को  भी  मै  मुबारकबाद  दूगा,  खास  तौर  से

 स्टाफ  आ्टिटिस्ट,  प्रोग्राम  स्टाफ  और  सरकारी

 मुलाज़मीन  को,  जिन्होंने  अच्छे  से  अच्छे  प्रोग्राम
 पेश  किये,  खास  कर  समाज  के  हर  तबके  के  लोगों

 से,  सियाससदानों  से,  यूनीवर्सिटी  के  लोगो  से  और

 आम  लोगों  से  इंटरव्यू  पशु  कर  के  ।  मौसीकी  के

 प्रोग्राम  भी  मुझ  को  भ्रच्छे  लगे  ।  मै उस  वक्‍त  दिल्‍ली
 में  था।  हर  रात  हवाई  हमले  के  सायरन  बजते  थे,
 जैसी  हालत  में  रात-दिन  से-खौफे-खतर  प्रोग्राम

 चलाना  वतन परस्ती  की  ही  निशानी  है  सिर्फ

 नौकरी  अन्जाम  देने  के  किये  वैसे  प्रोग्राम  नही

 होते  ।

 एक  बात  मैं  आप  की  इजाजत  से  कह  दूं

 कुछ  शिकायत  मुझे  दिल्‍ली  स्टेशन  की  सुनने  को

 मिली  थी  कि  वहां  से  ऐसे  प्रोग्राम  नशा  नहीं  हो

 रहे  थे  जिनमें  कौम  का  मूड  रिफूलेक्ट  हो  -  शायद

 वह  लोग  चाहते  थे  कि  जैसे  प्रोग्राम  रेडियो

 पाकिस्तान  से  नशा  हो  रहे  थे  और  जैसी  गालियां

 वहां  से  दी  जाती  रही  थी,  वैसे  ही  जवानी  प्रोग्राम

 उसी  ढंग  से  हम  भी  करते  ।  मैं  ऐसा  नहीं
 समझता  |  पाकिस्तान  के  ब्रॉडकास्ट  का  मुकाबला
 मै  ए०  आद०  और०  के  चाइना  के  हमले  के  दौरान

 होने  वाले  ब्रॉडकास्ट  से  करता  हूं
 *

 सभापति  महोदय  :  आगे  से  हम  टस  चीज  को

 एछाऊ  नहीं  करेंगे  -यहां  पर  लिखकर  न  पढ़ा

 कीजिये  |  प्वाइन्ट्स  नोट  करके  छाये  और

 एक्सटेम्पोर  बोला  कीजिये  7  लिख  कर  पढने  का

 रिवाज  अच्छा  नही  है  ।

 श्री  मुहम्मद  जमी लु रहमान  मै  'शीर्ष  एक
 बात  और  अर्ज  करना  चाहता  हु  बच्चों  की  फिल्म

 सोसायटी  को  लेकर  कुछ  गलतफहमियां  फैलाई  जा

 रही  है।  मैं  चाहूँगा  कि वजारत  उन  गलतफहमियों
 को  जला-अज-जल्द  दूर  करने  की  कोशिश  करे

 बच्चों  की  फिल्म  के  मामले  में  हमारा  मुल्क  बहुत
 गरीब  है  मै  चाहता  ह्  कि  कोई  ऐसी  राह  निकले

 कि  साल  में  कम  से  कम  तीन  चार  अच्छी-अच्छी

 फिल्मे  बच्चों  के  लिये  जरूर  बनें,  जिन्हें  बच्च  ही

 नही,  बल्कि  बच्चों  के  मा-बाप  भी  देखें

 चेयरमन  साहिब,  इस  वजारत  के  थारे  काम

 मुल्क  के  मुस्तक़िल  की  अमानत  है।  मुझे  खुशी  है

 कि  इसकी  देख-भाल  अच्छी  तरह  से  हो  रही  है  ।

 इसको  और  अच्छी  तरह  से  निभाना  है।
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 SHRI  S.  M.  BANERJEE  (Kanpur)  :  At

 the  outset,  I  must  congratulate  the  staff  artists
 and  other  employees  of  the  All  India  Radio
 on  the  wonderful  job  they  did  during  the
 4-day  war  with  Pakistan,  It  was  a  battle  of
 nerves  for  them,  conteracting  the  mischievous
 propaganda  of  Radio  Pakistan.  They  reacted
 very  well  and  stood  by  the  State  and  the
 suffering  humanity  of  Bangla  Desh.  They
 did  their  work  with  &  courage  of  conviction
 that  impressed  all.

 Lots  of  things  bave  been  said  in  this
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 debate  about  the  Government’s  decision  to
 put  a  ceiling  of  0  pages  on  newspapers  It
 has  been  contended  that  this  will  destroy
 freedom  of  the  press.  If  we  go  through  the
 reputed  newspapers  like  the  S/atesman  or
 Times  af  India,  we  find  qe  or  two  pages
 being  occupied  by  the  speeches  of  the  mana-
 ging  director  of  a  big  company  with  photo-
 graphs  which  are  very  ugly.  Can  we  not
 avoid  such  waste  of  space?  What  is  the
 news  value  of  such  items  te  the  common  man  ?
 These  big  newspapers  should  not  be  allowed
 to  consume  space  like  this  at  the  cost  of  the
 quota  of  the  small  newspapers.

 The  sccond  point  is  about  the  conversion
 of  the  PTI  into  a  public  corporation.  A  deci-
 sion  was  taken  by  this  House  to  this  effect.
 We  were  assured  that  efforts  were  being  made
 to  do  this.  But  I  am  sorry  that  no  decision
 has  been  taken  by  Government  to  implement
 this.  The  vested  interests  in  the  management
 always  try  to  influence  Government.  They
 plead  that  if  the  PTI  is  converted  into  a
 corporation,  it  will  lose  its  freedom,  I  am
 sure  Government  will  be  courageous  enough
 to  take  a  decision  and  announce  here  and  now
 the  conversion  of  the  news  agency  into  a
 public  corporation.

 My  other  friends  have  spoken  about  Mr
 8,  R  Wats,  oneof  the  finest  journalists  we
 have  in  the  country.  The  General  Manager
 of  the  PTI  has  transferred  him  to  Shillong,
 Being  connected  with  the  PTI  Federation,  I
 can  say  with  full  knowledge  that  the
 General  Manager  has  like  a  Shylock
 victimised  Shri  Wats.  I  hope  the  Minister  of
 Information  and  Broadcasting  and  the  Labour
 Minister  will  intervene  and  see  that  this  victi-
 misation  comes  to  an  end.

 Then  there  is  the  story  of  the  staff  artists.
 Somk  recommendations  in  regard  to  them  have
 been  implemented  but  some  have  not  been  bene-
 fited.  I  was  told  by  Shrimati  Nandini  Satpathy
 that  efforts  are  being  made  to  see  that  nobody
 suffers  because  of  these  recommendations,  But
 I  understand  that  some  of  them  have  sufiered
 I  would  request  her  to  kindly  initiate  imme-
 diate  steps  and  sec  that  nobody  suffers  and
 all  are  benefited  in  the  shape  of  increased
 salaries  and  other  benefits.

 As  regards  the  conversion  of  PTI,  I  would
 Suggest  that  it  be  converted  into  an  inter-
 national  agency.  Tam  sure  the  PTE  Fede-

 ration  will  back  it  up  and  they  will  do  what-
 ever  the  Minister  wants  them  to  do.

 As  regards  TV  stations  in  Kanpur  and
 Lucknow,  Kanpur’s  claim  has  been  rejected
 on  the  ground  that  there  is  dearth  of
 talent  in  Kanpur.  I  must  say  that  there
 is  no  death  of  talent  in  Kanpur.
 Kanpur  is  actually  giving  the  maximum
 advertisement  in  AIR.  The  idea  of  denying
 Kanpur  a  TV  station  and  locating  it  in  Luck-
 now  came  fromthe  ICS  officer  who  decided
 this  because  he  wanted  the  daughters  and
 sons  of  ICS  and  IAS  officers  to  appear  in
 TV.  Ican  say  that  such  persons  are  not
 less  in  Kanpur  than  in  Lucknow.  It  should
 not  be  one  of  the  reasons  why  Kanpur  should
 lose  the  advantage.  Kanpur  does  not  lack
 talent.  It  is  the  scat  of  Ganesh  Shankar
 Vidyarthi  ;  of  Balkrishna  Sharma  ‘Naveen’
 and  many  eminent  men.  It  is  never  short  of
 talent.  I  amsure  that  a  TV  station  will  be
 given  for  Kanpur.

 The  last  point  is  about  the  artistes.  When
 we  read  the  news  of  the  grave  illness  of
 Rasoolan  Bai,  we  burst  into  tears.  Rasoolan
 Bai  is  one  of  the  greatcst  living  exponents  of
 the  Tumri.  She  is  starving  on  the  streets,  I
 heard  that  she  was  given  a  national  program-
 me.  i  would  request  the  hon.  Minister  to
 encourage  such  artistes.  Ministers  may  come
 and  ministers  may  go  ;  ministers  may  be  born
 and  ministers  may  die,  but  people  like  Rasoo-
 lan  Bai  are  born  only  once  ;  such  artistes
 are  born  only  once,  I  request  that  they
 should  be  given  proper  support,

 Justice  should  be  done  to  Urdu  in  the  All
 India  Radio.  There  is  discrimination  against
 Urdu  now.  The  programme  in  the  Urdu
 Majlis  is  much  less.  I  request  the  Minister
 to  kindly  say  something  about  it.

 With  these  words,  I  again  impress  upon
 the  hon,  Minister  to  convert  the  PTI  into  a
 public  corporation  and  also  hold  an  impartial
 enquiry  against  the  General  Manager  who  is
 ruining  the  PTI.  I  am  sure  that  the  transfer
 order  of  B.R.  Wats  will  be  cancelled  as  soon
 as  possible.

 MR.  CHAIRMAN  :  Shri  K.  Basappa.

 SHRI  K  BASAPPA  (Chitradurga)  :  Mr.
 Chairman,  Sir,  I  rise  to  support  the  Demands
 of  this  Ministry,
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 शी  हुकम  चन्द  कछवाय  :  सभापति  महोदय,
 मैं  आपकी  व्यवस्था  चाहता  हु  पहले  सदन  में

 गणपूर्ति  करा  दीजिये  तब  माननीय  सदस्य  का
 भाषण  हो  ।

 MR,  CHAIRMAN  :  The  bell  is  ringing
 Now,  there  is  quorum.  The  hon.  Member
 may  continue.

 SHRI  K.  BASAPPA :  The  policy  in  regard
 to  newsprint,  restricting  the  number  of  pages
 to  10,  is  a  welcome  policy  of  the  Government.
 This  will  encourage  the  small  and  medium-
 sized  papers.

 But,  with  this,  there  is  a  curtailment  of
 publication  of  news  as  well  asthe  coverage  of
 proceedings  of  this  House  and  that  of  the
 State  legislatures,  because  there  is  a  lot  of
 space  which  is  taken  away  for  advertisement
 purposes.  Therefore,  this  poses  another  ques-
 tion,  namely,  a  cut  being  made  in  advertise-
 ment  space  or  to  levy  a  tax  on  advertisement.
 Therefore,  I  request  the  hon,  Minister  to
 examine  this  question.

 The  next  point  is,  there  is  a  Publicity  Divi-
 sion  of  the  External  Affairs  Ministry.  That  is
 almost  a  seperate  entity,  and  it  is  dealt  with
 by  the  Ministry  of  External  Affairs  There
 should  be  a  happy  blending  of  this  department
 as  well  as  the  department  of  Information  so
 that  the  people  working  in  these  departments
 can  be  exchangeable  from  one  department  to
 the  other.

 Coming  to  the  radio,  particularly  about
 Bangalore,  ]  would  like  to  say  that  since  the
 time  it  was  taken  over,  in  1950,  and  till  today,
 there  is  no  short  wave  transmitter  station
 there  at  all.  We  cannot  hear  beyond  250
 kilometres.  People  living  beyond  250
 kilometres  cannot  hear  anything  at  all  from
 the  radio,  Therefore,  I  would  request  the
 Ministry  to  see  that  the  Bangalore  station  is
 upgraded  to  a  short  wave  transmitter  station.

 The  other  question  is  about  the  television.
 I  am  happy  that  the  southern  region  is  getting
 television  and  it  is  to  be  located  at  Madras.
 But  Banglore  being  at  the  centre,  situated
 between  Kerala  and  Madras,  and  at  a  higher
 altitude,  should  have  been  preferred  to  Madras.
 But,  if  this  cannot  be  done,  at  least  a  relaying
 st  tion  at  Bangalore  to  relay  the  programmes
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 from  Madras  may  be  installed,  That  is  my
 earnest  request  to  the  Minister.

 In  1950,  when  Akashvani  was  taken  over
 from  Mysore,  they  were  running  a  programme
 journal  called  “Taranga  Ranga”.  That  has  been
 stopped.  The  Centre  is  running  eight  pro-
 gramme  journals  and  these  are  in  eight
 languages,  but  not  in  languages  like  Kannada
 and  some  other  languages.  I  sequest  that
 these  progromme  journals  should  be  published
 in  all  the  regional  languages  of  the  country.

 The  wall  newspapers  which  give  an
 account  of  the  activities  in  different  fields  in
 the  country,  should  be  published  in  all  the
 regional  languages  At  present,  these  are
 published  only  in  six  languages.  Therefore,
 व  would  urge  the  Government  to  sce  that  wall
 newspapers  are  also  published  in  all  the
 regional  languages  of  the  country.

 Now,  Bal  Bharati  is  published  only  in
 Hindi  ;  it  is  for  the  benefit  of  the  children  in
 the  country.  It  should  also  be  published  in
 all  the  regional  languages  of  the  country,  so
 that  the  children  of  the  country  may  be  bene-
 fited.

 Now,  coming  to  field  publicity,  there  is
 hardly  one  publicity  officer  for  four  or  five
 districts.  How  can  he  do  justice  to  his
 work  ?  If  there  is  one  for  each  district,  there
 will  be  more  effective  publicity.

 With  rerpect  to  the  song  and  drama
 division,  I  submit  that  artists  are  paid  Rs.  50
 for  coming  and  reciting  songs.  This  is  a
 petty  sum  ;  it  does  not  atract  the  best  artists.
 They  must  be  paid  properly.  This  sum  is
 inclusive  of  the  travelling  allowance,  This  is
 ridiculous  ;  it  must  be  revised-there  must  be
 a  reorientation  of  this  policy.  The  Minis-
 try  should  consider  that  matter  also.

 There  is  a  regional  office  of  the  Press
 Information  Bureau  in  Bangalore  and  the
 officer  there  is  in  charge  of  four  States:
 Madras,  Kerala,  Andhra  Pradesh  and  Mysore.
 For  20  days  ina  month,  he  has  to  be  on
 tour,  He  has  also  a  teleprinter  link.  How
 canhe  do  any  justice  to  his  work,  when  he
 is  away  for  20  days  in  a  month?  To  look
 after  that  office,  and  to  attend  to  the  tele-
 printer  work  also,  there  should  be  an  addition-
 al  officer  posted  to  that  place.

 There  should  be  decentralisation  of  the
 Publications  Division,  In  respect  of  Kannada
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 publication,  whenever  publication  is  under
 print,  they  get  the  proof  from  Bangalore,  The
 editor  sits  in  Delhi.  Thus  there  is  wastage
 of  a  lot  of  time.  Why  not  decentralise  it  and
 have  Kannada  publication  brought  out  from
 Bangalore  ?  It  will  enable  better  output  and
 better  sale,  Decentrallsation  must  take  place.

 With  these  words,  I  support  the  demands
 of  this  Ministry.

 क्रि  वे कारिया  (जूनागढ़)  :  सभापति

 महोदय,  मैं  सूचना  और  प्रसारण  मंत्रालय  की
 मांगों  का  समर्थन  करता  हूं  और  लास्ट  इंडो  पाक
 वार  में  उसने  जो  काम  किया  है  उस  के  लिए  उस
 को  धन्यवाद  देता  हूं  ।

 यह  जो  मंत्रालय  है  उसके  मुख्यतया  चार  अंग

 रहे  हैं।  1)  फिल्‍म,  (2)  रेडियो,  (3)  देली-
 विजन  और  (4)  न्यूजपेपर  |  पहले  मैं  न्यूजपेपर
 के  बारे  में  कहना  चाहता  हूं।  बड़े-बड़े  न्यूज पेपर्स
 पर  रोक  लगाने  के  लिए  जो  दस  पेज  की  सीमा
 रखने  की  बात  सोची  जा  रही  है  उसका  मैं  समर्थन
 करता  हूं  । साथ  ही  यह  भी  होना  चाहिए  कि
 आजकल  जो  विज्ञापन.  आती  है  उन  पर  कुछ  रोक
 लगे  ।  विज्ञापन  के  लिए  40  परसेट  तक  जगह
 रहनी  चाहिए,  लेकिन  आजकल  तो  60  प्रतिशत
 तक  जगह  में  ऐडवर्टाजमेंट  रहती  है  1  इसमें  कुछ
 कमी  होनी  चाहिए  और  इसके  लिए  पूरा  प्रयत्न
 किया  जाना  चाहिए।

 दूसरी  लात  मह  है  कि  जो  हमारी  ऐडवर्टाइ-
 जिंग  एजेंसियाँ  है  वह  अधिकतर  इंग्लिश  लेंग्वेज
 ओरियेन्टेड  हैं  और  इसलिए  इंग्लिश  पैसे  को
 अधिक  से  अधिक  ऐडबटाईजमेंट  दी  जाती  हैं,
 रीजनल  छेंग्वेजज  को  बहुत  कम  मिलती  है।
 हमारे  यहां  के  जो  सरकारी  ऐडबटाईजमेंट्स  होते
 हैं  उनमें  स ेकम  से  कम  60  परसेंट  इंग्लिश  पेपर्स
 में  होते  हैं।  पब्लिक  अन्डरटेकिंग  के,  जैसे  फूड  का र-
 पोरेशन  है,  एस  टी  सी  है,  ऐडवर्टाइजमेंट्स  इंगलिश
 पेपर  को  ही  जाते  हैं  रीजनल  लेग्वेशज़  की  नहीं
 जाते  ।  मेरी  मिनिस्टर  साहब  से  अपील  है  कि  ज्यादा
 से  ज्यादा  ऐडवटाईजमेंट  प्राविशल  छेंग्वेजेंज  फो  दिये

 जाएं  क्योंकि  जो  लोग  गांवों  में  रहते  हैं  या  छोटे-
 छोटे  कस्बों  में  रहते  हैं  उन  तक  इसलिए  न्यूजपेपर

 नहीं  पहुँच  पाते  हैं।  इसलिए  जो  ऐडवर्टाईजमेंट
 आप  किसी  कारपोरेशन  वगैरह  के  बारे  में  देते  हैं
 या  किसी  अन्य  चीज  के  बारे  में  देते  है  वह  तथा-
 तीय  पेपर्स  को  दिये  जायें।  जब  रीजनल  लेंग्वेज
 पेपर  में  एडवर्टाईजमेंट्स  आएंगी  तभी  वहां  के  लोगों
 को  उससे  लाभ  हो  सकता  है  |  हमारी  जो  एडर्वा-
 टाइजमेंट  की  पालिसी  बननी  चाहिए  वह  प्राविशल
 लेंगुएज  ओरियेंटिड  बननी  चाहिए

 17  hrs.
 पी.  टी.  आई.  और  यू.  एन,  आई.  के  बारे

 में  यहां  बहुत  कुछ  कहा  गया  है  उनका  कारपोरेशन
 बनना  चाहिए  1  उनमें  जो  कर्मचारी  काम  करते  है
 उन  का  भी  प्रबन्ध  में  पाटिसिपेशन  होना  चाहिए
 वर्क्स  पाटिसिपेशन  होना  चाहिए  ।

 छोटे  पेपर्स  को  जो  न्यूज प्रिट  का  क्योटा  मिलता
 हैं  उसमें  उनको  बडी  तकलीफ  का  सामना  करना
 पड़ता  है।  एस,  टी.  सी.  और  सी.  सी.  आई.  के
 द्वारा  जो  इसको  मंगाया  जाता  है,  और  दिया
 जाता  है,  उससे  भी  तकलीफें  बढ़ी  हैं  1  मैं  चाहता
 हूं  कि  छोटे  पेपर  की  जो  इस  सम्बन्ध  में  तकलीफें
 है  उनको  जल्दी  दूर  किया  जाना  चाहिए  t

 मैंने  कहा  है  कि  आल  इण्डिया  रेडियो  ने
 पिछली  बार  में  बहुत  अच्छा  काम  किया  है।  उसके
 लिए  मैं  धन्यवाद  देता  हुए.  आई.  आर,  ने
 फैमिली  प्लानिंग  की  ड्राइव  में  भी  भ्रच्छा  खासा
 हिस्सा  लिया  है।  इसी  तरह  की  नेशनल  इंटरेस्ट
 की  दो  तीत  चीजों  के  बारे  में  जिक्र  करना  चाहता
 हूँ।  मैं  चाहता  हु  कि  स्माल  स्केल  इंडस्ट्रीज  के
 बारे  में  कौन-कौन  सी  इंडस्ट्रीज  कहां-क्हाँ  लगाई
 जाएं,  इसके  बारे  में  भी  जानकारी  लोगों  को
 मिलनी  चाहिए  |  नैशनलाइज्ड  बेबस  से  भी  पैसा

 वगैरह  आदमी  को  कैसे  दिया  जाता  है,  उसके  लिए
 भी  रेडियो  के  माध्यम  का  इस्तेमाल  किया  जाना

 चाहिए,  वहां  से  इसको  ऐडवर्टाइज  किया  जाना

 चाहिए  ताकि  लोगों  को  फायदा  मिले  |  जिस  तरह
 से  फैमिली  प्लानिंग  की  ड्राइव  चल  रही  है  उसी

 तरह  से  स्माल  सेविंग्स  के  बारे  में  भी  ड्राइव
 चलाई  जानी  चाहिए  |  ये  जो  सब  चीजे  हैं,  जरूरत

 इस  बात  की  है  कि  इनको  छोटे  से  छोटे  गांव  तक
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 पहुचाया  जाए।  जितनी  भी  ये  योजनाएं  है  इन
 सबको  गावों  तक  पहुचाया  जाएं,  ऐसी  व्यवस्था
 आप  आकाशवाणी  से  करे  ।

 पिछले  साल  मिनिस्ट्री  ने  कहा  था  कि  खोसला
 कमिशन  की  रिपोर्ट  आ  गई  है  1  उसको  आए  हुए
 एक  साल  हो  चुका  है।  समझ  में  नहीं  आता  है  कि

 एक  साल  तक  कमीशन  की  रिपोर्ट  आने  के  बाद

 उस  पर  कार्रवाई  क्‍यों  नही  की  जाती  है  ।  अभी  तक
 उस  पर  कोई  वारंबाई  की  गई  हो,  ऐसा  प्रतीत  नहीं
 होता  है।  मैं  जानना  चाहता  हूँ  कि  बताया  जाए
 कि  आपके  रास्ते  मे  कितनी  रुकावट  हैं  कि  आप
 उस  पर  कार्रवाई  क्यो  नहीं  कर  रहे  है।  क्‍यों

 रिपोर्ट  को  इम्प्लीमेंट  नही  क्या  जा  रहा  हैं  1

 मुझे  अभी  अभी  पता  लगा  है  कि  जनगणमन
 का  सुनाया  जाना  रात  के  समय  बन्द  कर  दिया
 गया  है  ।  मिनिस्ट्री  की ओर  से  इसका  जो  कारण
 बताया  गया  है  कि  रान  के  समय  लोग  सोने  जाते

 है  और  इस  कारण  राष्ट्रीय  गान  के  प्रति  जो  आदर
 भाव  उनको  दिखाना  चाहिए  नही  दिखाते  है।
 लेनी  मै  ने  कुछ  अलग  बात  सुनी  है।  एक  सन्देह
 पैदा  होता  है  कि  कही  इसमे  कोई  दूसरी  शक्ति
 काम  तो  नहीं  कर  रही  है।इस  तरह  की  णो

 पकाए  हैं,  इनको  निर्मल  किया  जाना  चाहिए  और
 कोशिश  की  जानी  चाहिए  कि  कोई  गलतफहमी
 इस  प्रकार  को  न  रहे  ।

 इन  शब्दों  के  साथ  मै  इस  मिनिस्ट्री  की  ग्राट्स
 का  समर्थन  करता  हूं  ।

 श्री  सुधाकर  पांडे  (चंदौली)  :  सभापति
 महोदय,  सूचना  तथा  प्रसारण  मंत्रालय  की  गायों
 का  मैं  समर्थन  करता  हें  और  जो  उसने  यशस्वी
 कार्य  किए  है  उनके  लिए  इस  विभाग  का  अभि-
 लन्दन  और  लन्दन  करता  हु।  इसमे  विरोधी
 मित्रो  को  संशय  है।  लेकिन  हम  लोग  तो  सदा  से
 यह  मानते  रहै  है  कि  संशयात्मा  विलायती  -  जनता
 ने  उनका  विनाश  किया  है।  और  भी  वे  अपना

 विनाश  कराना  चाहते  है  तो  ऊपर  संशय  करते
 रह।
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 यह  निश्चित  है  कि  सूचना  और  प्रसारण
 मंत्रालय  जनता  की  सेवा  करना  चाहता  है  और
 जितनी  सेवा  करनी  चाहिए,  प्षाघनों  के  अभाव  मे,
 नहीं  कर  पा  रहा  है।  हमारी  मीयत  साफ  है  1  हम
 निश्चित  रूप  से  यह  मानते  हैं  कि  हम  वह  सेवा
 करें  जो  हम  करना  चाहते  हैं  ।

 जिस  गति  से  ज्ञान  बढ  रहा  है,  उसके  लिए
 आवश्यक  है  कि  सूचना  विभाग,  रेडियो  और  टेली-
 बिजन  अपने  को  उसके  उपयुक्त  बनाएं  और  ज्ञान
 का  जो  प्रसारण  उन्हे  करना  है  उसे  बे  उसी  स्तर
 घर  करे  जिस  स्तर  पर  आज  विश्व  का  ज्ञान  बढ़
 रहा  है  |

 में  मदिरालय  को  बधाई  देना  चाहता  हू  कि
 इसने  समाचार  पत्नी  के  पृष्ठों  वी  सख्या  नियत  वी
 है  ।  यह  अच्छी  बात  की  गई  है।  लेनी  पाठकों  का
 जो  शोषण  किया  जा  रहा  है,  उसको  रोका  जाना
 चाहिए  1  पत्र-पछियाओ  से  मेरा  बचा  गहरा  सम्बन्ध

 है  ।  सौभाग्य  से  हिन्दी  वी  जो  सबसे  पुरानी  पत्रिका
 है  उसका  में  सम्पादक  हूं  जन्तु  पाठकों  का  जो
 शोषण  किया  जा  रहा  है,  वह  बन्द  होना  च'हिए।
 में  आपको  बताई  फि  आज  टाला  से  यहाँ  भाते  हुए
 मैने  चार  अखबार  पढे  है  और  चारो  पन्द्रह  मिनट
 मे  समाप्त  हो  गये  ।  जब  हम  पैसा  समाचारपत्र
 पढने  के  लिए  देते  है  तो  हमसे  विज्ञापन  क्यो  पाए
 जाते  है,  यह  मेरी  समझ  में  नहीं  आता  है।  यह
 बात  समझ  में  नहीं  आती  है  कि  नया  सूचना  मंत्रा-
 लय  विज्ञापन  पन्नो  को  संरक्षण  देता  है  या  पाठकों
 को,  देश  की  जनता  को  सरक्षण  देता  है।  सूचना
 मन्त्रालय  की  पिछले  साल  की  रिपोर्ट  मे  साफ-
 साफ  बताया  गया  था  कि  किन  किन  बड़े  पत्तों  को
 कितने-कतरे  विज्ञापन  दिए  गए  है  |  लेकिन  पता

 नही  क्‍यों  इस  बार  वह  सारा  वितरण  मन्त्रालय
 की  रिपोर्ट  &  निकाल  दिया  गया  है।  मन्त्रि णी

 महोदया  उत्तर  देते  समय  यह  बताने  की  कृपा  करें
 कि  क्‍या  इस  1: ड  इन  समाचारपत्रों  को  अधिक
 विज्ञापन  दिये  गए  हैं  |

 आज  बड़ा  हल्ला  मचाया  जा  रहा  है  कि
 अगर  अखबारों  को  दस  प्रेज  तक  सीमित  रखा
 गया,  तो  उनमें  काम  करने  वालो  को  निकाल  दिया
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 जाएगा  |  अखबारों  के  आधार  पर  काम  करने  वाले

 कम  चोरियों  के  वेतन  1963,  1964  और  965  में
 निश्चित  किए  गए  थे।  तब  से  विज्ञापनों  के  रेट
 दो  बार  बढ़ाये  गये  हैं  विज्ञापनों  की  संख्या  बढ़ाई
 गई  है  और  अखबारों  के  दाम  भी  बढ़ाए  गए  है।
 क्या  इसके  बाद  भी  अखबारों  के  मालिक  उन
 लोगों  को  निकाल  देने  की  हिमाकत  करेंगे,  जिनके
 श्रम  के  स्वरूप  उन  अखबारों  के  ऐसेट्स  और  सर्कस-
 सेशन  बराबर  बढ़े  हैं,  और  क्या  यह  सरकार  चुप-
 जाप  देखती  रहेंगी  ?  अगर  बड़े  अखबारों  के
 मालिक  उन  अखबारों  को  हम  लोगों  को,  हमारी
 पार्टी  को,  दे  दें  तो  हम  उन  अखबारों  को  चलायेंगे
 और  जितना  प्रोटीन  उन  को  इस  समय  मिलता

 है,  उन  सब  को  दान-स्व॒रूप  दे  देंगे

 क्या  हमारे  टेलीविजन  को  अमरीका  से  बहुत
 प्रेम  हो  गया  है  ? आज  टेलीविजन  पर  जितनी
 अमरीकी  फिल्मे  दिखाई  जाती  है,  उतनी  प्रायः
 अपने  देश  की  इल्मी  नहीं।  क्या  उन  फिल्मों  को
 नहीं  दिखाया  जा  सकता  है,  जिनसे  हमारी  प्रगति
 और  उन्नति  हो  के ?  हमारे  टेलीविजन  का
 भारतीयकरण  किया  जाना  चाहिए  |  जनसंघ  वाले
 भी  भारतीयकरण  की  माग  करते  है,  लेकिन  हमारे
 और  उनके  भारतीयकरण  मे  फर्क  हे  ।  हम  सम्प्रदाय
 और  बंधनहीनता  से  मुदित  का  सौपान  मानते  है
 मौर  उसमे  ही  भारतीयता  पाते  है।  टेलीविजन
 पर  वे  फिल्‍मे  दिखाई  जाए,  जो  हमारी  परम्परा,
 इतिहास  और  सम  सामयिक  संस्कृति  के  अनुरूप
 हों  7  ऐसी  फिल्‍मे  नहीं  दिखाई  जानी  चाहिएं,  जिन
 के  द्वारा  विदेशी  वैभव  और  संस्कृति  का  प्रचार
 किया  जाए  |

 ब्रजभाषा  और  अवधी  के  कार्यक्रम  को  घटा
 दिया  गया  है  ।  ब्रजभाषा  और  अवधी  एक  समय

 हमारी  राष्ट्र-भाषायें  रही  है  ब्रजभाषा  का
 प्रभाव  तो  गुजरात  से  लेकर  बंगाली  तक  है।  उस
 के  कार्यक्रम  को  घटा  देना  अच्छी  बात  नहीं  है  1

 इसलिए  इन  दोनों  भाषाओं  के  कार्यक्रम  को  पहले
 की  तरह  जारी  रखा  जाए।

 कई  माननीय  सदस्यों  से  बम्ट्रेक्ट्स  की  बात

 कही  है।  कलाकारों  को  बीस-बीस  बरस  तक  काम

 करने  के  बाद  भी  हटा  दिया  जाता  है।  वह
 प्रशासन  कभी  समाजवादी  नहीं  कहा  जा  सकता

 है,  जो  कला,  साहित्य  और  संस्कृति  को  सहज
 संरक्षण  नही  देता  है।  में  समझता  हुँ  कि  शासन
 को  आगे  बढ़कर  कलिका  रों,  पत्रकारों  और  साहित्य-
 कारों  को  संरक्षण  देना  चाहिए  और  उनकी  अधिक
 से  अधिक  सेवा  करनी  चाहिए।  वही  सरकार

 महान  होती  आयी  है  जो  इन्हें  संरक्षण  देती
 आई  है।

 इन  शब्दों  के  साथ  मै  सूचना  मंत्रालय  के

 अनुदानों  का  समर्थन  करता  ह्  और  विश्वास
 करता  हू  कि  वह  उन  कामों  की  ओर  और  ज्यादा
 ध्यान  देगा,  जो  जनता  के  हित  में  है  1

 श्री  मूलचन्द  डागा  (पाली)  :  सभापति

 महोदय,  में  आपको  धन्यवाद  देता  हूँ  कि  यद्यपि
 मेरा  नाम  मिनिस्टर  फार  पालिमेटरी  एफेयर्ज  ने

 नही  दिया

 सभापति  महोदय  माननीय  सदस्य  ऐसी  बातें
 न  कहे  ।  माननीय  सदस्यों  को  बुलाने  के  शो  तीन
 तरीके  है,  जिनमें  से  कोई  भी  तरीका  बरता  जा
 सकता  है।  कभी  प्रार्थी  को  तरफ  से  सदस्यों  की
 लिस्ट  आ  जाती  है।  माननीय  सदस्य  स्वयं  भी
 चेयर  को  इलिप्स  भेजते  है।  या  वे  चेयर  की  आई
 बैच  करते  है  1

 श्री  मूलचन्द  डागा  :  आप  ने  जो  राय  दी  है,
 उसके  लिए  मैं  धन्यवाद  देता  ह  ।

 हमारे  सामने  सवाल  यह  है  कि  क्या  सूचना
 और  प्रसारण  मंत्नालय  दुनिया  के  सामने  हिन्दुस्तान
 की  सही  तस्वीर  रखता  है  या  नहीं  |  हमारे  अख-
 बारे  में  पूंजीगत  और  पति  वर्ग  की  ही  चर्चा

 होती  है।  क्‍या  हमारे  अखबारों  में  कभी  गरीब

 मजदूर  याघधूप  में  काम  करने  वाले  काइतकार

 की  समस्याओं  का  दिग्दर्शन  कराया  जाता  है,  क्या

 कभी  उनका  फोटो  छपता  है  ?  हिन्दुस्तान  गांवों
 में  बसा  हुआ  है  7  कया  अखबारों  में  उन  गांवों  के

 समाचार  या  चित्र  दिये  जाते  है  ?  जैसा  कि  मैने

 कहा  है,  सब  अखबारों  में  पूंजीपतियों  और  माल-

 दार  लोगों  को  गतिविधियों  का  वर्णन  होता  है  if
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 [श्री  मूलचन्द  डागा]

 हमारे  अखबारों  से  शराब  की  दुकानों  के
 एडवरटाईजमेट  छापे  जाते  हैं  या  ऐसे  नग्न  चित्र
 छापे  जाते  है,  जो  हमारी  संस्कृति  के  विपरीत  है  1
 हमारे  अखबार  वाले  बैस्ट्रन  बातो  को  प्रमुखता
 देते  हैं  और  समझते  है  कि  देश  के  पढ़े-लिखे  लोग
 उन्ही  को  पसन्द  करते  है।

 जोधपुर  मे  द्रास मीटर  लगा  है।  क्या  सरकार
 ने  बाहर  एरियाज  की  तरफ  भी  ध्यान  दिया  है,
 जहा  प्रचार  की  बहुत  जरूरत  है?  क्या  कभी
 किसी  रेडियो  स्टेशन  पर  आदिवासी  लोगो,  जन-
 जातियो  के  लोगो  को  बुलाया  गया  है,  किसी
 गरीब  आदमी  को  बुलाया  गया  है,  ताकि  वह
 अपनी  आत्मा  वी  आवाज  रख  सके  ?  मैने  कई
 बार  रेडियो  सुना,  लेनी  उसमे  कही  नहीं  सुना
 कि  कोई  गरीब  आदमी  अपनी  बात  कह  सके  ।
 रेडियो  के  द्वारा  अगर  देश  का  चीन  ऊचा  नही
 होता,  राष्ट्र  के  चीन  के  विकास  की  एक  मजबूत
 नीव  रेडियो  नही  डालता  जिस  पर  कि  एक  भव्य
 इमारत  खड़ी  हो  सके  तो  फिर  इस  विभाग  को

 एक  बात  सोचनी  होगी  कि  यह  जो  सारी  दौलत

 हम  खच  करते  है  इसके  ऊपर  इसका  क्या  लाभ

 है  ?  आप  युवकों  के  लिए  जो  साहित्य  देते  है,  जो
 गरीबो  और  किसानो  के  लिए  साहित्य  देते  है  उस
 के  अन्दर  स्वाभिमान  जगा  है  या  गरीब  मजदूर
 अपने  अधिकारों  को  समझाने  लगे  है?  बड़े-बड़े
 जो  अखबार  है  वह  केवल  पूजीपतियो  के  अखबार

 है  1  वह  उससे  अपना  एक  धन्धा  चलाते  है  :  आप
 ने  एक  जगह  लिखा  है  कि  जो  रिपकंशस  होते  है,
 जो  गरीबों  पर  असर  होता  है  वह  बताते  है,
 लेकिन  मुझे  आपकी  इस  सारी  रिपोर्ट  मे  कही  यह

 नही  मिला  जहां  सरकार  ने  यह  बताया  हो  कि

 सरकार  की  नीतियों  की  जनता  पर  क्या  प्रतिक्रिया

 हुई।  मै  समझता  हूं  कि  आज  भी  काश्तकार  यह
 नही  समझता  है  कि  लैंड  सीलिंग  क्या  है  ?  लैड

 सीलिंग  के  मामले  में  पूरी  जानकारी  देने  के  लिए
 आपने  कौन  सी  बुलेटिन  निकाली  है  ?  मैंने  कई
 बार  गावों  मे  देखा  है,  आपके  सिनेमा  प्रचार  करने

 बाले  आप  की  मोटरों  का  और  तमाम  साधनों  का

 अपने  भर  के  काम  से  इस्तेमाल  करते  है  और  मैंने
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 कई  बार  इसी लिए  कडवी  जबान  मे  उन्हें  कहा  भी  है
 ये  सारे  प्रचार  के  साधन  गरीबों  तक  नही  पहुचते।
 जो  पांच  लाख  गावों  में  लोग  रहते  हैं  उन  तक
 यह  आय  का  प्रसारण  का  काम  नहीं  होता  ।  आप

 मजदूरों  के  बाबत  जो  कानून  बनाते  है,  किसानों
 के  बाबत  जो  कानून  बनाते  हैं  उनका  कही  दिग्दर्शन,
 कही  उन  का  प्रचार  नहीं  होता  ।

 तो  एक  बात  मैं  चाहता  हू  कि  इसके  जरिये
 चरित्र  का  विकास  होना  चाहिए  और  जो  हमारे
 देश  की  योजनाएं  है  उन क्रि  बाबत  जनता  का
 परिचय  कराना  चाहिए  ।  केवल  कुछ  आदमी  इस
 पर  हावी  हो  चुके  है  (व्यवधान)  आपने  इस
 मेआाधटम  दिया  है  युवकों  के लिए  देश  का  युवक
 आज  निराश  है,  उसमे  असंतोष  है,  वह  उच्च  खल
 हे  ।  उसके  लिए  आप  ने  क्‍या  सामग्री  दी  ?  आप  के
 इस  प्रचार  से  फूड  एडल्टरेशन  में  कोई  कमी  आई  ?

 उत्तर  मिलेगा  नही  क्या  युवकों  के  चरित्र  में

 सुधार  हुआ  ?  रहेगे-  -नहीं  7  क्या  महिलाओ  में

 जागृति  आई  ?  नही  1  मुझे  यह  बताइए  कि  आप
 के  इस  भाग  पर  जो  खर्चा  होता  है  उस  से  देश
 का  कौन  सा  वर्ग  ऊचा  उठ  गया  ?  क्‍या  मजदूर
 और  किसान  बग  में  अपने  अधिकारों  के  लिए
 लड़ने  की  ताकत  पैदा  हो  गई  ?  आज  क्या  किसान
 उन  ताकतों  से  लड  सकता  है  ?  उसके  अन्दर

 जागृति  पैदा  करने  का  काम  इस  विभाग  के  द्वारा
 जो  होना  चाहिए  था  वह  नही  हुआ  है।  केवल

 बड़े-बड़े  प्रोग्राम  दिल्ली  मे  बन  रहे  हैं,  चित्र  प्रद-
 दनी  होती  है  जिस  को  हम  सफेदपोश  छोग  जाकर
 देख  आते  है।  क्‍या  गांवों  के लोग  आपके  इन
 प्रोग्रामो  से कोई  लाभ  उठा  पाते है?  हम  केवल
 इस  बात  के  लिए  प्रचार  करते  है  कि  दुनिया  इस
 बात  को  जाने  कि  हमने  यह  कास  किया  है।
 हिन्दुस्तान  का  एक  हिस्सा  और  खासकर  औरतें
 जो  है  उनको  आज  भी  फैमिली  प्लानिंग  के  मामले
 में  कुछ  पता  नही  है।  उसके  लिए  जो  प्रचार

 होना  चाहिए  आप  के  विभाग  से  वह  नहीं  हुआ
 है  1  गांवों  तक  इस  सूचना  और  प्रसारण  का  कोई
 काम  नही  होता  ।  केवल  कलेक्टर  के  धर  पर  या
 अफसरों  के  घर  पर  जा  कर  प्रोग्राम  करते  है,  बड़े-बड़े
 आदमी  आकर  बैठते  हैं  और  पब्लिसिटी  आफिसर
 अपने  कर्तव्य  को  पूरा  समझ  खेता  है।  मैंने  पहली-
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 सिटी  आफिससे  से  कई  बार  कहा  है  1  उन्होंने  एक
 धन्धा  बना  रखा  है।  वे  केवल  कुछ  आदमियों  के
 फोटो  छापते  हैं।  मैने  कभी  नहीं  देखा  कि  गरीब
 जो  श्रमदान  करता  है,  जो  देश  को  ऊंचा  उठाता
 है,  उसका  फोटो  छापकर  दिखाया  हो  ।  जब  आप
 इतने  ऊंचे  स्तर  पर  हैं  तो  जो  गांव  में  रहने  वाले
 लोग  हैं,  उड़ीसा  के  गरीब  लोग  या  राजस्थान  के
 बाहर  पर  रहने  वाले  गरीब  लोग  हैं,  उनका
 चित्रण,  उनकी  दिक्कतों  का  जिक्र  क्‍यों  नहीं  होता

 हमारा  एक  ऊसूल  होना  चाहिए--चिकन  का
 उत्थान  ।  अगर  कोई  प्रश्न  करे  कि  क्‍या  आपने

 कहीं  बतलाया  है  कि  फलां  ब्लैंक-माकिटियर  को
 इस  तरह  की  सजा  हुई--इसका  आपके  पास  क्‍या
 जवाब  है  ?  हमने  कभी  भी  रेडियो  से  नहीं  सुना
 कि  इस  ग्रुनहगार  को  इस  प्रकार  का  दण्ड  दिया
 गया,  उस  भ्रष्ट  मस्ती  को  फलां  सजा  दी  गई,
 उस  जिला  प्रमुख  के  खिलाफ  जो  बेईमान  था,  फलां
 कार्यवाही  की  गाई ।  बेईमानों  को  दुनिया  की
 नजरों  में  गिराओ  रेडियो  का  यह  काम  होना
 चाहिए  कि  समाज  को  जो  गन्दगी  है,  जो  चीन-

 हीन  लोग  हैं,  उनको  दुनिया  में  प्रचारित  क्रिया

 जाए,  उनका  अनादर  किया  जाए।  लेकिन  रेडियो
 से  कभी  भी  ब्लेक  मार्के टियर्स  और  स्मगलर  की
 खबरें  नहीं  आती  ।  उन  चरित्नहीनों  को,  उन  चोरों
 को  दुनिया  की  नजरों  से  गिराओ  जो  देश  को

 लूटते  है।  केवल  डाकुओं  की  खबरों  से  काम  नहीं
 चलेगा,  जैसा  कि  बाबा  ने  कहा  है,  वह  ठीक  है
 जो  लोग  इस  तरह  के  काम  करते  हैं  और  सफेदपोश
 बने  हुए  हैं,  उनको  सामने  छाओ  ।  देश  का  चरित्र
 बनाने  में  हर  एक  साझीदार  हैं,  गरीब  भी  साझी-

 दार  है,  मजदूर  भी  साझीदार  है,  किसान  भी

 साझीदार  है।  इसलिए  आपका  कत्तव्य  है  कि

 आप  सीमित  दायरे  में  न  रहें

 DR,  KAILAS  (Bombay  South)  :  Mr.
 Chairman,  the  year  under  the  report  of
 the  Information  and  Broadcasting  Minis-
 try  was  the  year  of  “test”  for  AIR  and
 I  have  no  hesitation  in  saying  that  AIR  stood
 first-class  first  in  its  test,  not  only  by  invoking
 complete  unity  in  the  country  during  the  war
 but  by  keeping  the  people  and  the  arnied  forces
 informed  of  their  achievements  and  difficulties

 in  different  sectors.  The  correct  use  of
 Calcutta  station  of  AIR  in  particular  and  the
 fact  that  all  stations  all  over  the  country
 worked  with  missionary  zeal  round  the  clock.
 show  the  capability  of  the  personnel  of  AIR
 in  implementing  the  policy  as  decided  by  the
 Prime  Minister  who  is  also  the  Minister  of
 Information  and  Broadcasting.

 I  must  congratulate  and  convey  gratitude
 of  the  country  to  Shrimati  Nandini  Satpathy
 as  she  personally  geared  up  the  activities  of
 the  Ministry  on  war  footing  and  was  guiding
 the  cell  which  evolved  the  publicity  strategy
 during  the  war.

 “India  speaks”  wa;  another  unique  feature
 embodying  the  speeches  of  the  Prime  Minister
 during  her  foreign  tours  before  the  confron-
 tation  between  India  and  Pakistan  started.

 श्री  हुकम  चन्द  कछवाय  :  सभापति  महोदय,
 सदन  में  गणपूर्ति  नही  है  ।

 MR.  CHAIRMAN  :  The  bell  is  being  rung.
 Now  there  is  quorum,

 DR.  KAILAS  :  I  was  speaking  about  the
 fine  work  done  by  All  India  Radio  during
 the  war,  The  cause  of  Bangla  Desh  was
 very  well  taken  up  by  the  Internal  Publicity
 Advisory  Cell  which  determined  the  strategy
 and  I  must  say  that  though  AIR  was  engaged
 in  war-footing  publicity  round  the  clock,
 there  was  no  neglect  of  the  development
 programme  of  AIR.  It  looks  tuday  as  if
 there  was  no  war  as  the  development  took
 place  as  in  peace  times.

 This  can  be  seen  as  high-power  Medium
 Wave  Transmitters  were  commissioned  at
 Simla,  Leh,  Jodhpur,  Alleppey  and  Imphal  and
 @  super-power  Medium  Wave  Transmitter  at
 Rajkot  during  ‘1971-72.

 May  I  convey  a  vew  suggestions  so  that
 the  A.  I.  R.  could  serve  the  peaple  still
 better?  Let  Shrimati  Nandini  Satpathy,
 the  Minister  of  State,  establish  direct  contact
 with  the  experts  in  A  I.  R  I  mean,  the
 personnel  of  Production  should  be  able  to
 have  direct  discussion  with  the  Minister  at
 least  once  a  month  or  once  in  {wo  months.
 ]  am  sure,  this  dialogue,  once  in  two  months,
 will  pay  high  dividends.  Why  I  say  so  is
 that  the  administrative  staff  is  non-technical
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 while  the  Minister  and  production  staff  being
 incharge  of  programmes  are  answerable  to
 the  listners.  Hence,  they  will  be  able  to
 perhaps  get  more  impetus  to  suggest  concrete
 things  to  the  Minister  directly,

 May  I  say  that  five  minutes’  programme
 of  teaching  Sanskrit  once  in  a  fortnight  is
 dishonouring  this  great  language  Sanskrit  ?

 I  suggest  that  five  minutes”  news-bulletin  may
 be  started  in  Sanskrit  and,  later  on,  if  it
 works  well,  some  works  in  Sanskrit  by  Panini
 and  from  Panchtantia,  etc.  may  be  broadcast
 so  that  Sanskrit  scholars  attracted  to  do  their
 duty  in  the  national  welfare  activities  of  the
 country.

 Sir,  it  seems  the  expansion  of  the  T.V.
 net-work  mentioned  in  the  Fourth  Plan  will
 not  come  through.  4  read  in  the  Report
 that  a  site  has  been  acquired  for  T.V.
 Transmission  station  at  Calcutta  and  Madras,
 but  no  civil  works  have  started.  Unfortu-
 nately,  for  a  T  ्  station  of  Lucknow-Kanpur
 range,  even  the  site  has  not  been  acquired  as
 yet.  I  request  the  Minister  to  take  personal
 interest  in  this  case,  and  see  that  the  target
 of  Fourth  Five  Year  Plan  is  fulfilled.

 I  suggest  that  the  A.IR  should  arrange
 audience  programmes  in  its  own  auditorium
 for  all-round  awakening  in  social  and
 economic  development  through  cultural  pro-
 grammes  of  dramas,  light  music  and  humorous
 plays.  This  will  give  impetus  to  budding
 artistes  of  music  and  drama.  3)  am  told,
 there  was  an  auditorium  but  it  was  converted
 into  T.V.  studio  and  now  the  Songs  and
 Drama  division  has  got  to  go  in  search  of  an
 auditorium.  Let  the  Government  not
 sacrifice  this  important  limb  of  A.IR.  at  the
 alter  of  funds,  I  suggest  that  the  national
 programme  of  talks  and  discussions  today
 should  have  a  broader  base  and  so  outstanding
 personalities  and  specialists  in  different  fields
 should  be  drawn  from  Assam  to  Gujarat  and
 from  Tamil  Nadu  to  Kashmir.

 The  different  A.I.R.  stations  should  be
 asked  to  prepare  a  list  of  such  persons  from
 organisations  and  different  universities  which
 could  be  consolidated  at  the  headquarters  at
 Delhi  for  use  in  the  national  programme  of
 talks  and  discussions.

 May  I  impress  upon  the  Minister  that  the
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 production  staff,  right  from  copyists  to  the
 Chief  Producer  should  have  security  of  service
 and  their  rights  of  making  rich  contribution
 to  the  programmes  with  years  of  experience
 should  be  fully  utilised.

 With  these  words,  I  support  the  Demands
 and  I  thank  you,  Mr.  Chairman,  very  much
 for  giving  me  an  opportunity  to  speak  on  this
 demand.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING  (SHRIMATI  NANDINI
 SATPATHY):  Mr.  Chairman,  Sir,  I  am
 grateful  to  the  hon.  Members  for  participating
 in  this  discussion.  Some  of  the  Members
 have  given  very  good  suggestions,  Personally,
 ]  am  grateful  to  the  Members  who  have
 approved  the  work  of  this  Ministry  and  made
 certain  very  uscful  suggestions  during  these
 deliberations.

 We  have  carefully  noted  all  those  sugges-
 tions  and  I  would  assure  the  House  that  the
 criticisms  advanced  and  the  suggestions  made
 will  be  fully  taken  care  of  and,  wherever  it  ts
 necessary,  we  will  try  to  implement  them.
 My  colleague,  Shri  Dharam  Bir  Sinha,  has
 already  referred  to  some  of  the  suggestions
 and  points  made  by  the  hon.  members  here.
 I  think,  I  need  not  ro  into  those  points  again.
 Rather,  |  should  use  this  Iimiucd  time  at  my
 disposal  to  have  a  icview  of  the  work  done  by
 this  Ministry  and  what  we  propose  to  do  in
 future—J  would  like  to  share  my  thoughts
 with  the  hon  members  in  this  House,

 Sir,  as  we  are  all  aware,  the  year  1971-72,
 has,  by  all  standards,  been  an  eventful  year,
 specially  for  a  Ministry  like  this  which  is
 concerned  with  publicity  and  with  the  task  of
 keeping  the  large  masses  of  the  country  fully
 informed  of  government's  policies.  The
 previous  year,  970  Ty,  ended  with  the  mid-
 term  elections  and  the  formation  of  a  new
 Government  at  the  Centre.  Hardly  had  the
 new  Government  settled  when  a  catastrophe
 overtook  the  people  of  the  neighbouring  area,
 Bangla  Desh.  The  months  that  followed
 were  agonising  months  for  the  people  of
 Bangla  Desh  and  also  for  the  large  masses  of
 people  in  our  own  country.  Our  people
 fully  shared  the  agony  of  the  people  of  Bangla
 Desh  and  decided  to  extend  all  support  to
 their  struggle  for  freedom.  We  accepted
 heavy  burdens  not  only  by  temporarily
 receiving  and  giving  food  and  shelter  to  about
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 ten  milllon  people  but  had  also  to  deal  with
 the  complex,  emotional  situation  which  arose
 in  that  context.  Some  membcrs  have  already
 praised  the  role  played  by  the  All  India  Radio
 during  that  period.  The  All  India  Radio,
 {am  happy  to  say,  rose  to  the  occasion  and
 without  losing  their  objectivity  played  their
 part  in  presenting  the  true  picture  of  the
 Struggle  poscd  to  our  own  pcople
 and  to  the  9०00  outside,  The
 heaviest  burden  of  this  task  fell  on  the
 Radio  Stations  neighbouring  Bangla  Desh
 and  the  innumerous  testimonies  which  we  have
 reccived  from  listeners  in  Bangla  Desh  on
 their  liberation  testifies  to  the  useful  work
 donc  by  these  Stations,  mainly  ०५  the
 Calcutta  Station  of  All  India  Ralio.  In  this
 context  4  would  like  to  mention  that  the  News
 Division  and  the  External  Service  Division
 also  deserve  to  be  congratulated  on  the
 consistent  effurts  they  made  throughout  this
 period  and  ‘he  standards  ol  objectivity  which
 they  maintained.  JT  would  also  lke  to  bring
 to  the  notice  of  the  hon  members  the  work
 of  the  other  media  which  usually  do  not
 come  into  the  public  eye  The  Field  Publi-
 city  Division,  for  instance,  carried  the  message
 to  the  variou-,  ofherwise  inaceessibe  areas  in
 the  country.  The  Song  an}  Drama  Division, the  Dircctorate  dealing  with  Advertising  and
 Visual  Publicity  and  the  Films  Diviston—all
 these  media  -tried  to  play  their  role.  The
 Press  Intormation  Bureau  kept  the  press
 fully  wnformed  and  did,  if  I  can  say  so,
 excellent  work  dung  the  war  in  December
 in  handling  a  large  number  of  Indian  and
 foreign  correspondents  and  keeping  them
 fully  briefed  about  the  latest  war  situation.
 I  must  in  this  connection  also  mention  with
 appreciation  the  part  played  by  the  Piess  who,
 almost  without  exception,  rallied  to  the
 support  of  the  national!  cause.

 7.28  hrs,
 {Mr.  Sreaker  in  the  Chair.)

 Sir,  I  hope,  this  review  of  various  organs
 of  this  Ministry  will  not  be  mistaken  to
 mean  that  J  am  complacent  about  the  future
 or  that  {am  implying  that  the  time  has  come
 when  we  can  rest  on  our  laurels.  This
 Bangla  Desh  crisis  ended  with  the  liberation
 of  Bangla  Desh  and  with  the  constitution  of
 the  free  and  independent  democratic  govern-
 ment  of  Bangla  Desh.

 I  am  acutely  conscious,  however,  of  the
 fact  that  the  tasks  ahead  of  this  Miaistry  are,

 if  anything,  even  more  difficult  than  those
 with  which  we  were  faced  last  year.

 The  mandate  of  the  people  as  given  in
 the  mid-term  election  of  1971  has  been
 teiterated  in  the  State  elections  in  ‘1972.
 This  mandate  not  only  reveals  a  new  cons~
 ciousness,  a  new  urge  among  the  the  people,
 but  places  a  heavy  responsibility  on  Govern-
 ment.  The  war  against  poverty  epitomised
 by  the  slogan  Garibi  Hatao  is  a  war  no  less
 intense  than  the  other  war  in  December  last.
 The  war  against  poverty  has  to  contend
 against  various  contending  forces  of  vested
 interests  and  has  to  be  fought  as  we  arc
 committed  to  a  fair  and  democratic  order.
 Our  media  units  will  have  to  be  geared  up  to
 this  task.  They  will  have  to  carry  the
 message  not  merely  as  a  slogan,  not  merely
 asa  broad  objective,  but  in  a  more  con-
 cretised  form  of  a  programme  and  to  the  far-
 flung  corners  of  our  country.  The  objective
 of  self-reliance  for  instance  without  which
 Garibi  Hatao  will  loseits  significance  and  its
 basis  must  be  explained  in  its  correct  pers-
 pective  to  our  masses.  The  task  is  not  easy.
 As  you  know,  no  programme  of  social  change
 can  be  carried  out  without  getting  some
 resistance  fiom  some  groups,  even  influen-
 tial,  who  are  adversely  affected  by  these
 changes  Such  resistances  have  to  be  met
 and  programmes  of  Government  explained  to
 masses  in  the  true  perspective  and  attitudes
 developed  for  a  peaceful  and  democratic
 transformation.

 The  media  units  of  Government  are  not
 committed  to  the  programme  of  any  party,
 not  even  to  that  of  the  ruling  party  but  must
 act  in  unison,  to  further  the  social  objectives
 which  Government  have  adopted  in  pursu-
 ance  of  the  massive  mandate  they  have
 received  from  the  people  and  appealing  to
 the  minds  of  men  to  carry  on  the  task  of
 the  unfinished  revolution,  for,  it  is  in  the
 minds  of  men  that  all  revolutions  have  their
 oiigin.  To  make  these  media  units  fit
 instruments  for  the  great  task  ahead  we  in
 this  Ministry  of  Information  and  Broad-
 casting  have  been  giving  thought  to  future
 lines  of  action  and  it  is  this  thought  that  I
 propose  to  share  with  hon.  Members  of  the
 House.

 The  largest  media  unit,  as  I  have  said,  is
 the  All  India  Radio.  We  are  aware  of  the
 fact  that  in  the  last  25  years  since  indepen-
 dence,  All  India  Radio  has  grown  froma
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 comparatively  small  organisation,  with  8  or  9
 stations,  situated  in  the  largest  cities  of  the
 country,  to  what  it  is  today  with  more  than
 70  stations  and  auxilaries.  This  growth  in  size
 has  naturally  created  its  own  problems  and
 the  organisation  and  procedures  which  were
 suitable  in  pre-independent  era,  which  has  per-
 sisted  ever  since,  is  hardly  suitable  any
 longer.

 If  Ican  mention  here  in  this  context,  what
 Shri  Mohanty  said,  I  would  say  this,  He
 said,  |  am  going  back  on  my  promise  which  l
 made  last  year  before  this  House.  This  is  not
 at  all  correct.  I  would  like  to  say  that  we
 have  been  giving  intense  and  extreme  thought
 to  measures  for  delegating  more  powers  to  All
 India  Radio  and  also  to  decentralisation  within
 the  organisation,  to  improvement  of  quality  of
 programmes,  The  development  of  a_  high
 standard  of  professionalism  unobstructed  by
 avoidable  procedural  restrictions  and  requaire-
 ments  are  the  objects  which  we  aim  at.  These
 objectives  cannot  be  altained  merely  by  our
 coustituting  All  India  Radio  as  a  statutory
 corpuration  as  has  been  demanded  by  some  of
 the  Members  here.  We  therefore  rejected  this
 easy  solution  and  are  at  present  engaged  on
 detailed  consideration  of  measures  which  will
 encourage  professionalism  in  various  spheres
 of  activity.

 Shri  Mohanty  has  referred  to  some  of  the
 promises  made  last  year  in  this  House.  For
 example,  he  mentioned  about  the  Cuttack
 Radio  Station.  The  land  which  was  under
 some  dispute  last  year,  as  |  mentioned  then,
 had  been  acquired  only  last  December.  After
 that,  work  has  already  started  on  that.  I  am
 a  bit  surprised  that  the  hon.  member  said  that
 the  transmitter  had  not  yet  been  erected.  It
 is  not  this  question  of  creating  the  transmitter
 are  starting  the  work.  He  should  know  that
 we  are  going  to  have  this  100,  kw  transmitter
 in  the  same  place  where  we  have  the  20  kw
 transmitter.  As  I  have  already  said,  it  will  be
 done  during  1972-73,  Work  has  already
 started  there,

 Some  criticism  were  made  about  news  bul-
 letins  broadcast  by  AIR  during  the  election.
 These  points  were  dealt  with  by  my  collegue.
 But  I  would  like  to  mention  here  that  keeping
 the  objectives  to  which  I  have  already  made  a
 reference,  AIR  wasabsolutey  impartial  during
 the  elections,
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 SHRI  JYOTIRMOY  BOSU  :  Question.

 SHRIMATI  NANDINI  SATPATHY  :  If
 a  reference  is  made  to  certain  bulletins  broad-
 cast  during  the  967  elections,  it  will
 be  seen  that  the  broadcasts  this  time  have
 been  exactly  in  line  with  those.

 To  लक्ष्मीनारायण  पांडे  :  उन  बुलेटिनों  में

 यह  नहीं  कहा  गया  था  कि  बड़े-बड़े  कांग्रेस  के  गढ़
 ढह  गये  है  ।

 SHRIMATI  NANDINI  SATPATHY  :  I
 am  speaking  from  memory  and  do  not  remen.-
 ber  the  exact  words.  But  this  point  was  raised
 in  the  Consultative  Committee  by  Shri  Advani
 of  the  Jan  Sangh,  a  member  of  the  other
 House.  In  reply  I  quoted  from  the  news  bul-
 letins  concerning  the  4967  elections.  AIR
 had  said  then  that  the  Congress  had  been
 completely  routed  from  Delhi  AsI_  said,  4
 am  speaking  from  memory  and  do  not  remcm-
 ber  the  exact  words,  If  this  time  the  Opposition
 has  been  routed,  we  cannot  help  it.  The
 situation  was  such  that  we  have  to  say  there
 is  no  opposition  party  and  they  did  not  get
 elected.  We  cannot  help  it,

 As  regards  other  comments,  certain  jour-
 nalists  were  having  their  discussions,  They
 expressed  their  views  on  the  elections  and  the
 results.  So  it  is  very  unfair  to  say  that  AIR
 took  a  partisan  attitude.

 SHRI  JYOTIRMOY  BOSU:  There  was
 only  one  candidate,  Shrimati  {ndira  Gandhi.

 st  हुकम  चन्द  कछवाय  :  बिल्कुल  पक्षपात
 करते  है  ।  संसद  की  कार्रवाई  तक  का  प्रसारण

 पक्षपातपूर्ण  होता  है।  उधर  के  नाम  आते  हैँ  इधर
 के  नाम  ही  नहीं  आते  है  1

 SHRIMATI  NANDINI  SATPATHY  :  I
 do  not  want  to  enter  into  a  controversy  with
 my  hon,  friends  opposite.  But  I  would  only
 remind  them  that  if  Shrimati  Indira  Gandhi
 has  been  accepted  by  the  whole  nation  as
 the  leader,  we  cannot  help  it  ;  nor  can  AIR,

 Coming  to  important  developments  in  the
 field  of  tele-communication  that  is,  Television
 this  point  was  mentioned  by  some  hon.  mem-
 bers—  before  the  end  of  the  calender  year,  TV
 stations  would  have  started  functioning  from

 s
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 Bombay  and  Srinagar.  Programmes  will  also
 be  telecast  from  Amritsar,  though  programme
 generating  facilities  may  not  be  available  there
 for  some  time  longer  Considerable  progress
 has  already  been  made  in  the  constructions  of
 TV  stations  in  Calcutta  and  Madras.  In  this
 context,  ]  would  like  to  refer  to  what  Shri
 Kiruttinan  said.  He  mentioned  about  Tamil
 Nadu  and  about  the  TV  station  at  Madras
 I  would  Jike  to  draw  his  attention  to  the  fact
 that  the  work  has  already  started  in  Madras.
 (Unterruption)  Both  the  Calcutta  and  Madras
 Stations  would  start  functioning  before  the  end
 of  the  forth  plan,  that  is,  by  March,  ‘1974,  In
 Calcutta,  transactions  are  proceeding  for  the
 appointment  of  consulting  architects,  while  in
 Madras  the  actual  work  of  construction  has
 been  entrusted  on  an  agency  basis  to  the  State
 PWD.

 A  TV  project  for  Lucknow/Kanpur  is
 also  under  impiementation  during  the  current
 plan.

 SHRI  Ss.  M.  BANERJEE  :  Why  don’t
 you  have  it  in  Kanpur  ?  What  is  the  speciality
 in  Lucknow  ?  (/nterruption)

 SHRIMATI  NANDINI  SATPATHY  :  It
 will  be  so  situated  that  it  will  also  serve
 Kanpur.  That  has  been  mentioned  already.
 Cnterruption)  Shri  Banerjee  should  not  be
 disturbed  about  this  There  will  be  a  relay
 station  and  it  will  serve  the  people  of  Kanpur.

 SHRI  $.  M.  BANERJEE:  It  was  said
 that  in  Kanpur  there  was  no  talent  available,
 6066  to  that  point,  that  no  talent  is  avai-
 lable  there.

 SHRIMATI  NANDINI  SATPATHY:  I
 have  not  mentioned  now  that  no  talent  is
 available  there.  There  is  no  doubt,  however.
 that  when  Mr.  Banerjee  is  there,  there  is  no
 dearth  of  talent  !  I  would  like  to  say  that  we
 arc  not  taking  that  point  into  consideration,
 and  Ican  assure  the  hon.  Member,  Shri
 Banerjee,  that  his  constituency  will  be  fully
 served  by  the  relay  station  at  Kanpur.

 श्री  हुकम  बन्द  कछवाय  :  कया  मध्य  प्रदेश  के
 किसी  प्रमुख  नगर  में---इन्दौर,  जबलपुर,  भोपाल
 या  ग्वालियर  में-टेलीविजन  स्टेशन  बनाया

 जाएगा  ?

 कोसती  सस् दिनी  सत्पथी  :  अभी  नहीं।
 आगे  एग्जामित  किया  जाएगा।

 MR,  SPEAKER  :  Order,  order.

 SHRIMATI  NANDINI  SATPATHY  :
 With  the  commissioning  of  the  TV  stations
 within  the  next  two  years,  a  scheme  of  deve-
 lopment  of  professionalism  in  the  field  of  TV
 programme  has  to  be  phased.  A  TV  training
 division,  as  part  of  the  Film  and  TV  Training
 Institute  at  Poona  has  already  started  function-
 ing  in  Delhi  and  will  be  transferred  to  Poona
 as  soon  as  the  building  comes  up  there,  I
 would  like  to  acknowledge  gratefully,  in  this
 connection,  the  assistance  we  have  been  _recei-
 ving,  both  financial  and  technical,  from  the
 UNESCO,  Arrangements  have  also  been
 made  for  advanced  training  abroad  in  TV  to
 some  of  our  men  working  in  our  TV  stations,

 Television  isa  great  user  of  films  and
 attention  needs  to  be  given,  therefore,  to  the
 production  of  6  mm  films  suitable  for  tele-
 cast.  Films  for  the  normal  screening  are  35
 mm.  There  is  a  need  to  develop  the  capa-
 city  for  6  mm  films  in  this  country.  This
 capacity  will  have  to  be  developed  not  only
 in  the  television  studios  but  also  in  the  Films
 Division,  in  the  Children’s  Films  Society  and
 with  the  private  producers  This  is  now  recci-
 ving  the  urgent  attention  of  the  Ministry  in
 consultation  with  the  pacties  concerned,

 When  Tam  on  this  subject—I  do  not
 know  whether  I  should  mention  it--  I  may
 refer  to  the  point  raised  by  Dr.  Pandvyu,
 namely,  about  the  Children’s  Film  Society  and
 some  Notes  or  letters  he  has  received,  a  portion
 of  which  he  also  read  out.  I  would  like  to
 mention  here  that  some  will  allegations,  if  I
 can  say  sO,  were  made  in  those  papers.

 Bo  लक्ष्मीनारायण  पांडे  :  मैने  स्पष्ट  कहा

 है  कि  जो  पत्न  मैंने  पढ़ा  है,  उसकी  प्रतिलिपि
 प्रधान  मन्त्री  को  भी  दी  गई  है।  उसमें  जो  बड़े
 गम्भीर  आरोप  लगाये  गये  है,  उनकी  जांच  की
 जानी  चाहिए  |

 SHRIMATI  MANDINI  SATPATHY:
 Naturally,  when  this  comes  to  the  notice  of
 the  Ministry  or  to  the  Prime  Minister,  we  will
 try  to  find  out  what  is  the  truth  about  it.
 But  in  this  connection,  a  point  was  raised  by
 the  hon.  Member,  and  that  is,  the  portion

 -which  he  read  out  says  that  some  people  from
 the  Children’s  Film  Society  went  to  Orissa  to
 help  me  in  the  last  election.
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 DR.  LAXMINARAIN  PANDEYA  :  It
 is  there  in  the  letter,

 SHRIMATI  NANDINI  SATPATHY
 That  is  what  you  have  read  out.  I  would
 like  to  mention  here  that  none  of  the  people
 who  are  there  in  the  Children’s  Film  Society
 know  the  language  of  Orissa.  It  is  simply  im-
 possible  for  them  to  come  and  help  us  in
 Orissa  in  the  elections.

 श्री  ह्क्म  चन्द  कछवाय  :  भाषा  जानना
 जरूरी  नही  है.  वे  वहां  जाकर  और  भी  काम  कर
 सकते  है  |

 अध्यक्ष  महोदय  :  आपने  सिर्फ  एन्‍्टरप्शन
 ही  सीखा  है  t

 at  हुकूम  चन्द  कछवाय  :  यह  भी  जरूरी
 है

 SHRIMATI  ७  SATPATHY  :  I
 should  like  to  mention  that  if  therc  is  anything
 we  shall  definitely  look  into  it.

 I  shall  now  refer  to  the  film  industry.  We
 are  aware  of  the  feeling  in  the  country,  which
 was  expressed  by  some  of  the  hon.  Members
 here  that  with  certain  notable  exceptions,  the
 the  films  produced  by  and  large,  cater  to  the
 baser  and  less  worth  human  instincts  in  the
 hope  of  attracting  larger  audiences  without
 making  any  attempt  either  to  appeal  to  the
 aesthetic  and  artistic  instincts  of  man  _  or  to
 fulfil  any  social  objective.  The  emphasis  on
 private  profits  has  also  led  to  other  evils  such
 as  black  ~oney,  usurious  loans,  star  system
 and  income-tax  evasion.  The  responsibility
 for  this  cannot  be  placed  on  the
 producers  alone,  Much  of  the  responsibility
 has  to  be  faced  by  distributors  and  exhibitors.
 Private  profit  should  not  be  a  more  important
 objective  than  sOcial  purpose.  Shortage  of
 cinema  houses  in  the  country  has  placed  the
 distributors  and  exhibitors  in  a  position  of
 advantage  in  relation  to  producers  and  further
 emphasised  the  tendency  to  produce  films  with
 instant  appeal.  Distribution  and  exhibition
 of  films  are  State  subjects  and  these  limit  what
 the  Centre  can  do  unilaterally  in  this  field,
 In  an  attempt,  however,  to  co-ordinate  the
 efforts  not  only  of  the  States  and  the  Centre
 but  also  of  the  film  industry,  the  Government
 have  under  consideration  a  proposal  to  consti-
 tute  a  film  council  as  a  high-powered  advisory
 body  whose  decision,  I  hope,  will  be  seriously
 taken  by  the  parties  concerned.
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 The  hon.  Member  Shri  Rudra  Pratap
 Singh  referred  to  the  regulatory  role  of  the
 Central  Board  of  Film  Censores.  It  has  also
 been  suggested  sometimes  that  the  low  stand-
 ard  of  commercial  films  is  due  to  the  Failure
 of  the  Censor  Board  to  be  fully  alive  to  its
 duties.  Iam  aware  of  the  failure  of  the
 Board  in  certain  cases  ;  that  was  also  referred
 to  by  my  colleague  earlier.  In  some  cases  the
 Government  have  had  to  act  in  this  regard  of
 their  own  initiative  and  over-rule  the  decisions
 of  the  Board.  Steps  have  been  taken  to  pre-
 vent  such  lapses  occurring  in  future.  The
 reconstitution  of  the  Board  on  the  lines  re-
 commended  by  the  Khosla  Committee  is  also
 under  active  consideration  and  I  hope  the
 Board  will  be  reconstituted  by  the  end  of  this
 year.

 A  point  was  made  that  there  is  delay  in
 implementing  the  sccommendations  of  the
 Khosla  Committee,

 SHRI  5.  M.  BANERJEE  :  Have  the
 Government  acceptcd  all  the  recommendations
 of  the  Khosla  Committee  ?

 SHRIMATI  NANDINI  SATPAIHY  Not
 exactly.  The  delay  is  due  to  the  reason  that
 this  had  to  be  discussed  with  the  State  Govern-
 ments,  different  sections  of  the  film  industry.
 ultimately  the  consultative  committee  and
 later  on  when  the  proposals  were  formulated
 it  has  to  go  to  different  Ministries  for  their
 approval,

 I  must  point  out  that  the  Censor  Board
 can  at  best  play  a  negative  role,  It  can
 prevent  objectionable  films  from  being  screened.
 It  cannot,  however,  play  the  positive  role  of
 improving  the  contents  of  the  film,  of  infusing
 it  with  a  social  purpose  or  of  making  it  an
 object  of  art  and  good  test  For  this  a
 catalyst  of  a  different  order  is  necessary,
 There  is  no  dearth  of  talented,  dedicated
 producers  in  this  country  who,  given  proper
 opportunities  and  encouragement,  can  produce
 films  of  high  artistic  and  social  vaiue.  They
 must,  however,  be  given  the  opportunity,
 financial  and  otherwise,  to  do  so.  A  small
 beginning  in  this  regard  has  been  made  with
 the  constitution  of  the  Film  Finance  Corpo-
 ration  which  advances  loans  to  films  of  real
 merit.  The  great  constraint  has,  however,
 been  of  resource,  With  the  very  limited
 resources  at  the  disposal  of  the  Corporation,
 it  cannot  assist  more  than  two  or  three  films
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 at  the  most  a  year,  and  these  can  make  little
 impression  on  the  large  mass  of  cinema-goers.
 Nor  can  it,  even  in  this  restricted  manner.
 create  the  required  opportunities  for  exhibition
 without  constructing  or  at  least  leasing  cinema
 houses.  Such  construction  or  lease  again
 calls  for  financial  backing  which,  with  the
 competing  demands  on  Government  resources,
 Government  can  hardly  make  available  to  the
 Corporation.

 A  solution  of  this  problem  at  present  under
 discussion  between  this  Ministry  and  the
 Ministry  of  Foreign  Trade  is  to  set  up  a
 composite  public  sector  undertaking  respon-
 sible  for  export  of  Indian  films,  import  of
 foreign  films,  loans  for  the  production  of  deser-
 ving  films  in  the  country  and  creation  of  distri-
 bution  and  exhibition  facilities  directly  under
 this  undertaking.  The  profits  derived  from
 export  or  import  of  films,  if  canalised  through  a
 public  sector  Corporation,  can  be  utilised  to
 provide  the  much  needed  opportunity  for  the
 production  and  exhibition  of  indigenous  films
 of  merit.

 While  still  on  tbe  subject,  I  would  like  to
 refer  to  the  point  made  by  Shri  Priya  Ranjan
 Das  Munsi,  I  fully  share  his  concern  for  the
 sick  film  industry  of  West  Bengal.  As
 suggested  by  him,  I  propose  to  send  a  team
 to  study  the  problems  of  the  film  industry  in
 the  eastern  region.

 I  would  next  like  to  make  mention  of
 Government’s  attitude  towards  the  press  which
 has  often  been  misunderstood,  and  which  has
 sometimes  even  given  rise  to  controversies.
 In  regard  to  this,  I  have  no  hesitation  in
 feiterating  what  has  often  been  stated  by
 the  highest  representativcs  of  Government,
 that  Government  cherish  the  freedom  of  the
 press  as  a  basic  principle  of  democracy  on
 which  our  society  is  based.  The  anxiety
 which  Government  have  expressed  from  time
 to  time  and  the  endeavours  which  they  have
 made  aim  at  making  the  press  more  and  not
 less  free.  Government  would  Jike  to  see
 opinions  expressed  freely,  subject  only  to  the
 limits  which  any  society  must  impose  for  is
 security,  not  only  by  persons  who  have  the
 means  and  resources  to  do  so,  but  by  all  those
 who  wish  to  and  are  capable  of  doing  so.  As
 in  other  sphere  of  social  life,  there  must  be
 equality  of  opportunity  ia  this  field  of  expression
 also.  Here  I  would  like  to  quote  our  first  Prime
 Minister,  Pandit  Jawaharlal  Nehru,  what  he

 said  about  the  frecdom  of  the  press.  Addres-
 sing  the  Press  Institute  of  India  at  Delhi  in
 February,  1963,  he  said  :

 “Freedom  of  the  press  usually  means
 non-interference  by  Government.  But
 there  is  such  a  thing  as  interference  by
 private  interests,  the  group  that  owns  the
 press.  I  am  unable  to  understand  how  a
 small  group  represents  the  freedom  of  the
 press,  although  it  may  not  be  interfered
 with  by  Government.  The  frecdom  of
 the  press  cannot  easily  subsist  where  there
 is  monopoly  A  newspaper  is  a  big  concern,
 a  big  industry  by  itself,  but  in  India  we
 see  the  interesting  fact  that  the  newspaper
 is  not  an  industry  by  itself,  but  owned  by
 other  industries,  which  is  altogether  a
 different  thing.”

 “The  fact  of  a  big  industry  by  itself
 owning  a  newspaper  and  owning  chains
 of  newspapers  cannot  be  said  to  give  the
 freedom  which  an  independent  editor  has
 or  the  public  should  expect  of  it.”

 I  would  also  like  to  quot:  what  our  present
 Prime  Minister,  Shrimati  Indira  Gandhi  said
 when  she  spoke  on  the  tenth  anniversary  of
 UNI  at  Delhi  on  Sth  May  1911:

 “The  real  issue  which  Indian  journalism
 faces  today  is  not  the  freedom  of  the  press.
 The  real  issue  today  is  what  type  of  press
 the  country  needs.  All  we  ask  of  the
 press  is  that  it  should  find  its  own  unique
 dharma  in  Indian  conditions  and  be  true
 to  it  and  not  try  to  be  a  pale  copy  of  its
 western  progenitor.”

 I  think  after  quoting  both  the  Prime  Ministers,
 I  have  myself  clear.

 SHRI  Ss.  M.  BANERJEE  :
 use  quoting  the  Prime  Minister.
 this  diffusion  Bill  coming  ?

 There  is  no
 When  is

 SHRIMATI  NANDINI  SATPATHY  :  I
 have  replied  to  it  again  and  again  and  J  have
 said  that  this  has  been  entrusted  to  an  infor-
 mal  group  of  ministers  who  are  going  into  the
 details  of  it.  They  have  met  twice.  It  is  a
 very  big  issue  involving  so  many  problems  ;
 they  have  to  go  deep  into  it.

 SHRI  NAVAL  KISHORE  SHARMA
 (Dausa)  :  When  will  you  introduce  the  Bill  ?



 303  2.6  (Min.  of  ्.  and  B.)

 SHRI  SASHI  BHUSAN  :  When  their
 report  is  coming  ?

 SHRIMATI  NANDINI  SATPATHY  :  It
 is  difficult  for  me  to  say,  when  80  many
 responsible  people  are  entrusted  with  the  job.
 It  will  take  some  time  for  them  to  go  deep
 into  it.

 MR.  SPEAKER  :  Mr.  Banerjee,  you  can
 ask  a  question  only  if  the  minister  yields.

 SHRIS  M  BANERJEE  :  She  is  quiet
 I  only  want  to  know  when  a  decision  is  likely
 to  be  taken  im  the  matter.  This  diffusion
 business  has  created  more  confusion  in  the
 country.

 MR.  SPEAKER  :  He  says,  you  stopped
 talking  and  therefore,  he  thought  you  are
 prepared  to  answer  the  questions,

 SHRIMATI  NANDINI  SATPATHY  :  I
 stopped  because  you  were  on  your  Icgs.

 SHRI  R  S  PANDEY  (Rajnand  gaon):
 You  have  not  satd  anything  about  the  |
 million  workers  in  the  film  industry.

 SHRIMATI  NANDINI  SATPATHY  :
 Their  interests  are  looked  after  by  the  Labour
 Ministry  and  I  think  the  hon.  member  knows
 that  a  Bill  is  coming  before  the  House.  Or,  I
 do  not  know  if  it  has  come  already.  (Ur  fer-
 ruptions).

 18  hrs
 A  public  debate  which  has  been  attracting

 attention  during  the  last  fortnight  relates  to
 the  newsprint  allocation  policy  announced  by
 Government  on  ith  April,  We  welcome  this
 debate  no  doubt,  but  we  must  regret  the  fact
 that  motives  have  unwarrantedly  been  attribu-
 ted  to  a  decision  which  was  so  clear.  The
 basic  reason  for  a  newsprint  control  order  is
 the  need  to  conserve  foreign  exchange  and
 therefore  to  restrict  the  use  of  imported
 newsprint.  A  system  of  rationing,  therefore,
 becomes  inevitable  and  it  is  the  responsibility
 of  government  to  ensure  that  this  rationing
 does  not  ह हैं, अ  the  growth  of  any  group  of
 newspapers  more  than  of  any  other.  The
 Newsprint  Control  Policy  announced  this  year
 has  taken  into  account  the  effect  of  this  policy
 over  the  past  few  years  and  attempted  to
 ¢orrect  some  of  the  distortions  which  had
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 erept  into  it.  Under  the  policy  the  small  and
 medium  newspapers  were  restricted  to  the
 comparatively  low  page  level  they  had  reached
 and  also  to  the  compsratively  low  circulation
 level  they  had  attained  at  the  time  the  News-
 print  Control  Policy  was  introduced,  except
 for  certain  growth  rate  adjustment  in  the  case
 of  the  latter.  This  inhibited  their  growth.  In
 the  case  of  larger  newspapers,  though  a  similar
 formula  had  been  applied,  the  effect  was
 different  since  they  had  already  reached  a
 higher  page  and  circulation  level.  The  growth
 factor,  which  led  to  increase  im  circulation,
 was  used  by  them  for  adding  to  their  number
 of  pages,  increasing  the  space  devoted  to
 advertisement  and  thus  adding  to  their  adver-
 tisement  revenue  These  points  were  alrcady
 mentioned  by  some  of  the  hon  Members  in
 this  House.  The  net  effect,  thus,  was  the
 Newsprint  Control  Policy  had  different  effect
 on  different  groups  of  newspapers  While  it
 helped  to  increase  the  revenue  of  one  group  of
 papers,  inhibited  the  natural  growth  of  another,
 The  Newsprint  Control  Policy  introduced  this
 year  took  thesz  factors  into  account,  but  it
 was  also  made  clear  that  the  policy  would  be
 reviewed  during  the  year  as  soon  as  the  report
 of  the  fact-finding  body  which  was  appointed
 was  avatlable.  Government  have  made  it
 amply  clear  that  this  policy  was  liable  to
 modification  or  change  on  the  basts  of  proved
 and  accepted  facts  In  this  context,  the
 criticism  that  government  have  adopted  this
 newsprint  policy  of  stringency  with  some
 ulterior  motive  is  not  correct.

 Now  I  come  to  some  of  the  points  men-
 tioned  by  hon.  Members,  If  I  may  start  with
 Shri  Benerjee,  he  made  a  reference  to  the
 revision  of  pay  scales  of  staff  artistes.  He
 wanted  that  we  should  take  care  that  nobody
 suffers,  I  would  hike  to  mention  here  that
 out  of  2,400  odd  staff  artistes  engaged  in  the
 All  Indio  Radia  all  over  the  country,  almost
 2,000  of  them  are  going  to  be  benefited  from
 this  new  revision  of  pay  scales.  I  should
 tather  say  that  this  is  rationalisation  of  the
 pay  scales.

 The  rest  of  the  people  are  also  not  going
 to  Jose  anything.  May  be,  they  are  not  going
 to  get  any  benefit  immediately,  but  the  flexi-
 bility  is  there.  If  they  want  fo  come  to  the
 new  pay  scales,  they  are  free  to  do  so.  If
 they  want  to  remain  im  the  same  scale  and
 want  to  come  to  the  new  pay  scale  after  one
 year,  as  that  will  be  beneficial  to  them,  they
 are  free  to  do  so  Therefore,  I  can  assure  the
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 House  that  nobody  is  going  to  suffer  because
 of  this  revision  of  pay  scales  ;  rather,  most  of
 the  people  are  going  to  be  benefited  by  it,

 Another  point  made  by  Shri  Banerjee  was
 about  the  conversion  of  PTI  into  a  corporation.
 It  is  linked  up  with  the  diffeusion  of  owner-
 ship  Bill  which,  as  I  mentioned  earlier,  is
 under  the  consideration  of  the  informal  group
 of  Minister.

 Shri  Shashi  Bhushan  wanted  to  know
 what  happened  to  the  enquiry  into  some
 allegations  against  the  PTI.  As  hon.  Members
 know,  this  matter  is  with  the  Department  of
 Company  Law  Affairs.  We  were  told  that  the
 report  has  already  been  submitted  to  them
 and,  3  hope,  they  are  looking  into  it.

 SHRI  S.  M.  BANERJEE  :  What  about
 Vats  ?  You  should  say  something  about  that.

 SHRIMATI  NANDINI  SATPATHY  :
 My  hon.  friend,  Shri  Patnaik,  said  about  the
 All  India  Radio  station  at  Jeypore  I  have
 already  said  here  again  and  again  that  this
 station  is  going  to  be  strengthened  during  the
 Fourth  Plan  by  973-74,  that  is,  the  end  of  the
 Fourth  Plan.

 SHRI  NAWAL  KISHORE  SHARMA:
 This  Jaypore  is  in  Rajasthan  or  in  Orissa.  |
 suppose,  in  Orissa.

 SHRIMATI  NANDINI  SATPATHY  :
 This  Jeypore  is  in  Orissa  Some  points  were
 made  by  the  hon.  Members,  Shri  Shashi  Bhu-
 shan,  about  the  artists  of  the  Song  and  Drama
 Division.  It  is  not  a  fact  that  they  are  given
 contracts  from  year  to  year.  Of  course,  it  is
 a  fact  that  they  are  given  a  contract  for  one
 year  in  the  beginning  but  after  looking  into
 their  performance  after  one  year  they  are
 given  five  years  contract.  I  am  fully  aware  of
 the  fact......(/mterruption)

 DR.  LAXMINARAIN  PANDEYA  :
 What  about  the  Director,  Songs  and  Drama
 Division  2

 SHRIMATI  NANDINI  SATPATHY
 To  my  knowledge  there  is  no  charge  against
 the  Director,

 DR.  LAXMINARAIN  PANDEYA  :  The
 Minister's  letter  is  there.  I  read  out  those
 po:tions.

 SHRIMATI  NANDINI  SATPATHY  :  I
 am  not  aware  of  any  particular  charge  against
 the  Director  of  the  Song  and  Drama  Division  ;
 on  the  other  hand,  if  I  can  say  so,  the  light
 and  sound  programme,  which  was  arranged  in
 Puran  Quila  on  the  freedom  movement  up
 to  Bangla  Desh  struggle,  was  entirely  envisa-
 ged  and  prepared  by  this  Director  and  it  was
 very  muth  hked  not  only  by  Members  of
 Parliament  but  by  other  people  also.  So,  it
 is  not  fair  to  say  that  he  is  not  competent...
 (Interruption)

 Before  coming  to  the  end  of  the  debate,
 I  would  like  to  thank  hon,  Members  who  have
 participated  in  the  debate  on  the  Demands  of
 my  Ministry.

 SHRI  NAWAL  KISHORE  SHARMA:
 Because  of  this  reduction  of  the  newsprints
 quota  there  is  a  veiled  threat  from  the  em-
 ployers  about  the  reduction  in  the  staff.  Would
 the  Minister  give  a  categorical  assurance  that
 no  staff  would  be  reduced  on  that  score  ?

 SHRIMATI  NANDINISATPATHY  :  I
 have  dealt  with  this  subject  at  length  and
 have  said  that  as  we  find  today  nobody  is
 going  to  lose  his  job  :

 SHRI  VASANIRAO  PURUSHOTTAM
 SATHE  (Akola)  :  He  is  talking  about  news-
 papers  and  not  All  India  Radio  You  said
 about  the  All  India  Radio.

 SHRIMATI  NANDINI  SATPATHY  :  I
 also  spoke  about  the  newspapars.  I  made
 my  point  fully  about  the  present  newsprint
 allocation  policy.  In  that  connection  I  have
 already  said  that  some  people  are  resisting  it.
 There  is  a  debate  going  on  oebout  it.  This
 threat  is  there  and  we  are  aware  of  it,  but  I
 hope  that  this  will  not  come  about.

 श्री  हुकम  चन्द  कछवाय  :  गीत  और  ड्रामा
 डिवीजन  के  बारे  में  जो  पत्र  आपके  पूर्ववर्ती  मन्त्री
 ते  किया  था,  जिसके  बारे  में  सी  वी  आई  ने  जांच
 भी  की  थी,  उसके  बारे  में  क्या  हुआ।  आज  उनकी
 तारीफ  आप  कर  रही  हैं।  जब  बिना  जांच  किए

 हुए  तारीफ  की  जाती  है  तब  जरूर  कोई  लांछन

 होता  है  1

 अध्यक्ष  महोदय  :  मन्त्री  महोदय  ने  इसका
 जवाब  दे  दिया  है  ।
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 [अध्यक्ष  महोदय |
 T  now  put  cut  motion  Nos  0  to  15,  22

 to  29,  32  and  33,  64  to  66  in  the  name  of
 Shrj  Tha  Kiruttinan  to  the  vote  of  the  House.

 Cut  motions  Nos.  70  to  15,  22  to  29,  32,
 33  and  64  to  66  were  put  and  negatived

 MR.  SPEAKER  :  Now,  I  put  cut  motion
 Nos,  6  to  2  moved  by  Shri  Surendra  Mohan-
 ty  to  vote

 Cut  motions  Nos.  16  to  2]  were  put  and
 negatived

 MR.  SPEAKER  :  J  put  cut  motion  Nos.
 30  and  31  in  the  name  of  Shri  Krishna  Chan-
 dra  Halder  to  the  vote  of  the  House.

 Cut  motions  Nos.  30  and  37  were  put
 and  negatived

 MR.  SPEAKER  :  Now,  I  put  cut  motion
 Nos.  36  to  49,  56  and  57  in  the  name  of  Shri
 Laxminarayan  Pandeya  to  vote.

 Cut  motions  36  to  49,  56  and  57  vere
 put  and  negatived

 MR.  SPEAKER  :  I  now  put  cut  motion
 Nos  58to  6iin  the  nameof  Shri  Phool
 Chand  Verma  to  the  vote  of  the  House.

 Cut  motions  Nos.  58  to  ol  were  put
 and  negatived

 MR.  SPEAKER  :  Then,  I  put  cut  motion
 Nos,  8]  and  82  in  the  name  of  Shri  N.  Sree-
 kantan  Nair  to  vote,

 Cut  motions  Nos.  67  and  82  were  put  and
 negatived

 MR,  SPEAKER  :  Now,I  put  the  De-
 mands  to  the  vote  of  the  House,  The  question
 is:

 “That  the  respective  sums  not  exceeding
 the  amounts  shown  in  the  fourth  column
 of  the  order  paper  be  granted  to  the  Presi-
 dent  to  complete  the  sums  necessary  to
 defray  the  charges  that  will  come  in  cour-
 se  of  payment  during  the  year  entling  the
 3st  day  of  March,  1973,  in  respect  of  the
 heads  of  demands  entered  in  the  second
 column  thereof  against  Demands  Nos.  55
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 to  57  and  121  relating  to  the  Ministry  of
 Information  and  Broadcasting.

 The  motion  was  adopted

 8  2  brs,
 Ministry  OF  EXTERNAL  AFFAIRS

 MR  SPEAKER:  The  House  will  now
 take  up  discussion  and  voting  on  Demand
 Nos,  9  and  10  relating  to  the  Ministry  of  Ex-
 ternal  Affairs  for  which  6  hours  have  been
 allotted  Hon.  Members  piesent  who  are
 desirous  of  moving  their  Cut  Motions  may
 kindly  send  their  slips  to  the  Table.

 SHRI  S.  M.  BANERJEE  (Kanpur)
 May  I  makea  submission,  Sir?  You  de-
 clared  this  morning  that  the  discussion  on  the
 Demands  relating  to  the  Information  and
 Broadcasting  Ministry  would  continue  upto
 6.30  p  m.  So,  many  Members  on  our  side  who
 were  to  move  their  cut  motions  took  it  for
 granted  that  the  Demands  relating  to  the
 Ministry  of  External  Affairs  will  start  tomo-
 Trow,  I  request  you  to  kindly  allow  the  cut
 motions  to  be  moved  tomorrow.

 MR  SPEAKER:  Yes  They  will  be  accep-
 ted  even  tomorrow,  within  the  Question
 Hour.

 DEMAND  No.  9-—EXxTrRNAL  AFFAIRS.

 MR.  SPEAKER  :  Motion  moved  :

 “That  a  sum  not  exceeding  Rs.  28,50,94,000
 be  granted  to  the  President  to  com-
 plete  the  sum  necessaty  to  defray  the
 charges  which  will  come  in  course  of
 payment  during  the  year  endmg  the  3lst
 day  of  March,  1973,  in  respect of  ‘External
 Affairs’.”

 DEMAND  No.  !0—OrHer  RLVENUB  EXx-
 PBNDITURE  OF  THE  MINISTRY  OF  Ex-

 TERNAL  AFFAIRS.

 MR.  SPEAKER  :  Motion  moved  :

 “That  a  sum  not  exceeding  Rs.  50,89,41,000
 be  granted  to  the  President  fo  com-
 plete  the  sum  necessary  to  defray  the
 charges  which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the  3lst  day
 of  March,  1973,  in  respect  of  ‘Other  Re-
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 venue  Expenditure  of  the  Ministry  of
 799 External  Affairs’.

 SHRI  DASARATHA  DEB  (Tripura
 East):  beg  to  move  :

 “That  the  Demand  under  the  Head
 External  Affairs  be  reduced  by  Rs.  100."

 [Need  to  break  away  from  the  British
 Commonwealth  (2)  ]

 “That  the  Demand  under  the  Head
 External  Affairs  be  redueed  by  Rs.  100.”"

 [Need  for  all-out  support  to  the
 people  of  Vietnam  in  their  struggle
 against  American  Imperialism  Ge

 “That  the  Demand  under  the  Head
 External  Affairs  be  reduced  by  Rs.  100.”

 [Need  for  immediate  recognition  of
 the  Provisional  revolutionary  Govern-
 ment  of  South  Vietnam  (4).]

 “That  the  Demand  under  the  Head
 External  Affairs  be  reduced  by  Rs.  100,”

 [Need  to  extend  full  diplomatic
 status  to  the  Korean  People’s
 Democratic  Republic  (5)  J

 “That  the  Demand  under  the  Head
 External  Affairs  be  reduced  by  Rs  100."

 [Need  to  extend  full
 status  to  G.D.R.  (6).

 diplomatic

 “That  the  Demand  under  the  Head
 External  Affairs  be  reduced  by  Rs.  100.”

 [Need  for  restoration  of  trade  and
 closer  relationship  with  Socialist
 Cuba  (7)e}

 “That  the  Demand  under  the  Head
 External  Affairs  be  reduced  by  Rs  100.”

 {Need  to  settle  dispute  with  China
 through  negotiation  (8).]

 “That  the  Demand  under  the  Head
 External  Affairs  be  reduced  by  Rs  100."

 {Need  for  establishment  of  closer
 ties  with  the  Soviet  Union  and  _  all
 socialist  countries  (9).]

 “That  the  Demand  under  the  Head
 External  Affairs  be  reduced  by  Rs,  100."

 {Need  for  extending  support  to  the
 African  peopte’s  fighting  against  the
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 racist  Governments  of  South  Africa,
 Rhodesia  and  against  Portuguese
 imperialism  and  to  the  people  of
 Latin  America  fighting  agains)
 American  imperialism  (I0)  ]

 MR.  SPEAKER  :
 also  befoie  the  House.

 The  cut  motions  are

 SHRI  DASHRATHA  DEB  :  Mr.  Spcaker,
 Sir,  the  subject  is  very  wide  and  the  time  at
 my  disposal  is  very  short.  So,  I  shall  try  to
 cover  certain  very  important  points,

 Our  party  has  noted  the  fact  that  the
 Government  of  India  have  come  into  a  sharp
 conflict  with  Amezican  imperialists.  It  is  the
 most  aggressive  imperialist  power  and  it  has
 become  a  danger  for  the  world  peace  and
 independence  of  nations  of  the  world.  I  am
 sorry  to  note  that  it  is  the  Government  of
 the  Congress  party  which  has  suffered  with  so
 many  illusions  regarding  American  imperialism.
 The  Government  of  India  still,  after  having  a
 very  bitter  experience  during  the  Bangladesh
 struggle  about  the  behaviour  of  American
 imperialists,  are  haggling  to  make  up  with
 American  imperialists  with  the  sole  motive  of
 getting  economic  aid  from  them.  But  events
 have  proved  that  American  aid  has  so  far
 increased  our  dependence  and  encouraged
 exploitation  of  our  national  resources.  After
 all,  we  must  know  what  4s  the  aim  of  this
 American  aid.  हुअ  is  very  cleat,  and  we  have
 seen,  that  what  was  given  out  with  one  hand
 was  being  taken  away  by  providing  the  belli-
 gcrent  military  clique  of  Pakistan  with  massive
 military  aid  and  thereby  throwing  additional
 burden  on  our  country.  Sir,  due  to  this
 behaviour  of  the  Pakistani  military  junta,  our
 country  has  been  forced  to  increase  our  defence
 budget  year  after  year,  and  at  present  we
 Propose  to  increase  our  defence  budget  to
 Rs.  1,400  crores,  Events  in  Bangla  Desh
 and  the  way.  the  U.S.  imperialists  have  inter-
 fered,  have  clearly  shown  the  real  desires  of
 the  US.  imperialists  towards  India,  But
 even  today,  after  having  sucha  bitler  experi-
 ence,  our  Government  of  India  are  still  having
 some  soft  corner  for  these  American  imperia~
 lists.  During  the  period  of  liberation  struggle
 of  Bangla  Desh  and  when  we  were  fighting
 against  the  Pakistani  military  junta  on  our
 soil  as  well  as  on  the  soil  of  Bangla  Desh  for
 the  defence  of  our  country  because  the  war
 was  inflicted  on  us  by  these  Pakistani  military
 junta  we  found  that  these  U.S,  imperialists
 sent  their  Seventh  Fleet  to  the  Bay  of  Bengal.



 5

 {Shri  Dasbratha  Deb]
 We  know  that  this  Seventh  Fleet  did  not
 come  in  the  Bay  of  Bengal  as  a  goodwill
 mission  but  it  came  there  with  the  devilish
 motive  to  crush  the  liberation  struggle  of
 Bangla  Desh  and  at  the  same  time  also  to
 force  India  to  succumb  to  the  Americans  and
 to  their  stooge,  Yahya  Khan,  by  showing
 their  military  might.  During  that  time,  the
 American  had  stopped  all  their  aid  to  India.
 We  found  that  it  was  only  the  friendly,
 socialist  countries  that  stood  firmly  behind  us
 and  with  the  assistance  of  the  Soviet  Union,
 our  country  was  able  to  withstand  the  pressure
 of  American  imperialists  and  defence  our
 national  independence  and  also  help  the
 liberation  struggle  of  Bangla  Desh  and  there-
 by  delivered  a  very  powerful  blow  to  the
 imperialist  designs  on  this  sub-continent.  But
 cvern  today  this  criminal  design  of  the  Ameri-
 can  imperialists  is  not  over,  and  one  must  be
 on  guard,  particularly  when  they  are  conduc-
 tmg  this  military  action  in  Indo-China,
 endangering  world  peace,  endangering  the
 national  security  of  the  nations  in  the  Asian
 sub-continent.  The  situation  in  the  whole  of
 Indo-China  is  very  explosive.  These  imperia-
 lists  have  escalated  their  attacks  on  North
 Vietnam,  South  Vietnam,  Combodia,  etc.  All
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 these  areas  are  under  the  heavy  shower  of
 American  bombings.  The  people  of  Viettnam
 have  been  fighting  as  one  man  against  the
 wall  of  U  S.  imperialism  and  have  been  inflic-
 ting  defeats,  one  after  another,  on  the  Ameri-
 can  imperialists,

 SHRI  HUKAM  CHAND  KACHWAI
 (Morena)  :  Ona  point  of  order.  There  is
 no  quorum  in  the  House,

 SHRI  DASARATHA  DEB  ;  It  is  a  matter
 of  shame  that  the  Government  of  India...

 MR.  SPEAKER  :  The  hon.  Member  may
 please  sit  down.  There  is  no  quorum  in  the
 House.  The  bell  is  being  rung.

 अध्यक्ष  महोदय  :  घटी  बन्द  हो  गई  है।
 कोरम  नहीं  है।  अब  हम  उठते  है  और  करू  i
 बजे  फिर  बैठेंगे  1

 18,23  hrs.

 Lhe  Lok  Sabha  then  adjourned  till  Eleven
 of  the  Clock  on  Tuesday,  April  25,
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